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LOK SABHA

Monday, April 23, 1973/Vaisakha 3,
1895 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. SPEAKER in rhe Chair]

MEMBERS SWORN

1. Shri Madhu Limaye (Banka).
- L

MR. SPEAKER: Order, please ...

SHRI K. LAKKAPPA (Tumkur):
Sir, while taking the oath, he has
made certain remarks, and I want to
know whether under the rules the
oath-taking is complete or not.

SHRI VAYALAR RAVI (Chira-
yinkil): There is a decorum of the
House which he is trying to break.

SHRI K. LAKKAPPA: That is an
incomplete oath-taking.

it w2 fagrt ey (wanfeme)
ey WAlEd, AT OF fAdaw € o
st wy Famdr fraifaa g F T €
Tz wfrar ¥ @ & | SfawT F a9 IFH
W §@ Fgr ag =T a1 a1 7EN, T6F
¥ 2 Th ) andY §, AfET T
ATT ST AT FT TG ] IAY AT Y
fomar & wqT Fr gfe T wk &

SHRI K. LAKKAPPA: It is not in
order. There is a prescribed form
for oath-taking. That should be con-
formed to at the time of oath-taking.
(Interruptions). He has not taken the
oath in the proper form. It is in-
complete. He is not entitled to sit
in the House....(Interruptions).

wt wEw fagt mwwdh AW
@FEd FTywAg | w7 g femd §
F AT T o ot 3, w1 48 mfeat
FET ¥ a%wd | TRIA MiFET FT AW
fear § | IRIA WO A Fl ARG
g7 | (weaA) mE avErd ardf
o g1 g &, ug wifan & wT |
(o)

st TR AEW T¥ (WIS
fpdt weer ¥ fraffas @1 o & a2
%4 9§ WY Al & AT IH wOF A
" af ST S w0 wEEd T e ¥ 48
2 fa ot 9% vaw ¥ foar § mig &
wrasy #, Jowr g7 7 W | IH %;m
ug wa & ¥ fod Iuieqe §, qg AT
w1t W | AT T F &g uT FE A
wr wE &, @ 7 [woqd = & w0w
T

ot wrzs fagret Mo : 7g e
wwp € & | WeEr A g, A
o e gua & e wa st gEe Fo

*sExpunged as ordered by the Chair.

387 L.s—1
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qifest I9-A@ § [ T AR T AR
woq F @ ¥ G gt faa 5t T&o THo
TAAT X woq F T2 g Avg Frmrava
‘gt & afqur w2a g f@ & sigs ol
gz adtemm” TRamE R g
forer sttt & are Y € @ ek W
ﬁi{ﬁﬁcrwltﬁﬂma{m

wads wff @ R ¥ 7 (edwam)

st Tm wX@ qit ;& weg F
WTEAr WX IGAT Afear F AR ew
femtt A § | Wi TIW G FT
sfaa @ § o gw 9350 7 FLHY
o agd zfucdi #0947 |80 faa
qed A F A wRTAfT & F
A H, TG AZTES A BE F wF i1 |
Wi & ard AT T § AT 4g NGq w
51 Al = ST Tfg@ W) oFEdw
vt i |

(Interruptions)

MR. SPEAKER: Order, order. I
am not allowing anything. Something
has happened which is unfortunate.
At the time of oath-taking, the
Member comes, takes the oath, signs
the register and he goes back to his
seat. In this case, Mr. Madhu
Limaye, after taking oath, turned to-
wards the Treasury Benches and
made certain observations. While he
was standing here with me on the
dais, the counter-shouting started.
First he turned towards the Treasury
Benches and made some observations.
While he was standing here imme-
diately after shaking hands, the
counter-shouting started. He is our
old friend and senior Member and he
is coming again. As a Member we

all welcome him. But he should not
be so impatient. The whole of this
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episode is g very unhealthy prece-
dent, May 1 suggest that when the
oath finished and upto the time he
signed the register, nothing will form
part of the record. Nothing should
be said from the time the oath is
taken till sj in the register, It
is a solemn ceremony. After that
you are at liberty to say whatever
you like to say.

2. Shri Yogesh
{Rajmahal).

Chandra Murmu

ORAL ANSWERS TO QUESTIONS

Balanced Growth of Population

+
*801. SHRI BHAGIRATH
BHANWAR.:

SHRI S. N. MISHRA:

Will the Minister of HEALTH
AND FAMILY PLANNING be
pleased to state:

(a) whether Government propose
to evolve a population policy which
could aim at reducing the gap bet-
ween the rate of socio-economic de-
velopment and population growth to
raise the standard of living in the
country; and

(b) whether the money allotted to

family planning has been effectively
used?

THE DEPUTY MINISTER IN THE

MINISTRY OF HEALTH AND
FAMILY  PLANNING  (SHRI
KONDAJJI BASAPPA): (a) The

‘matter is under consideration,
(b) Yes, Sir.

st wrfeq Wwe : we W,
3w & wm (@) ¥ qeT AT fa
sfare fRgte & fag &t ofir smfeq
* oreht &, Jwer Hw ¥ Ieam 7w,
W e W T g
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w aaz feafs wg § o cfean< faaro
& fad 91 wfer fafas Tegi 1 wwafen
£ st & W 7S Y wE g, o
3w g 7 ar § W 57 FAg A
fawrid s § fw ufcar< farm %
AT T W gAw B FEIAT A
T &ug s Tgarg fe T soec
1€ ow waw I5T G §, [wqq ag
g & g1 qfea frasa @
AW W Gz § Iw &% afg g,
a1 T

SHRI KONDAJJI BASAPPA: The
money allocated for family planning
is spent through the State Govern-
ments, Wherever we have received
the complaints, we have referred
those complaints to the State Gov-
ernments concerned. They are mak-
ing enquiries and taking suitable
action in' the matter.

st WOieq WAY : §ar wERw A
aarar & 5 o e o< fawie femn w1
W g A Jga g oo
T6 weg ¥ w1E qa v awar g
ofe g1, At I5F FIX A H7 59 fAoig
fasr s@T

SHRI KONDAJJI BASAPPA: This
entire programme ig under considera-
‘tion.

ot K qWTT qTAN ¢ AT G
®Y T a9 FF awwere § 5 o o
 AEEy $RATH AT AT 9T, Iq@H
A W aedt wE §
F it & o woww ey w8,

VAISAKHA 3, 1805 (SAKA)

Oral Answers 6

fRawpee foser setew Al fear
SAl ATET A A duT IAHT e
=ifgr a1, ag w & faw awr &
afE i, @ FOR ¥ wEeR W W
FAATET T G E 7

SHRI KONDAJJI BABAPPA: It is
a voluntary programme. It is mot a
compulsory programme at all If
there are any complaints of com-
pulsion having been used, the State

Governments have been requested to
take suitable action in those cases.

ot 7y fo@: wema wgEm,
ood A g & dw arer
Fadts fratew da & afer & ¥
AT OW WO A F 4@ & FE,
fom T¢ &1 T, B WAT AT FOEH
9T, 7E&r &7 weg-fear #r O
I AL I A @ a0a 61 ahH
mar & f @ W 4T ¥ IRA FT-
fravsrr s prdFw aew grar ar @1 & 7
F4T TR AR FT TAR KT &0
@ T, @IS F A f, -
gear w1 frdfaa @ear Tgar g !

(Interruptions)

SHRI KONDAJJI BASAPPA: This
is the first time that the hon. Mem-
ber is bringing that particular case
to our notice. Jf the case is given to
us in writing, we shall refer it to the
State Governments and ask them to
take suitable action in the matter,

SHRI SAT.PAL KAPUR: This is
not the question to be put here,

MR. SPEAKER: Now, Shri Dinesh
Chandra .Goswami.
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SHRI P. M. MEHTA: On a point of
order, The hon. Minister was on his
legs and he had started replying. My
point of order is this, namely whether
the Chair has permitted the other
hon. Member to put his question, even
before the hon. Minister had finished
his reply.

SHRI DINESH CHANDRA GO-
SWAMI: It is 3 matter of deep regret
that population explosion has shown
a relationship with the backward
regions. ...

=it b femz . wera ‘f@z‘l’.
W wAT W daqrT T4 oo & 1w
TR AN B Y, T T AT
T & wrw g€ A femr & 0 g
TEIRT I A AT FT QAGATA 7 |
ITLEAY s & o femr s 214
T T EEAT F7 T &, AT ¥ fpar sy
Tt AERT I IR T T
MR. SPEAKER: I am sorry. 1
have called the next hon. Member.

SHRI DINESH CHANDRA GO-
SWAMI: It is a matter of deep con-
cern that population explosion has
shown a relationship with the back-
wardness of the people...,

st wy fema: wsw wgmEm,
AF W97 gEl %1 gAe wIfRe
ATY &7 {7 FY AT AT | T AT
TWRE

MR. SPEAKER: The hon. Minister
may reply to Shri Madhu Limaye's
question,

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): The family planning pro-
gramme is a national programme,
and we are all out into a pocial revo-
Jution which iz working silently in
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different facets of the country. There
are certain long-term programmes,
the impact of which is far-reaching
and yet to be seen, On the very
specific question he asked about an
old man of 70 years having been
subjected to this operation, if the de-
tails are given to us in writing, we
will surely look into it. These
matters are being attended to by the
State Governments, But I may say
with emphasis that it is a national
programme and Government are
going Into it with all sincerity in
different facets because it is geared
to our programme of socio-economic
development of the country. We are
all out top see that it succeeds.

SHRI DINESH CHANDRA GO-
SWAMI: It is a matter of deep con-
cern that the population explosion has
shown a relationship with the back-
wardness of a region and the
more backward the region, the
greater in the failure of the family
planning programme. In this con-
text, what steps are Government
taking to make the family planning
programme more effective in the
backward regions?

SHRI A. K. KISKU: Family plan-
ning ig basically a question of educa-
tior. and motivation. Whereas we
admit that there are certain most
backward areas which have not been
reached yet, we find that as we are
able to reach backward areas, and as
these people become aware of it
they are accepting it most happily
and in a most responsive manner.

ﬂmﬁmm-m
agEw, TeR wAten %t afy ¥
fafera & wre afcar< Frator wi wrd
wa @ § 1 e gEd o e
fafee #17 a7 & R w&F a@-
faamg Y wafa Y g 2 A
& arrr g g e qfear fdtorr
% fod ag wraegw aff § fo fedt o
wreftT #Y o & wiew W W A
o AR 7
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WET WEWT . WG A OF & 6
THAL &
SHRI A. K. KISKU: This question

may kindly be addressed to the
Ministry of Law.

SHRI ATAL BIHARI VAJPAYEE:
He is giving an evasive reply. Can
family planning and polygamy go to-
gether? It is a joint responsibility.
One Ministry cannot allow polygamy
and another cannot be preaching
family planning.

wer wgYay - ag ag feeqZaw
aa g 1 " 3F aF N9 T
AT & |

SHRI M, RAM GOPAL REDDY:
The Minister has said that family
planning is voluntary. Is he going to

make it compulsory for everybody in
India?

SHRI A. K. KISKU: The answer is
definitely ‘No'.

M qHe TR AANT : weger 731ET,
& qmdTa qaT 9grET & qEAT WTEAT §
f5 7 3% A F ag @ oA §
f §3 Avra ar g7 Gt T
# F7agt vvm & o oy & fas @
awz A fe Iw 1 1w, @ A
F77 s & 1 40 §T7 WAT WA F
o 7 Tma= woA S § wife ag
T & | w37 Egww g feg
ST 1 i ag A A AT AV TN TSt
T g A we A wrw fp owmar 2z
WY ¥ qA 3 T E ar ard &
Taadt ¥ favarw § 7
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U WEW : TT A AT R
f2RE o qar it e 1

SHRI A. K. KISKU: May 1 say
that it is a national programme and
there is masg vasectomy all over the
country? One or two cases of this
type have come to our notice and wa
are looking into them.

HUD.C.O. assistance to other
agencies  besides State Housing
Boards
+

*802. SHRI PRABODH CHANDRA:
SHRI P. M. MEHTA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Housing and Urban
Development Corporation hag attract-
ed a large number of housing
schemes within weeka of its announce-
ment that it would filnance other
agencies besides State Housing
Boards;

(b) if s0, how many schemes have
been approved after its announce-
ment; and

(c) to what extent grants have been
given to them; and what are the
agencies which have been granted
such loans?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLJAMIM-
TARY AFFAIRS AND 1IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a)
HUDCO has received enquiries from

about 200 Cooperative Housing
Societies, Universities and Public
Undertakings who have shown

interest in obtaining HUDCO’s finan-
cial assistance.

(b) and (c). One scheme of the
Rajasthan University, Jaipur has been
sanctioned for a loan of Rs. 23.4 lakhs,
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SHRI PRABODH CHANDRA: The
Minister has stated that so far 200
applications have been received from
housing societies, universities and
other public bodies but during all this
time only one scheme has been sanc-
tioned so far, and that too, of only
Rs. 28 lakhs. May I know from the
Government how long applications
have been pending with the Govern-
ment and what is the reason that
during all this period only one appli-
cation could be sorted out and no
action has been taken on any other
application?

SHRI OM MEHTA: The decision to
give loans 4o the co-operative gocieties
was taken pnly on the 1st December,
1972. The decision was taken at the
hoard meeting on the 1st December,
1972. After that, it was made -public.
I have never said that only 200 appli-
cations have come. I have said that
enquirieg ‘have been made; there are
a few applications but the time that
has passed from the decigion that we
have ‘taken is only three months,

SHRI PRABODH CHANDRA: May
I know from the Minister that only
one university has been selectei for
this grant for financial help, and
whether there is any co-operative
society consisting of the have nots
that has been given any financial
assistance or only those societies are
considered whose members belong to
the upper strata of society?

SHRI OM MEHTA: No, Sir. The
scheme is essentially for the low in-
come group and the middle income
group. There is only one scheme of
the university which we have sanc-
tioned. We are looking into the other
things which have come. There has
to be gome data to be formulated and
some enquiries are to be mada. And
then, the time that we have talten
since the decision was made is .only
three months.

SHRI P. M. MEHTA: I would like
to know from the hon. Minister
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whether it is a fact that according to
the Managing Director of HUDCO, 13
new schemes have been sanctioned in
a meeting of the HUDCO held re-
cently, and they are to provide for
10,000 houses and 8,000 plots of deve-
loped land in Bhavnagar, Jamnagar,
Baroda, Surat, Ahmedabad, Hooghly
and Calcutta and other cities and, if
so, may I know the details thereof,
that is, the city-wise amount and the
number of houses and developed plots
sanctioned?

SHRI OM MEHTA: It is right,
whatever has been said by the
Managing Director of the HUDCO.
That is based on facts. If the hon.
Member wants the details of the
schemes which have been sanctioned
for Gujarat, I can send him the ans-
wer. It will take a lot of time to read
here all the schemes.

SHRI P. M. MEHTA: I asked for the
number of houses and the amount
sanctioned in Gujarat and other
States. I have asked only that much.
I have not asked for further details.

SHRI OM MEHTA: The scheme at
Rajkot which has been sanctionei will
provide—

MR. SPEAKER: He only wante the
number of schemes and the total
amount.

SHRI OM MEHTA: For each and
every scheme there are different
figures. (Interruption) 314 houses for
Rajkot. 405 houses for Nadia.

MR. SPEAKER: Just wait, The
question was very general in nature.
But he asked a specific supplementary
about Gujarat. It is much kette* you
lay the figures on the Table,

SHRI OM MEHTA: Yes, Sir.

MR. SPEAKER: He asked for the
amount and the numbszr of s.-“emes.
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SHR1 HARI KISHORE SING!:
Question No, 818 can be taken up
along with this. It is of a similar
nature.

- AN HON. MEMBER: The senior
Cabinet Minister is sitting behind; he
fs not replying. (Interruption)

MR, SPEAKER: Order, please. Any
M,lmlter can rgply

SHRI P, M. MEHTA: He should
reply to my question; let him read
out.

MR. SPEAKER: If the hon. Mem-
ber asks a questipn about Gujarat, it
is a specj.ﬁc question and if he wants
a specific reply 1 have asked the hon.
Minister to supply it to hlm

SHRI P. M. MEHTA: It is a relevant
supplementary.

MR. SPEAKER: I think it was not;
because it happened to be put I have
asked him to send a reply.

SHRI BHAGWAT JHA AZAD: May
I know the demand for housihg both
in the urban and rural areas and may
I know how far this corporation on the
strength of the financial backing froimn
the Government will be able to accom-
modate the financial needs in the
current year?

SHRI OM MEHTA: It is only for
urban housing that this Corporation
had been set up. Upto this time they
have sanctioned 66 schemes and the
total loan sanctioned is Rs. 71 crores.
‘We think it should be possible to pro-
vide houses for about half a million
people, that means five lakhs, in the
urban areas.

News-item captioned “Severe Drought
hits Western Qrissa”
+

*805. SHRI ARJ'U’N' SETHI:
SI-l'R'I BAKSI NAYAK:
Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government's atten-
tion hes been drawn to the news-item

VAISAKHA 3, 1885 (SAKA)
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puph.qhed in the “Hindustan Times’
dated fthe 25th March, 1973 ‘that
“Severe drought hit§ Western Orissa®;
and

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF  AGRICULTVURE
(SHRI' ANNASAHEB B m-mmr,\
(ay Yes Bir. -~

(b) The State Government has re-
ported that scarcity conditions are
developing in some of the districts.
Measures taken by the State Govern-
ment include undertakmv of labour
intensive works to provide emﬁfoy-
ment to the affected populatmn, free
reedmg prngrammes, intensification c2
crash se.hemes for rural employment
etc

SHRI ARJUN SETHI: The present
miserable plight of the Orissa people
is mainly attributed to the failure of
the Government to supply adequate
quantities of fertilisers, as a result of
which the prospect of a good rabi
crop had been destroyed. May I know
h'om the hon. Minister whether he
has taken any action in this regard?

SHRI ANNASAHEBR P. SHINDE:
During the last season there was a
general shortage of fertilizers and
some anti-social elements exploited
the situation. In the coming seas~n

fertiliser position is expected to
imp_mve.
SHRI ARJUN SETHI: Since the

problem there is very acute, may I
know from the hon, Minister whether
the Government had given any amount
to the State Government or whether
the Government js thinking of send-
ing any central team this year 1io
assess their requirements and advllae
the State Government?
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SHRI ANNASAHEB P. SHINDE:
We are trying to get in touch with
the State Government in the last few
days, We are awaiting their report
and we shall take action as soon as
their report is received. But the
State Government has freedom to take
necessary measures as and when they
think necessary, they need not wait
for directions from us.

SHRI JAGANNATH RA0: The hon.
Minister mentioned about relief works
undertaken in those areaus, May I
know if any rock-drillirg machines
had beep sent to those areas for
striking sub-soil water, because that
is the critical problem in those areas.

SHRI ANNASAHEB P. SHINDE:
‘We have written to the State Gov-
ernment and we have also contacted
them on phone. It is a very small
patch of area; by and large Orissa
situation is good. As soon as any
specific request is received from the
State Government we sha!l look into
it.

SHRI P. G, MAVALANKAR' The
hon. Minister said that he has written
to the State Governments to send
supplies etc. May I know what active
steps are the Government taking in
regard to such difficulties in various
States, particularly, in rerard to a
news item appearing to-day that the
adivasis have been bad'y hit in
Gujarat?

MR. SPEAKER: The questica is
relating to Orissa and not abou' ary
other State.

SHRI P. G. MAVALANKAR: I am
asking him as to what ac.ive steps is
the Government taking?

MR. SPEAKER: I am sorry,

SHRI P. G. MAVALANKAR: Sir, 1
am only illustrating the cime of
Gujarat. As Orissa 12 badly hit,
many other States too azre badly hit.
Apart from writing what octive steps
are the Central Goverument taking

APRIL 23, 1973

Oral Answers 16

with a view to seeing that these
drought affected areas are given
immediate assistance. This was my
question,

SHRI ANNASAHEB P. SHINDE:
‘With due respect to my young friend
may I submit that as far as Orissa
is concerned, this year's crop position
is far better than what it was last
year. Naturally, there are some
affected pockets. Drought relief is a
State subject. And it is for the State
Governments to take necessary action.
The Central Goverrmout comen to
their help as and when they regquest
us. We are in touch with them We
have asked them to send the neces-
sary propesals if they wauat an imme-
diate help from us.

SHRI GIRIDHAR GOMANGO:
Drought hag affected the districts of
Koraput, Kalahandi and other places
nearabout these. The population of
these districts is nearly about 40 lakhe,
The target of khartff crop in 1972 was
3,21,000 tonnes while now the actual
procurement is 1,15,000 tonnes only.

MR. SPEAKER: Yes, ask a ques-
tion.

SHRI GIRIDHAR GOMANGO;
Particularly the recent drought con-
dition is prevailing in the districts
which are thickly populated by tribals.
It is they who are facing the perma-
nent drought conditions, May ] know
from the hon. Minister as to what are
the steps taken by the Governmen! of
Orissa so far and what are the steps
taken by the Central Government to
meet the drought conditions in the
tribal areas so that they will get the
requirements of food for their living?

SHRI ANNASAHEB P. SHINDE:
I do not ggree with the permanent of
my young friend that procurement is
low because the drought condition is
there. In fact. as I gaid this year
Orissa is far better in regard to food
production. All efforts should be
made tg have more of resistent. And
ag far ag relief measures are concerned
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I have already explained the position
earlier,

SHRI S. B. GIRI: The Minister
informed that for Orissa fertilisers
have become very easily available.
But, may I know from the hon.
Minister ag to whether it is a fact that
for Rayalaseema and Telangana ferti-
lisers have not been supplied?

MR. SPEAKER: I am sorry. I can-
not allow this,

Recommendations of National Ship-
ping Board for expansion of Indian
Shipping

*306. SHRI MUKHTIAR SINGH
MALIK:

SHRI RAM SHEKHAR
PRASAD SINGH:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government  have
accepted the recommendations of the
National Shipping Board of measures
to promote expansion of Indian Ship-
ping; and

(b) if so, the broad outlines there-

of? <

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): (a) and (b). It is pre-
sumed that the reference is 10 the
recommendations made tg the Gov-
ernment by the National Shipping
Board in September, 1972. A state-
ment indicating the action taken on
the recommendations is laid on the
Table of the Sabha. [Placed in
Library. See No, LT-4840/73.)

In its meeting held on 16th Decem-
ber, 1972 the National Shipping Board
also passed a Resolution stating that
having regard to India's special posi-
tion in the maritime world and in the
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context of the rapidly expanding
world tonnage and the world mari-
time trade ag also the Resolution
adopted by UNCTAD III which en-
visages that developing countries
should aim at acquiring 10 per cent of
world tonnage in terms of dead
weight, the shipping target for the
fifth plan should be substantially
raised above the earlier proposed tar-
get of 58 million grt. which had
‘become out of date.

SHRI MUKHTIAR SINGH MALIK:
The last part of the answer has not
been supplied to me. The Shipping
Board made as many as nine recom-
mendations in 1972, The Minister
said that about two recommendations,
this aspect is being taken into con-
sideration and the Government has
not taken any action so far on four
important recommendations of the
Board. May I know the time likely
to be taken by Government to finalise
action on the remaining recommenda-
tions?

SHRI RAJ BAHADUR: The recom-
mendations he seems to refer pertain
to incentives for acquisition of ship-
ping. I would assure him that we are
anxious that we should take a «ecision
as early as possible. These incentives
have tp undergo changes in rontent
and extent on account of the varying
economic situation of the country.

SHRI MUKHTIAR SINGH MALIK:
May I know whether the Government
has made any overall asses'ment for
meeting the reqguirements .f the
country in regard to ships, tankers
and cargo vessels?

SHRI RAJ BAHADUR: It has been
indicated in the reply that 5.8 raillion
GRT was intially proposed, but hav-
ing regard to many factors thig is
now proposed to be revised to a figure
of 10 million GRT. That is all under
consideration. Nothing can be said
finally before it is accepted by the
Planning Commission, the Govern-
ment and this House,
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SHRI INDRAJIT GUPTA: One of
the recommendations made by the
Nationa] S!uppmg Board to which
referepce is made jn the statement
also is to step up indigenous ship-
building capacity and that at least two
additional shipyards should be
established during the fifth plan. In
the staiement thé Minijster said, this
aspect is being taken into account in
fixing the farget for the fifth plan
Will he tell us a little more speci-
fically whether there is any scheme
for getting up two shipyards on the
eastern co particularly st Haldia
ard Phraal-p‘_* '

SHRI RAJ BAHADUR: This has
been ‘@nswered earlier also, This is
indéed connected with the acquisition
and ‘building up of our shipping ton-
nage. About Haldia, he knows that a
warkmg group was set up, which
again set up a ~sub-committee. The
sub-cornmittee has submitted its re-
port which “is now under ihe con-
gideration of the Government. For
Paradip and other ports, another
working group is proposed to be set
up shortly.

SHRI P. V. G. RAJU: Is there a
proposal to have a shipyard with
outer harbour at Vishakapatnam?

SHRI RAJ BAHADUR: A proposal
hag been received for augmentation
of the capacity of Vishakapatnam
shipyard.

sft Tm wyyA oty : I faere
fa & sk & & Frde o WA £
s wWr ¢ Q=T AT 41 GqTEq Ay
wZ ¥ f g @AW gare F Nfaw=
* w1 10 fafemgs = & o,
fored agT 19 gw & ? AT HelY o
F a5 duadfly @ ¥ 5.8
fafera = F1 & zi9 @ @ & I
wrgar § #Ore & seforefer 3w & wpew
FATT Bhr A7 T § A W e 0
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SHRI G. VISWANATHAN: Since
the Government is going to consider
having two shipyards in the fifth plan,
1 want to know whether they are
going to consider Tuticorin al<o for
building a shipyard there.

SHRI RAJ BAH.ADUR As T said,
we are going to examine other sites
also and economic and technical con-
siderations will primarily prevail in
the location of these shipyards.

SHRI VAYALAR RAVI: The whole
trend of this recommendation is more
encouraging for the private owners
and the private sector shipping indus-
try. Considering the fact that the
Government have given more than 70
to 90 per cent of the working capital
as loan or grants to the private
owners, why could we not take over
the entire shipping industry?

SHRI RAJ BAHADUR: There is no
country in the world where shipping
industry is not subsidised. He will
be surprised to know that even in a
country like America it is so. But the
main question 18 whether we should
take over the old ships or build up
the public sector Shipping Corpora-
tion. I think by the end of the Fifth
Plan the public sector will come to
own about 70 per cent of our shipping
tonnage.
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SHRI SAMAR GUHA: In regard to
Haldia a Study Group was appointed
which went into the whole matter
thoroughly and made a recommenda-
tion that Haldia Port Project should
be finalised. So, why wag another
Sub-Committee appointed to finalise
the matter? Secondly, when the sub-
Committee will finalise its findings in
regard to the Paradip Port?

SHRI RAJ BAHADUR: There is no
question of formation of a separate
Sub-Committee. The Working Group
itself set up its own Sub-Committee
to go into the technical details. The
report of the Sub-Committee as well
as the recommendations of the main
Working Group have been received
and they are under the consideration
of the Government. But the setting
up of the ship-yard comes within the
range of the proposals that have to
be adopted or accepted for the Fifth
Plan. So, when the Fifth Plan pro-
posals are accepted, we shall be in a
position to say that.

Loss of Foodgrains during Storage,
Procurement and Transport

+
*809. SHRI SAT PAL KAPUR:

SHRI SAMAR GUHA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government are aware
that quite a large quantity of food-
grains are lost in shortage and during
procurement and trancsport;

(b) if so, the approximate amount
in rupees of which the foodgrain is
lost per tonne; and

(¢) whether any steps have been
taken tp minimise such wastage?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SI(INDE):
(a) to (c). A statement is laid on the
Table of the Sabha.
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STATEMENT

When handling a large quantity of
foodgrains barne losses in the procure-
ment areas, storage and traisit and
operationally inescapable, No precisee
estimates of monetary losses per tonne
caused to foodgraing in these post
harvest handling are abailable.
Available data collected as a result
of & few sporadic surveys conducted
are extremely meagre and it cannot
be used for making an overall esti-
mate of foodgrain losses in the coun-
try. The conditions under which
foodgrains are thrashed, tcansported
and stored are such that an appreci-
able loss of foodgrains must be cecur-
ing in the post harvest period.

Some of the steps taken to mini-
mise these loagses are enumcrated
below:

1. Losses in Storage

(i) The Government of India have
systematically formulated plans for
developing the storage facilities in the
country to meet the storage require-
ments. A series of “crash program-
mes” for construction of goduwns have
been drawn up and these programmes
are under implementation;

(ii) A scheme of Rs. 40 lakhs for
improving the storage facilities in the
rural areas at farmers' level is under
way in Punjab, U.P., Haryana, Madhya
Pradesh and Bihar, Under this
scheme, the farmers are supplied
improved storage bins on deferred
payment basis, which is free of
inferest.

(iii) A country-wide Save Grain
Compaign has been launched by the
Food Department under which ex-
tensive training, demonstratizn and
publicity programme fcr popularising
scientific techniques of storage and
pest control are being implemented.

IL. Losses in Procurement areas

(i) In the procurement of grajn
from the mandis and from the Rice
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Mills, sampleg are drawn ani ana-
lysed according to the standard pro-
cedure prescribed by the Indian
Standards Institute to ensure that the
purchases are sirictly in arccrdance
with the specifications, prescribed by
the Government of India. Purchases
of foodgrains of good quality mini-
mise loss in storage and transit;

(ii) Vigilance squads tp conduct
surprise checks at the various loading,
unloading and weighment pnuits have
been set up; and

(iii) Proper packing and weigh-
ment of foodgrains bags is being en-
sured.

II1. Losses in transit

(i) When moved by rnad, proper
truck chits/convoy notes ar» prepare-
for an effective eheck on the consign-
ment at the railhead and/or the
godown;

(ii) Sufficient and reaeonablc care
is being exercised in handling the
foodgrains bags at the loading and
unloading points;

(iii) Covered wagons are being used
for transporting foodgrains to the ex-
tent available. When black rakes
of open wagons are uged necessary
precautions are taken for the proper
protection of foodgrains iy using tar-
paulins of the proper size znd the
railway protection forc2 escorting the
consignment throughou! in rail tran-
git. Checks on the conditions of
tarpaulins are alsp exercised at inter-
mediate points to position them or to
replace them, if reeesaary.

(iv) Movement by 1a1" are being
so planned as to avoid long haulage
and transhipment, as far ss posgible.

oft wtarer e & wroy ATy
fafreet aga & o1 wgeT § fF &R
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afer Fo s wgT w6 @1 WR
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SHRI ANNASAHEB P. SHINDE:
The question was not clear to .s. All
the same, we have tried to reply to
the question to the best of our ability.
If the hon. Member wants to know
what is the storage loss and transit
loss, our general information so far
as the grains of the Food Corporation
is concerned is that it comes to about
one per cent.

o |AqTE wIT : F WO A
oF g & agar g fafrew
age # 5 oo wE 7w gfe
G e wEfeINE ¥ OF T
frar @ fr ag 19 I ¥ =TT BT WO
Y ¥ 7E A7 afew gEATE G A |r
T T a9 T F3 F fag
fart & f& Qeaw At & fomw
R 9% § I 9T §EIK HUAT Fear
T ¥ aff T WX gEe AT gl
@ &1 &% @ifF ¥ geaw Ot s
RETMAGER @R MFAR
forg darc & fiF 997 oW TgE ¥ A9 gU
Y o Fear F fogr oy ?

SHRI ANNASAHEB P. SHINDE:
I can only say that it is a suggestion
for action,

sft o wae ¢ f &Y qow W

TéegE o A |

www WEN | SER S T

o aft @ Afew g @

it is a suggestion for action.
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SHRI SAMAR GUHA: A very
strange reply hag been given because
the statement says:

“No precise estimates of monetary
losses per tonnes caused to foodgrains
in these post harvest handling are
available.”

How can Government come to some
conclusion unless they have made a
sample survey or a bigger gurvey? Is
it a fact that the Agricultural Com-
mission went in depth into the whole
problem of the handling of foodgrains
and stated in their report that about
26 per cent of the cost is due to hand-
ling charges only? Secondly, is it a
fact that the Committee on Public
Undertakings also made a survey of
the wastage in transport as well as in
sto~-ie; What are the findings of that
Committee? To what extent is the loss
during the process of transport and
storage?

SHRI ANNASAHEB P. SHINDE:
A number of committees have gone
intg this problem. Even there was a
special committee appointed by the
Government of India to go into veri-
ous post-harvest handling problems.
Unfortunately, very conflicting views
have been expressed by various com-
mittees. As far as the P.U. Report is
concerned, that is the property of the
House and the hon, Member can go
intg the Report and its recommenda-
tions. As far as the Agricultural
Commission is concerned, I am not
aware whether they have gone into
that.

SHRI SAMAR GUHA: Sir, in the
reply given by the hon. Minister, he
has himseuf used the expression
“post-harvest handling”. About the
post-harvest handling, the Agricultu-
ral Commission has categorically said
that 25 per cent expenditure on ac-
count of that. I want to know exact-
ly whether that is a fact and, about
the P.U. Report, I want to know what
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it hag said about wastage. That figure
can give.

SHRI ANNASAHEB P. SHINDE:
As I have said, I am not aware of it.
I will enquire from the Agricultural
Commission whether they have gone
into such matter and, if there are any
recommendations, we can use those
recommendations in examining the
whole matter.

oft faafa few & wicht w@ea &
s wrgar g R gw & a7 Isnfeat
& S A ATAT AT Y AT TAT G
w1 fr foedy o & 0 ¥ ¥ A
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A1 g & AT WgT AT @ A9 qgh
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SHRI ANNASAHEB P. SHINDE:
What the hon. Member says is right.
When the private trade was purchas-
ing foodgrains in the market, they
used to push in a knife to find out the
samples, etc, That used to cause a
lot of damage. Now, after the take-
over of wholesale trade, this problem
will not arise as far as wheat and rice
is concerned. As far as other food-
graing are concerned, the Govern-
ment is seized of the matter that thera
are losses at various stages.
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SHRI ANNASAHEB P, SHINDE:
The question of pilferages and losses
is engaging the attention of the Gov-
ernment. We will welcome any
suggestions from the hon. Members. In
fact, there are shortages also some-
times due to moisture, drying, etc.....

oft HAYTH ¥OT : WTEEAL H AT T4
aqaT §, wear A R )

MR, SPEAKER: Moisture increases
the weight also.

SHRI ANNASAHEB P. SHINDE:
As a result of drying, the weight dec-
reases, If the weight is taken in
Bombay or Calcutta where humidity
percentage is high, during rainy
seasons, it increases. It differs from
place to place, But thisg loss is cams-
ing concern to the Government. We
are attending to this problem.

Heun Twang Memorial a¢ Nalanda in
Bihar

*810. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be plessed to state:

(a) whether a Heun Tsang Memo-
ridl was comstrucked at Nalanda in
Bihar; :
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(b) it so, the cost of the construction
of this memorial; and

(¢) the main activities and func-
tions carried on at this memorial?

THE DEPUTY MINISTER IN THE
MINISTRY OF HDUCATION AND
SOCIAL, WELFARE, AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). The
main construction work of the Heun
Tsang Memorial at Nalanda in Bihar,
which is being executed by the
C.PW.D, was completed by 1970-71.
The remaining work consists of a
false ceiling of plaster of paris and
an altar for embedding the relics of
Heun Tsnag, the electrical flxtures,
horticulture work, etc. the progress
of work on these items has been
slow, C.P.W.D is being requested to
arrange for the completion of the
work as early as possible. The ex-
penditure on construction so far has
been about Rs. 9§ lakhs.

(c) At present no activity is being
carried on at this Memorial since the
building has yet to be handed over b¥y
the C.P.W.D.

PROF. NARAIN CHAND PARA-
SHAR: May I know the date on which
this project was sanctioned and how
many years it has taken for comple-
tion?

SHRI D. P. YADAV: So far ss the
date is concerned, in the ycar 1857
His Holiness the Dalai Lama present-
ed on behalf of the Chinese Govern-
ment to the late Prime Minister of
India, Pandit Jawsharlal Nehru, the
sacred relics of Heun Tsang as also
a cheque for Ra. 574,000 for the
construction of the Heun Tsang
Memorial.

PROF, NARAIN CHAND PARA-
SHAR: In view of the fact that 14
years have passed and the project has
not yet been completed, as it is stated
mow, may I ask further whether it is
-pontemplated to integrate the activi-
tits of the memordal .at Nalanda with
'the Nalands Pali Institute and an eaxly
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action taken in the matter of starting
the activities.

SHRI D. P, YADAV: 1 myself have
visited the site and requested the
State Government of Bihar as well as
my officers that there should be some
reappraisal of the matter between the
two Givernments so that useful acti-
vitieg are started early.

MR. SPEAKER: Shri Dharnidhar
Das—absent. Shri Daschowdhury.

Findiicia] Assistance to Indo-Cangdian
Shastri Institute

*812, SHRI B. K. DASCHOWDH-
URY: Will the Minister of EDUCA-~
TION, SOCIAL WELFARE AND CUL-~
TURE be pleased to state:

(a) whether the Indo-Canadian
Shastri Institute has sought financial
and other assistance from Govern-
ment for its library and microfilming
programme; and

(b) if so, what progress has been
achieved so far in this matter?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) and
(b). A statement is lajq on the Table
of the House.

Statement

Under an Agreement, the Govern-
ment of India has been giving since
November 1968, annual lumpsum
grantg to the Shastri Indo-Canadian
Institute for implementation of its pro-
grammes of Fellowships for research
in' India and acquisition of library
material (books publishéd in India)
for distribution among member libra-
ries in Canada. The Institute also
proposeg to microfilm old and rare
books in India under its programme
of acquisition of library material. For
this project, equipment is being pur-
chased out of dollar funds of the
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Institoté in Canada. The adminis-
trative ¢osts op the implementation of
the project in India wil be met out
of the lumsum annual grants being
given by the Government of India.

Under the Programme of acquisition
of library material, the Institute has
go far supplied over 70,000 books im
Humanities and Social Sciences pub-
lished in India to libraries in Canada.

B. K. DASCHOWDHURY:
In view of the statement thai the
Government of India pay certain
lumpsum grants to the Shastri Indo-
Canadian Institute for implementation
of its programmes of Fellowships for
research in Indla and acquisition of
library material, etc., I would like to
know from the hon. Minister ag {0
what is the sum actually paid for the
last four years since the inception of
the programme in 1968 November and
actually whether this Shastri Indo-
Canadian Instituts, popularly kmown
as the Shastri Research Institute, is
also taking or receiving collections of
rare materials throughout the coun-
try and micro-filming them for better
utlisation by our National Libraries.

SHRI

PROF. S, NURUL HASAN: The
total amount sanctioned during the
first three years amounted to about
Rs. 30 lakhs spread equally. Then, this
was extended beyond November 1971
for another three years, the amount
being Rs. 10 lakhs for the first year
of the extended period and Rs. 12

lakhs each for the second and the
third year.
In the light of this particular

scheme, the micro-filming is not in-
tended for use of Indian libraries but
for Canadian Universities and institu-
tions interested in Indiap studies and
it ig for their use, that the micrn-
ﬂ].r_ning and other materials are being
collected 'and sent,

SHRI B. K DASCHOWDHURY:
In view of this more clear reply as
given by the hon. Minister, I would
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like to know what really are the bene- . .. :
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Target of Rabl Crop during 1972-73

*g07. SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
be pleased to state the State.wise
targets of production of Rabj Crops
during 1872-73 ahd their actual realis-
ation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
The target of production are fixed
for the year as whole ang not separa-
tely for Kharif and Rabi.

Firm estimates of production for
1872-73 would become available at
the close of agricultural year i.e, some
time in July—August 1973.

Scheme to Employ Students

*808. SHRI SUKHDEO PRASAD
VARMA:

SHRI PRABHUDAS PATEL:

Will the Minister of EDUCATION,
SOCIAL, WELFARE AND CULTURE
be pleased to state:

(a) whether Government are con-
sidering the scheme as published in
the ‘Indian Express’ dated the 26th
March, 1873 under caption ‘Ambitious
Scheme to employ 1 lakh students’,
and

(b) if so, the salient features of
the said scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SOCl-
AL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI D.
P. YADAV): (a). A develo~ment-
oriented educational programme cal-
led “Youth against Famine” involv-
ing one lakh youth, both students and
non-students, hag been ganctioned by
the Government. This is not a scheme
to give employment to students,

387 LS—2

(b) The salient features are stated
below:

The scheme of Youth Against
Famine is being organised by the
Ministry of Education & Social Wel-
fare in cooperation with the State
Governments and voluntary organisa-
tions. The implementing agency will

be the National Service Units of the
universities.
Objectives
The objectives of the scheme are
as follows:

—Supplement the academic educa-
tion of the university students by
bringing them face to face with the
realities of the rural situation,

—To provide opportunitieg lo youth
to participate in nation building acti-
vities.

—To provide opportunities to stu-
dents and teachers to use their skill
and learning for the service of the
community around.

Work Projects

Work projects that would be taken
for completion by the students and
teachers should be such that it could
be completeq within the stipulated
time. The nature of the project should
be within' the competence, capability
and resources of the participants.
Such projects when completeq should
become & community assets.

Such Work Projects should be under-
taken with an assurance from the
Government that it will look after the
maintenance of the projects after their
completion.

The scheme will involve one lakh
youth during the summer of 1973,
75000 of them will be drawn from
universities and colleges and the rest
from the non-student youth. One
thousand camps will be organised and
each camp will have g population of
100 youth. The camp will be orgaris-
ed during the period April to July.

»
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Each camp will last for a period of 25
days. In case a big works project is
undertaken jn any place, then a series
of camps may be organised at the
same site.

The first two days and the last two
days of each camp will be set apart
for briefing and orientation and for
evaluation ahd dispersal i A
The remaining days will be treated as
attual working days when the mem-
bers will work on the construction pro-
jects during the day time. In the
spare time, the students and teachers,
in consultation with the village com-
munity, wil] take up work where they
can use their skill ang learnihg. Illus-
trative list of such programmes are
informal education, village sanitation
work, study of land reforms, the effect
of bank nationalisation on rural eco-
nomy and problems relating to distri-
bution and also of grains following
nationalisation of the grain trade etc.

Finance

The scheme is being financed by the
Central Government. The funds will
be releaseq directly to the universities
and they, in turn, wil] release the funds
to the colleges.

Proportion of Population Dependent
on Agriculture in India

*811, SHRI DHARINDHAR DAS:
Will the Minister of AGRICULTURE
be pleased to state:

) (a) the proportion of the popula-
tion engaged in agriculture in India;
now and in 1950;

(b) whether the lower the number
in agriculture the greater the tempo
of economic development and the scope
of more employment; and

(c) it so, what steps the Government
have taken in that direction?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) According to the Population Cen-
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suses carried out in India, the propor-
tion of population engaged in agricul-
ture (i.e. the percentage of workers in
agriculture cultivators and agricultural
labourers to the total number of wor-
kers in the country) was 89.74 per cent
in 1951 and 6967 per cent in 1971,
However, due to differences in concept
and definitions, the figures of popula-
tiop, engaged in agriculture as avail-
able from 1851 and 1971 Censuses are
not comparable.

(b) and (c). It is generally the case
that many developed countries have a
small proportion of their work force
in agriculture and the under-develop-
ed countries in general have a rela-
tively large proportion of their work
force engaged in agriculture. It is,
however not universally true that the
tempo of economic development and
the scope for employment is greater
where the number in agriculture is
low. The tempo of economic develop-
ment and the scope for employment
in a country depend on & number of
factors, including the natural resource
endowments, capita] available, techno-
logy and ihfra-structure for economic
and social growth etc. Government is
trying to increase the employment
opportunities by intensification of
agriculture and special programmes
for small farmers, marginal farmers
and agricultural labour and crash
programme for rural employment, and
also by encouraging the development
of industries.
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News Item “Gujral's Call to save
Bombay from Being Turned into a
Cemetery”

*814. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
WORKS AND HOUSING be pleased
to state: ’

(a) whether the attention of  the
Central Goverhment has been drawn
to the news item appeared in Blitz
dateg the 24th March, 1973 under the
caption “Gujral's call to save Bom-
bay from being turned into a ceme-
tery”;

(b) if so, Government’'s reaction on
it; and

(c) whether State Government hfs
asked from the Central Government
any help for this?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA FPASWAN

(b) The Central Government is of
the view that there should be planned
development of the city and has urg-
ed upon the State Government tp set
up a statutory Metropolitan Develop-
ment Authority.

(¢) The subject of urban develop-
ment being in the State sector, it is
for the State Government to make
suitable provision in the State Plans
for development of Greater Bombay-
The State Government has, however,
urged that in the Fifth Plan there
should be a separate sector of urban
development and financia] assistance
outside the State Plan should be pro-
videg for metropolitan and other big
cities. The State Government has
also desireq that the Government of
India should share 50 per cent of the
cost for Bombay Water Supply Pro-
ject. These matters are to be consi-
dered in the context of overall re-
sources,

Progress by D.D.A. in Shankar Gar-
den Coloniser case

*g15. SHRIMATI SAVITRI SHYAM:
Will the Minister of WORKS AND
HOUSING be pleased to refer to the
reply given to Unstarred Question NO.
288 dated the 4th December, 1972
ang state the progress made by D.D-A.
in contestihg the case for vacating the
stay order against the D.D.A. and
Shankar Garden Coloniser?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): The case came up for
hearing in the Court of the Senior
Sub-Judge 1st Class on 22nd March,
1873. . A prayer was made by the
Counsel appearing on behalf of the
Delhi Development Authority for
vacation of the stay order. The
Court, however decided to hear argu-
ments on the application for vacation
of the stay order and has fixed the
date for arguments for the 23rd April,
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Scheme to provide 100 Sq. Yards of
Land to Landless Farmers

*816. SHRI LALJI BHAI: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether Government  have
decided to give 100 sq, yards lang to
landless farmers in different States
and has sanctioned Rs. 9 crores till
today;

(b) whether that scheme will be
implementeq by State Governments
but expenses will be borng out by
Centre; ang

(c) if so, the main features there-
of?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN

SHASTRI): (a). Yes, Sir. The
Scheme, however, covers all landless
workers in rura] areas. The value

of projectd sanctioned to-date is Rs.
16.12 crores.

(b) Yes, Sir. The Centr’s liability
will, however, be limited to the ex-
tent of sanctions issued by the Gov-
ernment of India.

(c) Under the Scheme, the entire
reasonable cost of acquisition of land,
where necessary, is provided by the

Central Government to the State
Governments as grabts-in-aid. In
addition, cost of development, not

exceeding Rs, 150/- per house-site, is
admissible to the State as Central
grant. A Community Development
Block is the uhit for project formu-
lation.

Tamil Nadu Request for Opening of

Technological University
*817.. SHRI P. A, SAMINATHAN:
SHRI C. T. DHANDAPANT:
Will the Minister of EDUCATION,

SOCIAL WELFARE AND CULTURE
be pleased to state:
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(a) whether Tamil Nadu has re-
quested the Union Government for
permission for opening Technologieal
University in that State;

(b) if so, whether Centre has given
her permission; and

(c) whether Centre will give any
assistance to the State Government in
this regard?

THE MINISTER OF EDUCATION,;,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
Yes, Sir

(b) and (c). The proposal has been
referred to the TUniversity Grants
Commission for advice @~ The Com-
mission's viewg on the proposal have

not so far been recejved.

Land given te Housing Cooperatives
in Delhi

*818. SHRI HARI KISHORE
SINGH: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) the number of Housing Co-
operatives in Delhi given land on
concessional rates and the nature of
their membership; and

(b) whether Government propose to
encourage more such cooperatives?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) 30 Housing Co-
operatives in Delhi with composite
membership have been allotted lamd
at a concessional rate.

(b) According to present policy of
Government, Housing Cooperatives
are allotted land at pre-determined
rates for construction of flats on
Group Housing basis.
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Procurement of Rice and Wheat and
Hoarding of Foodgrains by Whole-
salers

*819. SHRI BHOGENDRA JHA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) what ig the total procurement
of rice in different States, its propor-
tion to the targeted quota and causes
of shortfall;

(b) what are the steps taken in
different States for mopping up the
surplug of wheat from rich producers
for ensuring elimination of hoarding
and blackmarketing. and

(c) whether Government have in-
formation that wholesalers in various
States have begun hoarding their
stocks with rich lang owners to foil
the provisions of the takeover of
wholesale trade of wheat; if so, steps
taken to foil the same?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
{SHRI ANNASAHEB P. SHINDE):

Statement

(a) Total procurement of rice in
different States during the current
marketing season i.e, 1972-73 as re-
ported till 19-4-73 was about 21.61
lakh tonnes ag against the target of
40.00 lakh tonnes. The percentage
o the target was about 54 per cent.
Che reasons for shortfall are lower
roduction in certain States and open
narket pricgs ruling higher than the
wrocurement prices.

(b) The State Governments have
rescribeg maximum limitg to the
juality of wheat that may be stored
y dealers. In many Stateg limits
\ave also been prescribed {o the
uantity of wheat that may be held
n stock by producers. In Bihar,
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Madhya Pradesh and Maharashtra
compulsory procurement of wheat
from cultivators is being made. The
powerg available undey the Essential
Commodities Act, 1955 are being uti-
lised to prevent hoarding and black-
marketing. Several State Governments
have introduceq anti-hoarding measu-
res to prevent cornering of stocks
by traders.

(c) Since the decision to take
over of wholesale trade in wheat,
there have been no reports to suggest
Fhat large scale smuggling and hoard-
ing is being restored to in any part of
the country.

Finance to Language Conference

*820. SHRI KARTIK ORAON: Will
the Minister of EDUCATION. SOCI-
AL WELFARE AND CULTURE be
Pleased to state:

(a) whether it is ap established
practice of the Government of India
to finance any language conference of
any person or a group of perlons,
held anywhere in the country; and

(b) if so, the names of the langus-
ges whose  Conferences have been
financed by the Government during
the last three years and the amount
given in each case?

.

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND IN THE DEPART-
MHENT OF CULTURE (SHRI D. P.
YADAV): (a) '‘Government is jm-
plementing Schemes of Financial
Assistance to Voluntary Organisations
for holding conferences, seminars, and
conventions for the propagation and
development of Modern Indian Lan-
guages and Sanskrit. The Univer-
sity Grants Commission also flnance
universities for holding of language
Conferences.

(b) A statement is atached.
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STATEMENT

1. Statement indicating the names of Languages and the granty given to
voluntary organisations during the last three years:— ’

SL Language Amount of grant given
No- _
1970-71 1971-72 1972-73
Rs. Rs. Rs.
1 Multilingual (Conferences) 4,000 00 19,500° 60 4,000 00
2 Dogri 9,150° 00
3 Santali - . 10,000" 00
4 Sanskrit 12,000° 00 2,000° 00 16,413- 90

11. Grants given by the University Commission for language conferences/
Seminars/symposia /workshops etc. sponsored by Universities.

sl Language Amount of grant given
e 1970 1971 1972
Rs. Rs. | Rs.
1 Muldlingual . 40,494.34 19,627 00 39,000 00
2 Hindi 5:500° 00 30,350° 00
3 Urdu 9,400° 0 3,000 00
4 Tamil 2,500 00 6,000° 0O
5 Oriya . . - = 2,000+ 00
6 Sanskrit . . . B R . 6,225 00
7 Prakrit & Pali . 8,500 ' 00 9,200° 00 6,000 00
8 English . 15,600° 00 3,000 00 3,000 00
9 French . 2,500° 00 .. 12,765 00
10 German s a 15,500 00

11 Russian . . . " . - 9,575+ 00
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D. D. A huilt up Flats for Low and
Mjddly Income Groups in Delhi
during 1973-74

7656. KUMARI KAMLA KUMARI:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) the total number of persong in
Delhi who are expected to get Delhi
Development Authority flats for resi-
dential purposeg during 1873; and

(b) the total number of flats to be
built for the low income and middle
income groups in 1973-74 in Delhi?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MIN-
ISTRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) About
10,000 in the year 1973-74;

(b) About 18,000 flats are in
various stages of construction and
planning by Delhi Development Au-
thority.

Running of shop without a licencelin
Vasant Vihar, New Delhi

7656. SHRI MOHAMMAD YUSUF:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether a shop under the
title ‘Modern Bazar' is selling import-
ed and Indian goods including articles
of provision in a residential building
in a residential colony of Delhi Dev-
elopment Authority known as Vasant
Vihar, New Delhi without a licence
trom the Municipal Corporation of
Delhi;

(b) if so, whether thg firm has been
Prosecuted by the Municipa] Corpora-
tion of Delhi a number of times for
running trade without a licence; and

(c) the steps taken by the Munibi-
pal Corporation of Delhj to stop the
running of trade without a licence?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Yes,
Sir.

(b) and (c). The party is being
challaned regularly by the Municipal
Authorities.  The proprietor of the
shop has been prosecuted by the
Delhi Developmemt Authority and the
case is sub-judice.
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Use of Coloureq Bulbg for Motor
Vehicles Head Lighis, and
Multi-toned Horns

7658. SHRI G. Y. KRISHNAN:
Will tne Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether in certain motor vehi-
cles, coloured bulbs are used in head

lights

(b) whether another rule that i=
being violated increasingly is the one
prohibiting the use of multi-toned
horns giving a succession of different
notes and sound producing devices
giving an unduly harsh, shrill, loud
and alarming noises; and

(c) if so, the steps taken by Gov-
ernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRA-
NSPORT (SHRI M. B. RANA): (a)
and (b). Reports to this effect have

come to Government’s notice.
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(c). The State Governments and
Union Administrations have been
requestey to enforce strictly the pro-
visiong of their Motor Vehicles Rules
relating to use of white headlights.
They are algo beihg requested to
take similar action against persons In
charge of vehicles which are fitted
with multi toned horns, in contraven-
tion of the Motor Vehicles Rules.
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Enforcing Quality Control on Drugs
and inguiry into Drug adulteration

7660. DR, H. P. SHARMA:
SHRI S. N. MISRA:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased 1o
state:

(a) whether any decision have been
.taken to enforce quality comtrol on
drugs and for effectively controlling
the prices of essentia] drugs and if
.so, the outlines thereof; and

(b) whether any Commission has
_been appointed to go into the question
of drug adulteration, sub-standard
drugs and the drug prices and if so.
_the composition ang terms of refer-
.ence of the Commission?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (SHRI R, K
KHADILKAR): (a) Provisiong for
enforcing quality control of drugs
already exist under the Drugs and
Cosmetics Act, 1940 and the rules {ra-
med thereunder in 1945, The Drugs

. Standard Control Organisation at the
Centre and in the States exercises
. control .over the quality of drugs im-
porteq into, or manufactured, distri-
- buted ahd sold in the country.
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The Drugs (Priceg Control) Order,
1970 regulateg the prices of all drugs
and formulations. Under this Order,
the selling prices of certain essential
bulk drugs have been fixed. The
Order also prescribes normg for fixing
the' consumer prices of drugs and
manufacturers are not permitted to
increase the selling prices without
prior approval of the Government,

(b) Three Committees had earlie:
studied the impact of quality ol
measures ip respect of d and have
made recommendatier’s.

Regarding prices, a Working Group
under the Chairman, Bureau of In-
dustrial Costs anq Prices has examin-
ed the cost structure of another 25
bulk drugs and the norms of conver-
sion ang packing charges and their
report is under consideration in the
Ministry of Petroleum and Chemicals.
Besides this. the question of setting up
of an Expert Committee consisting
among others of Members of Farlia-
ment, etc. to look into the various as-
pects of the drug industry is also
under consideration in the Ministry of
Petroleum and Chemicals.

Farm Management Courses in Indian
Institution of Management,
Ahmedabad

7661. SHRI DHAN SHAH PRA-
DHAN: Wil] the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to refer to the
reply given to Unstarred Question
No, 4667 dated the 18th December,
1972 regarding Farm Management
Course in Indian Institute of Manage-
ment, Ahmedabad and state:

(a) the number of students with
First Class marks in Agricultural
Engineering or those who are likely
to graduate with first class in July
this year from Agricultural Univer-
sities at Hissar and Pantnagar, who
applied for admission to one-year
Diploma Course in Farm Manage-
ment, Ahmedabad this year;
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(b) the number of students who
were allowed to take the written exa-
mination; and

(c¢) the reasons for not allowing oll
the First Divisioners or the prospec-
tive First Divisioners to take the
written examination as is done by the
Indian Institute of Management, Cal-
cutta for the management courses?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
Nine candidates who had completed
or were to appear for B.Sc. Agricul-
ture Engineering at U.P. Agricultural
University at Pantnagar had applied.
No candidate from Hissar had applied
for admission to the one-year pro-
gramme for management in agricul-
ture at Indian Institute of Manage-
ment, Ahmedabad.

(b) Two.

(¢) (i) The basis for calling candi-
dates for test and interview is the
application rating, based on the irend
of academic performance of the
candidate starting S.5.C. or Higher
Secondary until the final examina-
tion.

(ii) The applicants are ranked on
the basis of the application rating.

(iii) Al the cahdidates whose scores
were above the average score of the
application rating of the total admis-
sion for the 1873-74 batch were called
for a written test and interview.

Reference te Agricultural Engineering
Graduates for appointmest in Public
Industries

7662. SHRI DHAN SHAH PRA-
DHAN: Will the Minister of AGRI-
CULTURE be pleased to refer to the
reply given to Unstarred Question No.
4790 on the 18th December, 1872
regarding stress on appointment of
mechanical engineers to posts suitable
for agricultural engineering gradua-
tes and state:
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(a) whether a number of Public
Undertakings give preference even
now to Graduates in Mechanical Engi-
neering for Engineering posts under
schemes connected with Agriculture;
and

(b) whether circulars are proposed
to be addressed to Public and Private
Sectors for giving preference to Agri-
cultural Engineering Graduates for
manning posts connected with agri-
culture?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) No authentic data is available
with this Ministry.

(b) No, Sir.

Agricultural Engineering Gradnates of
G.B. Pant University and their place-
ment

7663. SHRI DHAN SHAH PRA-
DHAN: Will the Minister of AGRI-
CULTURE be pleased to refer to the
reply given to Unstarred Question No.
4668 on the 18th December, 1872 re-
garding Placement Officer and Emp-
loyment and Guidance Bureau in
Agriculture University and state:

{a) the number of Agricultural
Engineering Graduates who passed out
from G.B. Pant University of Agricul-
ture and Technology in First Division
in 1972;

(b) the number of such graduates
who obtained placements through the
help of the Dean of Students Wel-
fare; and

“ (c) the difficulty in opening a regu-
lar Placement Officer in the University
on the lines of the Employment
Bureau functioning in Punjab Agri-
cultural Uriversity, Ludhiana and
Haryang Agricultural  University,
Hissar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) 13 Agricultural Engineering Gra-
duates passed out in First Division
during 1971-72,
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(b) Five only.

(¢) A Placement Section has already
been working in the Dean Student
Welfare Organisation of the University
for placement of the graduates of
G. B. PANT University of Agriculture
and Technology. Recently, a post of
Counselling and Placement Officer has
been created for the students of the
College of Technology separately and
efforts are being made to recruit a
suitable person on this post.

Wireleas sets for game preservation
staff to check poaching of wild
Life

7684. SHRI RANABAHADUR
SINGH: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether Government are consi-
dering any proposal to provide wire-
less (Walkie Talkie) sets to the game
preservation staff of major game sanc-
tuaries for effective prevention of illi-
cit poaching of wild life; and

(b) if so, by when this facility shall
be available?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
Yes, Sir. The management plans for
nine tiger reserves are under prepara-
tion. At the time of scrutiny and
acceptance, usefulness of Walkie
Talkie in different preserves will be
considered and decision taken.

Depletion of Wild Life due to shrink-
age of forest area

7665. SHRI RANABAHADUR
SINGH: Will the Minister of AGRI-
CULTURE be pleased tg state:

(a) whether the main cause of the
fast depletion of wild life in this coun-
try is the shrinkage of undisturbed
forest areas;

(b) whether even the sanctuaries
provided for animals are exploited by
the forest departments for sheer eco-
nomic reasons;

Written Answers 54

(¢) whether indiscriminate grazing
rights which have been misused to the
extent of falling large trees for graz-
ing their leaves have been allowed in
sanctuaries of the country; and

(d) if so, the steps contemplated to
provide undisturbed safe havens for
the vanishing species of wild life?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) to (d).
The information is being collected and
will be placed on the Table of the
Sabha.

Teaching of love for Wild Life Heri-
tage at Primary Level in Schools

7666. SHRI RANABAHADUR
SINGH: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether love for the wild life
heritage of the country could only be
inculcated in the future citizens of
this country at an early age;

(b) if so, steps the Ministry have
taken to advise the State Governments
to include love for wild life heritage
of the country in the subjects taught
at the primary level; and

(¢) if not, the reasons?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) to (c). Concepts
on wild life preservation and a love
for it are included at appropriate
places in the modern syllabus and
curriculum materials prepared by the
National Council of Educational Re-
search and Training and are being
tried out in many schools all over the
country through a Pilot Project. The
scheme is proposed to be gradually
expanded to cover all schools. At the
primary level this sentiment is sought
to be developed by creating an inter-
est in and love for animals in general
and wild life in particular. The
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importance of zoos and sanctuaries is
also stressed.

Adulteration of seeds by Traders

7667. SHRI BISWANATH JHUN-
JHUNWALA: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether Government's attention
has been drawn to the views of emi-
nent agro scientists (Hindustan Times
dated Tth March, 1973) that one of
the contributing factors of turning the
green revolution into ‘red’ is the un-
scrupulous behaviour of the traders
who adulterated seeds and fertilizers;

(b) whether during the last three
yvears not a single trader has been
prosecuted for selling sub-standard
seeds to farmers and if not the num-
ber of those who have been prosecuted
and the nature of punishment given;
and

(c) whether Government would
bring all the seed producing farms
under the ambit of central administra-
tion in order to ensure better enforce-
ment of regulations and if not in what
way Government propose to tackle the
menace of adulteration of seeds ncw
being done?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
{(a) Yes, Sir. The Government do not
agree with the assessment given in
the news item.

(b) The enforcement of the Seeds
Act, 1966, which was brought into
force with effect from the 1st October
1869, throughout the country, is the
responsibility of the State Govern-
ments. Information regarding the
number of those prosecuted etc., is
being collected from the State Gov-
ernment and Union Territories and
will be placed on the Table of the

Sabha.
(¢) Production and distribution of

quality -seeds are mostly undertaken
by the State Departments of Agricul-
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ture in seed farms and by public sec-
tor undertaking like the National
Seeds Corporation and the State
Farms Corporation of India, etec.
There are also a few organised pri-
vate seed producers and traders enga-
ged in production and distribution of
seeds. Strict enforcement of the pro-
visions of the Seeds Act, 1966, will
eliminate chances of any sub-standard
seed being sold. The Seeds Act has
adequate provisions for regulating the
quality of seeds and for taking reme-
dial action in cases of sale of sub-
standard seed.

Financial Assistance to Mysore for
starting Sugar Factories

7668. SHRI C. K. JAFFER SHA-
RIEF:

. SHRI K. MALLANNA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Central Government
have assured to extend financial assis-
tance to the State of Mysore for start-
ing sugar factories in the State;

(b) if so, the number of sugar fac-
tories that have been approved and
the amount of money sanctioned by
Central Government; and

(¢) the location of these factories
and the time by when they will be
starting functioning?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) No
assurance for any special financial
assistance for starting sugar factories
in Mysore State has been given by the,
Central Government beyond the nor-
mal pattern of assistance of block
loans and grants which are given to
the State Governments for State Plans
and the assistance for cooperative
sugar factories.

(b) and (c). Do not arise.
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‘Warehouses for take over of Food-
grains Trade _

7669. SHRI G. Y. KRISHNAN: Will
the Minister of AGRICULTURE be
pleased to state the number of ware-
houses of Central and State Warehous-
ing Corporations, along with the god-
owns of the Food Corporation of India
and the Marketing Federation that are
functioning to take over the food-
grains trade in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE]_:\
A statement indicating the godowns
being operated for storage of food-
grains by each of these organizations
is attached.

Statement
Agency Number
o
godowns
1 2
1, Food Corporatiop of India 2,00c
2, Central Warehousing Cor-
poretion . . . . 142
3. State Warehousing Corpora-
tions . . . . . 675
4. Marketing Federations . 3,750
6,567
Besides, the State Governments

have a large number of godowns with
them for the purpose of storage of
foodgrains.

Pre-Commission Training to Teachers
given, Commission in N,C.C, Junior
Division

7670. SHRI S. M. BANERJEE: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether teachers who have been
given commission in the N.C.C. Junior
Division are automatically recommen-
ded for pre-commission training as
N.C.C. Officers;

(b) if so, whether the Government
Boys Higher Secondary School, Netaji

Nagar, New Delhi is not adhering to
this Principle and teachers who have
not been selected by the Board have
been drafted for training as N.C.C.
Officers; and

(c) what remedial measures are
proposed to be taken to see that selec-
tion for pre-commission training as
N.C.C. Officers is done on seniority-
cum-merit basis?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) No, Sil;.

(b) Does not arise.

(c) Does not arise,
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Central Government contribution to
Centenary Celebration of Bengal
Theatre Stage

7674. SHRI SAROJ MUKHERJEE:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Central Govern-
ment contributed any sum of money
for celebrating the Sata Barsha Purti
of Banga Banga Mancha (centenary
celebration of Bengal Theatre stage);

(b) if so, the amount sanctioned
and to which organisations and indi-
vidual artistes for the purpose; and

(c) whether the Union Ministry of
Education and Social Welfare and its
Cultural Department review as to how
the money was spent and a brief re-
port of such functions by the organi-
sations and individual artistes concern-
ed who got central financial assis-
tance?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) No, Sir.

(b) and (¢). Do not arise.

Pension scheme to Lecturers of Col-
leges ang Universities under U.G.C.
Scheme

7675. SHRI SAROJ MUKHERIJEE:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government propose to
advise the Universities and Colleges
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under U.G.C. Scheme to introduce a
pension scheme for the professors,
Lecturers, Demonstrators, Heads of
the Department, Principals and Vice-
Principals; '

(b) if so, the main features thereof
regarding categorisation of the Scheme
for Colleges under U.G.C. and spon-
sored Colleges etc.;

(e) whether similar pension scheme
has been as advised to be introduced
in cases of the non-teaching staff of
the Colleges under U.G.C. as well as
of the sponsored Colleges; and

(d) if so, the brief structure of the
Scheme proposed by the Central
authorities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) to
(d). The University Grants Commis-
sion has framed Central Universities
Retirement Benefit Rules, applicable
to all the employees of the Central
Universities, both, academic and non-
academic, and circulated these to the
Central Universities for incorporation
in their Statutes and implementation
with effect from April, 1964. These
Rules contain in the following two
alternative schemes:

(i) General Provident Fund-cum-
Pension-cum-Gratuity;

(ii) Contributory Provident

Fund-cum-Gratuity.

A copy of the Rules has also been
circulated to all the State Universities
and State Governments. The Univer-
sities have been requested to take up
with the State Governments, if they
so desire, the question of inroduction
of these schemes for the benefit of
the’s employees.

APRIL 28, 1978
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Staging of Foreign Plays in National
school of Drama \

7676. SHRI SAROJ MUKHERJEE.
Will the Minister of EDUCATION,.
SOCIAL WELFARE AND CULTURE.
be pleased to state:

(a) whether the attention of the
Ministry has been drawn to letter pub-
lished in the Hindustan Times dated
24th March, 1973 in connection with
some foreign plays;

(b) whether the Ministry is in
favour of staging foreign plays in the
National Schoo]l of Drama than indi-
genous plays;

(¢) the amount spent for staging the
foreign play “Danton's Death” in the
National School of Drama, Delhi; and

(d) the reasons for not giving great-
er attention to stage and to help the
cultural organisation to stage the
indigenous plays that concern Indians
closely and help the audience to
understand the depth and dimension
of the Indian predicament?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) No, Sir. The School produces
both Indian adaptation/translation of
foreign plays and purely Indian plays,
but gives greater importance to purely
Indian plays.

(¢) A sum of Rs. 35,000/- was spent
by the School.

(d) As Indian plays are given due
importance, the question does not-
arise.
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Research Programme in Cashew Crop
by Indian Council of Agricultural
Research

7678. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE be
pleased to state:

(a) the outline of the steps taken
Research to strengthen the research
programmse in respecet of cashew crop;
and

(b) the total amount spent for this
purpose in 1972-78 and the amount
sanctioned for 1973-T747

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE;:
(a) The Indian Council of Agricul
tural Research is implementing 4th
Plan Project entitled “The All India

387 L.Ss—3

Coordinated Spices and Cashewnut
Improvement Project”. Under this
project there are four centres for re-
search on cashewnut at (i) Bapatla
(Andhra Pradesh), (ii) Vridhachalam
(Tamil Nadu), (iii) Anakkayam
(Kerala) and (iv) Vengurala (Maha-
rashtra). Besides the above four cen-
tries, at Kasaragod and Regional
centre at Vittle are alss undertaking
some investigations on cashew. The
centres are following technical pro- '
grammes formulated at the research
workshop on spices and Cashewnut,

(b) Rs. 1.59 lakhs were spent dur-
ing 1972-73 on the four centres men-
tioned in part (a) of the question. In
addition Rs. 2.43 lakhs were spent on
the Coordinating Unit of the Project.
A provision of Rs. 4.10 lakhs has been
made for the four centres and the Co-
ordinating Unit during 1973-74.

Steps taken to increase storage facili-
ties in Kerala by F.CI1. and Central
Warehousing Corporation

7679. SHRI VAYALAR RAVI: Will
the Minister o AGRICULTURE be
pleased to state:

(a) a brief outline of the steps taken
by the Food Corporation’ of India and
the Central Warehousing Corporation
to increase the storage facilities of
foodgrains in the State of Kerala in
light of the States’ decision to take-
over the grain trade; and

(b) whether there is any proposal
to create additional storage capacity
in 1973-74; and if so, the broad out-
lines thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). A statement is attached.

Statement
FOOD CORPORATION OF INDIA

The Food Corporation of India has
a storage capacity of 2.49 lakh tonnes
in Kerala State. The Corporation has
an approved programmes for the cons-
truction of godowns with a capacity of
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63,000 tonnes in the State which is
expected o be completed during this
year. The position is, however, under

constant review and further additions

will be made as and when necessary.

CENTRAL WAREHOUSING CORPO-
RATION

The Central Warehousing Corpora-
tion has a capacity of 12,250 tonnes
in Kerala State and additional capa-
city of 2500 tonnes is under construc-
tion. Besides, the Corporation pro-
poses to add another 3,000 tonnes capa-
city during 1873-74. The State Ware-
housing Corporation also proposes to
construct capacity of 6,500 tonnes in
the State during 1973-74.
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Indian Lunacy Act of 1913
7681. SHRI PURUSHOTTAM
KAKODKAR:
SHRI K. LAKKAPPA:
Will the Minister of HEALTH AND

FAMILY PLANNING be pleased to
state:

(a) whether Chairman Law Com-
mission has stated that the Indian
Lunacy .Act of 1912 be repealed and
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replaced by another Act called the
Indian Mental Health Act as reported
in an editorial in the Hindustan Times
dated the 26th December, 1972 under
the Caption “An overdue Reform”;

(b) whether he has also stated that
the Act was out of date and founded
on nineteenth century notions like the
“Mc Nangten Test” for determining
criminal resonsibility of person accus-
ed of offences; and ~

(c) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) and (b). Yes.

(b) A fresh Bill “The Mental
Health Bill” has been drafted to re-
place the Indian Lunacy Act, 1912,
taking into consideration modern con-
cepts of “Lunatic” and “Lunatic Asy-
lum.”

Special treatment .given to depart-
ments of Cardiology and Neurology in
G.B, Pant Hospital, Delhi

7682. SHRI JAGADISH BHATTA-
CHARYYA: Will the Minister of
HEALTH AND FAMILY PLANNING
be pleased to state:

(a) whether special treament is be-
ing given to departments of cardio-
logy and neurology in G.B. Pant Hos-
pital, Delhi at the cost of other de-
partments; and

(b) the expenditure of various de-
partments during last three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) No, Sir.

“(b) Information is being collected
and will be furnished as soon as it is
ready.
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Houses for Handicapped freedom
Fighters

7683. SHRI INDRAJIT GUPTA: Will
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether a representation has
been received urging Government to
set up a Home to accommodate such
of the aged ailing or physically handi-
capped Freedom Fighters who would
prefer to opt for it in lieu of pension;
and

(b) Government's reaction in the
matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) Yes, Sir.

(b) The Scheme is yet to be con-
cretised with regard to its location/and
other details regarding agency for
running the Home—Government or
Voluntary.

Meeting of nowly formed Asthma and
Bronchitis Fundation

7684. SHRI BIBHUTI MISHRA:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

ta) whether inaugural meeting of
the newly formed Asthma and
Bronchitis Foundation was held in
Delhi on the 1st March, 1978;

(b) if so, whether it was stated by
"the doctors at the inaugural meeting
that Asthma and Bronchitis are
caused by smoking;

(c) whether ban on smoking was
urged at that meeting; and

(d) if so, action taken by Govern-
ment so far in this regard?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND

FAMILY PLANNING (SHRI A. K.
KISKU): (a) Yes.
(b) No. The President of the

Foundation had stated that smoking is
an important factor in the causation
of bronchitis.

(c) No. The President of the Foun-
dation had however, stated that the
T. B. Association of India and the
Indian Association for Chest Diseases
had passed resolutions against
smoking and requested the Govern-
ment to pass necessary legislation
against smoking.

(d) The proposal is already under
consideration of the Government of
India in consultation with the State
Governments and it will take some
time to take a decision in this
regard.

Photo Litho Press at Minto Road,

New Delhi
7685. SHRI HUKAM CHAND
KACHWAIL: Will the Minister eof

WORKS AND HOUSING be pleased
to state:

(a) whether the most costly com-
posing machines (i.e, Fottosetter and
veritypers) of Minto Road Photo
Litho Press are white elephants to
the Government;

(b) the total production and ex-
penditure from and upon these ma-
chines (i.e., cost of production, sala-
ries of operators and their overtime
allowance and contingent expendi-
ture thereto) for last two years;

(¢) whether despite this, concern-
ed Works Manager provided Desert
Cooller, recommended special allow-
ances and further promotions as a
special case to the operators of these
machines during last two years; and

(d) if so, the justifications thereof?
THE MINISTER OF STATE IN THE
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DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Origi-
nal purchase value of Fottosetters in
1958 was Rs. 1,52,048/-. There are 5
Veritype machines, three of whom had
been purchased in 1948-40 at Rs. 1,000
each whereas the cost of two others
was Rs, 12,600/- and Rs. 9,428/-. The
Veritype machines have since become
unserviceable and arrangements are
in hand to replace them. Similarly,
some spares of Fottosetters have been
obtained to make it more effective.

(b) The cost of production on the
Fottosetter and Veritype operators has
been as under:—

1970-71 1971-72

Rs. 1,05,841/- Rs. 1,40,259/-

The production by Fottosetter ma-
chines cannot be assessed as the same
is used for carrying out various type
of jobs such -as, display, publicity,
labels, posters and certain other imp-
ortant jobs. The output of the ma-
chine cannot be assessed as the work
like cutting of film-rolls and poster/
labels turned out in different sizes
cannot be converted into pages. The
production given by Veritype machines
in terms of pages is as under:

1970-71 1971-72
Fresh Author's Fresh Author's
corrections Corrections
1648 1590 4675 2142

(¢) No Air-conditioning ‘system has
been provided in the room where
Veritype machines are erected. How-
ever, air-cenditioning is necessary for
Foto-setter machines where films are
used to keep the temperature to a spe-
cific degree. Neither special allowance

nor any special promotion has been.

granted to the operators.

(d) Does not arise.

Scheme for Soil Amendment during
Fifth Five Year Plan

7686. SHRI R. V. SWAMINATHAN:
SHRI ARJUN SETHI:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Ministry has prepared
a scheme for soil amendment on a
land in seven states during the Fifth
Five Year Plan;

(b) if so, the main feaures of the
same; and ’

(c) states where such schemes will
be introduced?

THE MINISTER OF STATE IN THE
MINISTRY OF AGERICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) to (c). Yes Sir, The Ministry has
under consideration a scheme for the
promotion of the use of soil amend-
ments, like basic slag, lime stone/
dolomite, in potential acid soil areas
of the State of Andhra Pradesh,
Assam, Bihar, Kerala, Mysore, Orissa
and West Bengal, and also use of gyp-
sum in alkaline soils of Punjab, Har-
yvana, Uttar Pradesh, Gujarat and
Rajasthan, during the Fifth Five Year
Plan. It is proposed to subsidise these
s0il amendment materials to the ex-
tent of 50 per cent,
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Setting up of Building Material
Development Corporation

7688: SHRI M. S. SANJEEVI RAO:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether it is proposed to set up
a Building Material Development Cor-
poration in the Public Sector; and

(b) if s0, what are the main features
of the proposal and by what time pro-
posal is likely to be finalised?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS AND IN THE MINIS-
TRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) No.

(b) Does not garise.
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Central financlal assistance for opening
new Medical Colleges in States

7689. SHRI JYOTIRMOY BOSU:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to.
state the total Central financial assist-
ance given to the States for the open-
ing of new Medical Colleges during
the last three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):
During the last three years no financ!al
assistance has been given to the States
for the opening of new medical colleges
as there is no scheme under the Minis-
try of Health and Family Planning for
financial assistance to States for this
purpose during the Fourth Five Year
Plan.

Selection of an Officer for post of
Financial Adviser and Chief Accounts
Officer in State Farm Corporation

7690. SHRI PRABODH CHANDRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether an officer of the Cen-
tral Secretariat Service has been se-
lected for the post of Financial Ad-
viser and Chief Accounts Officer in
the State Farms Corporation of India;

(b) it so, the special qualifications
of this officer who was given prefer-
ence over other qualified Accountants;
and

(c) whether only this single officer
was considereq for this post when
others in the same service were not
even Informed of such a post lying
vacant?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) and (c). The Corporation ap-
pointed a Committee consisting of
three senior officers interviewed 12
Officers drawn from wvarious services
viz.,, LA. & AS., LRwsmR cmfwyp #f
public and private sectors. The Com-
mittee selected an officer belonging to
the C.S.S. cadre in view of his pest
experience as Chief Accounts Officer in
a public undertaking and experience
of management of public enterprises
including financial management. The
question of circulating the post to the
C.5.8. cadre does not arise as it wes
not necessary to do so.

Grievances through newspapers

7691, SHRI HUKAM CHAND
KACHWAI: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) whether the Conduct Rules of
the Gazetted Officers permit their giv-
ing vent to their grievances througn
néewspapers;

(b) if so, whether any punitive
action was taken against the officers
of ‘Photo Litho Government Presses
in this regard; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS AND IN THE MINIS-
TRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) No.

(b and (c). The Member has pre-
sumbly in mind the Press Report that
appeared in the Statesman dated the
Sth Octoben 1972 bringing out gist
of the joint representation submitted
by the Photolitho officers. The dis-
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pleasure of Minister was conveyed to
all the officers of Photo-litho Wing for
submitting a joint representation.
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Lift irrigation projects in Orissa
doring 1972

7693. SHRI ANADI CHARAN DAS:
Will the Minister of AGRICULTURE
be pleased to state:

(a) the number of lift irrigation pro-
jects established in Orissa in each diu-
trict upto the year ending 1972; and

(b) the area covered under Iift
irrigation?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (PROF. SHER SINGH):
(a) and (b). The required information
is given in the attached statement.
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Statement
SL  District No. of Lift Irrigation Irrigation Potential
No. Projects established*  created (Acres)
upto 31-3-72

I 2 3 4

1 Ganjam 152 5,500

2 Koraput 27 2,280

3 Sambalpur ) . 2 2,310

4 Sundergarh, 4 2,120

5 Dhenkanal . . 7 350

6 Balasore | . 37 3,465

7 Cuttack 235 22,395

8 Puri . 21 840

9 Keohjhar .

10 Bolangir . . .

11 Kalahandi .

12 Phulbani . .

13 Mayurbhanj 15 2,390

TotAaL . 500 41,650

#Bstablished Projects means those projects which have been commissioned.

Development of fishery industry in
coastal regiom of Gujarat

76904. SHRI PRABHUDAS PATEL:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Gujarat Government
has approached the Centre for a sur-
vey to probe the possibility of the
development of fishery industry in the
coastal region of South Gujarat;

(b) if so, whether Gujarat State
had already surveyed the coastal
reglons of Choryasi Taluka in tihis
regard; and

(c) what steps Union Government
is taking to help the State to dewvelop
fishery unit there?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The State Government
has intimated that the Marine Fisherios
Research Symposium and the. Inland
Fisheries Seminar held by them in 1972
recommended that the entire coastal
area of Gujarat might be surveyd to
assess the potentialities for brackish
water fish culture. The State Govern-
ment has intimated that they have
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evolved a methodology for conducting
the survey in consultation with the
Indian Council of Agricultural Re-
search. A survey unit has been set up
by the State Government at Ukai in
the Surat district and survey of the
area including Choryasi Taluka has
been completed and the data is being
processed by the State Government.
They also propose to take up survey
©f Broach and Bulsar district shortly;

(¢) The Union Government has not
received any proposal to develop a
fishery unit at Choryasi Taluka.

Measures to solve the problems of
desert area in Rajasthan

7695. SHRI LALJI BHAI: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether 55 per cent of the total
area of the Rajasthan State constitutes
desert;

(b) that about 84 lakhs which is 43
per cent of the total population of
Rajasthan State live in desert area:

(c) that much of the desert region
is inaccessible and drinking water is
not available; and

(d) it so, the steps being taken by
Government to “solve these problems
of desert area?

THE MINISTER OF STATE IN [HE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS AND IN THE MINIS-
‘TRY OF WORKS ° AND HOUSING
{SHRI OM MEHTA): (a) and (b). The
districts of Bikaner, Churu, Nagpur,
Barmar, Jaisalmer, Jodhpur, Jalore
and Pali ure located in the desert zoae
of the State. The total area of these
districts is 1,74,400 sq. Kms. which
works out about 55 per cent of the
total area of the State. According to
1971 Census, the total population liv-
ing in these districts is about 64 lakhs
which is 25 per cent of the total popu-
lation of the State;
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(c) These eight districts have been
declared as chronically drought affect-
ed areas of the State.

(d) During the Fourth Five Year
Plan, the provision of water supply is
under the State Sector. OQut of Rs, 31
crores allocated for the water supply
and sanitation programmes in the
Fourth Plan, about Rs. 20 crores have
been earmarked for rural water supply
schemes. The Working Group has
recommended a sum of Rs. 7.33 crores
for the year 1973-74 for the rural water
supply schemes of the State.

Under the Accelerated Rural Water
Supply Programme, the Central Gov-
ernment approved 35 schern'es covering
1023 villages in 10 districts (including
these 8 chronically drought affected
districts) at a cost of Rs. 531.66 lakhe.
A sum of Rs. 175 lakhs was given to
the State Government during 1972-73
as grant-in-aid for the implementation
of these schemes. The financial assis-
tance would be continued during the
year 1973-74 also.

Under the Drought Prone Area Pro-
gramme, 15 schemes costing Rs: 267
lakhs for providing water supply have
also been examined and forwarded to
the Ministry of Agriculture for accord-
ing necesary approval,

_ Due to the prevailing drought condi-

tions in the State during 1972-73, Cen-
tral teams have visited Rajasthan and
have recommended Rs. 228 lakhs to
Rajasthan for water supply schemes
under the Drought Relief Measures,

The Central Government have alsn
provided 4 Nos. hard rock drills under
the normal UNICEF assisted program-
me and 1 (one) hard rock rig under
UNHCR programme to drill tubewells
for obtaining drinking water. In ad.li-
tion, one more rig has also been al-
lotted under a special drought relief
programme of UNICEF. Allotment of
additional rigs is also under considera-
tion.
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Works completed and jobs provided
under crash programme in M.P.

7697. SHRI RANABAHADUR SINGH:
Will the Minister of AGRICULTURE
be pleased to state :

{(a) the total number of jobe pro-
vided to rural unemployed under crash
programme for rural employment in
different districts of Madhya Pradesh;

(b) the number and cost of works
so far completed in districts under
crash programme for rural employ-
ment programmes; and

(c) the general level of people em-
ployed under this sgcheme?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE  (PROF. SHER SINGH):
(a) to (c). Information is being enl-
lected from the State Government snd
will be laid on the Table of the House.

Organisation of Rural Labour and
Abolition of Contract Labour in
Rural Works Programme

7698. SHRI VASANT SATHE: Will
the Minister of AGRICULTURE be
pleased to state:

(a) what steps are proposed/en-
visaged to ensure that rural labour
gets organised inty effective em-
ployment seeking group to have the
benefits of the development schemes

in the Fifth Plan; and

(b) the steps taken or proposed
to eliminate or discourage system of
contract labour on rural works pro-
gramme?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
The Government have no such pro-
posal in hand at present. However,
the State governments have been ad-
vised to encourage labour coopera-
tives for execution of works under
the Rural Works Programme (now
Drought Prone Areas Programme).

Mass Vasectomy Schemo

7700. SHRI EARTIK ORAON: Will
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether an extensive operation
of vasectomy on mass scale is being

conducting by the Government of
India; and
(b) if so, the State-wise break-up

of the number of vasectomy oper-
ations carried on as against the ter-
get during 1972-787
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) Yes.

(b) No separate targets are fixed
for vasectomy. A statement showing
State-wise targets of sterilization and
number of vasectomy operations done
during 1972-73 (upto February, 1973)
is placed on the Table of Lok Sabha.
|Placed in Library. See No. LT-485/
73.]

Voluntary Institutions
Treatment

for Leprosy

7701, SHRI S. N. MISRA:
SHRI KUSHOK BAKULA:

Will the Minister of HEALTH AND
FAMILY PLANNING be =leased to
state:

(a) the names of voluntary leprosy
treatment institutions in the country
receiving Central Assistance;

(b) the number of patients treated
by them during the last three years;
and

(c) the steps proposed to en-
courage these voluntary Institutions
for intensive work in backward Hilly
regions of the counry?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) A list of voluntary
leprosy Institutions that have under-
taken Leprosy control work and are
recelving Central assistance is given
in the enclosed statement.

(b) About 53,000,

(¢) Normally, such a Voluntary
Institution is expected to cover a
population of 1 lakh in an area where
prevalance is 0.5 per cent or more.
However, in backward Hilly regions
relaxation of this condition can be
considered.

89

STATEMENT

1. Sri V. V. S, S. Davasthanam
(Andhra Pradesh).

2. H. K. N. S, Hazurabad (Andhra
Pradesh).

Goutami Jeevakarunya
Sangham (Andhra Pradesh).

4. Vizianagram Leprosy Home and
Hospital (Andhra Pradesh).

5. Philadalphia Leprosy Hospital
(Andhra Pradesh).

6. Kushta Vyadhi Nivaran Sangham
(Andhra Pradesh).

7. Andhra Kesari Yuvajana Samiti
(Andhra Pradesh).

3. Sri

8. Mikir Hills Seva Kandra
(Assam).

9. Sreemanta Sankar Mission
(Assam).

10. Kusht Seva Samiti (Bihar).

11. Rajendra Kushta Sevashram
(Bihar).

12. Santhal Paharia Seva Mandal
(Bihar).

13. Broach District Leprosy Relief
Association (Gujarat).

14, Baroda District Anti-Leprosy
Association (Gujarat).

15. Shree Sabarkantha A.romm
Mandal (Gujarat).

16. Damien (Leprosy)
(Kerala).

17. Poor Leprosy Hospital (Kerala).

18. Holy Cross Convent (Kerala).

19. Visarjan Ashram LCU.
{Madhya Pradesh)

20. Deenabandu Medical Mission

Institute

(Tamil Nadu).

21. Dayapuram Leprosy Hospital
(Tami] Nadu).

22. Schieffecin Research

Leprosy
Sanatorium (Tamil Nadu),
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23. The Mary Calvert Holdsworth
Memorial Hospital (Mysore).

24, H. K N. S. Bombay (Maha-
rashtra).

25. L.C.U, Vadala Mission (Maha-
rashtra).

.26. Maharogi Seva Samiti (Maha-
rashtra).

27.B, R, D. Kusht Sevashram
(U.P).

28. Kusht Sevashram, Basti (U.P.).

29. Kusht Sevashram, Gorakhpur
(U.P.)

30. Kashi Kusht Seva Sangh (U.P.).

"Research in High Altitude Farming in
Ladak (J. and K.)

7702. SHRI S. N. MISRA:
SHRI KUSHOK BAKULA:

Will the Minister of AGRICUL-
“TURE be pleased to state:

(a) whether any research is spon-
sored in the high altitude farming in
Ladakh (J and K).

(b) if so, the amount of grant pro-
‘vided for the purpose; and

(c) the progress of the work done
in that regard?

THE MINISTER OF STATE IN
"THE MINISTRY OF AGRICULTURE
ASHRI ANNASAHEB P. SHINDE):
(a) and (b). The Indian Council of
Agricultural Research had sanction-
-ed a project for the Establishment of
an Agricultural Research Station in
Jammu and Kashmir at Srinagar
with a sub-centre at Ladakh last year
at a cost of Rs. 28,31,600/-. How-
ever, tha State Government desired
that the station be closed down as
they proposed to set up an Agricul
tural University in that State. The
research centre could not therefore be
~established.

(¢) The question does not arise.
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Difficulties being faced for issue of
ration on weekly basis in Delhi

7703. SHRI PRABODH CHANDRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government is aware
of the difficulty and inconvenience
faced by the consumers by the de-
cision to issue ration to all ration-
card holders on Weekly basis In-
stead of monthly basis in Delhi;

(b) if so, whether Government
would issue orders to restore the prar-
tice of issuing ration for four weeks
as was prevalent some time back;
and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). State Governments are
concerned with the system of issue of
foodgrains through fair price shops.
At present ration is being issued on
weekly basis in Delhi. The matter
regarding issue of ration on two-
weekly or four-weekly basis is under
consideration of Delhi Administration.

Withdrawal of Quota by Fair Price

Shop-keepers on Last Day of Ration-
ing Week in Delhi

7704. SHRI PRABODh THANDRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) 'whether there is still shortage
of ratloned commodities sugar, wheat
and maida in Delhi, particularly in
old Subzi Mandi area;

(b) if not, whether it is the policy
of Government to release ration
quota to rationing shops on the last
day of rationing week or the shop-
keepers themselves intentionally
_bring their quota on the last day of
the week, which causes inconvenience
to the consumers and loss of week's
ration to many of ration card holders;
and
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(c) whether Government will issue
orders to issue week’'s ration in next
week to consumers in case of ration 1s
available only on last day of the
week and not on all days of the week?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) No, Sir.

(b) According to the present pro-
cedure, dates are fixed in advance
for drawal of supplies by the fair
price shops of a particular circle and
the requisite supplies have to be
obtained on these dates only from
the godowns.

(c) Necessary instructions have
been issued by the Delhi Administra-
tion.

More powers to Panchayats for im-
plementation of Small and Marginal
Programmeg

7705. SHR1 PRABODH CHANDRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Union Government
are of the view that more powers
should be given to Panchayat Raj
bodies for effective implementation
of the small and marginal farmers
programmes; and

(b) if so, whether Union Govern-
ment are considering any such mcve?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH) (a) The spe-
cial programmes for the small and
marginal farmers which have been
taken up ag pilot projects in selected
districts, are implemented through

Development Agencies registered
under the Registration of Societies
Act.

(b) Representatives of Panchayati
Raj bodies are associated in the
Agency.
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Different Grades of Craft Teachers
in Delhi Administration

7706. DR. LAXMINARAIN PAN-
DEYA:
SHRIMATI BHARGAVI
THANKAPPAN:

Will the Minister of EDUCATION,.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether some craft teachers
were appointed by the Delhi Admi-
nistration in 1972 in the grade of
Rs. 250—550;

(b) it so, the number thereof and
whether craft teachers appointed
before 1972 in grades of Rs. 220—
430; and

(¢) the reasons therefor and the
steps Government are considering to
remove this anomaly?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). Delhi
Administration have appointed 39
works experience teachers im 1872
in the scale of Rs. 250—550. Prior
to 1972, Craft teachers were appointed
in grades of Rs. 220—430.

(c) The posts in the scale of
Rs. 250—550 were under the scheme-
of works experience teachers in
Schools. The question of giving the
higher scale to the craft teachers pre-
sently working in the scale of Rs. 220
—430 is under consdieration.
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Posts of P.GT. (Drawing) in Direc-
torate of Education, Delhi

7709. DR. LAXMINARAIN PAN-
DEYA:
SHRIMATI BHARGAVI
THANKAPPAN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether new posts of P.G.T.
(Drawing), have been created in
Directorate of Education, Delhi, if so,
their number;

(b) educational qualifications pres-
eribed for this post by the Central
Board of Secondary Education, Delli
in September, 1971;

(c¢) whether the Board is consider-
ing any change in the qualifications,
if so, the reasons thereof; and

(d) whether any preference will be
given to those teachers who are
graduates and Post-Graduates in the
subject concerned. to remove the
cause of frustration?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P, YADAV): (a) Yes, Sir; 141.

(b) A statement is laid on the
Table of the House. [Placed in Li-
brary. See No. LT-4852/73.}

(c) No change in the prescribed
qualifications of Drawing Teachers is
proposed at present.

(d) No, Sir. Recruitment/appoint-
ment s made on the basis of recruit-
ment rules duly notified by Delhi
Administration.
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Cancer Research Centre in Orissa

7711. SHRI ARJUN SETHI: Wil
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether recently the Director
of Indian Medical Council favoured
an idea of having a Cancer Rerearch
Centre in Orissa; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU):(a) and (b). The Cancer As-
sessment Committee set up under the
Chairmanship of the Director Gene-
ral, Indian Council of Medical Re-
search, to assess the needs and addi-
tional requirements of various cancer
institutions in the country with a
view to xconsider the feasibility of
developing these institutions as Re-
gional Cancer Research Centres, visit-
ed 12 institutions including Sriram
Chandra Bhanj Medical College Hos-
pital, Cancer Wing, Cuttack. The
recommendations of the Committee
are under examination of Govern-
ment.



95 Written Answers

Visit by Minor Port Committee to
Chandbali Port, Orissa

7712. SHRI ARJUN SETHI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether recently the minor
Port Committee under the Chairman-
ship of Brigadier O.P. Narula visit-
ed Chandbali Port in the district of
Balasore, Orissa; and

{b) if so, what i¢ the purpose of
visit, and Government's reaction
thereto?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): (a) Yes.

(b) The Committee visited the port
of Chandbali in pursuance of the ob-
jectives for which it has been set up,
namely,

(i) to examine the inter-related
problems of traffic offerings at
the minor ports;

(ii) facilities that should be pro-
vided at these ports to cater
to the traffic available or like-
ly to be available; and

(iii) activising the boat building
capacity with a view to deve-
loping increased traffic at the
minor ports.

The Committee has not yet submit-
ted its reports.

Final estimates of Fishing Harbour at
Dhamara, Orissa

7713, SHRI ARJUN SETHI: Wil the
Minister of AGRICULTURE be pleas-
ed to refer to the reply given to
Starred Question No. 484 on 18th
December, 1972 regarding Project Re-
port in fishing harbour at Dhamara,
Orissa and state:

(a) whether the required estimates
have been received from the Stxfe
Government of Orissa for the propos-
ed fishing harbour at Dhamara; and
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(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):

(a) Most of the information except
the veriflcation of the cost estimates
prepared by the UNDP Froject with
reference to the current schedule of
rates has recently been received from
the State Government.

(b) On receipt of information relat-
g to cost estimates from the State
Government, the proposal will be con-
sidered for sanctioned in consultation
with the Ministry of Finance.

Seminar on National Heallh Scheme
for Rural Areas

7714. SHRI (MUKHTIAE SINGH
MALIK: Will the Minister of
HEALTH AND FAMILY PLANNING
be pleased to state:

(a) whether the recommendations
made at the Seminar on the Naticnal
Health Scheme for rural areas has
since been considered by Government;
and

(b) if so, the action taken thereon?

THE MINISTER OF HEALTH
AND FAMILY PLANNING (SHRI R.
K. KHADILKAR): (a) and (b). The
views expressed at the Seminar will
be taken inté account while finaliving
the Scheme. No final devision has
been taken in the matter so far. ~

Per capita consumption in rupees of
medicines in India

7715. SHRI JYOTIRMGY BOSU:
Will the Minister of. HEALTH AND
FAMILY PLANNING be pleased o
state:

(a) per capita consumption in
rupees of medicines in India; and
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(b) how does it commare with
countries like U.S.A., U.S.S.R., Great
Britain, France, Italy and Japan?

THE DEPUTY MINISTER N THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A K
KISKU): (a) The production of allo-
pathic drugs in the country at pre-
sent is about Rs. 300 crores per
annum. The country's population ac-
cording to the recent Census is about
55 crores. Taking into consideration
the value of drugs exported which
egre of the order of Rs. 12 crores the
per capita consumption of drugs in
the country would work out to about
Rs. 5 per annum.

(b) The up-to-date information about
the per capita consumption in coun-
tries like U.S.A.,, U.S.S.R, etc. is not
available. The Organisation of
Pharmaceutical Producers of India
have published per capita consump-
tion of medicines in 1967 in daferent
countries and the relevan: inforina-
tion is furnished below:—

(Year 1967 in Rs.,

U.S.A. . 19341
U. K 42-00
France . 16772
Ttaly 9742
Japan 11747
West Germany 146°10

No informafion is available re-

garding the per capite consumption of
drugs in the US.SR.

Central Government Intervertivt in
Disputes on Teachers’ Demands

7716. SHRI JYOTIRMOY BOSU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state in how many cases
and on how many occasions the Cen-
tral Government intervened during the
last three years for amicable settle-
ment of disputes on teachers demands
in the country?

Written Answers o8

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): During the course of
the last three years, the Central Gov-
ernment have held consultations from
time to time with the State Govern-
ments/Union Territory Administra-
tions to assist them to arrive at an
amicable settlement of the disputes
arising out of the demands of teachers.
Such consultations cannot be regard-
ed as intervention.

All India University Urdu Teachers
Conference Demand for encouzage-
ment of Urda in Schools

7717. SHRI SUKHDEO PRASAD
VERMA:

SHR] BHOLA MANJHI:

‘Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether All India University
Urdu Teachers Conference have re-
cently demanded that Urdu be en-

couraged in schools at Primary and
Secondary stages in Urdu speaking
States; and

(b) if so, the steps takea so far by
Centre in this respect?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and {b). The
Government have seen press reports
about the resolution passed by the
University Urdu Teachers Conference
some time back at Lucknow which
related inter alia to a demand for
encouragement of Urdu as a medium
of instruction at Primary and Second-
ary stages in Urdu speaking States.

The right of linguistic minorities to
have instructions at the Primary stage
of Education in their mother tongue
is an accepted policy of the Govern-
ment. In pursuance of this, and the



ol Written Answers

provisions contained in Article 33J0(A)
of the Constitution the State Gov-
ernments have been advised that at
the Primary stage teaching through
mother-tongue of the linguistic
minorities may be undertaken by
appointment at least of one teacher.

In regard to teaching through
mother tongue of linguistic rminorities
at the Secondary level, State Gov-
ernments have been advised 1o pro-
vide for such facilities wherever there
is a demand.

The Central Government have al-
ready made available facilities for
study of Urdu in many Ceniral
Schools all over the country.

A high powered Committee on pro-
motion of Urdu has been set up
which is also looking into all aspects
relating to the development of Urdu.

Beggars and Street dwellers in the
country

7718. SHRI SAT PAL KAPUR: Will
the Minister of EDUFCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) the total number of beggars
and street dwellers in the country,
and

(b) their sapproximate number in
big towns and in capitals of States
and Union territories separately?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, AND
SOCIAL WELFARE AND IN THUHF
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). There
bhas been no national survey in this
regard. According to the 1871 census
(1 per cent advance tabulation) the
number of beggars and vagrants is
7.44,500. This number is subject to
variations on account of seasonal fac-
tors ag also the general growth in po-
Ppulation.

APRIL 23, 1973

Written Answers 100

Scheme for supply of milk af the
door of the consumer unader Delhi
Milk Scheme

7719. SHRI SAT PAL KAPUR: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government are con-
sidering a proposal to supply milk
at the doors of the consumers under
Delhi Milk Scheme; and

(b) if so, the salient features of the
scheme and when this scheme is like-
1y to be made effective and the initial
expenditure likely 1o be incurred
thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) No. Delhi
Milk Scheme, however. allows supply
of milk from its Milk Depots through
home delivery agents selected by
customers,

(b) Does not arise.

All India Seminar-cum-workshop held
at Ludhiana (Punjab)

7720. SHRI SAT PAL KAPUR: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether an All India Seminar-
cum-workshop was held at Ludhiana
by the Home Science College of the
Punjab Agricultural University in
Collaboration with the Indian Council
of Agricultural Research; and

(b) the main conclusions and re-
commendations of the Seminar; and

(c) the action taken thereon by
Government?

THE MINISTER OF BTATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SBHINDE):
(a) Yes, Sir.

(b) The main conclusions and re-
commendations of the seminar are laid
on the Table of the House. [Placed
in Library. See No, LT-4833/73.]
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(c) There were no recommenda-
tions made in the seminar which re-
quire implementation by the Govern-
ment.

‘Cases of Cholera in Delhi

7721. SHRI SAT PAL KAPUR: Will
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether there have been large
number of cases of cholera in the
Union Territory of Delhi during the
last three months;

(b) the extent of increase over the
flgures of last year during this period;
and .

(¢) the specific steps taken in this
Tespect?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) and (b). No. Only one
case of cholera has been reported
during 1973 upto 18th April, 1973,
No case was reported during the
corresponding period of the last year.

{c) The following steps have been
taken to prevent out-break of cholera
in Dedhi,

1. A monthly meeting is held un-
der the chairmanship of Addiitional
Director General of Health Services
to review the situation of various
communicable diseases in Delhi, in-
cluding Cholera, to suggest necessary
measures for their control. The
meeting is attended by representatives
of Delhi Municipal Corporation, New
Delhi Municipal Committee, Delhi
Administration, Local Hospitals, Mini-
stries of Railways and Defence.

2. The piped water supply is regu-
larly testeq and chlorinated. The wells
in the rural area are regularly disin-
Tected.

3. Control of food hygiene Is
exercised through inspection of food
establishmerits by checking sale of
exposed food and destruction of un-
whole-some food.
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4. ANTI-CHOLERA inoculations are
given in wvulnerable areas. Jet-gun
injector is used in mass inoculation
campaign.

5. Health education is carried out
to motivate people for early reporting
of suspected cases and taking neces-
sary precautionary measures.

Scheme for a New Development Block
in Hamirpur (HP.)

7722. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether a proposal of creating
a new Development Block with Tauni
Devi as Headquarters in Hamirpur
district (H.P.) was submitted to the
Union Government by the Himachal
Pradesh Government: and

(b) if so, the decision taken by the
Union Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) No, Sir.

(b) Does not arise.

Reorganisation of Laddakh Institution
of Higher Studies

7723. PROF. NARAIN
PARASHAR: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

CHAND

(a) whether there is a proposal {o
consider the reorganisation of the Lad-
dakh Institution of Higher Studies;
and

(b) if so, the main outlines of the
proposed re-organisation?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE IN THE DEPART-
MENT OF CULTURE: (SHRI D. P.
YADAYV): (a) and (b). The Laddakh
Institute of Higher Studies, which wus
formerly a grant-in-aid institution of



102 Written Answers APRIL

the Delhi Administration ceased to
exist from 31st March, 1971. Conse-
quent to its closure, the Kendriya
Vidyalaya Sangathan, which is a re-
gistered Society sponsored by the Cen-
tral Government, set up, on 1st April,
1971, the Vishesh Kendriyva Vidyalaya.
The question of re-organisation of the
Vishesh Kendriyva Vidyalaya is under
congideration of the Kendriya Vidva-
laya Sangathan.

Applicationg for Milkk Tokens Pending
with Delhi Milk Scheme

7724. PROF. NARAIN CHAND
PARASHAR: Will the WMinister of
AGRICULTURE be pleased to state:

(a) the number
ceived by

of applications re-
the Government for the
grant of Milk tokens during the
months of January, February and
March, 1973 respectively;

(b) whether the Government has
any system of priority for the grant
of these tokens of the applicants if
so, the break-up of these priorities:
and

(c) the number of tokens issued
during the monthg of January, Febru-
ary and Macrh, 1973 and whether
these sanctions were made on the
basis of priority, if any?

THE MINISTER OF STATE IN THE
MINISTRY OoF AGRICULTURE
(PROF. SHER SINGH): (a) Delhi
Milk Scheme received applications lor
issue of milk tokens as indicated be-
low:—

January, 1973 1893
February. 1873 1801
March, 1873 2206

(b) Yes. All applications received
by the Delhi Milk Scheme for issue of
milk tokens are registered under appro-
priate categories detalled below:—

(1) V.LP.
{(2) On medical grounds.
(3) Defence versonnel.
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(4) Government Officers.

(5) Other Government Employees.
(6) Special circumstances quota.
(7) General

(c) 826 tokens were issued during
the months of January, February and
March, 1973 to persons in special cate-
gories, taking into consideration their
needs and special circumstances.

Journals Published by Ministry of

Education
7725. PROF. NARAIN CHAND
PARASHAR: Will the - Minister of
EDUCATION, SOCIAL WELFARE

AND CULTURE be pleased to state:

(a) the number of journals publish-
ed by the Union Ministry of Educa-
tion and its various agencies;

(b) whether these journals are self-
supporting: and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D:
P. YADAV): (a) to (c). 5 Journals are
brought out by the Ministry proper:

The Education Quarterly (English)
Cultural Forum (English)
Sanskriti (Hindl)
Shiksha Vivechan (Hindi)
Indian  Education

Abstracts (English)

These Journals are not self-support-
ing. The Journals brought out by the
Ministry which are largely of a pro-
fessional nature render a service o
those engaged in educational tasks.
resealch work and the profession of
teaching in particular. Ag such, they
are not run on a commercial basis and
therefore they cannot be expected lo
be self-supporting. Information re-
garding journals brought out by itis
various agencies is being collected.
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-A vonsolidated reply will be laid on
‘ithe Table of the House after receiving
sthe information from the various
.agencies.

Descrimination shown by Warehousing
Corporation at Coochbehar

7726. SHRI B. K. DASCHOWDHU-
RY: Will the Minister of AGRICUL-
TURE be pleased to state:

fa) whether in the Warehousing
‘Corporation godown at Coochbehar,
only big business people are allowed to
keep their merchandise and not small
farmers, petty businessmen etc.;

(b) whether Government propose to
consider to restrict or ban totally the
keeping in Godown of goods and com-
modities belonging to big businessmen;
and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
{SHRI ANNASAHEB P. SHINDE):
{a) and (b): No, Sir.

(¢). The ware-housing scheme pro-
vides for acceptance of goods for
running of ware-houses for storage and
agricultural produce, manures, fertili-
sers, seeds, agricultural implements
and notified commodities offered by
individuals, cooperative societies and
other institutions. Goods are accept-
-ed from public sector organisation,
cooperatives producers, traders and in-
dividuals on ‘first-come first served’
basis subject to availability of space.

Take-over of Distribution of Fertiliser
of Fertilizer Plants under Public
Sector

7727. SHRI B. K. DASCHOWDHU-
RY: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Central Fertiliser pool
has agreed to take-over complete dis-
Aribution of public sector fertilizer
Plants production;
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(b) whether his ministry will absoch
all marketing and promotion staff of
the Government Fertiliser companies;
and

. (c) whether this transfer of market-
ing and promotion functions were en-
visaged and recommended by National

Commission on Agriculture in its re-
port on fertilizer distribution?

THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMED): (a) No such
decision has yet been taken.

(b) Does not arise.

(c) No, Sir.

weq W & wrfraredt v § 100 Sy

N e
7728. St wAWX wWwwr ;&
waesy wte afare firdram w@lt ag qanr
¥ w6 fro:

(¥) ™ a97 meq 3w & wife-
et &t ¥ 100 w@r aw feaw
e §

(@) qivli Gwadts avem %
o1 frad O wewaTe wifear sial
¥ gy W e ; WR

(7) =1 W WRBw g X
T fod g8 wrafe o ot o ¥
wY ot afz gi, oY w9 ¥=w awe A
wr wfafer & 7

eveen wie sfewre firdrom stwrer
¥ gt (ﬁ Qo %o flﬂ.)‘
(%) & (7). =" Gax ¥ w1 G
£ Wt awT e 9T T & amdt )



107 Written Answers

Creation of Post to Accommodate
N.D.S. Instruciors in Detlhi

7729. SHRIMATI BHARGAVI THA-
NKAPPAN:

SHRI PHOOL CHAND VER-
MA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Directorate of Educa-
tion, Delhi has created 339 posts to
accommodate the N.D.S. Instructors of
Delhi and has treated them at par
with their Physical Education teachers;
and

(b) whether Government propose to
create more posts in Delhi Directorate
of Education to accommodate the Sup-
ervisory Staff of N.D:S. Instructors of
Delhi and treat them at par with their
Supervisors so that the decision of de-
centralisation of N.D.S. Instructors of
the Central Government and to hand
over the N.D.S. staff to the respective
Education Departments of the States
and Union Territories is fully imple-
mented?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) No Sir.
Cancellation of D.T.C. Bus Route
No. 28-A
7730. SHRIMAT1 BHARGAVI
THANKAPPAN:
DR. LAXMINARAIN
PANDEYA:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Bus Route No, 28-A
under D.T.C. was unilaterally cancel-
led resulting in inconvenience to

Bus commuters.
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(b) if so, the reasons thereof: and

(c¢) whether Corporation propose tow
restart the 25 year old route?

THE MINISTER OF STATE IN THE
MINISTRY QF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) to (c). No, Sir. Route No. 29-A
from Ishwar Nagar on main Delhi-
Agra Road (NH. IV) to Old Delhi
Railway Statlon via Friends Colony.

Hari Nagar Ashram, Sriniwaspur,
Lajpat Nagar, Defence Colony, Jang-
pura Market, Bhogal, Nizamuddin,

Sunder Nagar, Supreme Court, Tilak
Bridge, Income-Tax Office, Delhi Gate,
Darya Gani and Red Fort., was
slarted in 1961. The buses could not
be taken upto the entrance of the
Okhla Industrial Estate, a distance o:
about 2 Kms. from Ishwar Nagar, as
there is a railwav level crossing
between Delhi-Agra Road junction and
the entrance to that Estate. The
services were, however, extended from-
Ishwar Nagar to the road approaching
Okhla Industrial Estate in 1965. Sub-
sequently, a new road was built linking
Okhla Industrial Estate with Ring
Road in between Sriniwaspuri and
Lajpat Nagar to avoid the railway-
level crossing. The Delhi Deavelop-
ment Authority also set up a colony
on this road called Suraj Parbat
(East of Kailash). An educational
institution called Gobind Vallabh
Pant Polytechnic was also established
between Okhla Industrial Estate and
the D.T.C. Depot at Kalkaji. A de-
mand was received from residence of’
Suraj Parbat and students of Gobind
Va‘ll_abh Polytechnic for provision of
transport facilities. Taking advantage
of the newly constructed read, men-
tioned above, which avoided the Rail-
way level crossing, a minor modifi-
cation was made in route No. 20-A
with effect from 4th June, 1972 and
buses started operating via Kalkaji
Depot, Gobind Vallabh Pant Poly-
technie, through Okhla Industrial
Estate, Suraj Parbat, Lajpat Nagar
Corner, Sriniwaspuri, Hari Nagar
Ashram, Bhogal, Nizamuddin and ther
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on its original route., The modificd
route No. 20-A now provides transport
facilities to areag which were not nre-
viously served and vpersons from
Lajpat Nagar, who were required to
pay 20 paise as fare, are now provided
with a shorter route for which the
fare is 15 paise. The buses also ope-
rate through Okhla Industrial Estate
instead of setting down passengers at
a considerable distance from the olace
where they have to work. Passengers
who were availing themselves of the
services between Jangpura Market and
Lajpat Nagar under the old route are
provided with an alternate service on
route No. 24-A. Thus, direct links
provided for these persons continue to
exist,

Linking of E-223-217 Street by Motor-
able Road to the Main Street by DDA

7731. SHRIMATI SAVITRI SHYAM:
Will the Minister of WORKS AND
HOUSING bte pleased to state:

(a) whether the Chairman of Delh:
Development Authority gave specific
assurance in 1971 that E-223-217 street
would be linked by a motorable road
to the main street;

(3) whethe: the assurance has aot
been implemented so far and instead a
Xnachcha path had been provided; and

(c) if so, the action proposed to be
tater by the Delhi Development
Authority to fulfil the assurance and
to remove the difficulties of the resi-
rdentg there?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFATRS AND IN THE MINIS-
TRY OF WORKS AND HOUSING
(SHRI OM MEHTA): (a) to (c). In
view, of the absence of the location
of the colony where the street
is situated, it has not been possible
to obtaln the inforrhation on the -ub-
ject.
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National Seience TPalént Research
Scholarship

7732. SHRIMATI SAVITRI SHYAM:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the awardees of the
National Science Talent Research Scho-
larship for the year 1970 and 1971 are
receiving a scholarship of Rs. 100 P.M.
in their B.Sc. classes:

(b) whether the amount of scholar-
ship has been enhanced to Rs. 150 P.M.
for awardees of 1972 onwards with the
result that the junior students were
receiving higher amount of scholar-
ship than the senior counterparts;
and

(c) if so, whether Government oro-
pose to remove this anomaly and io
enhance this amount to R=s. 150 P.M.
for the awardees of 1970 and 1971 also
so that the senior studenis may not be
discriminated against?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D.
P. YADAV). (a) to (¢). As a result
of upward revision of scholarship
amount from time to time, certain
anomalies relating to the receipt of
lower amounts of scholarship by somé
earlier awardees campared to thé new
awardees have been brought fo the
notice of the Government: The matter
i being examined by the concerned
cammittees of the National Councll of
Educational Research and Training,
New Delhi.

Deveisoment of Shanker Garden
Cdlony of West Dethi

7733. SHRIMATI SAVITRI SHYAM:
Will the Minister of WORKS AND
HOUSING be pleased to refer to the
reply given to Staired question No.
208 dated the 4th December, 1972 re~
garding rémoval of deficiencies in
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Shankar Garden Colony of West Delhi
and state:

(a) the action taken by D.D.A. to
persuade the Delhi Municipal Corpo-
ration to take up the development of
Shanker Garden Colony in view of the
specific assurance given by the Works
and Housing Minister on the floor of
the House; and

(b) whether in view of the extreme
difficulties of the plot holders, the
DDA. would take immediate snd
effective action in the matter?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) and (b). The resi-
dents of Shanker Garden Colony have
not deposited the balance amount with
the Municipal Corporation of Delhi to
undertake the execution of works.

Development of Salaya Port

7734. SHRI D. P. JADEJA:
SHRI VEKARIA:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government will con-
sider to start work for development of
Salaya Port so that the famine effected
people of Jamnagar District may get
job work;

(b) if so, when the work is likely
to be started; angd

(c) i not, the reasons therefor?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
Ya) Salaya is a minor port in Gujarat
and the résponsibility for the develop-
ment of minor ports vests with the
State Government. The Government
of Gujarat have intimated that they
have not considered so far starting
work for development of Salava pert;
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(b) and (c): The State Government
huave proposed developing a deep water
direct berthing port for bulk cargo
handling integrated with an offshore
vll terminal for super tankers near
Salaya for consideration as a Central-
1y Sponsored Schemes during the Fifth
Five Year Plan period. The scope of
Central assistance for minor ports in
Fifth Plan is under consideration.

Growing of Date in Certain Areas of
Rajasthan

7735. SHRI LALJI BHAI: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether Scientists from Punjab
Agricultural University have found
possibilit.es of growing date trees in
Jaisalmer, Barmer and Bikaner areas
of Rajasthan;

(b) whether growing date will bring
development and advancement in those
areas; and

(¢) if so, the broad outlines of the
plaus in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI!
ANNASAHEB P. SHINDE): (a) Yes,
Sir. In pursuance of the recommen-
dations of the Scientific Panel for
Horticulture in the Indian Council of
Agricultural Research, Dr. J. 8. Jaw-
anda, Senior Horticulturist, Regional
Fruit Research Station, Abohar, was
gent to Rajasthan to explore the possi-
bilities of date-palm cultivation and
assess itg resealch needs.

(b) It has ben recommended that
there is possibility for growing date
palms in dry areas of Rajasthan and
they have to be tried on experimental
basis before embarking upon bigger
project.

(¢) The Government of Rajasthan is
considering to prepare a research pro-
ject for financial assistance from In-
dian Council of Agricultural Research
on date cultivation.
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Santhali Language Counferemce

7737. SHRI KARTIK ORAON: wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether Santhali Language Con-
ference have been held at Pakur, in
District Santhal Parganas of Bihar
consecutively for the last two years;
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(b) if so, the special features there-
of; and

(c) whether the Organisers have re-
ceived any grants from Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHR1
D. P. YADAV): (a) According to the
information available with this Minis-
try, no Santhali Conference was held
during 1971-72 at Pakur in District
Santha] Parganas of Bihar, A seminar
on Santhali language, literature and
culture was, however, held at that
place on 19th, 20th and 21gt January,
1973, under the auspices of the San-
thali Literary and Cultural Society,

Calcutta,

(b) The major recommendations of
the Seminar pertain to use of Roman
Script for Santhali language both by
Government and the people; inclusion
of Santhali language as one of the
national languages in the Constitution
ot India; accord of due recognition to
the works of Santhali writers. use of
Santhali language in Roman script for
judicial matters effecting the Santhals,
recognition of Santhali as second State
language in the States of Bihar and
West Bengal allotment of more time
for broadcast in Santhali and establish-
ment of a national institute for de-
velopment of all tribal languages of

India.

The Serninar also welcomed the new
form of script ‘OL Chiki' produced by
Pt. Raghunath Murmu for writing the
Santhali language and wished that it
should grow into full maturity and
perfection in due course.

(e) Yaes, Sir.
Use of “OL” seript for Santhall
Language

7738. SHRT KARTIX ORAON: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether Shri Raghunath Murmu
has evolved an ‘OL’ scrint for the
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Santhali Langunge for being unifermly
used all over India; and

(b) it so, what financial or other
help have the Government of India
rendered for the extensive use of this
script and the development of the
language?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) Government have received no
request for financial or other help for
popularising the use of this script.
Government had, however, given a
grant recently to a voluntary organisa-
tion for holding 3 Seminar on Santhali
language and literature, which was held
at Pakur in Bihar in January, 1973,
The Seminar adopted a resolution re-
commending Roman script for writing
of Santhali.

Vasectomy operations on yomng and
unmarried persons

" 7739. SHRI KARTIK ORAON:

SHRIMATI BIBHA GHOSH
GOSWAMI:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether people are being duped
rather than béing educated and econ-
vinced as to the efficacy of the family
planning programme; and

(b) if so, what steps are taken
against those who carry out vasectomy
operation on young and unmarried
persong of 18 years or go?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):
(a) No

(b) All such compiaints are sent to
the State Government concerned for
enquiry and necessary action.
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Opening of an Agricultural University
at Faizabad, U.P.

7740. SHRI R. K. SINHA: Will the
Minister of AGRICULTUHRE be pleased
to state:

(a) whether Government have re-
ceived any request from the Uttar
Pradesh Government for opening an
Agricultural University in Faizabad;

(b) if so, when such a proposal was
received, and the decision taken by
Government thereon: and

(c) whether Government are think-
ing to open an Agricultural Universi-
ty in Faizabad, Uttar Pradesh, and
if so. when such a University is likely
to be opened and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The establishment of an
Agricultural University is the preroga-
tive of the State Governments. The
Government of Uttar Pradesh have in-
formed in March, 1973 that they have
decided to establish one Agricultural
University at Faizabad immediately.
Before the Government of India decide
to render financial assistance to the
University, its recognition by the Uni-
versity Grants Commissiop is essential.
However. no formal proposal for such
assistance has so far been received by
the Government.

(e) This is a State subject and the
Government of Uttar Pradesh is taking
action in this behalf at their level.

Allocations to Rice Research Institule,
Faizabad, U.P.

7741. SHRI R. K. SINHA: Will the
Minister of AGRICULTURE be pleased
to state:

(a) the allocations made for the
Rice Research Institute in Faizabad
during $he current year; and

1805 (SAKA) Written Answers 1t

(b) the proposals under considera-
tior for the improvement of the effi-
ciency and working of this Institute?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Rice Research Institute, Faizabad
is mainly financed by U.P. Govern-
ment, The State Government has al-
located Rs. 49,68,400 for the fourth plan
period. Out of this amount Rs. 16,75,200:
has been released for the year 1972-73
and a provision of Rs. 11,53,100 has
been made for the year 1973-74. In
addition to State Government's finan-
cial allocations I.C.A.R. has allocated
a sum of Rs. 6,89,484 for the full Fourth
Plan period. OQut of this amount a
sum of Rs. 1,40,000 has been released
for the year 1972-73 and a provision
of Rs. 1,16,700 has been made for this
centre during 1973-74.

(b) Suitable strengthening of this
centre is proposed to be done during
5th plan period by State Government
as well as by I.C.A.R., New Delhi.

Children in Age Group 6—11 in Delhi
not attending Schools

7742. SHRI R. K. SINHA:
SHRI SHASHI BHUSHAN:

Will the Minister of EDUCATION.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the percentage of children in age
group 6—11 years in Delhi who are
not attending schools and the reasons
therefor; ahd

(b) the steps Government contem-
plate to make it' compulsory for the
parents to send their children of the
age group 6—11 to schools and whether
a legislation .in this respect is likely
to be brought forward during the cur-
rent session' of Lok Sabha?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SO-
CIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D.
P. YADAV): (a) According 1o the
available data, about 8 per cent of the
.children in the age group 6—I11 years
are not attending the schools due to
socio-economic reasons.

(b) The Delhi Primary Education
Act 1960 provides for free and com-
pulsory primary education for children
in the Union Territory of Delhi. How-
ever, this Act is not being strictly
enforced due to socio-economic rea-
sons. In order to bring the non-attend-
ing children to schools, all persuasive
measures including provision of incen-
tives are being adopted. In order to
meet the requirements of children
seeking admission, new primary schools
are opened and new classes are added
to the existing schools.

Compulsory certificate to check
adulteration of food items

7743. SHRI R. K. SINHA:

SHRI S. A. MURUGANAN-
THAM:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
'Stﬂt!;

(a) whether a proposal to have com-
pulsory certification marks on all im-
portant food items ag a measure fo
check adulteration iz under active con-
sideration of Government; and

(b) if so, the particulars thereof and
when a final decislon iz likely to be
taken thereon?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (SHRI R. K.
KHADILKAR): (a) and (b). The
Government have under consideration
a proposal to permit the sale of cer-
tain food items like ghee, butter, edible
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oils, spices, honey, asafoetida, food
colours and other food additives only
afte: certification by a Government
certifying agency like the Agmark or
the LS.I. A decision will be taken
after getting comments of the concer-
ned authorities.

Land ceiling legislation of Orissa amd
Andhra Pradesh

7744. SHRI SHASHI BHUSHAN:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Orissa and Andhra
Pradesh Governments had passed pro-
gressive legislation in respect of land
ceiling etc;

(b) when such Jegislations were
passed by these two Siale Governments
and when they were sent to the Gov-
ernment of India for obtaining ap-
proval of the President of India; and

(c) when these legislations were
forwarded to the President of India
and whether the President’s Assent has
since been accorded to them and when
the decision was conveyed to the res-
pective State Governments?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). The revised ceiling bill for
Andhra Pradesh was passed by the
State Legislative Assembly on the 5th
September, 1972, by the Legislative
Council on the 13th September, 1972,
and ‘was sent to the Government of
India on the 16th September, 1972. It
received President’s assent on the 1st
January, 1873. ' .

The Orissa revised ceiling bill could
not be passed by the State Legislature
before the promulgation of President's
rule in Orissa. Therefore the occasion

for taking subsequent measures s

referred to in the question did not
arise.
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P.G.T. Scales to Teachers of Drawing
and Music by Delhi Administration

7745. SHRI SHASHI BHUSHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state;

(a) whether Government have given
PGT scales to teachers of drawing and
music vide their orders dated 31st
May, 1972;

(b) whether consequent upon this,
Government have directed the Delhi
Administration t; take necessary
action in making admissible PGT scale
to teachers of drawing and music by
making ad hoc promotions; and

(c) whether Government propose to
implement the pending orders dated
31st May, 1972; and if so, when?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D, P, YADAV): (a) Yes, Sir.

(b) Yes, Sir.

(c) Yes, Sir, after the High Court
of Delhi decides the ratio of promo-
tion from
V/S Delhi Administration and/or
vacates the stay orders.

Provision of amenities in CGHS
dispensary, Darya Ganj, Delhi

7746. SHRI SHASHI BHUSHAN:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state: ’

(a) whether there is frequent power
failure in the CGHS dispensary, Darya
Ganj, Delhi causing a great hardship
to the patients and doctors and staff
working there:

(b) whether there is no proper ar-
rangement of basic amenities such as
urinals, latrines and water in that dis-

pensary;
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the Administrative Cadre .
and Special Cadre in writ R.P. Singh -

+ local bodies in Delhi in 1870,
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(c) wheter the Medical Officer in-
charge of the dispensary has many
times requested Government for oro-
vision of these facilities there and
electric wiring as the existing wiring
is very old; and

(d) the reasons for which this basic
request has not so far been acceded
and when sanction is being given for
provision of these amenities and
change of electric wiring?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. KISKU):
(a) No such complaint of frequent
power failure has been received, bLut
there are occasional breakdowns of
electricity in the Darya Ganj area,
which also affect the dispensary.

(b) to (d). The basic amenities of
urinals, latrines and water are already
available in the dispensary. However,
during summer, water scarcity is a

- general difficulty in Darya Ganj area.

Occasionally this affects the dispensary
also. To overcome this difficulty the-
matter has already been taken up with
the CPWD to provide a booster pump.
The dispensary is also provided with
hand pump.

The CPWD have already taken up-

. the work of removing the defects in

wiring by re-wiring or otherwise, The
‘" is likely to be completed by the:
CPWD shortly.

Urdu Medium Schools in Delhi

7747. SHRI SHASHI BHUSHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE-
be pleased to state:

(a) the total number of Primary,
Middle and Higher Secondary Schools
recognised or aijded by Government
1971
and 1972 and the total number ot boys
and girls studying in these schools in-
1970, 1971 and 1972;
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(b) the number of Urdu medium
schools out of the number of schools
as to (a) above and the number of
boys and girls as also the number of
teachers in Urdu medium schools in
Delhi in 1970, 1971 and 1972; and

(c) the proposals under considera-
tion of Government for opening more
- schools in Delhi during 19737
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). A state-

ment is attached.

(c) The proposal for opening more
schools is under consideration of the
Delhi Administration,

Sratement
1970 1971 1972
(a) Primary Schools . 941 1358 1417
Middle Schools 472 419 416
Higher Secondary Schools 453 477 s13
(including
1.8C.
Schools)
~Enrolment
Primary Schools Boys 169607 214627 228115
Girls 108549 176159 189179
ToTAL 278156 390786 417205
Middle Schools Boys o . 117279 55671 53578
Girls - . 98952 40184 39031
ToTAL R . 216231 95855 92609
Higher Secondary Schools Boys. . . 187267 195866 204820
Girls . 129769 136797 145913
ToTAL . 317036 332663 350733
*(b) Neo. of Urdu
Medsum Schosls
Primary Schools . . . . . 34 36 3%
"Middie Schools = : . . 5 11 1 12
Higher Secondsry Schools P : s s s
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1 z 3 4

No. of Boys and Girls studying in Urdu Medium Schools
Primary Schools ) . 9643 10789 11783
Middle Schools 3515 2476 2713
Higher Secondary Schools . % 3649 3985 4039

No. of Teachers

Primary Schools . . 193 245 269
Middle Schools N » N 137 B7 89
Hr. Sec. Schools . . 150 156 161

Financial Assistance to Shopkeepers of
Old Subzi Mandi, Delhi for comstruc-
tion of Shops

7748. SHRI SHASHI BHUSHAN:
Will the Minister of WORKS AND
HOUSING be pleased to state:

ta) whether any proposal is under
-consideration of Government to pro-
vide finance to shopkeepers of Old
Subzi Mandi, Delhi who have been
allotted plots of land for construction
of shops in Azadpur Mandi, Delhi and
who find it very difficult to mobilise
finances from other source for the
purpose; and '

{b) if so, the particulars thereof; and
if not, the reasons therefor and is it
not the concern of D.D.A. to provide
finances for construction also?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) No.

{b) it is not the duty ef the Delhi
Development Authority to provide
loans for construction ef shope. The
allottees can apply for loams to the
Life Insurance Corporation of India
'or Banks. '

Permanent Sugar Policy

7749. SHR1 MAHADEEPAK
SINGH SHAKYA:
SHRI VAYALAR RAVI:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have been
constantly changing their sugar policy
sometimes by introducing control and
sometimes by decontrelling it; and

(b) if so, whether Government have
any scheme to adopt a permanent
policy in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
In view of the fluctuations in sugar
production arising mainly out of fluctu-
ations in sugarcane production, the
Government have been constantly re-
viewing the sugar policy having regard
to the need for ensuring (i) its avail-
ability at a fair price to the consumers
(ii) a fair return to the manufacturers;
and (iii) a reasonable incentive to
the cane growers who provide the basic
raw material for the industry. A well-
conceived and properly integrated
long-range policy to bring about a
balance between the supply and de-
mand for sugar within the next few
years has gince been evolved. "he2
broad features of the policy were an-
nounced in the Lok Sabha on the 29th
August, 1972,
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Representations/Suggestions received
Re. Ban on Movement of Coarse Grain

7750. SHRI YAMUNA PRASAD
MANDAL: Will the Minister of AGRI-
CULTURE be pleaseq to state:

(a) whether Government have re-
ceived representations and suggestions
for imposition of ban on coarse grain
movement; and

(b) if so, the decision thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). With a view tp prevent-
ing speculative hoarding by private
trade and  helping procurement of
coarse grains by public agencies the
Government of India todk a policy
decision at the beginning of the kharif
season 1972-73 that restrictions might
be imposed on the inter-State and
inter-district movement of coarse grains
on private account. Accordingly, the
proposals received from the various
State Governments for issuing Orders
imposing such restrictions were can-
curred in by the Government of India.

Grain quota for U.P.

7751. SHRI YAMUNA PRASAD
MANDAL: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether grain quota for UP.
was reduced resulting in acute scareity
of foodgrain in the State; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). In view of limited avail-
ability of foodgrains in the Central
pool and keeping in view the onset of
the Rabi season in the State of U.D.,
reduced quota of wheat was allotted
to the State for April, 1973 to meet its
reasonable requirements of the public
distribution system.
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Post of Deputy Director of Education
(Sports) under Delhi Administration

7752. SHRI YAMUNA PRASAD
MANDAL: Will the Minister of EDU-

.CATION, SOCIAL WELFARE AND-

CULTURE be pleased to state:

(a) whether the post of Deputy:
Director of Education (Sports) under
Delhi Administration has been lying
vacant since long;

(b) it so, what are the requisite
qualifications for that post; and

(c) whether the post was advertised,
and how many candidates applied for
that post and the number of candi-
dates interviewed?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) No, Sir. The post
was filled up on regular basis through
U.P.S.C. with effect from 10-4-1973.

(b) The essential qualification re-
quired for the post are:

(i) A degree of a recognised Uni-
versity or equivalent;

(ii) degree or diploma in Phy-
sical Education from a recog-
nised college or University;
and

(iii) about 7 years experience eof
organisational and Adminis-
trative work in the fileld of
games and sports;

(c) Yes, Sir. 112 candidates ap-
plied and 11 were summoned for inter-
view.

Pay Scales of Physical Educasion Of-
cers in Educatioa Department of Delhi
Administration

7753. SHRI YAMUNA PRASAD
MANDAL: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the pay scales of some
Physical Education Officers in the
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Education Department of Delhi Ad-
ministration were shown higher than
actual while settling terms and condi-
tions for Special Cadre in 1970; and

(b) if so, the action being taken
by Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) No, Sir.

(b) Question does not arise.

Posts of Senior School Imspectors
(Physical Education) under Delhi
Administration

7754. SHRI YAMUNA PRASAD
MANDAL: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether some posts of Senior
School Inspectors (Physical Education:
under Delhi Administration have been
lying vacant for several years: and

(b) if so, the number of such posts
and the reasons for keeping these posts
vacant?

THE DEPUTY MINISTER IN [HE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Only one post of
Senjor School Inspector/Inspectress

Levelof ceiling
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(Phy. Edn.) created during
hag been lying vacant.

(b) One. The post was created for
an Officer, proposed to be transferred
from the Municipal Corporation, Delhi,

1970-71

to the Administration in June/July
1970, when the Middle and Higher
Secondary Schools of M.C.D. were

taken over by the Administratior.
Since the Officer did not come, fhe
post remained vacant.

News-item “Sham Agrarian Reforms”

7755. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
be pleased to state;

(a) whether the attention of the
Government has been drawn to the
news appeared in Blitz dated the 24th
March, 1973 under the heading “Sham

agratian reforms....Rajasthan Gov-
ernment mortgaged to feudals and
kulaks”; and

(b) if so, the reaction of the Gov-
ernment thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). Under the Rajasthan Ten-
ancy Act, 1960, the level of ceiling
for a family was fixed at 30 standard
acres—varying between 22 to 336 acres
for different categories of land; under
the Ordinance enforced in January
this year and the Act passed since,
the levels of ceiling for a family have
been fixed ag under:—

As provided in the

Ordinance, Act,
1973 1973
(1) (2) €)]

1. Land with assured irrigation capdble of gtowidg 18 dcres 18 acres

at least two crops in a year.
2. Land with assured irrigation capable ofgrowms

atleast one cropina year ay " 27 »
3. nd under orchards ex:mn; on the zsrd Iulm

972 . » 54 »

387 LS—5
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(x) (2) (3

4. Landnotfalling in the above categories and falling

in the fucrtile zone as mentioned in the Schedule . 54  acres 48 acres
5. Land notfalling in any category above and falling

inthe semifurtile zone asmentioned in the schedule; 54 3 54 .
6. Land not falling in any cnegory above and falling

i the hilly zone . . . 54 75 »
7. Land notfalling in any catcgory above lnd fnlll.ns

in semi-desert zone . 150 » 125 »

Y]

8. Land not falling in any cmsou abovc and !‘allms N ,:_'

in the desert zone 200 » 175 »

Transfer by way of sale, gift, ex-
change, assignment, surrender, be-
quest, creation of trust or otherwise,
made on or after the 26th September,
1970, except a bonafide transfer made
bafore January 1, 1873, shall not be
recognised while computing the level
of ceiling for a family or a person.

In its session ending in the 1st
week of April, 1973 the Rajasthan
Legislature passed a further Amo2aud-
ment to the Act to reduce the level of
ceiling in the hilly areas to 54 acres
from the 75 as provided in the Act. A
provision has also been made that
where the level of ceiling under the
present Act is above the level of ceil-
ing provided in the Act of 1960, the
level of ceiling fixed under the Act of
1960 shall prevail Broadly the amen-
ded Act 1973 is in conformity with the
Central Guidelines and all the State
Governments including Rajasthan Gov-
ernment are expected to implement tbe
land reform vigorously.

LH.F. Becrefary’s statement reported
in ‘Hindustan Standard’

T7T156. SHRI C. K CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the attention -of the
Government has been drawn to the

report in Hindustan Standard on 1%th -

March, 1973 captioned ‘It is time all
of us got out says IL.H.F. Secretary”;

(b) if so, the facts thereof; and

(c) the reaction of Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAYV): (a) to (¢). Government
has seen this press report. The Indian
Hockey Federation is a private volun-
tary organisation and the press report
mainly deals with the controversy
within the Indian Hockey Federation,
the facts about which are best known
to the Federation.

It is for the Federation o take note
or otherwise of this news report.

University Unions afiliated to NCUSI

7757. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) which are the University Unions
affiliated to the organisation called the
National Council of University Stu-
dents of India (NCUSI);

(b) whether Government or the Uni-
versity Grants Commission had pré-
vided any financial assistance to the
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National Council of University Stu-
dents of India or any of the programme

sponsored or organised by the NCUSI

_ during the last three years; and

(c) it so, the facts thereto?

THE MINISTER OF EDUCATION

SOCIAL WELFARE AND CULTURE

(PROF. 5. NURUL HASAN): (a) Gov-

ernment has no information in this
regard.

(b) No, Sir.

(c) Does not arise.

Taweft afcager frm it faeeit & ofeme
wpet WY @t awt WY arow de

7758. it At Ty fwe : w7
g v oferge @&t 72 T #Y
Far wow fF o

(%) #ar fzt &Y F9-dar, st
9 {1 T 8. T oA #7
¥ 2 far = F afomEsy HiT @Y
LR EAT L S L

(=) afe &, @ ¥1 90 A
F T ¥ @A g¥ AT Al A oaq
J9FeH T F44 F g 9T feedr qfe-
ag fom fa=me w0 = afz g, ar
F4 aF W T AL, 91 @F w;T
oo § 7

Aegn we ofeegn swew §
e sl (st gwo aite ) : ()
e (). off T 1 7 wawy Feeeht afec-
aga fam oo SEd a1 @ A
Al o feet. ag W A wTwar

i e Fge w T N F T
W2 aEmae Ay ¥ a9 ¥ A §
TH T ag fow & g ww
1 O TR 2

framaft T o woert Wit W
‘o w2 Wo Ho wWro qrE AMQ
A w7 e

7759. st Atw fag fesr : w0
Aagn wic ofcegn wadt ag TR
1 ooy w74 fE

(%) 71 feelt ofwmgw fom
feeelt & el Wl FWT & BT &
a3 arg T & Famdt 3T a7 e
w2’ quE ST FTAT § 0K 99 09 &
wwRe a6 ¥ amEr W 9% W IR
afafe fose T &g 9gal;

(@) afz &, @ @ R @@
qTEY ¥ g9 AWy "Eqr fRaAT §

() =1 " feelt &
FETO wuETal w1 oWy ot
27T qT T® VT ¥ ‘T w2 o A
F1 sqEeqT ®EW ; WX

(w) afx &, & O g w0 IS
¥x fog smaw w1 afz A, @ W
T oFror § 7

Arayg it afcege swre | e
Wit (s qwo W wwT) ()
W g



135

(%) 24-7-72 @ wa g gl
T W I A af @ o T
N wafe ¥ 21,235 qEi @geer #
AR, 1973 % 19,536 voF & qrE A
o mr ;

() s (¥). ag gfawr fer
W1 T ¥ saferat w7 2% 7 w18 gerT
T 8, wifE famw &Y fowyr w7 agt
Farr @t &

Use of sub-standard material in the
construction of Delhi High Court
building

7760. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of WORKS
AND HOUSING be pleaseq to state.

(a) whether Government had re-
ceived complaints about the use of
sub-standard material in the construc-
tion of Delhi High Court building -jue

to which its roof collapsed recently;
and

(b) if so, the action taken against
the contractor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLEAMENTARY
AFFAIRS AND IN THE, MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) No complaints re-
garding use of sub-standard material
bave been received. The collapsing of
the roof wag accidental due fo defec-
tive supporting and not dn account of
use of sub-standard material. The con-
tractor has since re-done the portion
of the roof which collapsed.

(b) In view of (a) fhfs does not
arise. No payment has hdwever been
made for redoing the portion of the
roof which collapsed. i
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Loan previded by H.U.D.C.0. for Honse
Building Co-operative Societies/Group
Housing Societies

7762. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether HU.D.C.O. had decided
to provide loans to House Building
Co-operative Societies including Group
Housing Societies; and

(b) if so, the conditions for grant-
ing loan to these societies and the
maximum amount admissible?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) Yes.

(b) The conditions are similar to
those which are used for advancing
loans to Housing Boards etc. Detailed
guidelines, however, have not yet been
finalised.

Student’s Participation in University
Affairs

7763. SHRI VAYALAR RAVI: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to refer to the reply given to Unstar-
red Question No. 2352 on 10th April.
1972 regarding student's participation
in University affairs and state what
progress has been made in implement-
ing the recommendations of Gajendra-
gadkar Committee relating to studentis
participation in University affairs?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): So far
as the Central Government is concern-
ed, the recommendation made by the
Gajendragadkar Committee regarding
students participation in universitiea
administration have already been tsken
into consideration while amending the
Aligarh Muslim University Act. Simi-
lar action will be taken while formu-
lating comprehensive legislative pro-
posals of other Central Universities.
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According to the available informa-
tion, the Gujarat University (Amend-
ment) Act, 1973 and the M.P. Vishwa-
vidyalaya Abhiniyam, 1973 provide for
representation of the students on the
Court. The U.P. State Universities
Bill ang the Kerala and Calicut Uni-
~versities Bill which are pending in the
respective State legislatures also pro-
vide for student representation on the
Court/Senate.

Rate Contract System of Promotion to
Higher Classes in Delhi

7764. SHRI S. C. SAMANTA: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

{a) whether the Ministry are aware
of the rate contract system of promo-
tion to higher classes evolved by the
teachers of Secondary Schools in the
Union territory of Delhi particularly in
rural areas; and

(b) if so, whether Government pro-
pose to put a stop to such practices?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
D ARTMENT OF CULTURE (SHRI

. YADAV): (a) No, Sir,

(b) Does not arise.

Progress made by Directorate
re. implementation of Official

7765. SHRI S. C. SAMANTA: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) progress made by the Hindi
Directorate, and other Departments of
the Ministry 'in the direction of imple-
mentation of Constitutional provisions
with regard to the official lahguage of
the Unimm;
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(b) whether the task entrusted to
Commission’s and Committees for
development of Hindi has been com-
pletd; and if not, the stage at which
the task is; and

(c) future plans of the Ministry on
the subject?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WHLFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). A State-
ment is laid on the Table of the House.
[Placed in Library. See No. LT-4854/
73].

(c) It is propesed to further intensi-
fy the efforts in the various 4elds of
activity as mentioned in the above
statement and to develop new schemes.
Detailg are still to be worked out.

Indianisation of Medical Teaching in
the Country

7766. SHRI RANA BAHADUR
SINGH: Will the Minister of HEALTH
AND FAMILY PLANNING be pleas-
ed to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to «call for ‘Indianisation’ of
Medical Teaching in the country; and

-

(b) if so, the facts thereof?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (SHRI R. K.
KHADILKAR): (a) and (b). Govern-
ment are of the view that there is reed
to re-orient the present system of medi-
cal education to suit the requirements
of the country. This matter has been
under cpnstant review. Some sugges-
tiong for the modification of the courses
of training and re-orientation of under-
graduate medical education have al-
ready been commupicated tp the State
Governménts, Uhlversities and goedical
colleges. .

o _’y'

i
b
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Pllot Land Colonies to Provide Rural
Employment

7767. SHRI P. R. SHENOY:
SHRI RAMKANWAR:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have de-
cided to set up “Pilot Land Colonies™
in States to solve problem of rural em-
ployment; and

(b) the galient features
colonies?

of these

THE MINISTER OF STATE IN THE
MINISTRY OF
(PROF, SHER SINGH): (a) and (b)
The quests of taking up pilot projects
on the lines suggesteq by the Presi-
dent in his booklet “An Integrated
Scheme for Gainful Employment
through Langd Colonisation” is under
consideration of the Government of
India. This scheme envisages estab-
lishment of essentially self-dependent
and. in the long term, self supporting
colonies on compact blocks of 1200
acres capable of setting 200 families.

Betting UP Agricultural Polytechnic
in each District

7768. SHRI P. R. SHENOY:
SHRI M. M. JOSEPH:

Will the Minister of AGRICULTURE
be pleaseg to state:

(a) whether the attention of the
Government has been drawn to the
recommendation made by the Fourth
Convention of the Indian Agricultural
Universities Association held recently
in Hissar for setting up an Agricultu-
ral Polytechnic in every district; and

‘(b) if, so, the reaction of the Gov-
emnment thereto? -
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI.
ANNASAHEB P, SHINDE): (a) Yes,
Sir.

(b) For the Fifth Plan a scheme for

the establishment of fifty Agricultural
Polytechnics hag been proposed.

Setting up of Museums at Distrioi

Leve]
7769. SHRI BIRENDRA SINGH
RAO:
SHRI BHAGIRATH BHAN-
WAR:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the progress made in setting up
museums at district level to inspire
interest and care for preservation of
antiques, idols anhd ancient arts and
crafts; and

(b) the nature of assistance to be
provided by the Centre for this pur-
pose?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). A
scheme for setting up museums along
with Nehru Yuvak Kendras is stiil
under consideration of Government.

Study of Agricultural Problems

7770. SHRI BIRENDRA  SINGH
RAO:

SHRI KUSHOK BAKULA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether any study has been
conducted of the Indian agricultural
problems;

(b) if. so, the bromd outlines thereof;
and
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(c) the remedieg proposed to solve
these during the Fifth Five Year
Plan?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c). The National Commisgion on
Agriculture set up in 1870 has been
engaged on examination, in depth, of
the various problemg concerning sgri-
culture and allied fields and make re-
commendations for agricultural deve-
lopment in the perspective of the com-
ing 25 to 30 years.

The problems of Indian agriculture
are also receiving close consideration

by the Steering Group and the Work-

ing Groups set up by it for the formu-
lation of proposals for the Fifth Five
Year Plan. All sectors includuing In-
put supplies, agricultural research,
extension & training, agricultural
credit, marketing and price policy,
land and water development, animal
husbandry & dairying, fisheries and
forestry and other aspects of produc-
tion in agricultural ang allied sectors
are being taken care of by these
Groups.

The National " Commission on Agri-
culture has already submitted Interim
Reports to Government on the under-
mentioned 14 subjects:—

1. Credit Services for Bmall and
Marginal Farmers and Agri-
eultural Labourers.

2. Milk “Production through Small
and Marginal Farmers and
Agricultural Labourers.

3. Establishment of Agrometeoro-
logical Divisions in Agricultu-
ral Universities.

4. Fertilizer Distribution.

5. Multiplication and Distribution
of Quality Seed pertalning to
High Yielding . Varletiey. and
Hybrids of Cereals
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6. Some Aspects of Agricultural

Research, Extension and
Training.

7. House Siteg for Landless Agri-
cultura] Labourers.

8. Potato Seed.

9. Soil Survey and Soil Map of
India.

10. Productiop, Forestry-Man-made
Forests.

11. Modernising Irrigation System
and Integrated Development
of Command Areas.

12. Whole Village Development Pro-
gramme.

13. The Organisation and Func-
tions of the Commodity Dev-
elopment Councils sand Dir-
ectorates.

14. Organisational Aspects of All
India Coordinated Research
Ptqjeets.

Coples of these Reports have Deen
placed in the Library of Parliamert.
Further interim Reports and final
Report of the Commission are awaited.

Apart - from- the above, various
institutions =~ including Agricultural
Universities and Agso-Economic. Res-
earch Centres are engaged in the
study of various aspects of the Indlan
agriculture.

Rice and Wheat Procured by each
State and arrangements made for sale
to Consumers

7771. SHR] BIRENDER SINGH
RAO:

SHRI ONKAR LAL BERWA:

Wil the Minister of AGRICUL-
TURE be pleased to state: .

(a) the names of State Govern-
ments that have taken over whole-
sale trade In wheat ghd rice so far;



143 Written Answers
(b) the stocks procured by these
Statps, meparpiely, at present;

(c) the arrangements made for the
sale of these commodities to the con-
sumers and the prices changed for
rice and wheat separately in each of
these Stateg and the steps taken to
ensure supply of good quality food-
grains, and

(d) the names of the States which
have not yet taken or refused to
implement the decision?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a). Wholesale trade in wheat has
been takeén over in the State of An-
dhra Pradesh, Bihar, Gujarat, Hary-
ana, Himachal Pradesh, Jammu &
Kashmir, Maharashtra, Mysore, Orissa,
Punjab, Rajasthan, U.P. and West
Bengal and the Union Territories of
Chandigarh, Dadra. & Nagar Haveli
and Delhi. The wholesale trade in
rice will be taken over from the en-
suing Eharlf season.

‘(b). Statement giving the required
information is attached.

APRIL 23, 1978
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(c). Wheat procured on Central ac-
count is being issyed fo the Stale
Governments at—

Rs. 78/-per quintal for distribu-
tion through the Fair Price
Shops. The State Govern-
mentg fix the consumer price
after additg the local cost of
distribution. The consumers
price ranges between Rs. 81/-
to Rs. 95/- per quintal
Similarly, in accordance with
the existing arrangements,
procured rice is also being
released by the Central Gov-
ernment to the Btate Gov-
ernmentg at the following
prices:—

Coarse Rice
Mm .

@ Rs. 100/- per quintal
@Rs. 111/- »
Fi-u 1] @R‘- 120."- »
Superfine » @Rs. 128/ »
Superior Basmati @Rs. 150/- -

The final consumers price 15
fixed by the State Govern-
ments after taking into
account the local cost of dis-
tribution,

(d) No State has refused to im-
plement the decision, proposals are,
however, awaited from the States of
Kerala and Tamil Nadu and some of
the Union Territories.

Statement
Statement showing quantities of wheast procured during the marketing season
1973-74 (w.ef. 1-4-T3 emnwards).

(Prepared on 21.4.73)

(Figures in Tonnes)

Name of State Quantiry Popition apto
actuslly

Amam | . i . 68 17-4-73
Bibar .| . . 412 18-4-73
Guarat . . 3 16-4-73
Haryana; . 13,821 19-4-73
Madthya Pradesh; 27.4%% 19-4-73
Punjsb | i . 18.141 19-4-73
Maharashtra . . 3,731 18-4-73

han . 213 20-4-73
Urtar Pradesh 11,624 20-4-73
West Bangal . 30 15-4~73
Drhi . . 47 20-4-73
Chandigarh R . 11 18-4-73

Total

76,076
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Agricultural Scientists Plea for
Wﬁ:ﬁﬁ;::’:mm

7772. SHRI R. V. SWAMINA-
‘THAN: Will the Minister of AGRI-
CULTURAL be pleased to state:

(a) whether agricultural scientists
have suggested that role of the single
<rop research stations and Institutions
had ty be reconsidered;

(b) whether they have alsp Sug-
gested that if the whole farm approach
wag to prevail, the work in the gingle
crop research stationg should be re-
oriented; and

(c) if so, the reaction of the Union

Government to their recommenda-
tions?
THE MINISTER OF STATE IN

‘THE MINISTRY OF AGRICULTURE
{SHRI ANNASAHEB P. SHINDE):
(a). Yes,

(b). Yas.

(c) The Mono-crop Institutes under
the Indian Council of Agricultural
Research have extended their pro-
gramme of research with g view to
-extend research on gall crops that go
in rotation with the crop for which
the Institute was stablished. For
example, the Central Rice Research
Institute which is located in the Eas-
‘tern region of the country where rice
.:ang jute are rotated, research on the
suitability and profitability of the
different varieties of rice for grow-
ing in rotation with jute have been
taken up. Similarly the Jute Res
earch Institute at Barrackpore, West
Bengal takes up research op potato,
rice, pulses which can be grown in
rotatlon with jute. The aim is to
look at a croppihg system as a whole
and tallor crop varieties and agrono-
mic practices to suit most profitable
gsystem. The National Demonstration
programme also now alms to demons-
trate the value of multiple cropping
systems.
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Revision of Medical Eduocation
System

7773. SHRI B. V. SWAMINATHAN:
Will the Minister of HEALTH AND
FAMILY PLANNING be~pleased to
state:

(a) whether the President of the
Indian Medical Association hag plead-
ed for revision of the Medical Edu-
cation system;

(b) it so, whether he has suggested
Institution of Medical University in
every State to maintain the standard
of Medical Education; and

(c) if so, whether Government hes
looked into his suggestion?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY ~ PLANNING (SHRI A. K.
KISKD): (a) to (¢). Yes. The Presi-
dent of Indian Medical Association in
his presidential address at the Nation-
al Conference on Medical Education
convened in New Delhi by the Indian
Medical Association during Septem-
ber, 1971, made a reference to the
present system of medical education
and suggested satting up of Medical
Universities in each State in order to
have uniformity in the standard of
Medical education.
reiterated this demand in hig Presi-
dential address at the 47th All India
Medical Conference held at Madras in
February, 1972 pleading that wmedica!
education in India needed reform and
that every state should have a medica)
university to which all the medical
colleges in that parteular State should
be affiliated.

The suggestion is under considera-
tion.

Purchase of Coarse grain from various
States by Gujarat Government

7774. SHRT PRABHUDAS PATFEL:
Wil the Minister qf AGRICULTURE
be pleased to state: :
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(a) whether Gujarat State has de-
cided to buy 85,000 tonnes of coarse
graing from various States;

(b) if so, what is the total amount
to be spent on purchasing them;

(¢) whether Centre has helped the
State in this purchase; and

(d) if so, what are the coarse grains
purchased in different States?

THE MINISTER OF STATE IN
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). Due to failure of the
Kharif Crop and with the intention of
building up bufter stocks. the Gov-
ernment of Gujarat had decided to
buy 85,000 tonnes of coarse grains
from various States. The total ex-
penditure was estimated at about Rs.

706 lakhs.

(c) and (d). Gujarat Government had
procured 3.000 tonneg of Maize from
Punjab before the ban on movement
of maize from that State was impos-
ed. DBesides, the Government of
India have helped the State Govern-
ment to procure the following quanti-
ties of coarse grains in different States
on State to State basls,

Commedity Quantity

(in tonnes)
Uttar Pradesh Jowar 5000
Tamilnadu Maize 1200

d

About 2,000 tonnes of bajra an
1,500 tonnes of maize on Cooperative
to Cooperative basis have also been

Pradesh.
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Setting up of a Committee for Declar-
ing Emportant Waterways ag National
Waterways

7777. SHRI VEKARIA: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) 'whether fthe Gowvernment have
set up a Committee to go into details
of declaring some important waler-
ways into National Waterways;

(b) if so, the names of the members
of the Committee; and

(¢) when the Committee will sub-
mit its report?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a). A Committee has been set up to
study this question and to recommend
the propositions within which a
statute for National Waterways could
be contemplated. This Committee will
also undertake a study of the Ganga-
Bhagirathi-Hooghly rivers and recom-
mend whether they should be declar-
ed ag National Waterways.

(b) The names of the members
of the Committee are:

1. Shri P. H. Trevedi, Director,

Ministry of Shipping and
- Transport (Chairman)
2.Shn H. S. Banerjee, Chief

Engineer and Admiostrator
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(IWT), Ministry of Shipping
and Transport.

3. Shri N. ‘Gopalakrishnan, De-
puty Secretary (Internal Fin-

ance), Ministry of Shipping
and Transport.
4. Smt, Madhuri Srivastava,

Deputy Secretary, Sarvajanik
Nirman Vibhag, Government
of Uttar Pradesh.

5. Bhri Y. N. Singh, Officer on
Special Duty, Public Works,
Parivahan & P.H.E. Depart-
ment, Goverhment of Blhar.

6. Shri H. P. Rajkhewa, Secretary,
Transport Department Gov-
ernment of Assam.

7. Shri A. K. Roy, Member-Secre-
tary, Inland Water Transport
Navigation Cell, Government
of West Bengal.

(c). The Committee has beep asked
to submit its report within 6 months
of the date of the order i.e. 21-3-1973

Development of Wild Life Sanctuary
at Gir, Gujarat

7778. SHRI VEKARIA: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether work has been started
at the sites of the development of Gir
Wild Life Sanctuary in Junagarh in
Gujarat State: and

(b) if go, the progress made so far?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) Yes,
Sir. Work on Development of Gir
Wild Life Senctuary has started from
February, 1972,
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(b). Progress ending March,

.are as follows:—

1973

(i) Construction of 141 Km. dry
rubble wall completed.

(ii) Raising of 17 Km. livehedge
and construction of two
checking nakas have also
been completed.

(iii) Advance action for raising
livehedge has also been taken.

(iv) Vehicle for staff has been
purchased.

(v) Besident graziers being per-
suaded to shift from the sanc-
tuary.

Wild Gap in the Budget Estimates
‘and the Actuals of Family Planning
Programme

7779. SHRI RAJDEO SINGH: will
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether there ig 2 wide gap in
the budget estimates and the actuals
of Family Planning Programme for
‘the last so many years;

(b) whether a tendency in some
State Governments have been observ-
ed to divert the funds allotted for
Family Planning Programme to other
work or projects, the names of the
defaulting Btates;

(¢) whether against the wishes of
the Central Goverhment the State
Governments by the large have not
taken similar ~ steps of putting the
personnel of the family planning om»
a permanent footing; ang

(d) if so, the stgps Central Govern-
meht have taken to set it right to

bring dynamism in the programme?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a). No. The budget pro-
vislon and estimated expeaditure on
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Family Planning Programme during
the last four yearg were as under:

Budget Estimated
Provision Expendi-
ture
(Rs. in lakhs)
1969-70 4200.00 3692.52
1970-71 §200.00 4830.58
197173 $060.46 6193.05
1972-73 6320.46 7499.33

(b). No such tendency has been ob-
served.

(c¢) and (d). According to the in-
formation, received so far 7 State Gov-
ernments, Madhya Pradesh, Uttar
Pradesh, Rajasthan, Gujarat, Tripura,
Msaharashtra, and Tamil Nadu and 2
Union  Territory Administratiors.
Delhi and Goa, Daman & Diu have
issued orderg for conversion of tem-
porary posts under Family Planning
Programme into permanent ones. The
matter is being pursued with the
remaining State Governments and
Union Territory Administrations.

Inglusion of Papchayat Raj Institution
" in Comstitution

7780. SHRI BAJDEO SINGH:
SHRI VARKEY GEORGE:

Will the Minister of AGRICUL-
TURE be pleased to state:

{a) whether to make democratic
decentralisation effective, Government
propose to include Panchayat Raj
institution in the Constitution to mare
them effoctive instruments of Soclo-

‘(b) i not, the reasons for it?
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. THE MINISTER OF STATE IN

THE MINISTRY OF AGRICULTURE

(PROF. SHER SINGH): (a). No.
T.

(b) The Directive Principles under
the Constitution enjoin upon the State
Governments that “the State shall
take steps to organise village panch-
ayats and endow them with such
powers and authority as may be
necessary to enable them to Zfunction
as units of self government”, This is
considered a sufficient safeguard for
effective implementation of Panchayati
Raj in the country.

Investment in Road Development
during Four Five Year Plans

7781. SHRI RAJDEO SINGH: Will
the Minister of SHIPPING AND
TRANSPORT be pleaseq to state:

(a) whether the roads are first
priority in the uniform economic
development of the country; and

(b) if so, the reasons why invest-
ment in road development js having
a downward trend of percentage of
the Plan outlay from Plan to ie. 8.6
per cent in First Plan 6.7 per cent
ip Second Plan, 6.5 per cent in Third
Plan and 5.5 per cent in Fourth Plan?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) and (b). Development of roads
deserves to be given a sufficiently high
priority in the programme of planned
economic development. The total
plan outlay on road development in
monetary terms has, therefore, been
increasihng from Plan to Plan and
amounts to Rs. 871 crores in the
Fourth Plan as against Rs. 135 croOref
in the First Plan which marks an in-
crease of 5} times the outlay in the
First Plan.

In addition t6 the outlays specifi-
cafly allocateq for the roads sector in
th 4th Plan, sufficient amounts have
Also been spent on road development,
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particularly during the 4th Five-Yea!
Plan under certain other schemes likh
Specia] Programmeg like Drought
Prone Area  Programme, Crash
Scheme for Rural Employment,
Famine Relief Works and Special
Employment Programmes.

Government are thus fully alive to
the importance of roads and are allo-
cating as much money for the pur-
pose as possible. Outlays for different
sectors are however not allocated as
specifiz percentage shares of the total
Plan outlay. These are determined
after taking into account various fac-
tors like the requirements of the parti-
cular sector, the total resources avail-
able for the Plan programmes, the
competing claimg of various sectorg of
development, ete.

Disparity in Pay Scales of Works
Managers of various Wings of
Government of India Presses

7782. SHRI RAJDEO SINGH: Wwill
the Minister of WORKS AND HOUS-
ING be pleaseg to state:

(a) whether the scale of pay cf
Works Manager of the Photp Litho
Wing at Minto Road Press and Nasik
Road Press having smaller number of
works compares with those of Works
Manager of the Letter Press Wing/
Forms Wing of the same presses as
well as that of several other Govern-
ment of India Presses;

(b) whether the scale of pay attach-
ed to the post of Manager, Photo
Litho Press at Chandigarh and Bhu-
baneswar ig more than that of the
Heads of several other Government
of India Presses, though the present
strehgth of workers of the latter
presses is more than four times of the
two former pilesses;

(¢) it so, the reagons for this dfs-
périty; ang

‘(d) the steps taken to set right fhe
pay structure of the different catego-

ries of wings of the Government of’
India presses?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) Yes.

(b) Yes. The post of Manager, Bhu-
baneswar Text Book Press has, how-
ever, been downgraded temporarily
for administrative reasons.

(c) The pay scale given to Manager
is not merely on the strength of the
establishment but also for effective
supervision of running and mainten
ance of sophoisticated machines and
superior printing technique on the
Photo Litho side. On the Letter Press
side, the Manager ig assisted by a
large number of subordinate supervi-
sors. The number of such supervisors
in the Photo Litho side is much less.

(d) The pay structure of the diffe-
rent categories of posts both in the
Letter-press and offset presses has been
examined by the Third Pay Commis-
sion and decision on the recommecnda-
tion of the Commission is awaited.

Persenne] Strength of Government of
of India Presses

7783. SHRI RAJDEO SINGH: Wil
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) the personnel strength of Gov-
ernment of India Presses, Press-wise
and strength of the Photo Litho Wings
where they exist; and

(b) the scales of pay of officers
holdihg over-all charge of these presses
and the scales of pay of officers In
charge of Photo Litho Wings of

presses?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFTFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) and (b). The requi-
red information is given in the state-
ment laid on the Table of the Hnuse.
{Placed in Library. See No. LT-

4855/78)
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Plan for Effective Plant Protection
System

7784¢. SHRI S. A. MURUGANAN-
THAM . Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether 20 percent of the crop
yield in the country valued at Rs. 1500
crores wag lost every year due to
ravages of insects, pests and plant
diseases;

(b) whether some pew plant diseases
have also been recordeq recently from
various parts of the country;

(¢) whether the measures so far
taken to prevent pests and plant
diseases have not produced any appre-
ciate impact on crop production; and

(d) if so, the reasons therefor; ‘and
steps proposed to be taken during the
Fifth Plan to introduce an effective
plant protection system?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) No precise estimates of the loss
on account of damage of crops due to
pests and dieases are available. How-
ever, it has been estimated that reugh-
ly 15 to 20 percent damage occurs
from plant pests and diseases, and
during storage,

(b) The introduction of high yeild-
ing wvarieties of foodgraihg and the
intensive cultivation of these crops
have led to reports of new plant
diseases, which have been recorded in
the last few years.

(e) No, Sir, The various measures
taken by the Central and State Gov-
ernments for popularising plant pro-
tection have made a definite impact
on saving the crops from pests and
diseases.

(d) A number of steps have been
taken in the past for improving plant
protection coverage which will be in-
tensified in the fifth plan. One of the
important steps is the establishment
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of pest Surveillance. Forecasting and
warning service which will provide
farmers with adequates information at
the appropriate time of the likely pest
build up and measures to control it.
The distribution arrangements of pesti-
cide will be strengthened go that plant
protection chemicals will be available
to the farmerg near their places. Ex-
tension efforts to educate the farmers
in taking effective remedial measures
to protect crops are being strength.

“Story of a Secular Sanskrit Scholar”
Publisheg in the ‘Motherland’

7785. SHRI BHALJIBHAI PARMAR:

SHRI HUKAM CHAND KACH-
WAIL

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government’s attention
has been drawn to a news-item pub-
lished in “The Motherland™ dateq the
30th March, 1973 under the caption
“Story of a Secular Sanskrit Scholar™.

(b) since how long the post of Depu-
ty Director in the Department is on
ad-hoc basis; and

(c) the reaction of Government

" thereon

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) to (c). Govern-
ment’s attention has been dgrawn to this
news item. The post of Deputy Direc-
tor was created in 1970 and pending
‘finalisation of the recruitment rules
ete., the appointment was made on
deputation basls of an officer of this

Ministry for one year, which was
subsequently extended.
On finalisation of the recruitment

tules, a candidate selected on regular
basis has now been appointed. There
is nothing to react on the story in the
hews item.
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Vacancies of Copy-Holders in Gov.
ernment of India Press, Minto Road,
New Delhi )

7786. SHRI BHALJIBHAI PAR-
MAR: Will the Minister of WORKS
AND HOUSING be pleased to stata:

(a) whether a waiting list of about
52 candidates against 10 vacancies of
copy-holders was notified on the 28th
December, 1972 in the Government of
India Press, Minto Road, New Dzlhi;

(b) whether Government issued or-
ders to cancel such a long waiting
list after filling up the required
number of posts of copy-holder; and

(c) if no orders for cancellation
were issued the reasons for cancella-
tion of Waiting List by Press Autho-
rities?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a). Yes,
the number of vacancies notified to
the Employment Exchange was how-
ever 17 and not 10.

(b). Yes. The orders were issued
by the Head of the Department.

(c). Does not arise.

Allotment of 160 type II quariers at
Minto Road New Delhi

7787. SHRI BHALJIBHAI PAR-
MAR: Will the Minister of WORKS
AND HOUSING be pleased to refer
to the reply given to Unstarred Ques-
tion No. 4871 on the 26th March, 1873
regarding change of accommodation
from various colonies of New Delhi to
Minto Road area and state:

(b) whether 160-type 1I quarters
are nearest fo the Government of
India Press, Minto Road, New Delhi
and organisations of this Press hawve
approached the Government to allot
these quarters to Press employees; and
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(b) if so, when these quarters are
likely to be allotted to the Press emp-
loyees?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MIN-
ISTRY OF WORKS AND HOUSING
(SHRI OM MEHTA (a) Yes, Sir.

(b) These quarters cannot be allot-
ted exclusively to Press employees
as 60 of them have been placed at
the disposal of the Department of
Health and the remaining 100 will be
given in change to persons occuping
quarters in the same area that are re-
quired to be demolished.

Co-ordination body between Minisiries
of Agriculture, Planning and Treiga-
tion in view of acate shortage of
Foodgrains

7788. SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether any co-ordination body
between the Ministry of Agriculture,
Planning and Irrigation has been
formed in view of the acute shortage
of Foodgrains in the country;

(b) if so, the naure of the body
and the specific works carried out by
them; and

(¢) if not, whether such proposals
can be considered?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The Government have
riot set up any formal coordination
body. However, a small group of offi-
cidls representing the Cabinet Secre-
tariat, the Planning Commission,
Ministry of Finance, Ministry of Irri-
gation and Power, Department of Food
end Department of Agrieulture, has
béen constituted to assist the Commit-
tee of Becretaries of the Cabinet in
coordination, evaluatiort and formula-
tion of programme to deal with the
situation arising from the insufficient
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monsoon of 1872, This Group held
meetings from time to time to monttor
the progress of the Emergency Agri-
cultural Production Programme laun-
ched in different States for increasing
the production of rabi and summer
crops during 1972-73, on the basis of
reports received from the State Gov-
ernments, tour notes of Area Officers
designated for different States and
other available information. The re-
sults of deliberations of this Group
were presented to the Committee of
Secretaries for review and direction.

(¢) Does not arise,

Comtrol on Marketing Division of Fer-
tiliser Corporation of Itidia by Minis-
try of Agriculture

7789. SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the marketing division
of the Fertiliser Corporation of India
is being looked after by the Ministry
of Agriculture;

(b) if so, the reasons therefor; and

(¢) whether any employee has been
affected for the recent change of the
Administration thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) No, Sir. The Fertiliser Corpora-
tion of India including its Marketing
Division is under the administrative
control of the Ministry of Petroleum
and Chemicals.

(b) and (c¢). Do not arise.

Central Prohibition Committee Meet-
ing held in Delhi

7790. SHR! P. M. MEHTA:
SHRI P. GANGADEB:

_ Wijll the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Ceritral Prohfbition
Commtitee met in New Delhi tn 3518
March, 1973; and
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(b) if so, whether Delhi and Gujarat
were only States who were in favour
of total prohibition?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). The
Central Prohibition Committee met on
24th March, 1973 and not on 23rd
March, 1973. Three non-official mem-
bers, the Delhi Administration and the
Gujarat State advocated total prohi-
bition while the others felt that en-
forcement of total prohibition would
not be possible in the near future.

Orthopaedic Centre Building lying
vacant

77981. SHRI P. M. MEHTA:
SHRI SHRIKISHAN MODI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Department of Social
Welfare had sanctioned an orthopaedic
centre whose building has been reno-
vated at a cost of Rs. 60,000 for the
rehabilitation of the physically handi-
capped; .

(b) if so, whether this centre lies
vacant even after its completion for
several months, if so, reasons there-
for; and

(¢) what steps Government propose
to take to ensure the efficient working,
of the centre?

® THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) While the Indo-
Pakistan war in December, 1971 was
continuing, the Department of Social
Welfare had contemplated establish-
ing a rehabilitation centre for those
disabled by enemy action. The centre
was to be temporarily located in a
suitable part of the building of the
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Kasturba Niketan Home for the dis-
placed women and the building of
this Home was renovated for this pur-
pose. But the centre was not orga-
nised as the enemy action laster for
a short period and the needy persons
were taken care of under the existing
facilities of the Ministry of Defence.

(b) No new or separate centre was
raised as such. The renovations car-
ried out to the Kasturba Niketan
Home will serve the inmates of this
Home.

(c) Does not arise,

High yielding variety of wheat evelv-
ed by Vivekananda Agriculture Re-
search Inmstitute

7792. SHRI P. M. MEHTA:
SHRI P. GANGADEB:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether a number of high yieid-
ing varieties of wheat have heen
evolved by the Vivekananda Agricul-
tural Research Laboratory;

(b) if so, whether this research will
increase yield three times in hill areas;
and i

(c) whether a number of other va-
rieties of wheat have also been evol-
ved, if so, the facts relating to them?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Some wheat varieties were pro-
duced in the past by the Vivekananda
Agricultural Research Laboratory. Of
these varieties like VL 7B, YL 404
were distributed to the cultivators by
the Laboratory based on the tests con-
ducted by the Laboratory on its farm.
Some of these strains are now in the
All-India Coordinated trials.

(b) Some of the stains produced
at Vivekananda Laboratory are claim-
ed to increase yield three times in
the hill areas. This may be so when
compared to the local varieties grown
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by the farmers which on an average
give about 10 quintals per hectare.
The new sirains, if given necessary
inputs, should.be capable to give much
hjgher yields than the local varieties.

(¢) Names of some of the other pro-
mising strains in varjous stages of
testing at the Vivekananda Labora-
tory, Almora are: VL Numbers 427,
425, B21, B61, No. 602, No. 579 No. 759
VL528, VL422, VL428 etc. These straing
are to be tested extensively in differ-
ent areas of the hills before they are
released.

News ftem captioned “Riddle of
Exipty Bags In wheat godowns” in the
Hindustan Times &t 27-3-713

7793. SHRI P. M. MEHTA:
SHRI K. LAKKAPPA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to the Press
Report in Hindustan Times dated 27th
March, 1973 under the heading “Rid-
dle of empty bags in wheat godowns;

(b) if so, the reaction of the Gov-
ernment;

(c) whether Government  have
started raids in various parts of the
country to find out the foodgrains
dumped in the godowns; and

(d) it so, whether Government
have decided to have country wide
raids for the godowns?

THE MINISTER OF STATE IN THE
MINISTRY. OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) The Government have taken a
serious view of the matter and has
directed the Central Warehousing
Corporation to submit an enquiry re-
port at an early date. The Central
Warehouging Corporation has already
placed the officer who is reported to
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have made the purchase under suspen-
sion and has also ordered ar enquiry
into the incident.

(c) and:(d). As per standing orders
in the Corporation periodical physical
verification of stocks is done. Watch
and ward arrangements are provided
in the godowns round the clock. All
incoming and outgoing stocks are
checked at the gate and gate pass m-
tem is in vogie. The Corporation
has been asked to strictly enforce
these measures and also take imme-
diate steps to strengthen the security
measures in respect of all godowns.

Propomals to set up a Committee to

suggest methods fot construction of

National Highway eic. According to
specifications

7794. SHRI P. GANGADEB:
SHRI P. M. MEHTA:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Union Government has
decided to set up a Committee to
suggest methods for ensuring the cons-
truction of National Highways and
other roads according to the specifi-
cations and designs;

(b) if so, when the Committee is
likely to be set up and who will be
its members; and

(¢) whether State Governments
will be represented in the Commit-
tee?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) Yes, Sir.

(b) The Committee has already been
set up with the following composi-
tion:—

(1) Director General (Road
Development) and Addi-
umlogm

Ministry of Shlppm.l and

Transport Chairman
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(2) A represemau\re of Na-
tional ittee on Sci-
ence and Technology. .

(3) A representative of Central
Road. Research Insdrute. .

{4) Chief Engineers of two
States. . . . . . . Members

Member

Member

{5) A representative of the
Transport Division of
the Planning Commis-
sion Member

*The Committee will be serviced by a

whole-time Secretary.

(c) Yes, Sir.

‘Reasons for fall in price of Foodgraine

7795. SHRI SHRIKISHAN MODI:
SHRI P. M. MEHTA.:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether prices of [oodgrains
have started falling in various States;

(b) if so, what are the main rea-
sons for this fall; and

(¢) whether this fall is Jdue to the
increasing production of foodgrains or
+taking over of foodgrains trade?

—

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
{SHRI ANNASAHEB P, SHINDE):
(a) Prices of some of the important
«<ereals, particularly wheat, gram and
maize have started falling in some
‘States.

(b) and (c). The fall in prices is
«due to & number of factors viz., com-
‘mencement of arrivals of the new
crop in the market, expected pro-
‘mising harvest of wheat, unloading of
the stocks of foodgrains by trade,
‘take-over of wholesale trade and the
<ceiling fixed for the stocks to be held
by the retailers.
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Oppesition by All India Farmers’
Federatiog to take -over. Foodgrains
trade

7796. SHRI K. LAKKAPPA:
SHRI P. GANGADEB:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the All India Farmer’s
Federation had decided not to co-
operate with the Government on the
takeover of the foodgrains trade;

(b) if so,
thereto; and

(¢) whether the Federation has
imposed certain conditions for. taking
over the foodgrains trade?

Government's reaction

THE -MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P.- SHINDE):
(a) to (c). A report appearing in the
newspaper about. the All India Far-
mer's Federation launching a move-
ment against the scheme for the take
over of wholesale trade in wheat and
persuading the farmers not to sell
their produce to Government unless
the procurement price was raised, has
come to the notice of Government. The
Government is determined to imple-
ment the policy of takeover of whole-
sale trade. The procurement price
for wheat which was announced ear-
lier at Rs. 76/- per quintal will con=-
tinue to remain in force for the cur-
rent rabi season. However, in the
context of the take-over of-wholesale
trade Government has decided to fix
the procurement price at Rs. 82/- per
quintal for certain superior varities
of wheat during the current rabi sea-
son.

Request from Natlonal Seeds Corpeo-
ration for - prerelease Multiplication
Programme

7797. SHRI K. LAKKAPPA: Wil
the Minister  of AGRICULTURE be
pleased to state:

(a) whether National Seeds Corpo-
ration has requested the Government



167 Written Answers APR]IL

to grant annually some amount to en-
able the Corporation to carry out pre-
release Multiplication Programme of
important varieties; and

(b) if so, action proposed in this re-
gard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) The request of the Corporation
is under examination of the Govern-
ment of India.

Restructuring the capita] base of
National Seeds Corporations

7798. SHRI K. LAKKAPPA: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether National Seeds Corpo-
ration has requested the Government
for restructuring of Corporations capi-
tal base to compensate the Corporation
for the losses incurred due to pro-
duction of Foundation Seed of Sor-
ghum and Maize in the year 1966-67
and 1967-68 to match the targets set
by Central Government; and

(b) if so, state the Government's
decision in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) The request of the Corporation
i being examined in consultation with
the Bureau of Public Enterprises and
Department of Company Affairs.

Committee on grievances of employees
of National Seeds Corporation

7799. SHRI K. LAKKAPPA: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government has ap-
pointed a Committee to go into the
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grievances of the Employees of the
National Seeds Corporation;

(b) if so, the progress of the Com-
mittee and whether an assurance was
given by the Minister to appoint this
Committee in the year 1870; and

(¢) if so, the reasons for delay in
appointing the Committee?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (¢). Yes, Sir. A small com-
mittee has been set up in July, 1872
under the Chairmanship of a Member
of Parliament on the basis of an assu-
rance given on the floor of Rajya
Sabha on the 9th June, 1971. The
delay in setting up the Committee was
because several changes became neces-
sary in the nomination of the Chair-
man. The Report of the Committee
is expected shortly.

Outstanding due of National Seeds
Corporation

7800. SHRI K. LAKKAPPA: Will
the Minister of AGRICULTURE be
pleased to state:

(a) the amount of the National Seed
Corporation outstanding against the
State Governments and private parties
and sundry debtors as on 31st May,
1971;

(b) the reasons for outstanding such
huge amount; and

(¢) action taken against the officers
responsible for the creation of such
arrears?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICTILTURE
(SHRI ANNASAHEB P. SHINDE):
(a) The outstanding dues against the
State Governments and private parties
as on 31st March 1871 are as follows:

State Governments Rs. 130.11 lakhs
Private Parties Rs. 7252 lakhs.
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(b) and (c). Credit sales were made
by the N.S.C. to the State Govern-
ments, since some of them had diffi-
-culties in making advance payments,
The National Seeds Corporation grow-
ers are also supplied stocks on credit
basis and recovery is made at the time
of procurement of seed. In view of
this the question of taking action
against any officials for supply of
seeds on credit does not arise. How-
ever, the Corporation is making stre-
nous efforts to recover the outstand-
ing dues and a total sum of Rs. 130.04
lakhs (Rs. 76.84 lakhs from the State
Governments and Rs. 53.20 lakhs
from the private parties) has been re-
<covered till 31st December, 1972,

‘Central aid to Rajasthan fer inoccu-
lation Machine-Shearing, Cross-breed-
ing of Sheep

7801. DR. KARNI SINGH: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whethey Government are aware
that nearly two million sheep mig-
rate from Rajasthan to the adjoining
areas of the neighbouring States in
search of fodder and water and that
these sheep may carry diseases to
and fro;

(b) whether the Government are
contemplating some national scheme,
as in the case of cattle, for providing
inocculation to immunise these sheep
from catching and spreading diseases;
and "

(c) whether the Government of
Rajasthan have requested the Centre
for financial assistance for extension
activities such as inocculation, machine
shearing, and cross-breeding and if so,
the response of the Centre?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) Govt.
are aware that Sheep-owners of
Rajasthan do migrate seasonally with
their flocks in search of grazing and
water. '
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(b) State Governments have been
taking measures for protection of
sheep and other livestock against
various seasonal diseases particularly
when they are migrating. So far, the
programme of the eradication of
Rinderpest disease of cattle has been
taken up on national basis. Special
schemes for mass drenching of sheep
are also in operation in some States.
There is a proposal for taking up a
programme of eradication of more dis-
eases of livestock under the Fifth
Plan.

(c) The Central Government has
been assisting the Govt. of Rajasthan
in import of exotic sheep for under-
taking cross-breeding programme for
sheep., Assistance is also being given
under the Plan for improvement of
veterinary facilities, machines shear-
ing of sheep and other sheep develop-
ment programme. The State Gov-
ernment has proposed development of
fodder reserve areas for migratory
sheep in Jaisalmer district under the
Drought Prone Areas Programme with
an outlay of Rs. 12557 lakh in 5 years.
The proposal has been accepted in
principle.

Exploitation of fish resources in Indian
QOcean

7802. DR. KARNI SINGH: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether the rate of increase in
the production of fish in India during
the last 25 years has been very much
below the world production during
the same period;

(b) whether an assessment has
shown that the Indian Ocean is a very
potential source for harvesting fish
compared to the Atlantic and Pacific

Oceans;

(c) the reason why India has not
been able to take advantage of ex-
ploitinng the vast resources of the



171 Written Answers

Indian Ocean while countries like
Japan, South Korea and Taiwan are
reaping a good harvest of fish from
there; and

(d) the measures being taken or
proposed to be taken to develop the
marine fish sources that are so eco-
nomical and nutritive?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) The rate of increase in fish pro-
duction in India during the last 21
years, for which reasonably reliable
data is available is 145 per cent which
works out to an annual growth rate
of 44 per cent as against an increase
by 185 per cent in world fisheries, re-
presenting a growth rate of 55 per
cent for the same period.

(b) According to assessment made
by the FAO in the Indicative World
Plan for 1968, the potential World
fish production is estimated at 118.2
million tonnes, Atlantive Ocean ac-
counting for Rs. $53.7 million tonnes
(45.4 per cent) Pacific Ocean 55.5 mil-
lion tonnes (47.0 per cent), Indian
QOcean 7.3 million tonnes (6.2 per cent)
ard Mediterranean 1.7 million tonnes
(1.4 per cent). However, primary pro-
duction of Indian Ocean, particularly
the Western Indian Ocean is higher
than the average for Atlantic and
Pacific Oceans.

(c) At present India is accounting
for 37.7 per cent of the Indian Ocean
fishery and is the major fish produc-
ing country in the Region. The pre-
sent production, however, is mainly
based on exploitation of resources in
the coastal and off shore areas. India
is yet to develop distant fishing capa-
bilities. The production from Indian
Ocean by countries like Japan, South
Korea and Taiwan is only 0.8, 0.2, and
0.3, million tonnes, forming 2.7, 0.8 and
1.1 _per cent respectively of the total
production of the Indian Ocean. How-
ever, some of these countries are land-
ing large quantities of fish from out-
side the Indian Ocean.
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(d) A substantial part of the Fish-
eries Plan outlay is devoted for the
development of marine fisheries. The:
various measures taken by the Gov-
ernment to develop marine fisheries
include exploration of resources and
research on improvement of fishing
craft and-gear and processing techni-
ques. Other measures undertaken in-
clude provision of landing and berth-
ing facilities at selected centres of
fishing, supply of fishery requisites,
mechanisation of fishing crafts and
providing financial assistance.

Supply of Adulterated Wheat at Fair
Price Shops in Delhi

7803. DR. KARNI SINGH: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether his attention has been
drawn to the news item published in
the Patriot dated 26th March, 1973
that scrutiny of wheat sold at a fair
price shop showed an impressive ad-
mixture of glass pieces, broken bang-
les, stones and other wunidentifiable
substances; and

(b) if so, the action taken against
those responsible and steps proposed
to ensure that the people do not get
adulterated material from the fair
price shops?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) Delhi Administration made in-
quiries from the concerned Circle Offi-
cer but the allegations made in the
Newspaper were not substantiated.
To ensure that the people do not get
adulterated meterial from the fair
price shope, the shopke¢pers have al-
ready been asked to display the samp-
les of foodgrains supplied to them by
the Food Corporation of India at some
conspicuous place dnd card holdars
can check the foodgrains before deli-
very is made to them.
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Malaria in Phulbani District (Orissa)

7804. SHRI BAKSI NAYAK: Wil
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether Government are aware
that in almost every village in Phul-
bani District (Orissa) opeople are
suffering from Malaria fever; and

(b) if so, what steps have been

taken so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): (a) An upward trend of
incidence of malaria in Phulbani Dis-
trict (Orissa) has been reported by
the State Government.

(b) The following steps have been
taken in general to check the inci-
dence:—

1. 100 per cent Central subsidy is
being given to the State Gov-
ernment for undertaking spray
operations and surveillance in
Attack and Consolidation
phase areas;

2. Central subsidy is also being
given for peripheral staff
under the Basic Health Servi-
ces Programme for intensive
malaria vigilance activities to
be carried out in Maintenance
phase areas;

3. Adequate quantities of insecti-
cides/anti-malarig drugs are
being supplied for putting
down the focal outbreaks;

4. Radical treatment is being giv-
en to all malaria cases detec-
ted.

Besides, the Government of India,
on recommendations of the Special
Survey Team that visited Orissa State,
made further allotment of Rs. 25 lakhs

during 1972-73 out of wh.ich Rs, 20
lakhs was for anti-malaria ‘operations
for cyclone affected areas. This
amount was allotted over and above
the normal assistance given by the
Government of India in connection
with implementation of the National
Malaria Eradication Programme,
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Unutilize Funds for Social Welfare
Schemes

7807. DR. H. P. SHARMA:
SHRI MAHADEEPAK SINGH
SHAKYA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government's atten-
tion has been drawn to the report in

the ‘Times of India’ dated the 30th
March, 1973 under the caption ‘Funds
for Social Welfare Schemes unutilised;
and

(b) if so, in which circumstances the
social welfare schemes formulated
under the ‘Garibi Hatao' programme
under reference failed to get off the
ground during the year and the
reasons why the allocations were
allowed to lapse?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) It is true that in respect of
certain social welfare schemes, there
was non-utilisation or wunder-utilisa-
tion of funds. The non-utilisation or
under utilisation has to be appreciated
against the background of difficulties
which beset the planning and imple-
mentation of social welfare schemes.
The schemes are executed by the
State Governments and a variety of
voluntary organisations. The stheme
are characterised by diversity not only
as to their sime but also the detailed
circumstances attending g particular
situation. There are also difficulties
due to the inaccessibility of areas,
particularly the hilly areas, which
slow down the pace of implementation.
In the face of these conditions, a good
deal of time and labour has to be
spent in fashioning the individual
pattern of schemes as would best suit
a particular case. There is also the
factor of capacity of State Govern-
ments and the voluntary organisations
to implement schemes. Conditions of
social distress continue to change and,
therefore, the measures to be em-
ployed to meet a situation have to be
assessed through the means of through
data and research. Time is therefore,
of the essence to give final shape to
schemes to ensure that these would
most economically bring full and
precise benefit to alleviate social
ills,
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Notwithstanding the difficulties,
however, certain major schemes were
achieved last year which brought
sizeable benefit to the people. For
example, under the Nutrition Pro-
gramme, the number of beneficiaries
during the last year was about six
times the figure in 1970-71 when this
scheme was first started and more
than one and a half time the figure
1971-72. Another instance of a sub-
stantial programme was of Family and
Child Welfare where the number of
projects went up by 34 in 1972-78.

Revision of Delhi Master Plan
demmanded at a Seminmar

7808. SHRI RAMKANWAR: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether at a seminar recently
held in New Delhi revision of Delhi’s
Master Plan was unanimously de-

manded;

(b) whether Government of India
have studied the report of the
Seminar; and

(c) reaction of the Government of
India thereon to wvarious observations
and suggestions made at tlie Seminar?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENT-
‘ARY AFFAIRS IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) The seminar was
unofficial and their recommendations
are not known to the Government.

(b) and (c): Do not arise.

‘Big ‘hike in prices of Industrial
Raw Materlals and Food Articles

7809, SHRI RAMKANWAR: Wil
the Minister of AGRICULTURE be
‘pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to a survey
conducted by the Economic Times
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and published in its issue of 25th
March, 1973 saying that industrial
raw materials are up by 32 per cent

and food articles by 10.8 per cent
over the last twelve months;

(b) whether Government have
studied the implication of the
survey; and

(¢) reaction of the Government

thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (c): Government has seen
the report appearing in the Economic
Times dated 25th March, 1973. The
rise in prices has been mainiy on
account of the failure of pre-monsoon
showers during April—May, 1972 in
the Eastern States which adversely
affected the summer and early/autum
crops and the erratic and scanty
monsoon rains during June-Septem-
ber, 1972 which damaged the kharif
crops in several areas. Several
steps were taken by the Govern-
ment to check the rise in prices. A
massive Emergency Agricultural
Production Programme was launched
for increasing the output of the rabi
and summer crops. Further steps
taken include: (a) strengthening of
public distribution system and chan-
nelisation of all Government stocks
through fair price shops, (b) intro-
duction of control on wholesale and
retail prices of wheat products and
regulation of distribution of the same
through fair price shops (c) effective
implementation of regulatory laws
curténtly in force, (d) curb on con-
sumption of foodgrains by enforce-
ment of the Guest Control Order,
(e) intensification of procurement of
foodgrains, (f) import of limited
quantity of foodgrains from abroad,
(g) tightening of comtrol over bank
advances against foodgrains and (h)
taking over of wholeule trade in
wheat from the ‘Gufrent vabi’ seagon
to éfdire fegular ‘supplies to con-
sumers at reasonable prices.
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"Assistance from Agricultaral Re-
finance ' Corporation to Pamil Nadu

7810. SHRI JAGANNATH MISHRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Tamil Nadu obtained
highest assistance from Agricultural
Refinance Corporation as compared
to other States; and

(b) if so, the reasons therefore?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Nor, Sir.

(b) Does not arise.

Machinery for Purchasing Foodgrains
Abroad

7811. SHRI SHANKERRAO
SAVANT: Will the Minister of
AGRICULTURE be pleased to state
what is our machinery for purchasing
foodgrains abroad?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
Purchase of foodgrains from other
countries is organised with the help
of India Supply Missions wherever
they exist and in other cases, through
other Government Missions.
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Maintenance of Taj Mahal and Kutab
Minar
7812. SHRI R. P. YADAV: Wil the
Minister of EDUCATION,
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Government are aware
that the national monuments like Taj
Maghal and Kutab Minar are loosing
their life-span because of ill-main-
tenance;

(b) the yearly expenditure on the
maintenance on the Taj Mahal and
Kutab Minar separately for the last
three years, year-wise; and

(c¢) the main proposals under con-
sideration to renovate them so that
their life may be extended?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) No.
Sir. The Taj Mahal and the Qutab

‘Minar are being maintained properly
~and all possible steps are being taken

to keep them in a state of good re-
pair.

(b) The yearly expenditure figures
for the last three years, on their re-
pairs and maintenance are:

1970-71 1971-72 1972--73
Taj Mahal 2,15,622 2,37,161 6,97,758
Qutab Minar 1,34,416 3,99,792 5,57,023

(¢) Proposals for the conservation
of these monuments during 1973-74
are as under:

Taj Mahal:—Replacing the dam-
aged or worn out stones of
the south-west minar, those
of the marble-flooring of the
raised platform, the cause-
way between the pateway
and the mausoleum and of

the gateway building; re-
pairing the pipe-lines of the
fountains and repairing the
dalans around the forecourt.
Qutb Minar: —Procurement and
erection of a high tubular
§teel scaffolding for replacing
‘the fractured stones of the
wveneering ‘of the minar,
after strehgthening the core-
‘musoniry by grouting iron
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clamps with those of a non-
corrosive metal.
Repairs to the flooring of the court-

yard of the tomb of Imam Zamin
situated in the Qutb complex are also

contemplated.

Central Schools in Bihar

7813. SHRI R. P. YADAV: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) how many Central schools are
in existence in the State of Bihar and

at what places;

(b) whether there is a central
"school in Patna and if so, whether
there is hostel arrangement in it and
if not, the reasons therefore; and

(¢) whether Government propose
to open a Central School in the dis-
trict of Saharsa and Dhanbad, Bihar
and if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) There are nine
Central Schools in the State of Bihar
located at the following places:—

1. Barauni.

2. Bokaro.

3. Dinapore Cantt.
Gaya.

Patna,

Ranchi.

. Jawaharnagar.
. Ramgarh Cantt.
9. Singharshi.

']

L L

(b) There iz a Central School in
Patna but it does not have a hostel
Due to the paucity of funds, hostel
facilities are at present provided in
a limited number of Schools which
have a larger number of children of
transferable Defence employces.
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(e) There is no proposal to open a
Central School in Saharsa but a re-
quest received for opening a School
at Dhanbad is under consideration.
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Abolishing of post of Demonstrators
and Conversion to Junior Lecturership

7816. SHRI RAMAVATAR
SHASTRI: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the posts of Demons-
trators have been abolished all over
India except the State of Bihar and
converted to Junior lecturership;

(b) if so, the reasons of this dis-
crimination;

(c¢) whether the State Government
of Bihar have recommended to Cen-
tre for the adoption of the same pat-
tern in the matter of Demonstrators

and also agreed to pay the difference
in expenditure; and

(d) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 5. NURUL HASAN): (a) and
(b). The Central Government have
no information in this regard.

(c) No, Sir.
(d) Does not arise.
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Cold Storage and Marketing facilities
for Fish Imported from Bangla desh

7821. DR. RANEN SEN: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether Central Fisheries Cor-
poration are importing greater quan-
tity of fish from Bangladesh but due
to lack of adequate cold storage
facilities and also lack of proper sales
organisation, the fish is rotting; and

(b) if so, the steps contemplated to
build adequate cold storage facilities
and sales mechanism in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) The quantity of import of fish
from Bangladesh keeps on fluctuating
depending on the supplies offered by
the exporters. No cases of the im-
ported fish rotting on account of lack
of storage facilities or lack of sales
organisation have been noticed.

(b) Steps are being taken to fur-
ther streamline the retail marketing
organisation of the corporation and
for providing adequate cold storage
facilities.

wren fyy fewfeoren & ogrd &
% Wan q fedt §e-sinfo dear o
T
7822. st ww Serft ;W
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(%) = wrew feg Frvafaaer
& wErx ¥ uw waw o firefy dx dwfrs
feqr ¥ w37 FT @ L,

(w) afz g, & 39 wer o A
g W

APRIL 23, 1973

Written Answers 192

() waw Y 9= "ear & wigw
& e s & fag W s o o
wE?

fown, awm wrar o wepta
s (o qRo Ew gEw): (%) ¥ (1)
e g Favafaarers & dvem B o |
2 FHY ¥ AT U &G 3qF a9
& mfgsrT ¥ &, 99 WA F1 @ FOA
¥ fau fawafaaa & warem & dary
ZraT FMAT w1 faar §, amar i a9
T & faarondE & 1

Separate Universities for Health
Science

7823. SHRI DHARAMRAO AFZAL-
PURKAR: Will the Minister of
HEALTH AND FAMILY PLANNING
be pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment for separate University for
Health Science in the country; and

(b) if so, the outlines thereof?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (SHRI R. K.
KHADILKAR): (a) and (b). A sug-
gestion was made by the President,
Medical Association of India in his
Presidential address at the National
Conference of Medical Education held
in September, 1971 that in each State
there should be a Medical University
to which all medical colleges in the
State should be affiliated. The idea
underlying this suggestion is to have a
unifiled control over all the affairs
concerning medical colleges in a par-
ticular State and attached hospitals,
and also to secure a uniformity
in the standard of medical education
and examination. This suggestion is
under the consideration of the Gov-
ernment of India.
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Belection of States for Development
of Villages for increase in farm ont-
put and Rural Employment in
States

7824, SHRI DHARAMRAO AFZAL-
PURKAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether Government have
selected certain States for the de-
velopment of villages as a test to
secure an increase in farm output and
rural employment; and

(b) if so, the names of States in
this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) No, Sir.

(b) Does not arise,
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Production and Requirement of Sugar
during current Year

7827. SHRI PRAVINSINH
SOLANKI:
SHRI GENDA SINGH:

Will the Minister of AGRI-
CULTURE be pleased to state .the
estimated production of sugar during
the current year, State-wise and tar-
get achieved and the country’s re-
quirement during the year?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): A statement
showing State-wise the estimates of
sugar production for the season 1972-
73 and the actual production upto
7th April, 1973 is attached. The
total production of sugar during the
current season may on present trends
even marginally exceed 37 lakh
tonnes. The consumption require-
ments of sugar will be kept at about
36 lakh tonnes.
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Statement

(Figure: in 1000 tonnes)

Name of the State Estimates of pro-  Actual Produc-
duction (1972-73) tion upto
i.e, till 3oth Sept.73 Tth April, 73

Uttar Pradesh . ‘a - N N 1008 1177
Bihar , . . ¥ " . . 182 216
West Bangal . . . 1 4
Assam . . . e . 7 5
Haryana . N . N 69 8o
Punjab . . . + 42
ana'uhm . . . . . 1z 15
Madhya Pradesh . 34 28
Orissa . . . . . 10 5
Andhra Pradesh |, 297 236
Gujarat . . . 152 120
Maharashira N 1056 1023
Mysore . 283 228
Kerala 27 15
Tamil Nadu . . I8z 205
Pondicherry . R . 20 18
All India (Total) e 3618 3417

Declaration of Daman-Surat Road as
National Highway

7828. SHRI PRAVINSINH
SOLANKI: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether in the matter of con-
version of roads into National High-
ways Gujarat State is lacking be-
hind; and

(b) if so, the reasons for not mak-
ing Daman-Surat road into National
Highway?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) No, Sir. Only last year 270 kmas.
length of road in Gujarat from
Gujarat/Rajasthan border to Sama-
khiali (via) Suigaon and Radhanpur
had been declared as National High-
way as a part of the Pathankot-
Kandla route (National Highway No.
15), thus increasing the total kilo-
metrage of National Highways In
Gujarat from 1082 to 1352.

(b) Does not arise. There ig no
proposal from the State Government
for a Daman-Surat National High-
way.
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Involving of Members of Parliament
in Crash Programme for Rural Em-
ployment in Orissa

7828. SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether Government propose to
involve the Members of Parliament in
works proposed to be  nndertaken
under crash programme for rural
employment in the absence of M.L.As.
in Orissa; and

{b) if so, nature of works and in
what way Members of Parliament will
be involved in those works?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
The participation of Members of
Parliament for the successful imple-
mentation of the Crash Scheme for
Rural Employment has been solicited
by the Government of India. Execu-
tion of the scheme has been entrust-
ed to the State Governments. In cer-
tain States M.Ps. and M.L.As. are re-
presented on the Coordination Com-
mittees constituted by those  State
Governments. However, the exact
role played by M.Ps. and ML.As. in
the implementation of the scheme
varies from State to State.

As regards the precise involvement
of the M.Ps. in place of M.L.As, in
Orissa, information is being obtained
from the State Government. The in-
formation when received will be plac-
ed on the Table of the House.

Impact of Family Planning Pro-
gramme among Harijans and Tribals
in Orissa
7830. SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
HEALTH AND FAMILY PLANNING
be pleased to state the impact of
Family Planning Programmes among
Harijans and Tribals, with particular

reference to Orissa?

Written Answers
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU): No study has been carried
out recently either at the National
level or in Orissa to assess the im-
pact of Family Planning Programme
especially among Harijans and
Tribals. However, an all India ‘sur-
vey carried out in 1969 showed that
the Family Planning Programme had
been accepted by all sections of the
population  including Scheduled
Castes/Scheduled Tribes, more or less,
in the same proportion.

Another survey carried out re-
cently in Orissa shows that 10—12 per
cent of eligible couples sampled
among Scheduled Castes/Scheduled
Tribes are currently practising family
planning methods as against 12 per
cent of the eligible couples in the
general population in Orissa.

Fersrerrit wire aftwre swfiwerat wt Fograsit
w\EG w1 WA

7831. st TR AT WEHATA :
1 famiw st wraTe A€ og T@E
Ft Fur 41 fF
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Fa @wa fawan w1 a5 1 #1 grafawar
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Free Trade in Foodgrains

7835. SHRI SAMAR GUHA: will
the Minister of AGRICULTURE be
pleased to state:

(a) whether tre;.- trade will be per-
mitted to a certain extent after take-
over of wholesale trade in foodgrains;
and

(b) if so, the policy of Government
in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). According to the scheme
formulated by the Government of
India in consultation with the State
Governments for the purpose of take-
over of wholesale trade in  wheat,
private wholesale dealergs in wheat-
will be banned. Retail dealers, how-
ever, will be permitted to operate
under a system of licensing and/or
registration to purchase and store
wheat within the prescribed limits
and sell the same only to the con-
sumers at a price not exceeding the
maximum retail price that may be
fixed by the State Governments.

Students participation in Regional
disturbance in Assam, Andhra and
Orissa

7836. SHRI SAMAR GUHA: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether in regional disturbance
in Assam, Andhra, Orissa and other
States students participations were
noticed to be alarming;

(b) whether in recent political agl-
tations also all over the country
students took prominent parts;

(c) if so. whether Government have
made any factual study regarding the
matter if so, the findings thereabout;
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(d) whether Government have out-
lined any policy and consequential
programme to check growth of re-
gionalism among the students and
youths and strengthen the spirit of
emotional integration, among them
through out the country; and

(e) if so, the broad outlines there
about?

a

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE IN THE DE-
PARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) to (e). Govern-
ment are aware that some sections of
student community have been involv-
ed in recent agitations and disturb-
ances in some parts of the country.
The participation of students in vio-
lent activities of regional or political
character is a matter of serious con-
cern to government. An analysis has
been made some time ago of the
available information regarding vari-
ous incidents of student unrest during
the current acad.emic year. It had
been found that nearly a third of the
incidents of student unrest were re-
lated to demands for better academic
facilities like posting of adequate
qualified staff, admissions of students
in particular courses, take over of
mis-managed institutions by govern-
ment, better transport, etc. Another
third of the incidents were attribut-
able to issues like claims of failed
students, college union elections, pro-
tests against dismissed staff ctc. The
rest were instances of students tak-
ing up larger issues ranging from the
domestic economic and other pro-
blems to international problems.

2. Government believe that throagh
educational process right attitude
could be developed to bring about a
scieritific temper and rejection of all
parochial, regional and communal
feelings. To this end, government
have pursued various policies and
programmes and would continue to
develop newer activities in coopera-
tion with the student and teaching

. eommunity.
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3. The Committee of Educationists
and Student Leaders set up by this
Ministry for the purpose of fighting
communalism and regionalism in the
academic campuses has since been
reorganised. On the recommendations
of this Committee, National Integra-
tion Samitties were constituted in
universities and in certain selected
colleges to serve as forum for action
against communalism gnd regional-
fsm. The Committee of Educationists
and Student Leaders would consider
how to strengthen and reorganise
these Samities in their next meeting.

4. The Central Government have
already undertaken a crash pro-
gramme of review of books prescrib-
ed in schools in order to find out to
what extent the contents of books.
militate against socialism, secularism
and democracy. The findings arising
out of such scrutiny has been made
available to all State Governments.

5. Exchange of youth from one
state to another is again an impor-
tant activity to promote better under-
standing and appreciation of the ways
of life of different regions and gov-
ernment/University Grants Commis-
sion are financing such programmes.
Books have been produced and would
be produced in larger gquantity in
future to bring to the notice of read-
ers the varied ways of life in different
regions of India including their cul-
ture.

6. Government is also attempting
to develop programmes for involving
a larger number of youth both stu-
dents and non-students in nation
building activities and in solving of
problems of the community around.
During the summer months, & pro-
gramme of youth against Famine is
being implemented in which ultimste-
ly one lakh youth, both students and
non-students would participate in the-
creation of community assets. Apart
from the satisfaction derived from the-:
creation of such assets which will
bring them nearer to the rural com-
munity, they will also engage them-
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selves in consultation with the com-
munity to solve some of the problems
the community faces. Government
believe that such activities will
broaden the mind of the youth and
to the extent possible would certain-
ly wean them away from regional or
parochial outlook.

Extension of Family Planning to
various Populations

7837, SHRI SAMAR GUHA: Will
the Minister of HEALTH AND FA-
MILY PLANNING be pleased to
state:

(a) whether Government have un-
dertaken statistical studies regarding
extension of family planning in diifer-
ent population sectors in' (i) urban
(ii) rural (iii) slum (iv) tribal nreas
and (v) among the rural backward
communities;

(b) if so, findings of the studies;
(c) if not, the reasons therefor;
and

(d) whether such studies are es-
sential for factual estimate of the re-
sult of the family planning program-
me as well as for maintaing euge-
nic qualities of the people of the
country? .

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K. KIS-
KU): (a) to (d). Some Surveys at
the local and national levels have
been undertaken to study the cxtent
of knowledge, attitude and practice
among the rural and urban couples
as well as some broad socio-econo-
mic groups. These surveys reveal
that, by and large, acceptance of the
family planning programme is aigh-
er among socially and economically
advanced population and in the wr-
ban areas. However, separate data
pertaining to slum, tribal areas and
rural backward communities have not
been collected gn a systematic basis.

APRIL 23, 1973
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The family planning programme is
applicable to all sectors of popula-
tion in the country. Keeping the
present level of acceptance of the
family planning programme in view,
it is not considered necessary at pre-
sent to carry out specific studies to
assess the status of eugenic qualities
of the people in- the country.

Bumper Crop of Mustard Seeds

7838, SHRI SAMAR GUHA: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government expects
bumper crop of mustard seeds;

(b) if so, whether Government
have factual estimates, State-wise, ol
higher production of mustard seeds;

(c) the effect of the Government
estimated bumper crop of mustard
seeds on price of seeds and oil; and

(d) the present position regarding
rate of supply of mustard seeds to
West Bengal, Assam and Orissa?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). According to availuble
indications, the output of rapeseed and
mustard crop during the current year
seems to be quite satisfactory. How-
ever, firm estimates of production are
not yet available,

(¢) The prices of mustard seed and
oi] are influenced by their produc-
tion as well as overall gupply posi-
tion of vegetable the production of
kharif oilseeds as a result of drought
conditions in several producing States
this year, the priceg of oilseeds and
oils have been generally ruling firm.
However, the rise in the case of mus-
tard seed and oil is relatively much
lower than that in the case of other
edible oilseeds and oils.

(d) The distribution of mustard
seed is nmot controlled. However, out.
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of the importedq rapeseed, an allot-
ment of 2,000 tonnes per month is
being made to West Bengal.

Legislation on Panchayat Raj in
aocordance with Bawlant Ral Mehta
Committee

7839, SHRI PANNA LAL BARU-
PAL: Wil]l the Minister of AGRICUL-
TURE be pleased to state:

(a) whether some States have not
80 far passed Panchayati Raj legisla-
tions in accordance with the recom-
mendations of the Balwant Raj Mehta
Committee on Democratic Decentral-
isation or enforced such legislations
even after enacting the same long
ago;

(b) if so, the reasons therefor; and

(c) the time likely to be taken for
enforcing the legislations and holding
the elections thereunder in each case?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHE RSINGH): (a) to (c).
While the Balwant Rai Mehta Com-
mittee had recommended a pattern
of three-tier Panchayati Raj system,
the Conference of the Chief Ministers
and State Ministers of Community
Development and Panchayati Raj held
at Madrag in 1968, suggested that the
option of two or three tier structure
be left to the State Governments/
Union Territory Administrations,

Panchayati Raj is now under im-
plementation in varying degrees hav-
ing one, two or three-tjer pattern in
19 States and 6 Union Territories, A
few States and Union Territories like
Nagaland, Meghalaya, L.M.A. Islands,
Pondicherry and Mizoram have not
so far introduced Panchayati Raj.
However, in Nagaland they have their
traditional tribal institutions wviz,
Area, Range and Tribal Councils for
the purpose.

Though Panchayati Raj is a State
subject, the Central Government have
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been constantly urging upon the State
Governments and Union  Territory
Administrations the need of early im-
plementation of the Panchayati Raj.
It is not possible to indicate the time
that would be taken by the State
Governments to enact the Panchayati
Raj legislation and hold elections
thereunder. Yet, efforts are always
taken to impress upon the State Gov-
ernments the importance and neces-
sity for eatly introduction of Pancha-
yati Raj in the States,

Construction of D.D.A. Flats in Pra-
shad Nagar, W.EAA,, New Delhl

7840. SHRI PANNA LAL BARU-
PAL: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether ther'e is a proposal to
construct D.D.A. flats in Prashad Na-
gar, WE.A area, New Delhi;

(b) the number and storeyes of
flats to be constructed under each
group; and

(¢) the time by which they will be
ready for allotment?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Yes,
Sir.

(b) Categary No. of No. of
flats Storeys
1. Middle Income
Group. . . 304 4
2. Low Income
Group. . . 150
3. Janta, . . 150 4

(¢) 1t is likely to take more than a
year.
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Quantity of Wheat Procured by the
Wholesale Trading Agencies, F.CI.
and Co-operatives

7842. SHRI TRIDIB CHAUDHURI:
Will the Minister of AGRICULTURE
be pleased to state:

(a) the total quantity of wheat
procured in each wheat-growing State
by the State’s wholesale trading
agencies, F.CI. and Cooperatives
since the take over of wholesale trade
in wheat and the State-wise figures
thereof exclusive of central buffer
stocks of wheat and also exclusive
of the quantity procured by the
States for their rationing purposes;
and

(b) the broad outlines of the ar-
rangements for the distribution of
wheat to the retail traders?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) A statement indicating the total
quantity of wheat procured by differ-
ent procurement agencies in each
wheat-growing State during the cur-
rent rabi, season is attached. The
procured stock, on being received by
the Central Government from the
different procurement agencies, will
form the Central stock from which
the requirements of the States are
going to be met,

(b) Retailers will be permitted to
operate under a system of licensing
where they will be free to purchase
wheat from the open market for sale
to the consumers, keeping the pur-
chase, storage and sale within the
limits that may be specified in the
orders issued by the State Govern-
ments.
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Statement showing quantitieg of
wheat procured during the marketing
season 1973-74 (wedl. 1-4-1978 on-
wards).

(Prepared on 21-4-73) (Figures in
Tonnes)

APRIL 23, 1973

Name of State Quantity Position
actually upto
procured

Assam. . 68 17-4-73

Bihar . . 412 18-4-73

Guisrat . 3 16-4-73

Haryana . ) 13,821 19-4-73

Madhya Pradesh . 27485 19-4-73

Punjab . . 18,641 19-4-73

Maharashtra . 3721 18-4-73

Rajasthan . . 213 20-4-73

Uttar Pradesh . 11,624 20-4-73

West Bengal . 30 15-4-73

Delhi . . . 47 20-4-73

Chandigarh . . 11 18-4-73

ToTtAL 76,076
Alternative Route Alignment on

NH-34 between Farakka and Dhulian
in Murshidabad, West Bengal

7843. SHRI TRIDIB CHAUDHURI:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the present alignment
of NH-34 has been seriously threa-
tened by the erosion of Ganga down
stream Farakka at places between
Farakxa and Dhulian in the Murshi-
dabad District of West Bengal; and

(b) what steps, if any, the Govern-
ment have taken to construct alter-
native route alignments for NH-34 in
thisg region so0 as to remove the pos-
sibility of its erosion by the Ganga
and interruption of road traffic on
this important highway?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) The present temporary route of
NH-34 ip the Southern approach to
Farakka Barrage road bridge, which
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was the earlier Baniagram ferry . ap-
proach, has been periously threaten-
ed by the erosion by Ganga. The ap-
proach to this bridge along the per-
manent alignment is under construc-
tion wel]l away from the river.

(b) To meet a likely situation of
the existing temporary NH-34 route
being disrupted by further erosion,
till such time as permanent approach
road gets constructed, an estimate has
already been sanctioned for realign-
ing the vulnerable stretch of the
temporary route in a receded posi-
tion,

Report of Survey of Marketing of
Cashewnut in Mysore

7844. SHRI C. K. JAFFER SHA-
RIEF: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether Central Government
has published its report regarding the
Survey on marketing of cashewnut
in the State of Mysore; and

(b) if so, the outlay and the cover-
ing area thereof?

THE MINTSTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). No, Sir. The report has
not yet been published as the survey
oi marketing of cashewnut in Mysore
is till in progress. The survey ope-
ration is being conducted in the dis-
tricts of Kolar, South Kanara and
North Kanara. An amount of Rs.
28,000 has so far been released to the
State Government during 1972-73
and a provision of Rs. 39,000 has been
made for the year 1973-74.

Establishment of University of Agri-
cultural Science and a Technical
University in Mysore

7845. SHRI C. K. JAFFER SHA-
RIEF: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether a proposal was sent by
the State of Mysore to the University
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Grants Commission for the establish-
ment of a University of Agricultural
Sciences at Dharwar and a Technical
University in the State; and

(b) if so, the reaction of Central
Government thereon?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
Yes, Sir,

(b) The proposal for the establish-
ment of a Technical University is
under consideration of the University
Granta Commission.

As regards the setting up of a Uni-
versity of Apgricultural Sciences at
Dharwar the proposal will be consi-
dered by the Commission in the light
of the guidelines for the establish-
ment of new universities, which are
being prepared by the Commission.
The State Government has been in-
formed accordingly,

Development of Communications in
Tribal Areas of Orissa, Madhya Pra-
desh and Bihar

7846. SHRI GIRIDHAR GOMANGO:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) what is the level of develop-
ment of communications in tribal
areas of Orissa, Madhya Pradesh and
Bihar as compared to the general level
in these States; and

(b) what has been the total :mile-
age per hundred kms. of all weather
roads in the districts of Koraput,
Baster and Mandla in the year 1947,
1960 and 19717

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M. B. RANA):
(a) and (b). Required information
regarding Orissa and Madhya Pradesh
is awaited from the State Govern-
ments concerned and will be laid on

the Table of the Sabha in due:
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course, The position regarding Bihar
is, however, as under as indicated by
the State Government:

(As on 31-3-72)

per 100  perlakh
sq. kilo-  of popu-
metres.  lation.

km.

O L raopment i
ent in

Tribal areas of
Santhal Parganas

and Chhotanag-
pur put together

(2) General level of
road  develop-
ment in the State

670 37°3

8- 56 26-2

Progress of Pilot Projects on Tribal
Development during IV Plan

7847, SHRI GIRIDHAR GOMAN-
GO: Will the Minister of AGRICUL-
TURE be pleased to state the pro-
gress of pilot projects for Tribal De-
velopment during IVth Plan?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): A statement
showing the salient features of pro-
gress of the six pilot Tribal Develop-
ment Projects is laid on the Table of
the Sabha. [Placed in Library. See
No. LT-4858/73].

Basis of Allocation for Pilot Tribal
Development Projects

7848, SHRI GIRIDHAR GOMAN-
GO: Will the Minister of AGRICUL-
TURE be pleased tp state:

(a) the basis of the allocation of
money for pilot projecfs for tribal
development during Fourth Plan;

(b) whether the aim of these pro-
jectg is mainly to develop Agro-eco-
nomic condition of the people or the
Area Development; and

" (c) the number of blocks covered
in each project?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) There
are six Tribal Development Projects
taken up under a Central Sector Plan
Scheme of the Ministry of Agricul-
ture. The projects are located in
Madhya Pradesh (2), Orissa (2)
Bihar (1) and Andhra Pradesh (1)
and are administered by a Tribal De-
velopment Agency registered under
the Registration of Societies Act.
Each Project has an outlay of Rs. 1.5
crores for the Core Programme of
Economic Development of tribals aiad
Rs, 0.50 crores for arterial roads to
open up the Project areas.

Funds are released as grants in aid
by Government of India to the Agen-
cies from time to time on the basis
of progress made and the expenditure
reported and keeping in view the re-
quirement of funds for the different
items of the programme.

(b) The aim is to develop the agro-
economic condition of the identified
tribal families and also to strengthen
infrastructural facilities and institu-
tions in the interest of the success-
ful implementation of the programme
of development under the Project.

(¢) The number of blocks covered
in each project area is indicated be-

low:—

Name of the
Project

i
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(1) Srikakulam (A.P.) .
(2) Singhthum(Bihar) . "
(3) Dentewada (M.P.) _.
@ P D

E-N

(s) Ganiam (Orissa) . N
(5) Koraput (Orissa). . . 10
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Findings of Inquiry Commiitee on

Water Supply Scheme of Public

Health Engineering Organisation of
Orissa

7849, SHRI GIRIDHAR GOMAN-
GO: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether according to the find-
ings of an inquiry committee, the
Public Health Engineering Organisa-
tion of Orissa has committed gross
errors in implementing water supply
schemes;

(b) if so, whether Union Govern-
ment have taken any action on the
report; and

(¢) if so, the facts thereof?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOTIS-
ING (SHRI OM MEHTA): (a) to (c).
The information is awaited from the
State Government of Orissa and will
be laid on the Table of the Sabha.

Rent Charged from the Government
Employees

7850. SHRI VARKEY GEORGE:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government have con-
gidered to fix the rents for Govern-
ment built quarters and charge the
same rents from the Government ¢m-
ployees instead of rents being charg-
ed against their respective pay scales;
and

(b) if so, the facts thereof?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLTA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Nn,
Sir.

(b) Does not arise, The prrs-nt
formula of charging an allottee 10
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per cent of his emoluments (7-1|2 per
cent where the emoluments includ-
ing dearness pay are less than Rs. 220
per month) ig more beneficlal to him
than charging him the standard
licence fee which may, in some cases,
exceed the prescribed percentage.

Construction and Allotment of Quar-
ters to Central Government
Employees

7851, SHRI VARKEY GEORGE:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) the types of different Govern-
ment quarters constructed or being
constructed for allotment to Central
Government employees in the coun-
try at different places;

(b) the covered up areas in the
above mentioned quarters; and

(c) the rents being charged for
each type of quarters from the em-
ployees?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) to (c¢).
The information is being collected
and will be placed at the Table of
the Sabha in due course.

Construction of Quarters for Class IV
and Class IIl in Delhi during
Fifth Plan

7852. SHRI S. M. BANERJEE: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) number of quarters likely to

be constructed for Class IV and-

Class III employees in Delhi during
the Fifth Plan;

(b) whether these quarters will be
gituated near the place of work; and

(¢) if so, whether any master plan
has been chalked out and if so, the
salient features of the same?
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THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS.-
ING (SHRI OM MEHTA): (a) Class
INT and Class IV employees are gene-
rally entitled to type I to type IIL
Subject to availability of
funds, the intention is to construct
28265 units of type I-type IIl quarters
in the Fifth Five Year Plan so as to
achieve 75 per cent satisfaction in
Delhi.

(b) Subject to availability of land,

_efforts are made to construct quarters

as near the place of work as possible.

(c) Not yet.

Suggestion for take over of distribu-
tion of Fertiliser by National Agricul-
tural Cooperative Marketing
Federation

7853. SHRI M. M. JOSEPH: will
the Minister of AGRICULTURE be
pleased to state:

(a) whether a top level conference
of co-operative policy makers rug-
gested on 28th March, 1973 to the
National Agricultural Cooperative
Marketing Federation o take over
the distribution of fertilisers produc-
ed by the public sector factories; and’

(b) if so, the outline thereof and
the reaction of the Government
thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The Conference of Co-
operative Policy Makers had, inter-
alia, recommended that the entire in-
digineous production of nitrogenous,
phosphatic and complex fertilisers
should be taken over by cooperatives
for distribution. They also recom-
mended that the National Agricultu-
ral Cooperative Marketing Federation
should play a dominant role in the
distribution of fertilisers by the co-
operative network:
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The recommendations of the Con-
ference will be examined by the Gov-
ernment. A decision will be taken
by the Government on the recom-
mendations after such examination.

Agency/Institution for testing Food-
grains imported in India

7854, SHRI PHOOL CHAND VER-
MA: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government have any
agency of its own or any other insti-
tution or have appointed any autho-
rity for testing foodgrains imported
in India; and

(b) if not, the reasons for not mak-
ing such appointment?

THE MINISTER OF STATE IN
‘THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes Sir. Government has  labo-
ratory of its own for testing the im-
ported foodgrains,

(b) Does not arise.

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CONTROVERSY OVER EXPORT OF
SmvaLk Fossiis 10 U.S.A.

SHRI B. V. NAIK (Kanara): I call
the attention of the Minister of Edu-
cation, Social Welfare and Culture to
the following matter of urgent public
importance and I request that he may
make a statement thereon:

The reported controversy over ex-
port of Shivalik fossils to U.S.A.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): A joint
collaborative programme of study and
search of earliest Hominids jn the
Siwalik Hills (North India) between
the Punjab University, Chandigarh
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and the Yale University, Peabody

Museum, U.S.A. was approved initially
for a period of two years in 1967. The
work on the project started in March,
March, 1968. Owing to serious diffe-
rences that arose during the operation
of the project between the American
fleld team and the Indian team, the
project was suspended by the Vice-
Chancellor Punjab University in
April, 1960. In December, 1989 the
Syndicate of the University decided
that the project may be continued in-
dependently by the University's De-
partment of Anthropology within the
resources of the University. In
August, 1972, it was agreed that the
project may be assisted through
grants-in-aid by the Anthropological
Survey of India. An Advisory Com-
mittee was also set up for the project.

Prof. Simens of Yale University
visited Chandigarh in May, 1972 to
negotiate for the sharing of the fossils
with the Punjab University. During
the course of discussions he was re-
quested to clarify certain points. He
assured that he would consult the
appropriate authorities in the United
States, in this connection. No further
reference has been received by the
Punjab University so far from Prof
Simons

According to the Vice-Chancellor,
Punjab University, it could not be
said for certain but it is likely that
casts of some important fossils may
have been prepared and sent to U.S.A.
during the period the original fossils
were in the custody of the Yale Uni-
versity team. Government has no in-
formation whether any fossils have
been actually taken out of India.

Under the Antiquities and Art Trea-
surers Act, 1972, a specific provision
exists that it shall not be lawful for
any person other than the Central
Government or any authority or
agency authorised by the Central Go-
vernment in this behalf to export any
antiquity, which, inter-clia, includes
any article or object or thing illustra-

tive of Science in bygone ages.
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SHRI B. V. NAIK: The Minister
has clarified that it shall not be law-
ful to export any item of antiguity or
any item of art value.

I have information that in one of
the very old and ancient temples of
South India, in the State of Mysore,
that is, in Halebedu, Belur, precious
articles of art and carving and sculp-
ture, through a particular racket, are
being exported first to Nepal and
thereafter they are taken out of that
country. Sir, I understand that this
is confined to the export of fossils and
it may not be out of context here if I
mention that besides the fossils the
paintings have been stolen from the
Chandigarh Museum. Budha's statues
have been stolen from the Bombay
museum and as on April 1872, 150
idols had been removed from all over
the country. In this country there
is no such market for these items of
antiquity, The common man or even
the art dealer will not know what
exactly fossils are, the wvalue of the
idols and the antiquated art. Under
the circumstances, since both the
fossils and the fossil casts are of ex-
treme importance from the point of
view of further scientific research in
order to find out and know the ances-
try or the pre-history of man, how do
we coordinate so that the scientific
objects which the western acquisitive
soclety would be too keen to acquire
and possess do not leave our country
and what is it we are trying to do in
an ancient country like ours? How
are we to protect them? Today it
may not be important from our point
of view, but from the point of scien-
tific investigations and from the point
of view of our cultural advancement,
if we part company with an art trea-
sure or a fossil treasure, we may not
be able to reclaim it at any time. I
do understand that the world scien-
tific community is shrinking and we
are becoming a global village. But
since we have accented the codes of
conduct in a civilised scientific society
and have a culture of our own how
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does our Ministry of Education and
Culture assure to this country that
the past heritage of our culture as
well as the present assets which we
create through the scientific investi-
gation by our well-known scientists
are preserved? In this behalf I would
say that the statement made by Dr.
Sharma is very categorical—as it has
appeared on the 18th April—that the
Yale university as well as the West
German scientists are very -keen to
take over these fossily and transport
them. Will the hon. Minister assure
us that such sort of exploitation of
our country does not take place?
What are the measures he has devis-
ed in this behalf?

PROF. S. NURUL HASAN: So far
as Shivalik fossils are concerned, I
have made enquiries from all possi-
ble sources and I have been assured
that no fossils are missing. No fossil
can be taken out of the country ex-
cept with the permission of the Go-
vernment of India in view of the law
which this House and the other House
have been pleased to make only last
year and I had stated on that occa-
sion what the policy of the Govern-
ment in this regard was going to be.
We do not want that these objects
should be taken away. As regards
casts, we are quite willing to send
out casts and to get casts from other
places, because casts are not covered °
by the Act which has been passed by
Parliament.
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“He regretted that certain fossils

were stolen away and these were
taken to the U.S. Embassy.”.

IR W Fav

“Dr. Abhimanyu Sharma, Secre-
tary of the Indian Association of
Physical Anthropologists today de-
manded a similar step against U.S.
acientists wanting to explore the
Shivaliks.”.

dw wiw arEfew & ag WY
&7 AT FT OWAE AT I & A H
I R

“He revealed that the West Ger-
man team had been asked to go
back after it had made a collabo-

ration agreement for a major 20-
year research project....”.
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“...in fact, is now in a position
to disclose that some fossils were
actually taken from Chandigarh to
the U.S. Embassy’s premises in New
Delhi. The fossils were returned
only after the Punjab University's
Department had lodged a strong
protest with the U.S. authorities.”
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mﬁngﬁrﬂuﬁmrm

“The Conference notes with re-
gret that there is not enough active
co-operation between scholars in
various institutions. This had de-
trimental effect on the quality of
work carried out and has also led
to an avoidable duplication of re-
search which a country like India
with limited resources can ill afford.

The Conference urgesg the insti-
tutions concerned to take better
advantage of the existing facilities
for exchange of visiting scholars
under the UGC scheme of wvisiting
professors and scholars.

The Conference wishes to em-
phasise that collaboration should
not be confined to universities but
should include all organisations
carrying on anthropological and
sociological research.

It notes with regret that there is
very little communication between
university departments and the Gov-
ernment research institutions both
at the all-India and the State level
and it stresses the need to take the
necessary steps to exchange per-
sonnel on a temporary basis bet-
ween the universities and Govern-
ment research organisations.”.
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“Dr. Sharma released a resolution
adopted by his Association viewing
with ‘serioug concern the award of
the Annadale Medal to Dr. E. L.
Simons of Yale University by the
Asiatic Society of Bengal’ on the
basis of the joint research by the
teams of Punjab and Yale Universi-
ties. It ‘registers its strongest pro-
test with the Asiatic Society of
Bengal' as its action was ‘likely to
do irreparable damage to the na-
tional interests’.”

=1 fF 43 @ &, TE ama
¥ fwarfore wrfaesr w1y gu ot o=
wifos oet ¥ ¥ omar w0 Ay
@ To wiwwg wwi ¥ & ¥ 0
# ST wigen £ e @ 9w w7 oag
wedz A g | fuw afmafed &
&rortar qugivity fag &t wgraar &
g Y P | T Ty Afrafed &
g #1 TEA § W ITH O WTE
o # § ) wAY Ay w9
gﬂ!ﬁﬂﬂﬂ&u’f‘(aﬁfﬁfaﬁ
ez Y firar ¢

¥R Wy ¥ wyr ¥ fe aw ofe-
fadI T QW & TP WA AATY ATET
®W TE O AT BT | K qg AWAT
e g by W v o & aw W

% v fpmrwm R
387 LS—8
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frarfors & wfers & W ¥ feg-
W Y §¥ gl ¥ gel oft € )
13 7, 1972 ¥ OF gQAX § TAW
™ og

“Prithi, no wonder, was treated
by the Yale workers as their chum.
They reserved their insults for other
Indian workers. Strangely the fas-
sils were taken to Delhi by the

Americans when Prithi was in
charge of the Store".

I &1 ger foar mar g 1 99"
gfrafedt § @ wdeqoaw wifeew
0T gad I N 3T A DA g
(sawar) sito qrwe gy § fr fawr
FafrRad A S ER At . F ag
ST WA § fF o o9 mEane
mqqiﬂmfn‘ﬁﬁ"rﬁ'zqﬁ ¥ g
THAES AT |

ar ¥ %8 eifafes Feaw g
qgeT @A ar ag ¢ oSt w9 ¥
frafasr F SrEEFE. . . . (WWawm)
3T &1 T qET 9T 41§ ar¥ Uy gred
FrE 9 MWHEZ X &1 & | AETEnw

ot vy fawd (aiwf) : T wA
&1 dae® ag o7 f& o= o fg=r §
arer wfw at €yrEe T Fg FgeT)
Aragay FEgd |

oY qW W I ATANS e
3% wg W@ § AW w_E )

Y SfaTadY @Y 50 W, 80 AW AT
X § 39 # B Grew sgfamn s
ar gy feardde Ao @ i ?

mqmqw!‘ﬁ‘rw

nmw &« & wwd
qwerd ¥ frael @Y gadwe faodez
¥ o tmrlt W, 3T @ oW
wonk ?
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ur At Wit Fefrerfoeze § o
SRy Ayxw FF A § I fag
Wi aoere v foear faara feasy
waafm s Fw@r g ?

Gferdt G & A9 &1 wig ¥
®q TN § W AR EH T q
qEd |1 W9 A F1€ ¥w oz far
g’

o wfwwg wal & It foe
& &, ag WY ¥ mEAAe ¥ ogert §
I8 foi? & gme @ wg 7 F
O §FEEge Y 7 we  wfw.
7 WAl ¥ T Wl ¥ Fg1 @ fE gt
@ Ay 9 U g R A d
a8 foalt & Frea & wafer § T4
& | A1 ST T W AN 41, 3T F
fore w1 w9 & £1€ y_[EIIE FEEmEr
2 ar 7 o T s & oA A
FTATA HT FAT HT07 o7 7

“Under the
specific provision

Antiquities  Bill,

o9 ¥ ag A faq #1 gaan fami
¢ o samw ¥ 39 it fam &
gl w9 ¥ am ¥ wfadT ¥
w4 v Ay #y 2 7

v A e faar g

“During the period the original
fossils were in the custody of....”
THEWY X AW w{r g av Afe

7 I gfvafadY § faraiy & %)
wi ¥ 7€ 7 9w ag TAGLINT T
w ® @ A & WEaew ¥ 8
| g g o i Jouweto ¥ ufefee
AN Emd & T TP wew§
ordt 7 war ag e ¥ aw ¥
sfrsrd | w1y & oz & s ?
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Yo Qoo yew e : wwn wEtew,
iforag ¢ e fom o & awx
Ty w%ew §) {4 { TRy g §
g g ¥ fewfeass N0 @ )
7 ¢ fawfad § o wiw & fuzdt @
Q% JaT WA ¥ 99§ EATIS @
E S ¥o qHomTIo & WHYT F¥
o fr fewdde o G,
dura gfrafed, st wreReeT @
I AW faet § 1 59 A IR ag

FET &

“Having failed to achieve their
sinister motive of stealing fossils
LM ete.

A aréw qEAT FT W TG a_W
T N FXAHIT AR &
To AT IAFT W g g ¢ fw
wiffes 9 @ g | gofae
¥ wrf woitr FATd w7 A Ak

g oAw A 1 s @
favry, wifafes goem f6 oo wifew
Y g AR 3T oA ¥ R
fFagi oW FaT a1 T STaE &
WU, qg 7T L A1 § TSN ferfad

a:.u;mv

g‘a

¥ oY ot AT FEATEY & ag w )

@ Faw ag g8 T fE fead
grafw TR @ faefes ¥ @
s & forq? @ 37 & ww fawfaw
X% gz o wsife @ oaw gw oA
75 X AT Gl 8%
o gfear & % ¥ WA ¥
frg fer § wcag @ o fem
g 6 gvd aE-areE &  STwATeq W
dY g1 IFW a8 A far § fo ag
% 8wy o SRS ¥ gewataw
T N wgrerfaew oF e st
Fiidrenfoes W% wE e Wk
wrhefoee &F o ffem ¥ 8,
g a & o & fawfed & swfew
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& foafed & Y aF w=tde @
aE ¥ A T A o A A I g
F 797 gomora & ST | Iw s
feft Y Ta%) sormor A8 4w )

St FwEYET gET 91 qF F g9
gfrafedt s Iw gfafed & =
¥ 39 AuANT § 4 wEd 47 fe
St @ W wEfaaa & wifees §
ag o q9ma gfvatedt & @@ 1 afew
a9 feer & ot goaew § g fau
a1 a%3 § aw gfafedr &1 0 Wk
o N aowE & foaafes § agEx
IR 9 A A F 99 ®e §
o gaR  FeEeads uE g
¢ @rfes feRem & A sw aw
% A WO AT THAT GH  aw %
VI §EHT FT w399 T g1 AW
wT Wi g 1 S qfadr ™
faafasr ¥ & ag & w190 & =t FT A0
g # fad owam @ W FIT
g ¢ e ofiarfes dad g
2w & 7@t wfag ww dear & o F v g
aFTE WOE g § S IR oY B
fara 2 AT FF W IJART AfEAAIT
q1 139 ¥ maAde Y el e w1 qww
ot o iy s 7 7 TR g
fF mdidz sed A W ¥ ;|
ITHY I Y, TF ST oA
dt | Iy erETs qufer & fe g
e agE I 2R ok e
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5 rf"f"ﬁ"z wfefm s 9C &%
¥ v Y Qe W AR g

SHRI SAMAR GUHA (Contai); I
share the anxiety that has been ex-
pressed by Dr. Abhimanyu Sharma,
Secretary of the Indian Association
for Physical Anthropalogy, but I am
sorry to remark that I cannot appre-
ciate the unscholarly statement that
has been made by a scholar regard-
ing the award that has been given to
Dr. Simong by the Asiatic Society,
Bengal. Why it is so, I shall say
afterwards,

The Geological Survey of India,
since 1950, have been trying to collect
fossils in our country, but the im-
portance of fossils has rot yet been
understood. It is interesting that
fossils in Shivalik had given the clue
to the origin of the Himalayas, the
clue to the giraffe which is extinct In
India and extant in Africa that giraffe
originated in India and the Shivalik
fossil give us ap idea about that
Similarly that horse first originated
in North America, but it had mig-
rated to other countries also. Fossils
glve an idea of the drift of different
continents, the origin of the different
hills and the migration of flora and
fauna. In our country the Shivalik
region comprises the area from Pun-
jab to NEFA and the whole area is a
treasure house giving clues to the
origih of Indian sub-content, its
flora and fauna. It is for that reason
that I say that I share the anxiety.
Geological Survey of India said that
original fossils are not allowed to be
removed but plaster casts are allow-
ed to be taken outside, as also the
photographs. But it has been point-
ed out that this is not foolproof.
According to the Palaeontological
Department of the Geological Survey
of India, there ig ground for appre-
hension. There is wanton destruction
of priceless fossils in different areas
of our country and also the removal
of fossils from our country, because
of lack of proper legal measures. In
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America, you know, there are 231 na-
tional museums where the people can
go and see haw the fossils of the
flora and fauna are kept there. That
is not so in our country although it
may be possible to do so. A mere
Antiquity and Treasures Act is not
enough to check removal or destruc-
tion of fossils. Ordinary people have
no idea as to how they can be pro-
tected from being destroyed. I, of
course, share the anxiety expressed
by the hon. Minister. I think g point
hag beep raiseq here and the hon.
Minister has replied to it although
it is not much important. But, from
the point of view of culture and for
the development of history, that is
very important. Prof. Simons was
given an award by the Asiatic
Society of Calcutta because he is a
scholar in palaeontology science. A
scholar whenever or wherever he
is born belongs to all ages and
to all communities of the world.
A scholar does not belong to a
specific age or country. I do not
know whether anybody knows that
Prof. Simons is a very erudite scho-
lar and that the Asiatic Society has
not done anything wrong hy con-
ferring on him the award. One im-
portant point was raised here and so
I want to know whether in the
palaeontology science, any interna-
tional collaboration is going on or not.
In 1964, for the first time, in Delhi,
the Geological Survey of India had
that type of international collabora-
tion in tie Asian soil. For example,
in the UNESCO such a kind of inter-
national collaboration is there. We
are also getting many things from
Amerjca and West Germany. Such
an international collaboration apd
nderstanding must be there for
gajning knowledge of the develop-
ment of flora and fauna through this
science. Some apprehension has been
expressed by some innocent people.
And so, I went to know whether
there is gny discrimination ~made
sgainst the West German Sclentists.
Also I want to know whether any
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“discrimination should at all be made

against Sclentists coming from any
part of the world to India to study
the fossils and who want to help us
in understanding the development
in Indian fossils. The only point is
this: how to prevent these prized
fossils not being removed from here?
My second point is whether these fos-
sils can be saved from being destroyed.
I have already said that the Anti-
quity and Treasures Act is not
enough. Certain suggestions were
made in this regard. I want to know
whether the Government is going to
bring about a law for preservation
of the fossils areas, particularly the
Shivalik and other fossil areas. What
are they going to do in this regard?
We want to develop field museums
particularly in the Shivalik areas.
Regarding this, I have got with me
some details but I do not want to dea}
with them here. I think Shri M. Roy
Choudhury who is the head of the
Department of Palaeontology of the
Geological Survey of India has also
made some concrete suggestions. I
want to know whether any discri-
mination has been made between USA
and West German Scientists and
whether these fossils have been wan-
tonly destroyed or are being destroy-
ed, and whether the Government is
going to bring about a law for the
preservation of these fossils. My
further question is this. Are we go-
ing to open a national parks in the
Shivalik and other areas as has been
done in other countries? Is there any
international collaboration for deve-
loping the Science of Palaeontology
in India and has the Government got
anything in mind in this regard?

PROF. S. NURUL HASAN: The
first question wag whether any dis-
crimination has been made against a
West German scholar in the study of
fossils. To the best of my lknow-
ledge, no West German had
expressed any desire to un ertake
the study of fossils. Therefore, I am
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parts of India should be saved is
certainly a point with which I am
Bure no member of this House would
disagree. Perhaps the hon, mem-
ber is aware that apart from the
Punjab University in Chandigarh, the
‘Geological Survey of India, the
Birbal Sahni Institute of Paleobotany
and various other organisations are
deeply interested in ensuring that he
fossil wealth ol India is saved from
destruction. Various archaeologists
have heen working at various institu-
tions and they are attempting to col-
leet all these fossils, They are setting
up where necessary university mus-
cums or site museums or institution-
al museums. Most of these organisa-
tions have been receiving support
from public funds. I do not think it
would be proper to set up yet an-
other nationzl museum for {fossils
alone because if any fossils can be
brought to the national museum.. .

SHRI SAMAR GUHA: 1 said, na-
tional parks in different areas as is
done in other countries,

PROF. S. NURUL HASAN: Abnut
national parks, it is not for my min-
istry to make any comments. In re-
gard to research work and collection,
‘the Ministry of Education is giving
full support and other ministries
which are concerned with geological
survey like the Ministry of Steel
and Mines or the Department of
Science and Technology in regard
to 'some of the other sclentific institu-
-tions—all these ministries have been
giving support to anthropologists
geologists and archaeologists to collect
fossils amd study the fossil wealth, so
that these are properly catalogued
and preserved. To the best of my
knowledge, no misuse has been re-
ported to me, but if any specific case
is brought to my notice, T shall cer-
4ainly look into the matter.

Ap regards the general question of
‘international collaboration, the broad
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pattern has dlways ‘Béen that plaster
casts are exchanged—nobody sends
out the original fossils—and facilities
are given to various scholars from
foreign countries to come and study
any fossils which are available in any
museum. That way there has been
no difficulty created by India to
foreign scholars.
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SHRI HARI KISHORE SINGH
(Pupri); The Minister has repeatedly
said that no fossils have been export-
ed or taken out of the country. I
want to know whether any register
of the fossil finds has been maintain-
ed either by Government or by any
other institutions. If there is no such
register, how can he say with such
definiteness that no fossils have heen
taken away from the country?

The American craze for ancient
treasures is well known. It happens
with anybody who becomes very rich
in a very short period. Our concern
is this that, like many other ancient
treasures in this country, the fossils
have been neglected so far. I want
to know whether the fossil finds are
registered with any institution in this
country—with the Anthropological
Survey of India or any university or
any other agency of Government or
not. Secondly, as in the case of so-
cial sciences where foreign scholars
who are doing research are required
to register themselves with the Coun-
cil 'of Social Sciences of the Govern-
ment. I want to know whsther
foreign scholars doing research in
fossils are registered with any agency
of the Government. I also want to
know whether Government is going
to make any enquiry into the fossil
finds which are there, about the ex-
tent of fosgile in the country etc., and
it so, what steps the Government
propose to take.

PROF. S. NURUL HASAN: As far
as the registration of fossilg is con-
serned, it is ‘the normal practice in
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any excavation or field work in arch-
aeology or anthropology that whatever
materials or objects are found are im-
mediately registered in a register which
the fleld team always maintains, giving
details like the place from which it
has been found and certain other
technical details. The hon. Member
asked how I could make a definite
statement that nothing has gone out.
May I, with your permission, read out
one sentence from the statement, which
reads:
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“Government has no information
whether any {fossils have been
actually taken out of India.”

I go by the information that has been
given by the Vice-Chancellor and by
the co-director who was collaborating
with the American team in the work
of exploration, and nobody can say
that this Indian co-director was in' any
way in league with any foreign group.
In fact, he has been very careful in
ensuring that nothing of interest or
of wvalue to the expedition or explo-
ration does go out. Therefore, in my
opinion the question of making further
enquiries does not arise. Until I have
some specific information, it would
not be proper for me to start any
enquiry.

So far as foreign researchers are
concerned, a procedure hag been pres-
cribed by the Government of India
that whenever any foreign researcher
comes the relevant academic authority
is always consulted, and it is on the
advice given by the proper academic
authority that the Ministry of Edu-
cation makes the recommendation that
he should be given permission to
come and make studies here.

I have already given the reply to
the last point raised by my hon.
friend that within the means available
the universities and other institutions
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have been supported and are being
eéncouraged to undertake extensive
survey and exploration of the fossils.

12.45 hrs.

RE. MOTIONS FOR ADJOURNMENT

AcUTE FOOD SHORTAGE IN MAHARA-
SHTRA

(Interruptions)

MR. SPEAKER: All of you please
sit down,

I have received two notices of the
following adjournment motions. One
is from S/Shri Atal Bihari Vajpayee,
S. M. Banerjee and Shyamnandan
Mishra, and the motion is:

“To discuss the explosive situa-
tion arising out of the failure of the
Central Government to maintain
adequate supply of wheat and other
foodgrains to the drought hit State
of Maharashtra leading to serious
food riots in many cities.

The other is from Shri Madhu

Limaye and the motion is:

“The failure of the Centre to en-
force the norms laid down in regard
to declaration of famine and scar-
city areas, and organisation of ap-
propriate relief measures in Maha-
rashtra, Bihar, Gujarat, (Mysore,
Rajasthan and other States resulting
in wide-spread shortages of food-
grains, acute distress, hunger, dis-
content and shooting of wunarmed
people by the police such ag was
withessed in Sinner in Maharash-
tra. '

It is almost the same....(Interrup-
tions).



237 Re. Adj. Motion  VAISAKHA 8, 1895 (SAKA)  Re. Adj. Motion 238

oft waer fagret wrodedy (mnferae) - ‘ot wew fgret wwadt W
o fw ¥ mrog fafres wifr wmam A gefae w3
A AW R wed fgedl A oM ww @ ¥ Afew gow s A@ www
¥ awrx § oY i ofcfrdar § gw g H fawr w6 Ay § AR
T ITTTEH TEATH PN FTT TEET W g T AT TR S
aifgr o A F@ ST AT ™ sG AT )
& 2 & o g AW sEw

e w1 ? qg e g @ @ weEn wn )
TR AT AN R E grmdmimam g § ) wew
W T @ E A FER VX g7y w1 wfuwk www @
ﬁktmm%tﬁalﬁm% fT w7 W FEE @
fAw oo f& mw wwewE g afiw =@ 1 (wewm)

e & AR WETUE H A #7 smavawar

1 QU w7 # FrEd 9T @R MR. SPEAKER: So far as the ad-

ﬁ a 3 journment motion is concerned, if
| Mgy ¥R 26 W™ there is any question of law and

T FATH 7O 97 FAfFET F2 A FAA order, it is a State matter.

14 a1 15 @ = fam

* . l N T So far as the question of food
HETS; & &7 Well & fo & 91 S shortege is concerned, we have dis-
&% 6 §ATX g WIS Gar 4@ gem,  cussed it a number of times in the

afz ¥ s AE 3 N House and we have even discussed it
qg'j' a = ST Y during the Debate on the Ministry’s

e & forg Fgh & s 2 /W E ) Demands on Food & Agriculture only
three days back.

F am ag ¢ fF o amEn

v b f G G E T il e 8 recent occummence.

fqH 97 WA FEA g W@ o |

A FAS e gl ¥, fomes waps A, o drEw A m

qeTae # 4T Adt agiewwEr Smar g 7 qr =i @e3 F1OUF 1 g ;AT W

ag T 1 g fawear § qu P RIF &Y 3T g Ale w9 g
e L

dradr fawerar ag & & wr a9
FATEL F WA FY sTaeqy F¥ 0E & A7 IH
frma i & @I & 7 w7 a&R 7
sTaTT W g & fer ot fe st It relates to law and order of the
*r 2w 23 ¥ 7w AF T q State; it does not relate to us.
1 qaiey ¥ ot mlﬁi If it is a question of shortage of
el N Fr T food, we have discussed it a number
w24 Ft frdErd AT of times.
w2 1 () ‘

WOTH WEYEW 4 AIvE HIET T
oA & A FT FTAGAT T |

However, I am prepared to give
you one minute each.
worw wgw o A st # SHRI MADHU LIMAYE (Banka):
mef g On a point of order, Sir.
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PROF. MADHU DANDAVATE
(Rajapur): Mr, Limaye is raising a

point of order. It must get prece-
dence over everything else.

SHRI SHYAMNANDAN MISHRA
(Begusarai): The situatlon has been
pretty disturbing for quite a few
days. There seems to be no light
down the tunnel.

The Government doeg not tell us
about the exact stock position, and
about the supply position. The pro-
curement position also does not seem
to be hopeful. In the meantime, peo-
ple have begun dying and two starva-
tion deaths of Adivasis have been
reported this morning, and in Maha-
rashtra there have been food riots all
over. in many parts. I ask you....
(Interruptions). Is this the disci-
pline thzy want to establish in the
House? I ask you: what are we doing
to attract these remarks from them?

.. (Interruptions).

MR. SPEAKER: I appeal to you all
that certain decorum should be main-
tained. Please sift down.

ot WEZA AT awqdt o oweasy
Y, #a7 a8 T AH FA 77 7

SHRI VASANT SATHE: Have you
condemned the hoarders? On the one
side you take the side of the hoarders
and on the other you talk in the name
of the people...... (Interruptions).

MR. SPEAKER: Please sit down.
Please do not interrupt him, After

all they have given their motions.
Let me listen to them.... (Interrup-
tions).

i wrre WHOEE wrllfy - e el
wrr wfER, ¥ wodt am wFA 1 =W
oy Sy o A S e A
w\7 § W st Sudt dw 5 ?
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ﬂﬂﬁlﬁlmi’rhm
T YW TSWT 94T |

wqw w8Xw  fag w7 § few

TR TR AETH I W1 W
® AT gF T
SHRI SHYAMNANDAN MISHRA:

You are not able to protect me from
these persons....(Interruptions).

My submission is that the situation-
is so serious that the House must im-
mediately proceed to discuss it. There
can be no justification for delaying a
discussion of this important matter
and of this grave situation. I would,
therefore, crave your indulgence for
permitting us (o discuss the subject
right now.

Wt ww fawma : morm wEEw &
Araar a1 fF 98 9% ¥ 7 g7 3y
F7 A wMg & AfERw wTw owR
7o A% faw =T &1 werw wEmEm,
% far an, wE AE (g
e Rgied # ag aran g R s
SEATET F1 HL FAT AT A FEAT
o7 ¥ faas ft aw@ & AfEw wor
71 faas @ frawt @ fafr=a gar &,
TEm &1 @ & s

g, & ¥aw g WA HAT

SHRI C. M. STEPHEN (Muvatu-
puzha): 1 am challenging his right
to speak on the Motion which he has
given. I rise on a point of order.

MR, SPEAKER: I have examined
everything. There is no point of
order.

SHRI C. M. STEPHEN: Before tak-
ing oath he must not enter upon the
duties a8 a Member. He took ocath
only today. He gave notice before
he todk ofith. He should not exércise
his duty as a Member before talinix
oath,
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,ME.,SPEAKER: I bave examined it
The Member can give notice. It is
ur.l)r after the oath that he has given
notice. Please resume your seat.

Wt e femd s ey,
‘qgd o #9 & @ w1 favm g
oo wgren F gz wrar v & ag
T ¢ f& oo g #7 efwe
FET AT A FAT "9 & fqq% £ 709
g 1 Sfew momer o1 fagw o Framn
g ugifes Zrm ¢, oA & 1 Ay
& zvm a7 T FEm § FAm
z 9s FEA FR AT /1 SR 94
zffm s g9 ¢ ¢ afz wm
%1 7Y A9 9 A1 A & FI7 gAAATT
X, A AR A1 gFa afaw

SAN WEPTX : G ATE WIET
FIE ¢ T AT UIA NEATE 97
TEAT RN & a1 wew Ay @, At
2T oE WY 9 oaE #J@ro& 7

ot 7 fmd . e wEEd, T2
A1 #§ w2 T o gfase #F
Ty ¥ Fgr f5 q@ wfuwe =& &, 99
I F ATE FAT Agar g Foq@
Afew ¥ w1 wheEw & e oL
. (vawarr) T F o A ANES
aEH | WY HEmy AR € W a°
Lol Wzﬁﬁﬂﬁw@m
At WTg Y SEEr | (sqwa A

wedw #Eitd ; 7 arée wm ard
T &, W1 &7 e w0

@ T
1965-66 ¥ ... . (waddin)
113 hrs.
waw wfhew & R e A
fre w1 £ f ST e e
‘g ﬁ’;ﬂamf
{Interruptions)
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LR wtu % @ fire o
!ﬁgﬁma‘rgmg: oY ¥ goAT AN
T #% fean, g § A & o w7 g
E

Wt we fomd s weem,
1965-66 ¥ g 1 777 gf 99 &
FAEIET 3N AAT F G R Ay
TARTIN T #z ¥ a7 few faan ar
fo faa zami % war 75 ofm,
T4 F 12 WA /I T 2 I T
= NFEF AT 91 FEAT AMET
Frz 7 fadw o & v amew
HAFH, TP 7 oAET ¥ |
Al & %Za. TH A &1 F1F F1Z A4
A1 1 75 9w wmm afe ey
FAT B AT SH TETE F1 WEIA e
grgq fFar mm, o7 = e fEw

g1

gry #1 famwor d@fqum & &
gt J frafas gar 2 1 qfaae
¥ we837 302, famd  seddm
s w1 frafas #9 #1 wfawx
qiferriiz #t fear mar & 1 @ e
FTATHAT QL § | WI9B% 302 ®Y
afed | w9 qEd fe afeardz &1
gfes foar mar @ f& weadedm
stz ®r =g fmafaw &%
ﬂkumqgmmw
famg & 99 & famr & faacor A
g |

_ eﬁﬂﬁmwtf*ﬁmﬁrh
%mmtuﬁ R 7 #
#FET Gfc@ 7 4z e
ar gig em wm e osEw
frafs s

Trade & Commence with foreign coun-

tries; Impert-& .Export across customs
frontier; Deﬂnit‘ion of customs fron-

tier.
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[ 7 fewd)

oo TENeE, TEh W W RN
W ¥ aw W qfene &
we g @ 1 wEfey 9 faww &
TEMAT § WETT & AL H I g
Wt AW § S & g A R
W AAG FEEN S WgRe A
T F@m g 1 gER & fawo
1 fawg &= & W& "@r &1 @
faaor 1% & adY femr mn, ok @fs
T FA FFH AT FAE, T
i | STas s W
FT a1 Afadi FT AT AW AR
& 7 q¢ A A @ E, e
HEFAAT & ag § a@1 @ §, A7 7|
FET TR F HEEAACT & |

wafay & arfaa fFar & fF ag o1
o EE § A faw § w3
WY AE@HET FT F W 9 QAfa=
¢ | afz = faor 28 41 A
§ a1 sw Qfwg

SHRI 5. M. BANERJEE (Kanpur):
In my adjournment motion, I have
raised the question of Government's
failure because of inadequate supply
of foodgrains to the State of Maha-
rashtra. This has resulted in demons-
tration and the police have killed
four persons and injured about 25 per-
sons.

The other day when this question
was raised, I said that there was a
serious situation in Nagpur, Kamptee
and Malegaon. Those leaders who
were condemning the conspiracy bet-
ween the hoarders and the bureau-
crats have been arrested under the
DIR. I was surprised to learn this,
I had presided over a meeting on
the 17th and the meeting was addres-
sed by me and another leader. We
were surprised to learn that one Mr.
Ganguli and another one Mr. Desh-
kar had been arrested. This is sur-
prising. Actually, the shops were not
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looted, but they had unearthed nearly
30 to 40 bags of wheat. Then, the
commissionier came there, and unfor-
tunately, instead of seizing the stocks,
he arrested those persons. This is
a matter of shame.

My submission is only this that
this is a fit case for adjournment
motion, and a fit case to censure the
Central Government on an adjourn-
ment motion on two counts, firstly,
inadequate supply of foodgrains and
secondly failure to ensure the issue
of necessary directives to the State
Government in view of the famine
conditions in the State of Maharash-
tra.

1 would like to impress on the hon.
Minister and my other hon. friends
that there is a deep-rooted conspiracy
between the hoarders and the burea-
crats, or nagarsheths and naukar-
shahis. They are united together to
sabotage the policy of foodgrains take-
over. Instead of being shot down,
those hoarders are still at large, The
people wanted food, but they got
bullets, while those who were hoard-
ing are still at large. I would re-
quest Government to release those
arrested and to see that these hoarders
are arrested immediately. Otherwise

MR. SPEAKER: May I tell him
that I do realise that this {s a very
important matter, I quite appreciate
that it is an important matter, but
on this very subject, in this very
session, we had a number of discus-
sions and short-duration discussions
also.

(Interryptions)

MR. SPEmR: I am not allowing
it, Mr. Piloo Mody. You can raise
it at some other time, not now.

© Unterrugtions) - T

MR. SPEAKER: That is not part of
the motion which is before me mow.
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That is not involved in the motion
before me. So, why is he raising it
now? His name is also not there.

ot wew fagr®t ot : seper
REIRG, W GHeT 3 F W Aq
FITE | g T €9 q@T 9T qgS 947
FT A ¢ wEfed wM sEm™E 9T
7 foFar 97 ag @& o & AT g SAom)
A HEAE T E T A g

werw wENw ;39 gE9 A A,
AT TH T 9 WX I R T@H AT
TR 1w @ fr gm GiEee
fafrr #t  fewrse w femrmm
gar |

"I T w9y § fF oar o
a9 feegwa g1 oY 77 €7 #
AT 1 g% 9Ed W & g
TEH FT IH & TAlTd ag AWAT TEA-
Wz & faug 7 g1 AFar & 7

But I can allow the calling-attention

motion, which I have already allow-
ed. I am very sorry that I cannot
give my consent to the adjournment

motion, This has been discussed a
number of times.

ot wew fagt amodEt o weme
WEEE, 9 I 97 A q91 81 I &,
ar fmr Frfe ndam Jifeq 1 o a7
Feed 2 7 A9 A wifges 9¥ 991 F@
& fau uw gzr 7 faar, &feq w9 @
AW ¥ wOwEwaT 67 TEr &, &1 99 3%
¥ A1 ¥ o oA A gAnfa J@
| E
SHRI SHYAMNANDAN MISHRA:
Human beings have to be reduced to

fossils and then it would be discussed
here !

SHRI ATAL BIHARI VAJPAYEE:
Under this benign Government.

MR. SPEAKER: Shri Raj Bahadur.
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13.11 hrs.
PAPERS LAID ON THE TABLE

REVIEw AND ANNUAL RrEFORT OF CEN-
TRAL INLAND WATER TrANSFORT CoORr-
PORATION LD, CALCUTTA

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): 1 beg to lay on the
Table a copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 819A
of the Companies Act, 1956:—

(i) Review by the Government
on the working of the Cen-
tral Inland Water Transport
Corporation Limited, Calcutta,
for the year 1971-72.

(ii) Annual Report of the Central
Inland Water Transport Cor-
poration Limited, Calcutta,
for the year 1971-72 along
with the Audited Accounts
and the comments of the
Comptroller and Auditor
General thereon.

[Placed in Library. See No. LT-

4847/73].

NortrFicaTioNs UNDER Essentian Com-
MoDITIES AcT, 1955

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHR ANNASAHEB P. SHINDE): 1
beg to lay on the Table a copy each
of the following Notifications under
sub-section (6) of sectian 3 .of the
Essential Commodities Act, 1955: —

(i) The Fertilizer (Control) First
Amendment  Order, 1973
(Hindi and English versions)
published in Notification No.
G.S.R. 176(E) in Gazette of
India dated the 24th March,
1973.

(ii) The Inter-Zonal Wheat and
Wheat Products (Movement
Control) Order, 1873 (Hindl
and English versions) pub-
lished in Notification No.
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[Shri Annasaheb P. Shinde]
G.SR. 187(E) in Gazette of
India dated the 31st March,
1873.

{iii) The Inter-Zonal Wheat and
Wheat Products (Movement
Control) Amendment Order,
1973, published in Notifica-
tion No. G.S.R. 193(E) in
Gazette of India dated the
2nd April, 1973.

[Placed in Library. See No. LT-

4848/73).

RE. GURU GOBIND SINGH MEDI-
CAL COLLEGE, FARIDABAD

SHRI PILOO MODY
informed you about the Faridabad
Medical College that the Minister
should be asked to make @ statement.

(Godhra): 1

SHRI VASANT SATHE (Akola):
We would also like to have a state-
ment. It has appeared in the press
that some agreement has been reach-
ed. What ig the agreement reached?
We are very eager to know,

1_\m. SPEAKER: In the midst of
another business, this cannot be raised.

At wEe wfed aw qT @Y |

oft s Pt wrolaft (vnfirae):
e "ERd, sTias § e aed v
g ST R § ) wE Tl o g
qOq T B AW |

SHRI PILOO MODY: You were
good enough to call a méeting which
had to be postponed to a later date.
In that condection, I phoned up your
Secretary to ask that now that it seems
that the Chiet Minister of Punjab
and our great friend, Shri Satpal
Kapur and vifiers have eombined to
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pull this institution out of the rut,
it ig only fair that at the earliest
possible opportunity there should be
a statement by the Minister concerned
so that those boys can give up their
agitction and strike. 1 think we
owe it to them that we do this with
a certain degree of urgency and in
an cxpeditious manner. That was
why I got in touch with you on
Saturday. Unfortunately, vou your-
self were in Chandigarh and. there-
fore, I could not speak to vou.

I think wvou should call upon the

Minister today at the carliest possi-
ble opportunity to come and  make
a statement here,

MR. SPEAKER: The position is
that, as vou know. T keot rou in-

formed about it. I waz in tcuch with
the Minister.  Ultimately, when you
werc insistent. I met the leaders of
representative organisations. founda-
tions, SGPC, Singh Sabhas and Vice-
Chancellors; 1 also talked to both the
Chief Ministers. Then, as yvou know,
I had called a meeting to whirh you
were also invited, with Shri Sathe,
Shri Satpal Kapur and all others.
I had fixed the meeting on the 24th.

In the meanwhile, 1 had already
posted the letters. Shri Sathe rang
me up to say that there was a UNI
report that some understanding had
been reached. I was together, at
lunch the same day with the Punjab
Chief Minister, and Shri Satpal and
all others. I was not told anything
about it. 1 was only used for this
purpose all right throughout.

When 1 contacted Shri Khadilkar,
he confirmed that there has been
sofme understanding with the Punjab
Chief Minister. 1 think you met in
the afternoon,

Then Shri Khadilkar told me—I
got it confirmed from him personally
—that there is some understanding.
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SHRI INDRAJIT GUPTA (Ali-
pore): Then why not ask him to make
a statement.

MR. SPEAKER: I think I will be
asking him to meke a statement,

SHRI VASANT SATHE: As you
know, the discussion which you al-
lowed is only postponed.

MR. SPEAKER: After reading this,
Shri Khadilkar suggested that | should
postpone that meeting, which I have
done.

SHRI VASANT SATHE: Thank you
very much. When is he going to
make the statement (Interruptions).

MR. SPEAKER: I shall now go
through the formal business.

13.15 hrs.

PUBLIC ACCOUNTS COMMITTEE
EIGHTY-FIRST REPORT

SHRI SEZHIYAN (Kumbakonam):
I beg to present the Eighty first Re-
port of the Public Accounts Commit-
tee on para 51 of Report of the
Comptroller and Auditor-General of
India for the year 1970-71 Union Gov-
crnment (Civil) —relating to Overseas
Communication Services—Ministry of
Communications.

FOREIGN EXCHANGE REGULA-
TION BILL

(i) RepoRT oF JoINT COMMITTEE

SHRI SATISH CHANDRA (Bareil-
ly): I beg to present the Report of
the Joint Committee on the Bill to
consolidate and amend the law re-
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gulating certain payments, dealings in.
foreign exchange and securities, tran-
sactions indirectly affecting foreign
and the import and export of currency
and bullion, for the conservation of
the foreign exchange resources of the
country and the proper utilisation
thereof in the interests of the econo-
mic development of the country.

(ii) EVIDENCE BEFORE JOINT COMMITTEE

SHR]I SATISH CHANDRA: I beg to
lay on the Table the record of evid-
ence tendered before the Joint Com-
mittee on the Bill to consolidate and
amend the law regulating certain
payments, dealings in foreign ex-
change and securities, transactions in-
directly affecting foreign exchange
and the import and export of currency
and bullion, for the conservation- of
the foreign exchange resources of the
country and the proper utilisation
thereof in the interests of the econo-
mic development of the country.

13.16 hrs,

AGRICULTURAL REFINANCE COR-
PORATION (AMENDMENT) BILL*

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
K. R. GANESH): On behalf of Shri
Yeshwantrao Chavan, I beg to move:
for leave to introduce a Bill further
to amend the Agricultural Refinance
Corporation Act, 1963.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Agricultural Refinance Corporation
Act, 1863.”

The motion was adopted.

SHRI K. R. GANESH: I introducetf
the Bill.

*Published in Gazette of India Extraordinary, Part II, section 2, dated

23-4-73,

tIntroduced with the recommenda tion of the. President.
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13.17 hrs.

MATTERS UNDER RULE 377

(i) REPORTED MURDER oF SHR1 SURAJ
NARAIN SINGH, SOCIALIST LEADER OF
BrHAR.

(Interruptions)

MR. SPEAKER: Please sit down, all
of you. I have not invited the atten-
tion of the House to that subject, be-
cause it is a question relating to law
and order. Of course, he was a labour
leader. but the question relates to law
and order. Mr. Samar Guha,

SHRI SAMAR GUHA (Contai): Sir,
1 want to draw your attention and the
attention of this hon. House through
you to the dastardly murder, bar-
barous murder,—and I should use the
word which I use with all sense of
rvesponsibility,—which  amounts to
political murder, of a front-rank free-
dom-fighter, to use the words of Shri
Jaiprakash Narayan, a veteran socia-
list leader, who devoted all hig life
from his younger days to the last
breath of his life, to the cause of Indian
freedom and socialism. Such a per-
son, a person who has completely de-
dicated himself and has sacrificed his
life, has been murdered in broad day-
light by the police and as a result of
conspiracy, about which I will say
afterwards, in the Congress regime.
Another leader, Shri Hemant Kumar
Bose who was also a front-rank leader,
was killed. 1 can understand that he
was killed by Naxalites, but here, Shri
Suraj Narain is reported to have been
on a fast and he was dragged out of
his room and the police opened fire on
him; he was brutally and barbarously
assaulted by lathis. He was lathi-
charged, and he complained that he
had a bullot shot, but according to the
doctor’s report, he died as a result of
lathi-charge. If he died of a lathi-
charge, it is most brutal, because be
was beaten to death, a man of stand-
ing, a man of national stature. It is
sad to note that such a man should
have been beaten to death that way.

This is not the first instance. Two
months before, two socialist workers
were dragged out from bus and killed
in Deori area. On the 30th Novem-
ber, seven CPI workers in Madhu-
bani area in, Blhar, were also brutally
killed.

There is another point. The Chief
Minister of Bihar, just a day before
the assault of Shri Suraj Narain
Singh, visited the place and he met
the manager there—

MR. SPEAKER: Do not go into such
details.

SHRI SAMAR GUHA: Now, Sir,
fomorrow anything might happen to
any of our colleagues; anything may
happen to any leader of any party
either in the political or in the in-
dustrial field. It may happen to any
leader of any party, it may happen
to the leader of the Congress Party
also. It was a cold blooded murder
of a political leader. He was an MLA
from 1957 onwards, almost an
unbroken period of membership of
legislature and an undisputed leader
of the people of Bihar—a man of his
sacrifice, a man of his standing and
dedication, a patriot, if he could be
.murdered for a political purpose,
we ask that there should be a judicial
enquiry, not an enquiry by the Bihar
Government because there is alleged
complicity of the Chief Minister.
There should be a judicial enquiry
instituteq by the Central Govern-
ment, I also demand that the
Government should make a state-
ment about the tragic circumstances,
brutal circumstances in which a
political leader Shri Suraj Babu's
eminance was politically murdered..
.. (Interruptions)

weaw wghw ;. a9 w7 At g gy
AT |
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SHRI SHYAMNANDAN MISHRA
(Begusarai): The shock of the entire
House must be recorded, as also the
desire of the House that those who
were responsible for this murder should
be put behind the oprison bars im-
mediately.

MR. SPEAKER: The hon. Minister,

(Interruptions)

MR. SPEAKER: I know that Mr.
Hazra is there, Mr. Jha is there. But
1 allowed one of you and that should
be enough. I have called the hon.
Minister. May I tell you that I am
not allowing 377 as a brief debate; it
was not meant to be used like that
but that is the practice which is evol-
ving. It is just one Member out of so
many who want to invite the attention
of the hon. Minister. A speech can-
not be allowed; that is wrong. The
hon. Minister.... (Interruptions) I
have not allowed any Member; I have
called the hon. Minister.

(Interruptions)

MR. SPEAKER: I have not permit-
ted anyone. I have permitted only the
‘Minister. I cannot allow a debate for
anything that has happened in the
State. If I allow that to-day, it will
have to be done every time. I do not
want to set a precedent like that. I
‘have accepted the first one and so the
hon. Member has been allowed to in-
vite the attention of the Government.
“This s not a controversial matter. The
"Minister concerned will reply to him.

ow for Tomow @ oAt dw af
W T | EE & X T

‘I 1 allow, how can this be carried
forward?

HY 97 w1 AW off ¥ forr A6 3w R
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aTh ¥ WY, WA THEATEE ® W
AT 1 ¥F F feAT Y af w1 aw
e 0 ' I oA W faar
What else cauld I do?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): This is a state
matter, Ordinarily I would not have
anything to say on this because this is
a state subject. But, it so happens
that I have got a piece of information
with me which I thought, I should
place before the house. That is that
the Home Minister has been in touch
with the Chief Minister on this parti-
cular matter and the Chief Minister
informed him that he was going to
institute any inquiry, or he might have
instituted by now a judicial inquiry.
This is not an administrative inquiry
but a judicial inquiry. This piece of
information I want tg bring before
the House.

(Interruptions)

MR. SPEAKER: Shri Phool Chand
Verma brought to my notice this issue
only this morning. He may send it to
me. I shall see it and then I shall
allow it to be raised tomorrow.

g &1 fafrerr AT 2 1 W oo dE
e 0 & T o

(ii) ARReEsT OF SHRI TENNETI VISWA-
NATHAM AND OTHERS

SHRI G, VISWANATHAM (Wandi-
wash): On 21lst April, Mr. Tenneti
Viswanatham, a former member of
Lok Sabha and seven others have
been arrested at Visakhapatnam, In
Andhra area, which is under Presi-
dent’s rule very often nowadays
Section 144 Cr.P.C. is promulgated
atd opposition leaders are successfully
prevented from holding meetings and
rallies, I condemn this arrest strongly
and I request the Government to
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[Shri G. Viswanatham]

release immediately Mr. Viswanatham
and the others and give an assurance
that they will not unnecessarily
impose section 144 Cr.P.C. which
suppresses the democratic rights of
the opposition.

13.33 hrs.

DEMANDS* FOR GRANTS, 1973-74—
contd.

MINISTRY OF EXTERNAL AFFAIRS

MR, SPEAKER: The
now take up discussion and voting on
Demand No. 28 relating to the Minis-
try of External Affairs for which 6
hours have been allotted. Members
present in the House and desirous of
moving their cut motions may send
slips to the Table within 15 minutes
indicating the serial numbers of the
cut motions which they would like to
maove,

DEMAND No. 26—MINISTRY OF ExTEp-
NAL AFFAIRs

MR, SPEAKER: Motion moved:

“That a sum not exceeding
Rs. 68,57,77,000 on Revenue Ac-
count and not exceeding Rs. 1,50,-
00,000 on Capital Account be granted
to the President to complete the
sum necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1974, In respect
of ‘Ministry of External Affairs’.”

SHRI SAROJ MUKHERJEE (Kat-
wa): Mr. Speaker, Sir, I rise to op-
pose on behalf of the Communist
Party of India (Marxist), the Demands
for Grants of the External Affairs
Ministry. The Report submitted by
the Ministry is full of a complacent
attitude and it has in my opinion un-
dermined the danger to our indepen-
dent foreign policy from the United
States imperialism. The year before
last the prestige of India went wup
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when the freedom §. wag go-
ing on in Bangladesh. 'After certain

vacillations and’ drift; the Government
of India took the correct decision to
fight out the Pakistani horses, though
after lakhs of people were already
butchered. After that the entire na-
tion stood behind the Government,
India's prestige went up and India
was at the height of its glory. After
that what happened? Every time we
are surrendering to United States im-
perialism. Love-calls had been going
out from our Foreign Minister, Shri
Swaran Singh, were rejected by the
rulers of the United States, which is a
shame to us. It is their consistent
policy to perpetuate tensions and con-
flicts in our sub-continent. We are
over-looking that danger,

After the glorious war we did an-
other good thing, namely, the conclu-
sion of the Simlg Agreement which
started on a sound principle, the prin-
ciple of bilaterialism. At that time,
barring certain reactionaries inside our
country and outside in countries of the
world like imperialists, al] the pro-
gressive people of India and outside
all over the world hailed that agree-
ment. We said at that time that if the
question of the prisoners of war was
not solved, the Simla Agreement could
not be implemented. A very illumina-
ting article was published by the
Times of India at that time on this
point. There also the Extérnal Affairs
Ministry vacillated and drifted for a
long time and that enabled our ene-
mies, the reactionaries inside India and
outside in the world over, to have a
campaign against India. The Pgkigtani
rulers decided to send out a batch
of women to campalgn against India
on this issue gnd a number of trade
unions sent their representatives to
the international forum. All this
happened because of our policy of
vacillation gnd drift in the matter.
Orly a few days ago & correct deci-
sion was taken to have simultanpoys:

'Mnmd with the recomemndations of the President.



257 D.G. Min. of

repatriation of Bengalis from Pakistan
and Pakistani prisoners of war from
India and Bangladesh, excluding
195 prisoners of war against whom
the Bangladesh Government want to
proceed on war crimes. We think
thiz is a correct decision and if the
Pakistan Government reject it, they
will be exposed before the bar of
international opinion, progressive
opinion.

13.38 hrs.
{MR. DepuTY-SPEAKER in the Chair]

This policy of vacillation and drift on
the part of the External Affairs Minis-
try is still going on. In Asia, in
Africa, in the Arab world our prestige
has gone down during the peried
under review, In regard to Ceylon,
Burma and Cambodia, good relations
are yet to be established. A few
days ago when our External Affairs
Minister went to Burma, there was
some talk regarding a peace zone in
the Indian Ocean, In Cambodia our
Government is not recognising or
helping the union of the Nationai
Government of Cambodia led by
Prince Sihanouk.

In regard to China we are taking the
correct stand, though a very bold ini-
tiative could have been taken by our
Government. We know that there will
be no danger from socialist countries
to India. Some parties from here and
outside club together China and U.S.A.
in the same bracket. From some im-
perialist countries India faces danger
but not a single socialist country is
dangerous for India's economy or
development or its pursuance of an
independent foreign policy. This we
should remember. A socialist country
will never harm our country if we
pursue an independent progressive
role in our foreign policy.

In the African countries too our
prestige is going down. In Uganda
and other places they put Indiang a=
being synonymous with Indian ex-
exploiting businessmen. QOur people
love the Afrizan people. Exploitation
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is really going on by some of our
businessmen there.

In the Arab world also we are now
isolated. During this period you have
seen the Bengazi Resolution. They
have taken a resolution for a campaign
against India.

With regard to Sikkim, we have
commitments regarding defence, ex-
ternal affairs and communications, We
should not have sent our Army to
defend the reactionary Chogyal Re-
gime. We should have been with the
people who are hankering for progres-
sive reforms. We want that the
British legacy of the status of an
Indian protectorate in Sikkim should
be ended. Sikkim should be made an
independent, sovereigp democratic na-
tion and there should be cordial and
brotherly relations with India. This
should be done.

From al] this one can say that the
performance of the Indian Govern-
ment or the External Affairs Ministry
smecks of a tendency of expan-
sionism. This should be stopped, This
should be prevented as also vacilla-
tion in our dealing with other coun-
tries. Coupled with this there is the
sale of arms to other countries. We
do not want to sell arms to other
countries. Arms are sold for what?
To repress their own people as well
as to fight with other countries. Some
time ago Minister Shri V. C. Shukla
admitted in Lok Sabha that we sell
arms to certain countries and coupled
with that there is the export of capi-
tal. With all this one can say that
there is a tendency growing for ex-
pansionism. I will come to the ques-
tion of the United State later on.
Everybody knows the external policy
of the country is the reflection of its
internal economy, interna] policy. Our
economy is tied with the chariot wheel
of America's crisis ridden economy.
In our own report you have admitted
—India believes that there need be no
conflict of basic interests between her
and the USA. What is the basic in-
terest of an imperialist country? But
India claims to be socialist and pro-
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[Shri Saroj Mukherjee]

gressive and has got independent po-
licy, and hence there should be con-
flict of basic interests with imperialist
countries. Whereas in the case of the
Soviet Union you have written India's
co-operation and understanding with
the Soviet Union will continue to be
a basic feature of India's foreign po-
licy. Understanding and co-operation
with the Soviet Union—a Socialist
country—is a basic feature of socialist
policy but with the interests of Ame-
rican, imperialism, there is no basic
contradiction. It comes out of the
statement in the report that you are
with the imperialist interests and not
with the socialist interests. We say
your policy is playing between thc
two camps—the camp of imperialism
and the camp of socialism. We are
having trade, co-operation, treaty, etc.
with the Soviet Union and other so-
cialist countries to bargain for more
economic aid and more help from im-
perialists, preferably the United
State of America. You know, what
for? This is the bargaining power
you have., From 1950 to 1973, a period
of very good relations with the USA
has been followed by a period of est-
ranged relations. This is going on in
a cyclic order, but the basic thing re-
mains that you are attached to the

United States, American interests, im-'

perialist interests. This is a dange-
rous gam=—'Chanakya Nitti' and play
ing on the differences but you are
vacillating and you are drifting and
at the end you will be in a soup. The
entire country will be under US do-
mination if vou go on like this. You
are utilising the differences between
the two camps; you are utilising the
differences between the Soviet Union
and China. All these things are good
for temporary purposes. But in the
long run, it will tell upon the econo-
mic health, the political development
of our country. Therefore, you should
end such a policy which bring econo-
mic ruination.

Two days =2go, two top persons from
America came here, Mr, Kenneth Rusk
and Mr. foseph Sisco—they are tour-
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irg round this region.
they say?

What did
Mr. Joseph Sisco said:

"U.S. would be concerned if any-
one major power achieved domin-
ance in the area. We would be con-
cerned about any policy that would
be a new threal to the integrity of
Pakistan. The U.S. has a construc-
tive role to play in that area. Ac-
tually, I do not think that any other
major power could take our place
tacre, This is a substantial U.S.
position on the sub-continent.”

With this purpose they have
here.

come:

Our Foreign Minister, Mr. Swaran
Singh, on 30th November, sent a love-
call there. They dropped their anti-
CIA campaign, as a result of which
the U.S.A. also said that blocked ail
to India would be released. They an-
nounced the release of the communica-
tion equipment which India had order-
ed from U.S.A. But after a few days,
what happened? The news came that
arms were being supplied to Pakistan.

Again, in the same report, our Fore-
ign Minister said, “It will create diffi-
rulties to achieve peace in the sub-
continent.” It is true. But again, you
are surrendering to U.S. imperialism.
Qur Finance Minister went there.
What did he say? He said:

“Have-nots have been ignored. We
deplore the attitude of affluent na-
tions which produces highly unfav-
ourable effect on developing ecno-
mies, on the purchasing power of
their resources. on the problem of
external debt. servicing, etc.

Therefore, we are heading towaris
economic dependence.

This is what the Statesman editorial
says:

“There now remains the residual
problem of what should be done
with the Rs. 2400 crores of
outstanding rupee liabilities on PL
480 account.... As Dr. B. R. Shenoy
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points out, these fundg co not re-
present real resources and any dis-
bursements of rupees against these
securities is purely inflationary. That
1s a foreign Government is empower-
ed to create money and aggravate
domestic inflation, albeit with tha
Indian Government's permission, is
a fantastic anachronism that needs
to be removed.”

Coming to the economiec situation,
there has been the currency crisis in
America. There has been a 10 per cent
devaluation of dollar—it is the second
in 14 months. We have seen the em-
ergence of the European Economic
Community with Britain entering it.
Their economic power hag been far
more than that of U.S.A. U.S.S.R. and
Japan. In respect of “Bloc of 9", its
imports in 1971 amounted to 171 bil-
lion dollars. and its exports in 1971
amounted to 312 billion dollars. As
against that, U.S . A., USRR. and
Japan totalleq 78 billion dollars 1n
respect of imports, and in respect of
exports also the same feature is re-
vealed, The figures for 1972 will also
be like this. Therefore, this currency
crisis and economic crisis of U.S.A.
is being put on the shoulders of Indis
and the Indian Government is crying
for a moratorium on wages, increase
in productivity and linking it with
wages. All the burden of the world
capitalist crisis is being imposed on
an Indian worker. This should be
stopped.

We are getting milo mixed with
datura, rotten milk powder and this
economic flasco. You are heading to-
wardg it. It must be ended. You have
seen Ambassador Moynihan's state-
ment, What did he say? The main
problem is to increase volume of trade
with India. That means they will in-
fliet all their burden on India. The
Statesman's editorial of the 16th
April rightly said “Ambassador Moy-
nihan’s statement that any nation
which enjoys a surplus in its trade
with the U.S.A. must provide
equal access to its markets for Ame-
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rican products, is to be strongly resist-
ed." They say, we want to increase
the volume of trade. That is our pro-
olem. Indian and U.S. volume of
trade should be increased. That means
more burden on us., Therefore, from
this economic field our foreign policy
is being dictated, We demand that
this should be ended.

Last of all, my point is this. If you
want {o pursue your fprogressive in-
dependent policy, you must immedia-
tely give recognition to Provisional
Revolutionary Government of South
Vietnam, Democratic Peoples’ Repub-
lic of Korea and recognise the Gov-
ernment of National Union of Cambo-
dia. You must quit the Common-
wealth. Now the situation is wvery
favourable for us. There is a detente
in Europe, there is detente betwcen
two hostile camps and the most out-
standing victory of the people of the
world is the victory of Vietnamese
people, Americans have been forced
to retreat. War has been ended but
still South Vietnam is getting money
—150 mililon dollars uptil June 1973
to carry on their war in Vietnam. It
15 a victory for the people—on out-
standing victory. We must liquidate
our vacillation and carry forward with
our independent, progressive Policy.

SHRI DINESH CHANDRA GOS-
WAMI (Gauhati): Mr. Deputy Spea-
ker, Sir: In spite of all that has been
said by my friend opposite, I think we
can look back to the year that we
have left bzhind with a fair amount
of satisfaction so far as our foreign
policy is concerned. Not only there
has been improvement in the field of
foreign affairs and fruitful and deci-
sive settlement of matters which are
of interest to this country, but also
our foreign policy has helped to a
great measure in the achievement of
the broader goal of creating a healthy
and peacefu]l climate in this sub-
continent, The foreign policy that, we
have pursued so long has also been
wvindicated by the events which have
followed the year 1871. .
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Sir, it is not for the first time that
our foreign policy has been criticis-
ed in this House ag being vacillating,
as was done by my friend who pre-
ceded me. During the life-time of
late Pandit Jawaharlal Nehru and also
afterwards criticism was levelled
against our foreign policy—that it is
a vacillating policy, that it has left us
friendless and defenceless and often
the foreign policies of other goun-
tries were euologized. But, let us gee
the effect of the foreign policy of
other nations. There was a time when
Pakistan's foreign policy was openly
acclaimed by my rightist friends. But
what their policy has led them to?
Not only has it led tgp the dismem-
berment of that country, but we have
also seen that they have undergone
a complete and in glorious defeat in
our har s in the 1l4-days war,

What about America. The empha-
8is ¢f American foreign policy so long
was anti-communism and their self-
imposed duty of containment of Com-
mission in Asia. But, what we see
of their policy today? They are not
only embracing Mao but we see to-
day also that they are following the
foot-steps of the Communist regime,
thus exhibiting a complete hypocricy
of the Policy.

About China., so much hag been
sald by my friend opposite. They
profess to be the greatest lovers of
the under-dogs of; the world and
the bitterest enemies of the colonial
powers. But what do we see today?
China has not only embraced Kissin-
ger, but in South-East Asia and Bangla
Desh, unfortunately and tragically,
it has sided with the oppressors and
not with the oppressed. And, after
the event of Bangla Desh and South-
East Asia. for my Marxist friends to
say that China being a Communist
country will never do any harm to
India is to live in a make-believe
world, .

Compared to all this, our policy of
non-alignment has stood the test of
time. Mot snly it has stood the test
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of time but it has tremendously prov-
ed to be successful. No doubt there
have been minor adjustments and re-
adjustments here and there which 1
do not call vacillations because ad-
justments and readjustments are ne-
cessary on oOccagions, to meet the
changing needs of internal, regional
and international environments. But
it must be said to the credit of wur
policy that the broad principles have
prevailed with a remarkable clarity
even till now.

Coming to the question of our policy
in more concrete terms, there has
been one very significant development
in the international situation since
we discussed the international situa-
tion on the last occasion in this
House towards the end of last year.
That is the signing of the Treaty on
Vietnam. The Vietnam Treaty ard
the emergence of Bangla Desh have
not only changed the geo-politic map
of this sub-continent but it has ulso
changed to a great extent the bal-
ance of power here. These facts inust
be taken into account and lessons
must be learnt from the lessons of
Vietnam. What are the lessons of
Vietnam? The lessons of Vietnam
are, in my opinion, the lessons of
failure of the two great powers like
the USA and China who have exhi-
bited always a marked tendency to
direct the political development of
the smaller States, The French could
not control Vietnam, However hard
they tried, the mighty USA could not
perpeluate a particular ruling elite
there. The lessong of Vietnam have
been that however small and poor a
State may be, particularly, in Asia,
in the ultimate analysis, it is the in-
ternal considerations and not exter-
na] forces, that decide and determine
the political character of a State.
What is the strength of Vietnam, this
under-developed nation, with f{ts
short-statured peorle. With that
strength they could fight the Ameri-
can imperialism? The strength of
Vietnam lies in the nationalism of its
people, in the patriotism of its peo-
ple and in their practical competence
and valour exhibited by its people.
Another leason of the Vietnam war is
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that massive external help from even
a most powerful nation could not
thwart the nationalistic appeal of a
country, however small and however
undeveloped it may be. These issues
have been finally, fully and irrevoc-
ably settled and that external en-
couragement, whatever it may be,
cannot subjugate the politica]l aspi-
rations of a State. We must learn
lessons from it. On the basis of these
backgrounds, we must improve our
relations today in South-East f.sia
which I consider is the most import-
ant territory from our foreign affairs
point of view. I do not consider even
China or USA of that great import-
ance as I consider our relations with
the South-East Asia. After all, we
should take note of the fact that
after Vietnam there may be g reluct-
ance on the new part of the USA to
intervene in the South-East Asia in
the same scale and magnitude with
which they intervened in Vietnam.
But if we think or if somebedy thinks
that their intervention in South-East
Asia has come to a stop, we will be
living in a utopian world. Only the
form and characteristic of interven-
tion of America in South-East Asia
has changed and in fact, America is
trying to make inroads even into our
own country in a different context
to-day. We must guard ourselves
against this dangerous policy of USA.

One fortunate thing that has hap-
pened is that our image has Jrown
in the eyes of the third world to-day
after the 1871 victory. We must at
the same time remember that we
must act with great caution while
dealing with the nations of the South-
East Asia because the nations in South
East Asia to-day are in a great dol-
drums because of the self-contradic-
tory and erratic policies pursued by
China, the fast-sinking image and in-
fluence of the USA and the unchart-
ed destiny of Japan and, let us ad-
mit it, to a certain extent the hesita-
tion on their part to us because of
our enormity in size. These facts
must be taken into account and the
primary task before our Ministry will
be to create intra-regional relation-
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ship in the South-East Asia in a .nore
healthy basis so that an atmosphere
of friendship and co-operation in this
region may be created between our
country and other countries.

14 hrs.

1 hope our policy makers will re-
member that after the experience with
USA, it is only those nations which
are helpful and cooperative which
will have' an abiding influence in this
region. The tendency towards ex-
pansionism or political dominance will
have a disastrous effect. We must
take note of this fact. China and
USA are creating a war psychosis in
this region. For this atmosphere
creating a friendly atmosphere devoid
of expansionism or any sort of
dominance is not of course an easy
task. Our Marxist friends made
certain remarks to the effect that
India was showing a tendency of ex-
pangionism. I can understand this
because they are doing it deliberately
in order to promote the interests of
China and to create a bad image of
our country in south-east Asia. In
doing so they are doing the greatest
disservice to this country. Any
patriotic Indian wanting peace in this
subcontinent should not make such
allegations. We should go all out to
foster cooperation in this region and
to develop mutual friendly relations
in this region, There should be a
healthy rational aid policy in this
region. Thig should be based on
technical and personnel support. As
the Prime Minister has rightly stated
at the Asian Trade Union Seminar
the opportunity for fruitful exchange
of information among south-east
Asian countries must be explored. We
should help particularly the smaller
and weaker nations. We should make
an attempt to arrive at an agree-
ment or convention to guarantee the
sovereignty and independence and
territorial integrity of nations of
Squth-east Asia.

China and USA should be made
to realise this that in spite of diversl-
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ties among nations, on one thing all
are united, namely, their revulsion to
foreign dominance and interference.
It is very heartening to note that our
relations with S.E. Asia are becoming
much better every day. We are
having a very healthy relationship
with Bangla Desh. The Indo Bangla
Desh agreement, by delinking the
humanitarian problems from other
problemas affords an opportunity for
creation of a peaceful atmosphere in
this region. I hail the agreement. The
ball is now in the court of Mr. Bhulto,
and he has to respond to it. In the
past our experience with Presidont
Bhutto has been one of disappoint-
ment. Even to this agreement he
has shown a dichard attitude when he
says, because crimes were committed
in Pakistan and the persons involved
were citizens of Pakistan, so, the trial
can be only in Pakistan and not in
Bangla Desh. There cannot be a more
absurd logic than this. It is the
Bangla Desh people who suffered due
to Pakistani crimes. Who else but
they can go imto these war crimes?
History has precedents about these
things. Czechoslovakia and Austria
were at the time of the II World
War, part of Germany, but the 1I
World War Trial was held at Nurem-
burg. Pakistani politicians have not
been able to get rid of external
influence from America and also their
internal military regime, and, being
influenced by these factors, have
shown attitudes which are immature,
insincere and unfortunately hypocritie.
It is very heartenig that the world
opinien including the opinion re-
cently expressed here by a French
intellectual have hailed this joint
Indo-Bangla Desh declaration and on
my part will keep my fingers across
and hope for the best response from
Pakistan.

Phe relationship ' with U.S.A has
beer a mmtter of great disappoint-
ment. W& wanted to have tfie best
of relationship with Ameriea not,
because this country cannot live and
prosper without America’s aid but the
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basic philosophy of our country is to
have friendly relationshig with all
countries. It is a matter of deep in-
dignation for us today that America
has helped Pakistan in the race of
armaments. Only on my part I will
say that America by their action is
not only betraying the peace in this
world; not only betraying people of
Asia but they are betraying to a great
extent their own people and their own
youths.

It is a very healthy and happy sign
that our relationship with Soviet
Russia is growing everyday. But it
appears it has unnerved the forces who
are hostile to world peace and forces
who are hostile to us. A cloud has
been sought to be created on this
relationship by some interested powers
outside and some of their stooges here.
Let us remind these people—people
who are hostile to wus—that Indo-
Soviet relationship is built on such a
strong edifice that nobody can move
it an inch. Our treaty relationship
with Soviet Union is bilateral and
solely intended to preserve peace in
this sub-continent by preventing
foreign influence but it imposses no
obligation on us to be sub-servant to
the interests of the Soviet Union
whether it be in Asia or elsewhere.
As I have no time at my disposal, I
shall now touch only some points. 1
fee] if we want successfully imple-
ment and eontinue our foreign policy
it is necessary to evolve immediate
measures by which our economy can
arrive at a stage of take-off. The
second point which I want to touch
is that the Foreign Ministry with the
consultation of the Peiroleum Minisiry
must evolve an oil policy because
unless there be a progressive oil
policy in this country the entire ex-
ternal relationship of this country may
be in jeopardy.

Before I conclude I want to say a
word about this Report. This Report
gseems to be written in a casual
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manner. I will give three illustra-
tions. 1f you look to the paragraph
in Soutn East Asia you will ind that
you have barely given a catalogue of
visits and counter-visits. Then look

to the most important sentence at page
10:

“India's consistent approach on
relations with Pakistan, despite the
outbreak of war in December, 1971
resulting from Pakistan’s aggression,
was that if Pakistan showed willing-
ness to live in peace with India,
India would respond in full measure
to establish mutually beneficial and
friendly relations.”

This gives an impression that we are
asking Pakistan to take the imtiative
and we are only to respond but the
fact is otherwise. It is we who have
taken the initiative.

I conclude by saying that we are
passing through a critical time and
we should not take anything for
granted because the foreign policy of
a country cannot be based on black
and white of exclusive colours but
should be sophisticated enough to take
in a whole gamut of shades.

SHRI H. N. MUKERJEE (Calcutta—
Narth-East): Mr. Deputy Speaker,
Sir, it is a good job that this debate
follows upon our joint declaration
with Bangla Desh and a pledge that
we have given that India and Bangla
Desh will work together to establish-
ment of durable peace in the sub-con-
tinent. Every wvalid consideration,
politic as well as humanitarian was
incorporated in our joint declaration.

The repatriation of civilan internees

who are Banpgla Desh nationals in
Pakistan, gnd Pakistan's nationals in
Bangla Desh simultaneously with
Pakistarti prisoners of war, barring
those wanted for trial in Bangla Desh
as war criminals are required under
the declaration to be freed. Not only
Pakistan but also its friends in many
countries intluding India have on
purpose blacked out the fact that while
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Pakistani prisoners of war have been
kept under humane conditions and at
very great cost to ourselves, following
in every particular the Geneva Con-
vention, Bangla Desh civilian internees
have been made to suffer inhuman
which have been
vouched for by independent foreign
observers. What the unpredictable
President of Pakistan has really in
mind remains, however, still to be
found out, more accurately, it is what
the people behind him, those by no
means unknown backers of Pakistan
want, whose intentions require to be
found out.

Meanwhile, Mr. Bhutto has respond-
ed rather equivocally and with a
certain amount of malevolence. To
him, Bangla Desh as a soverelgn
State recognised today by more than a
hundred other States is not a reality
His pledge which he has repeatedly
given at Simla and elsewhere that he
would recognise Bangla Desh remains
unfulfilled. With arrogant gumption,
the new Pakistan Constitution envis-
ages Bangla Desh as a part of its
territory and wishes away a glorious
and successful liberation struggle
which is a shining part of contem-
porary history.

Even so, the terms of the joint
declaration are so reasonable and so
fundamentally generous that Mr.
Bhutto cannot reject it out of hand
altogether and that is a good thing.
He is asking, and it is a good thing
in his case, for further discussion.
For a serpentine and slippery operator
of his type, it is something of a
positive, if minimally positive res-
ponse.

What we have to do, I submit is
that making sure of Dacca's complete
concurrence, we should take up the
thread of talks for implementation of
the Simla agreement. Bhutto with
the crude variety of craft in which
he is proficlent goes on repeating that
he wishes to observe the Simla agree-
ment in letter and in spirit, and the
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joint declaration has now put him on
his trial. India and Bangladesh
together have taken a principled
stand which no amount of motivated
attack can tarnish in the eyes of
honest people anywhere. It is good
that, as my hon. friend Shri Dinesh
Chandra Goswami also has said, the
conscience of Europe, in so far as it
exists, has spoken through the voice
of Monsieur Andre Malraux, and our
foreign office should follow up the
situation with the dignity and the
determination not to be put off by
the blackmailing manoeuvres of Mr.
Bhutto and his patrons.

This country must also face up to
the continuous and recently accentuat-
ed crisis created by the U.S. resump-
tion of arms aid to Pakistan, accom-

panied as it has been, by Peking's
policy of arms supply to the same
country.

There are also such phenomena as
the patent likelihood of further
lethal assistance through the instru-
mentality of countries like Iran. There
can be no manner of doubt that these
goings-on are meant to bolster up the
hawks in Pakistan who thrive them-
selves and please their masters by
keeping up a warlike atmospher= in
our sub-continent. Our one and only
Field Marshal who in his Burra Saheb
talk in Britain was utterly unbecom-
ing of an Indian national, reminded
me of a British general who is
described as “invincible in defeat but
insufferable invictory.” At least, he
is insufferable when he speaks in
mufti. He has reminded us, at any
rate, of the fact that Pakistan con-
tinues to be battle-ready as she
always has been. It iz a pity that
ithis country still has to live with
this menace planted by the British in
1971 as a time bomb intended against
India, its rulers even today uarecon-
ciled to a peaceful sub-continental
understanding. India’s obligation,
however, remains, the obligation for
working for peace, concord and
understanding, the obligation of build-
ing solidarity with Bangladesh as
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well as with Pakistan, and also to
promote, to the extent that we can,
Pakistan’s relations with Bangladesh
on the basis of amity and under-
standing.

I find it very significant that both
Bhutto and Nixon spoke on the same
day, 15 March, about India emerging
as a dominant power. This they did
in an effort to provide and alibi for
fresh supplies of US arms to Pakis-
tan. Bhutto talked about India’s pre-
tentions to being a dominant power
while Nixon spoke even more expli-
citly. I quote:

“After the war which broke
Pakistan in half, India’s superiority
is so enormous that the pnssibility
of Pakistan being a threat to India
is absurd”.

Variations of the same theme have
come from the team of Rush and Sisco
and all that tribe, and variations of
the same theme have also been heard
in vicious tones from China.

This simplistic and mischievous logic
flies in the face of history and fact.
It was Pakistan, not India, which in
the last 25 years has repeatedly com-
mitted aggression on us. It says US
imperialism, with its teeth broken and
its prestige humbled in Vietnam, to
keep up armed tension between our
two countries so that we can fall a
prey to its political and economic
policies of domination.

In tune with Washington—for that
is the irony of world history today—
People’'s China talks of India’s
dominance over Bangladesh and
Pakistan being menaced by India's
strength. Happliy, Sheikh Mujibur
Rehman and his Bangladesh which
went on a general election lately have
firmly repudiated this calumny, but
the calumny goes on being repeated
in the hope that mud, if thrown often
enough, will stick to a certain extent.
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All talk about India's superiority
and new accretion to her strength,
whoever makes it, should be viewed
with the utmost misgiving. It may
sound flattering to some people in
India, and Big-Money press may gloat
over it, but saner elements must
regard such references not as a com-
pliment but as part of a dangercus
game to feed a complex in our neigh-

bours that India has & so-called
hegemonistic role.
Twentyfour years ago, in 1048,

Jawaharlal Nehru had warned:

“Some people talk rather loosely,
if I may say so, rather foolisnly, of
India becoming the leader of this or
the Teader of that or the leader of
Asia. Now, I do not like that at
all. It is a bad approach, this
business of leadership”.

At the same time, Jawaharlal Nehru
added that India might be saddled
with a certain responsibility which is

special. [ quote his words:
“India realises it and other
countries realise it also. The

responsibility is not necessarily for
leadership but taking the initiative
sometimes and helping others to co-
operate”.

These words have a profound validity
today. This country is not to play the
role of a big brother scaring away
smaller brothers, but we are a big
country on which some historic re-
sponsibilities and duties have devolved
and, therefore, we have to take certain
initiatives. For example, in regard to
peace in Asia and peace in as much
of the world as we can help to bring
peace to India.

MR. DEPUTY-SPEAKER: You
have almost completed fifteen minutes.
(Interruptions) You started at 2.04;
now, it is 2.20.

SHRI H. N. MUKERJEE: Indla
should do nothing that lends itself to
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the impression that we are throwing
our weight about.

In this context, it is important that
the Prime Minister is going to Ceylon.
It is good that the Minister of External
Affairs went to Burma and to the
Gulf States and certain other coun-
tries.

MR. DEPUTY-SPEAKER: I am
sorry; you have started at 2.09. It
was my mistake,

SHRI H. N. MUKERJEE: We must
be ready even to bend a little back-
wards in relation to our neighbouring
countries to ensure good will and
friendliness.

In Sikkim, something has happened
to which the country surely must give
its attention. It is a difficult and
delicate area where India has to be
friends with the popular and demo-
cratic forces and, at the same time,
beware of our enemies’ intrigues. So
far, the response of both the Chogyal
and the people to the steps taken by
Government is an adequate vindication
of India's role and intentions. China,
of course, hag butted in with certain
mischievous insinuations, and the
Americans have been busy because
fishing in troubled waters is an
American speciality.

I find, for example, that the Political
Officer in the United States Con-
sulate General in Calcutta, Mr, Peter
Burleigh, went to Gangtok on the
17th and 18th February. He also
recently visited Assam and Or:ssa and
Hazaribagh at strategic points of time
perhaps with a certain very special
intention. T find also that in the
Calcutta Consulate-General of the
United States, there is a Vice-Consul
called Mr. Charles Coudert who is
mentioned in a book by Dr. Julius
Marter called Who is in the CIA,
wherein a lot of particulars are given
about this very unsavoury customer.
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Jawaharlal Nehru had laid the
ithe foundations of that great and

unique friendship with the Soviet
Union which is at the basis of the
indo-Soviet treaty of peace, friend-
ship and co-operation. This is a
model on the basis of which we have
to proceed further and we have
already got a similar treaty with
Bangladesh. We are trying to securc
a peace zone in the Indian Ocean area,
and in regard to the question of
Asian peace, we ought fo go ahead
and take certain initiatives. We
should go and in a friendly fashion
remind Peking that China had in 1955
herself proposed a collective peace
pact in Asia and the Pacific.

It may be too much to cxpect China
to change her tone of hostility to the
Soviet Union and to India at the pre-
sent moment but an Asian and peace
and security understanding necessari-
1y requires the consent of China which
has been emphasised by the Soviet
Union. and China can be reminded
of what she herself wanted in 1955.
We can go ahead in order to reallv
and truly secure a peace zone in the
Indian ocean region and the whole
continent of Asia.

Meanwhile, there is neither reason
nor sense in the trepidation we scam
to exhibit before the United States in
particular and we say nothing, for
example, about its continuing black-
zuardry in Indo-China where it is
trying desperately to undo the results
of the glorious victory of heroic
Vietnam, where it is propping up
reaction that ig doomed in Cambodia
and Laos where it is keeping its vile
armament strength intact on sea and
lemd in Southeast Asia. Not a word
has been heard from India about the
full implementation of the Vietnam
peace agreement. Government shies
away also from recognition which we
demand of the provisional revolu-
tionary government of South Vietnam
already recognised by more than 30
countries; displaying a pustllanimity
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in regard to this question, we only
made a verbal protest to the United
States when our embassy in Hanoi
was damaged, but the United States
Government made no response to it,
as was stated in answer to a guestion
in this House.

The Prime Minister makes a very
good point against the United States’
infamy in Vietnam at the One Asia
conference held in Delhi. But sorrow-
fuliy in contrast with the conduct f
the Swedish Prime Minister who got
himself in trouble with the United
States, she took back her words, znd
she told, of all people, the editor of
the magazine called the Forbes
Magazine, which is a special magazine
of American big business, in its 4th
March issue, that “there was no con-
flict of interest” between India and
the United States.

Such gestures are coming with a
peculier frequency. 1 notice {for
example that after the assassination
of American and Bellgian diplomats
in Khartoum by people obviously mis=
guided but turned desperate by the
cruel tragedy of the Palestinian pro-
blem, our Prime Minister expressed
her shock to President Nixon but
nothing as far as is known was con-
veyed to Belgium Govarnment's
snrrow even is so nicely selective.

Only the other day the Rush-Sisco
team came here to meet not only their
counterparts who are there in plenty
in our South Block but also the Prime
Minister whose doors are wide open
for such gentry from a particular
country.

It can only be fear of American
reaction which stops us giving diplo-
matic recognition to the Democratic
People's Republic of Korea, a country
which is a shining exemplar of self-
reliance and national self-respect.
Countries like Mauritius and Malagasay
recognise North EKorea but somehow
we hold our hand. Perhaps we are
in fear for many reasons, among them
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being the PL 480 fund accumulation-
ism the total amount payable from us
being Rs. 2468 crores. Something has
got to be done about it. It is to be
completely frozen or a moratozium
should be put on it till India reaches a
stage of stable growth and surplus
budgets. Even Mr. L. K. Jha towards
whom in a drunken moment Mr.
Kissinger titled the other day in
Washington had said that the most
useful role for these PL 480 funds was
to have no role at all.

MR. DEPUTY-SPEAKER: Your
time is up.
SHRI H. N. MUKERJEE: 1 will

need a few more minutes; otherwise
there is no point in political parties
taking part on the foreign affairs
debate, »

MR. DEPUTY-SPEAKER: I wish
the House were more realistic in

allotting time.

SHRI H. N. MUKERJEE: I shall
finish in two or three minutes; I shall
finish as quickly as I can.

MR. DEPUTY-SPEAKER: You can
take three more minutes.

SHRI H. N. MUKERJEE: Influe-
nces such as these make a shambles of
our foreign economic policies. I am
glad Mr. Goswami also referred to it.
Mr. Moynihan, the American Ambas-
sador made a speech in Bombay before
our business people which is a very
bad pointer for the future of Indo-
American trade. We find that unlike
Chile which has taken over cupper,
we go slow, we hesitate to take over
fareign oil interests. That is why
we find open allegationg in our Press
that a Planning Commission Member
formerly employed by the scandal-
generating Bechtel firm has accom-
plices in high places to connive and
put fertiliser ~operation largely in
hands when we can take them over
easily. : ’
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Foreign policy needs to be conduct-
ed with more courage and a sense of
perspective, a feeling about the
rapidly changing world and our role
in it, that is to say, with a spirit and
a certain ideological orientation sgo
that the world knows our stand, that
we are on the side of peace and
socialism, sg that the world does not
doubt our bona fides,

This is not done because of a wooden
administration. OQur embassies are
sad, often ineffective establisnments.
In London our High Commission is
more a mausoleum than a live organi-
sation. Information Officers are badly
recruited and few find congenial con-
ditions for effective work. Last year
I was in Sofia. Our Ambassador with
his vivid cultural and human inlerestg
made himself immensely respected.
His poem on Dimitrovwon the heart
of the Bulgarian people. But for
same reason which I cannot fathom
I find him transferred to Guyana., T
am not sure if we have Embassies
which are adequate in countries
specially important to us, like Chile
or Tanzania, not to mention others
nearer home.

Big money propaganda in Press,
Parliament and outside goes on; the
new orchestration is: love United
States, love Pakistan, love China—
all in the name of ‘maturer relations’,
of objective analysis, and most
laughably, in the name of compassion,
of peace, of geo-political wisdom.
So prepared publicity is given to ail
kinds of things like what I have
already referred to, Kissinger tilt
towards L. K. Jha.

Let us remember that on the com-
trary if arms supplies make a decisive
change in relation between countries
the Pentigon would rule the world, -
But, to-day, the United States is
driven to licking its Viet Nam wounds
and manokuvring in ofder to carry on
in’ a different fashion. If Government,
therefore, pursues radical policies at -
all, ‘mobilises the enthusiasm of our
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people as Government did at a paint
of time when the Seventh Fleet of
the United States was prowling in
Indian waters, when Government had
given 'a new assurance to our pecple
about a new texture of foreign policy
as well as the economic organisation,
we can bring together our people in
a position of strength which alone
would lend our foreign policy a
character and the potentiality which
it deserves.

With these words, I would point
out that there are many lacunae,
many weaknesses and many defici-
encies still in our foreign policy and
pusillanimity in the face of the US.
imperialists which stand as a disgrace
which, another we shake the better it
will be for our country.

MR, DEPUTY-SPEAKER: I wish
the House had allotted a more
realistic amount of time so that this
tussle between the Chair und the
speakers can be avoided to a great
extent. ey

1 have some bad news for
the speakers from the Congress
benches. There is a request from
the Whip that they should confine
themselves to ten minutes.

Now,

Dr. Austin,
DR. HENRY AUSTIN (Erana-
kulam): Mr  Deputy-Speaker, Sir,

the recent international developments
have, in a way, given rise to the
hopes of men of goodwill, the world
over, that a new period of relaxstion
in the international fleld is emerging.
No country would be more happy
in this new turn of developments in
the international fields than India,
committed as it has been to the pur-
suit of peace, amity and concord
among nations. Various bilateral
understandings amongst even hitherto
warring powers and their political
leaders are proofs to the fact that
they have taken a more flexible
attitudes in their:international rela-
tions. They seem prepared to react
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with flexible responses. The affairs
of the nations show a tendency to be
guided keeping in view the best inter-
ests of humanity as a whole.

The recent Indo-Soviet Treaty of
Peace, Friendship and Cooperation
has been a model in this line. The
understanding between the Soviet
Union ‘and the United States as a
result of summit talks and with U.S.
and China with China and Japan
and the Berlin Agreements and the
understanding between Moscow and
the Federal Republic of Germany
have all contributed to relaxation of
tensions and comparative normalisa-
tion of relations. So, an approach to
the problems of world issues in a
spirit of tolerance and understanding
are clearly discarnible. I preface my
observations touching on these healthy
trends one sees in the international
field because gbservers of the interna-
tional scene feel that countries tend
to stress bilateral relations de-
emphasising power bloc considerations.
In place of bi-polarised world they
see the emergence of a multi-poiarised
world.

Immediately after independence
India's foreign policy leaders visualis-
ed such developments. India did not
believe in power-bloes. It advocated
principles of peaceful co-existence.
Later, these cardinal principles of
India’s foreign policy had been for-
malised in the fine principles of co-
existence, commonly known as “Panch
Sheel”. At that time -big powers'
minds were obsessed with power-bloc
ohbjectives global hegemonic outlooks
—and so these ideas were rejected as
irrelevant and naive. Even against
this background we pursued an in-
dependent foreign policy, meecting
every issue on merits no matter what
the approach of this country or that
country was to any particular issue.

Since the Chair has given me a
warning, I do not want to go into the
details of the problem, Shall we come
to more concrete aspects of our foreign
policy? Im our quest te build durable
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peace in our sub-continent, one sees
an abiding concern and comunitment
to thé concept of peace as a whole.
Although Pakistan had repeatedly
attacked us, we exercised great
restraint in our dealings with Pakis-
tan, extending always the hand of
friendship. In the same way, in our
relations with our neighbouring coun-
tries, although we had reason to be
antagonistic or develop a hostile
policy, never once we considered a
Government or a country as our
enemy. This attitude has been based
on one of the outstanding principles
of our foreign policy. It is no fault of
ours that we are a big country. The
concept of the colossug of the south
perhaps obsessed the people of Nepal,
in spite of the historic and wvarious
other bonds which bind both Nepal
and India. In spite of the fact that
Nepal had tried to balance between
China and India and tried to build
up some relations with China, India
has been consistently following the
policy of cultivating Nepal. Today
after the recent visit of our Prime
Minister, the bornds of friendship
between these two countries have
become all the more gtrengthened.
In the same way, later this month ovr
Prime Minister proposes to visit Sri
Lanks, which again has gone to China
fearing the colossus of the north. We
are trying to allay the fears and create
an impression that as far ag India’s
pursuit of foreign policy is concerned,
we are not dominated by geo-political
considerations or considerations of
hegemony. I am sure the ensuing visit
of our Prime Minister will pave the
way for better undertanding between
Sri Lanka and our country.

The situation in regard to Bangla-
desh hag Been referred to by many
friends who have spoken before me
I do not want to go into details of
that issue. We have passed through
dificult times and we have supported
the cause of that country at grave
risk. At a time when India was
trying hard to create an infrastructure
for economic self-reliance, forgetting
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our domestic commitments, we had
gone in a big way, which no other
country in the world has so far done,
to help liberate the people of Bangla-
desh for Pakistani military despotism.
We know the political implications of
our commitment. With a hostile
China and a hostile America, we went
to help them, because the history of
India and of the Indian National Con-
gress, which fought for the freedom
of our country, has always been to
go to the rescue of the people in dis-
tress, the people in agony whose
liberty is trampled upon.

SHRI PILOO MODY (Godhra):
Why don't you go to Tibet?

DR. HENRY AUSTIN: I will come
to that a little later,

I prefaced my observations with
reference to this general relaxation
of tension in the international field,
But I do not think the developments
taking place beyond the western
borders of India and in western Asia
are in tune with the general *enor of
relaxation and detente. In today's
Times of India there is a reproduction
of an interview which the New York
Times correspondent, Mr Sulzberger
had with the Shah of Iran. It says
that the shah of Iran is unduly con-
cerned over the prospect of the dis-
memberment of Pakistan and he takes
unto himself the duty of preserving

Pakistan. Then he goes beyond this
and says that he will have to enter into
the fleld if such things take place. This
observation of the Shah of Iran has to
be related to the supply by the U.S.A.
of over two billion dollars worth of
military hardware to that country.
As everyone knows, Iran has no ene-
mies around except a little bit -of
conflict that had erisen between Iran
and Iraq recently, which wag patched
up. The resumption of military aid to
Pakistan by the USA is again a
pointer which makes one think
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whether these steps are in tune with
the detente in the international scene.
So, we have got to be a little walert.
Our foreign policy has got to be arti-
culaete, taking into account these deve-
lepments, because these developments
do not augur well for the security of
thig country,

Coming to the Simla Agreement,
eve:yone hoped that the President of
Pakistan would come forward in a big
way towards implementing the Simla
Agreement. Then again the reluctance
of Pakistan to accept the peace offer,—
the joint declaration of India and
Bangladesh expressing their readiness
to solve the humanitarian problems
concerning the Prisoners of War Issue
has also to be related to the emarging
situation. But I may say that our
foreign policy seems pretty conscious
of these developments in Western
Asia and Pakistan. The recent visit
of ‘our Foreign Minister to the Gulf
countries and the increasing effort
made to cultivate the countries of
Western Asia will have a healthy im-
pact in evolving a correct policy in
that region.

The meeting of the Military leaders
of the Arab countries now being held
in Cairo has got to be watched in
the context of the continued provoca-
tion created in a big way by Israel
A new situation has emerged in West
Asia because of the Israeli planes
attack on Lebanon killing several
persons. This hag alerted Arab Coun-
tries and today military leaders of
about 18 Arab countries are meeting in
Cairo. The Arab world will not re-
main a silent spectator when conti-
nuous provocations take place at the
instance of certain imperial powers.
There again we-have got to watch the
situation carefully. .

In an examination of our ‘foreign
polioy we fing that its t ‘has
-beet bused on certain imitd objectives
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as well as long-range lconsidernﬁons‘
The limited objective is to ensure
durable peace in South Asia. Towards
that end we are cultivating friendship
with Nepal, Ceylon and Bangladesh.
OQur aproach to the remain.in.g country
in the region namely, Pakistan would
have been also more fruitful if that
country succeeded in extricating itself
from international conspiracies of im-
perial powers.

In pursuit of our long-range objec-
tives, we consistently stand in the
vanguard for peace and friendship
among natures. Another point at
issue is our relationship with China,
My hon. friend, Shri Piloo Mody, re-
ferred to the situation in Tibet. In
spite of provocations, our policy has
been to have a re-approachment with
China on terms beneficial to both coun-
tries. We are not going to be involved
in any conspiracy. We do not want
India and China to remain hostile
countries. There again we have ex-
pressed our willingness to be friendly
with China and I am sure China will
also see its way to build up healthy
relations with us.

To be brief, the pursuit of our
foreign policy has been on right lines.
It is sufficiently flexible and reponsive
to specific situations and, at the same
time, consistently steadfast to the
basic postulates of our foreign policy,
laid down by the architect of our
foréign policy, Shri Jawaharlal Nehru.
1 am sure that if we continuously pur-
sue this foreign policy, it ‘will create
conditions where, just as we have
entered into a treaty of peace and
friendship with the Soviet Union, ex-
tending the area of peace, we will be
able to enter into similar arrange-
mentg with other countries as well,
thereby contributing to further streng-
thening and consolidating peace, co-
operation and friendship .among na-
tions, and thus ensuring -a gecure, just
and affluent world.
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SHRI G. VISWANATHAN (Wandi-
wash): Mr. Deputy-Speaker, before
going into the details of our foreign
policy, let me quote two or three
sentences from the Report of the Ex-
ternal Affairs Ministry:

“The year under review witnessed
a wider acceptance of the principle
of non-alignment as endorsed at the
Conference of Foreign Ministers of
Non-aligned countries held at Guy-
ana....It was gratifying to note that
in the communiques issued following
President Nixons visit to China as
well as his visit to the Soviet Union,
the five principles of Panch Sheel
found reference in one form or
another.”

Again it says:

“India's own contribution towards
peace has been widely welcomed and
acknowledged.”

If you are going to believe this state-
ment, you should come to the irresis-
tible conclusion that India’s diplomacy
is successful ang it is the best in the
whole world. But what is the reality?
What is our influence and our status
in international affairs?

It was Shri Nehru who was said to
be the architect of our foreign policy.
He said, “We may have acted well or
badly on the international stage, but,
we are not frankly speaking influen-
tial enough to affect international
President Nixon's wvisit to China as
events very much”. That wag said by
Sh-i Nehru in 1948,

The position remains almost the
same., Now recent Report from the
United Nations says: “India is finding
it difficult to make her presence felt
in the U.N. Lobbies”. This is our
foreign policy. This foreign policy in
all these years has been bankrupt,
sterile and static. Our foreign policy
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lacks dynamism and imagination and
our foreign policy makers suffer from
interia. They do no act, They only
react,

We assure the world that we are
really non-aligned even after the
Indo-Soviet Treaty. We forget the
changing world. When the United
States bombers are dropping tonnes of
bombs on Hanoi and other cities Pre-
sident Nixon is given a warm welcome
in Kremlin; China is calling President
Nixon an imperialist and he is given a
warm welcome in Peking, the two
Germanys are coming together and the
two ICoreas are coming closer. I want
to ask the Government what is the
relevance of non-alignment no-a-days?
1 would like to quote one of the autho-
rities on non-alignment., Shri K P. S.
Mcenon said, “Non-alignment as an
emollient of the cold war ceased to
have any relevance because one did
not know with whom to non-align
oneself.” In this context it would be
better to the warning given by the
ax-Foreign Minister Shri Chagla.
He said, “it is always a mistake
for a country to put all its eggs
in one basket. We ought to survey the
situation and see where our interests
lie, where our friendship should be,
not permanently but for the time
being.”

We talk of Panch Sheel day in and
day out and try to discover this Panch
Sheel in Nixon's communique. This is
what the originator of the ' Panch
Sheel said about it,

“Where is Panch Sheel? It cannot
be worked in the present interna-
tional situation. It has: become
merely a slogan.”

This is what Pandit Nehru said once
when he was in Nepal We are harp-
ing on this old slogan. Now-a-days
our policy should be realistic, flexible
and up-to-date. Leave this old
slogan, -
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What is our policy in Asia? Our
diplomacy has been a failure and it is
the most ineffective as far as Asia is
concerned. There are many reasons,
may be the main reason is our hostility
with our neighbours. China and
Pakistan. Another reason is that our
policy towards South East Asian coun-
tries has not paid pgood dividends.
Another important point which I would
like to express is about the wrong
posting of diplomats particularly in
South East Asia. One of our senior
journalists has written.

“Indian diplomats posted in Asian
countries and in particular in South
East Asia are not always men of
calibre, The best ones seek und get
European postings. While European
and American capitals are rated “A"
Asjan capitals are considered C & D.”

Thig is what Mr_ Kuldip Nayar has
written.

As far as our nearest neighbours
like Nepal and Sri Lanka are concern-
ed, we wish our friendship should be
strengthened. ] understand that our
Prime Minister is going to visit Sri
Lanka in a day or two. I hope the
main issue will be the implementation
of the Shastri-Sirmao Pact of 1964
I would like to bring to the notice of
the Government that fears have been
expressed by the so-called Stateless
persons in Sri Lanka that their future
may be bargained away or jett.soned
by the Indian Prime Minister in a fit
of generosity towards a small neigh-

bour country.

Again, we have been demanding that
in countries like Sri Lanka, Malaysia
and Singapore, to understand and ap-
preciate the problems of the people of
Indian origin, Tamil-knowing diplo-
mats should be posted. The Govern-
ment should consider it.

Coming to Pakistan, efter a long
time, after many years, democracy has
returned to that country and we wish
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them well. The recent gesture or the
offer by India and Bangladesh on
repatriation should be considered a
very fair offer. I think Pakistan
should be wise enough to accept this
offer. This is a package deal. Once
Mr. Bhutto was quoted as saying:

“The prisoners of war issue is the
main hurdle and Kashmir is the
hurdle of all hurdles.”

If he is going to accept this offer, at
least the main hurdle will be solved
and removed. As far as Kashmir is
concerned, we have shown the world
that bilaterally this problem can be
solved. The delineation of the line ot
control has proved that problems can
be solved between Pakistan and India
bilaterally. As a preliminary step, I
think both the countries should resume
over-flights and also other channels of
communication.

Again, I would like to point out
that diplomatic relationship should be
immediately re-established.

On the Kashmir issue which is sup-
posed to be the hurdle of all hurdles.
I want both the countries to take
realities into consideration and find a
lasting golution. Otherwise, there will
be no real solution to the Indo-Pak

issue.

Now, let me come to our relationship
with China and the Soviet Union. The
ideological quarrels between the two
leading countries of the socialist camp
are going on in the international
arena. So long as China and Russia
are hostile towards each other, our
relationship with one will automati-
cally have repercussions on the other.
The Soviet Union has given its fullest
support to us when we were in trouble.
It is our friend. But China is
perturbed at the implementation of the
Indo-Soviet Treaty and, particularly.
they smell a rat in clause 9 of the
Indo-Soviet Treaty. They fear that
the Soviet TUnion may attack China
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from the west and ask India which is
a partner in the Treaty to attack the
same. country frem another side on
some pretext or other. There is no
harm in taking an initiative to dis-
abuse these unfounded fears to the
extent possible. Since there iz a
change in China's attitude which | find
from the Repori is now for the better,
we should go in to seek normalisation
of our relations with China.

I think, Mr. Chagla is correct when
he says:

“It is a mistake to rely on friend-
ship with one power. Russia has
stood by us and we are grateful to
Russia for that. But there is no
permanent friendship in interna-
tional affairs. This friendship may
last so long as there is confronta-
tion between Russia and China.
The confrontation can easily change
into ping pong matches and hand-
shakes.”

Sir. war is over in Vietnam. The
United States has drained about
rupees 81 thousand crores. And, final-
ly, after burning its fingers, it has
now left Vietnam.

The country which has lost its image
badly in Indo-China is not South
Vietnam, nor even the United States.
But it is India. We have suffered
irreparable damage for our omission
and commissions because of the Gov-
ernment of India's policies. India had
been playing a major role in Indo-
China from 1954. Indim also acted as
the Chairman of the International
Control Commission. But, what is the
position now?

After the Paris Conference India has
not been included even as a Member
of the International Supervisory Com-
mittee because of the policy of the
Government of India. While India
raised its relations with North Vietnam
at Embassy level—which we wel-
come—, it completely ignored South
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Vietnam. As a consequerice w2 had
to shift our headquarters from Saigon.
Whereas, the other two countries—
Poland and Canada—were allowed to
function from Saigon. India has
given room for a charge of partiality
between two Vietnams and that is
one of the major reasons why India
has been excluded from the new
Supervisory Committee,

Sir, let me now come to the ques-
tion of West Asia. The situation of
No War and No Peace continues there,
The super powers have not helped wo
find a solution in that aream. Attacks
and terrorism are continuing irres-
pective of the fact whether it is by
Arab Guerilias or Israeli Commandos
or whether the scene of activity is
Munich, Lod Airport, Khartoum or
Beirut. Killings are going on, which
is not going to solve the fundamental
problem. What ig our contribution to
this immediate problem? We have
been repeating that the cause of Arabs
is just and that Israel is the aggressor.
But, we have not so far taken any
concrete steps to break the stalemate.
There is a change now in the Israeli
attitude. We found recently evidence
in the newspapers. Even though Israel
is armed to the teeth, it knows its
limitations. With all the preparations
of war the Arabs are aware of their
weaknesses. India should play a cons-
tructive major role in bringing these
parties to the table. We alone cannot
do it. We also should persuade super
powers to help us in this. This neces-
sarily means that we must have our
diplomatic relations with Arabs as
well as the Israelis, At present we do
not have diplomatic relations with
Israel. We should have diplomabis”
relations at least at the levghof

Consul-General at Tel Aviv,op?Jerus-
alem go that we can ungerstand the
other point also. =

‘e o b

Sir, here I would like to say that
in spite of all our unstinted support
to the Arabs, none of them came to
our help when we needed it. It is
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unfortunate that of the 96 countries
thet recognised Bangla Desh, only four
are from this region. I think Govern-
ment of India should not allow India
to be taken for granted.

Now, 1 would like to say something
in regard to our policy regarding dip-
lomatic relations—which seems to be a
policy of untouchability. Whether it
is Israel or North Korea, we practice
this aparthied policy. I want the
Governmgnt to take a comprehensive
vliew of this policy,

Sir, the United States must note that
all of ug-in this country and in this
House ‘have unanimously condemned
its rearming Pakistan. Now, there
seems to be a change for the better.
Even though White House has damag-
ed friendly relations, the public opi-
nion and the opinion of Parliament in
the 1gS. in favour of good relations
with o country. United States
shoyld desist from rearming Pakistan
and we should get an assurance from
the United Stateg Government that
their arms given to Iran will not be
passed on to Pakistan,

We should go in for a pragmatic
relationship as far as the. USA is con-
cerned.

15 hrs.

Bangla Desh has been blocked from .
enterinig intp the United Natiens by.
the Chinese veto. It is unfortunate
that China which was itself kept out
of the United Nations by the American
veto should itself use veto against
Bapgla Desh. Now the time has come
for all countries to think of a thorough
chgnge in the structyre and worki
of the Security Couneil of, the Unit%
Nations because the system :of veto!
swhere one éountry can hold the eptire-
wﬂim ansom is creatjng havoc and
Ith iﬁhou_ld be removed.

Now,. t point, I would 'like
to mention that the third world coun-
trieg must come together and we
should take the initiative in this. The
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Guatemala session of the Latin Ame-
rican Parliament has passed a unani-
mous resolution asking for a prepara-
tory committee to make a study of
the problem of Africa, Asia and Latin
America. This is a great initiative and
we should take the offer which is given
by the South American countries and
India should be cne of the countries
foremost to formulate policies so that
all the third world countries can come
together and solve the international
problems.

SHRI SANT BUX SINGH (Fateh-
pur);: What strikes me as amazing in
these annual debates on External
Affairg is that while the world s
changing very fast, the approach and
the analysis of the Opposition still
recedeg to 1948. They are still debat-
ing non-allignment and all the rest of
it. The speeches are full of adjectives
and there is hardly any analysis of
the events. I would like tp put some
facts before the House to see what
the world is like.

On the 10th of April  President
Nixon in a message to the Congress
on trade asked for the most favoured
nation's treatment to be extended to
the Soviet Union. At the same time,
he asked for trade barriers leing
raised against Japan. Japan is to
invest huge amounts of money on
Siberian oil. China does not want
American absence from South East
Asia. The United States is going to
invest 3.5 billion dollars on Russian
gas and the Soviet Union is selling
Uranium fuel to West Germany.

Thig is the  world that we find to-
day in the face of which the old con-
cepts, the old iderlogical considera-
tions and the old approaches are
completely meaningless.

I must congratulate 'the Government
for the flexibility it has shown in its
approach to the world problems and
the boldness and the decisiveness that
has marked our actions. We have
shown to the world that decisions
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concerning the interests of the country
will be taken by us in terms of our
mational  interests, Neither the
Seventh Fleet nor dollars nor food-ald
is going to stang in our way at all.

15.02 hrs,

{Surr K. N. TIWARY in the Chair)

The initiative taken in Simla by us
and the recent proposalg to Pakistan
bave been welcorned the world over.
No third power was responsible for
this and it is this boldness of approach
it is this positiveness and it is this
‘Pragmatism that has been marking
the policy of my Government.

There is talk about Pakistan. But
we should remember that Pakistan
to-day is not the Pakistan as we knew
it over the years and the greatest dis-
service that we would be doing to our
country and to Pakistan is to keep on
equating Pakistan with India. The
sooner we disabuse our minds of this,
the sooner we make it clear to our
people that Pakistan to-day is not
golng to be equated with India no
matter how hard the USA tries the
better it will be. One result of thig
fancitul approach was that Pakistan
collapsed and it is not the same Pak-
istan as it was earlier. When Pakis-
tan becomes a pawn in the hands of
the supar powers or when Pakistan
is playing the game of the United
States or the Chinese, certainly, it is a
matter of concern for us and it is
here that we have to look at the two
billion dollar arms sale to Iran. The
interest that the United States is
taking in the Persion Gulf is going to
affect this country far more than the
interest that it took in the Indo
Chinese war. There is an energy
crisis and every kind of diplomacy is
going to be employed in the West
Asian countries, in order to corner
oil resources, and millions and mil-
lions of dollars will flow into the
hands of autocrats and unstable
rulers. What we are going to witness
is not something which iz very easy
to foresee. It as going to be very
difficult; there is going to be great
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pregsure by the United States, by the
huge cartels and monopolists. Today
the idea of the United States seems to
be to use Pakistan ag a flank of its
own West Asia policy. This will he
disastrous to Pakistan. We hope that
it will learn from past experience and
not allow itself to pe treated in this
fashion. )

Some of our friends here talked
about equi-distant. But they seem
to forget one thung. We cannot be
equi-distance with powers which act
adversely to us and powers which act
friendly to us, People gave us lectures
about non-alignment having been lost
because of the Indo-Soviet treaty.
Wherefrom has this criticism some?
It comes from those people who criti-
cise our country, who criticise my
party and this Government for not
joining with the United States of
America. India has decided to exer-
cise its sovereignty and it has decided
to seek a peace which would be in its
national interest. There was no up-
roar when between 1962 and 1965 we
received 82 million dollars worth of
arms from the U.S. and Americans
supervised the deployment. In the
late fifties we signed an agreementl
for 16 milliop tonnes of food grains
from the USA. No voice was raised
then of India becoming over-depand-
ent upon the USA.

Historically we have seen this.
Whether it is a question of Kashmir,
whether it is a questjon of Goa or
Bangladesh, the Soviet Union has con-
sistently stood with us. No tangible
reason has been given by these people
why we should not be on the friend
liest of terms with a country which
has consistently stood by us and stood
with us; facts prove this. We have
received milliong of dollars worth of
arms from the Soviet Union not to
mention all the other help which we
have got in the matter of manutac-
ture of heavy electricals and many
other industries like steel and basic
industries which are very vital for our
country. With reference to our naval
dockyard, with reference to our heavy
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[Shri Sant Bux Singh]

industries and also steel, heavy elec-
trit.:al. and machine tools, the Soviet
Union has helped us tremendously.
We seek the friendship of Soviet Union
not because it adjoins us, not because
our ideologies are common, but be-
cause there is a certain mutuality of
interest. It is not in the interest of
the Soviet Union to make a satellite
of India. That would serve ng pur-
pose. Soviet Union wants India as
much as we want the Soviet Union
today. On this mutuality of interest
we should come closer and closer with
the Soviet Union not only in terms of
our foreign policy but I would be bold
to say even on economic matters.
Those people who criticise us for get-
ting closer to the Soviet Union do so
because they do not have the facts
clear, because they have been brought
up on western books written by wes-
tern intellectuals and western news-
papers. Consequently, those people do
not think of national interests, Lut
think in terms of their prejudices.
There is yet another set of people who
quite often come between the great
friendship of the Indian people and
the Soviet people. These are the peo-
ple whp forget that it is national in-
terest that joins India and Soviet
Union. People who make it party.
group or coterie interest are not being
national and there must be many in
the Soviet Union who would be say-
ing. “God save us from such of our
friends in India.”

Sir, we should not debate these
points any longer. In West Asia,
South East Asia and at several other
places our interest will be found to
be common with those of the Soviet
Union. The havoc that is going to be
plaged in the Indian ocean is yet an-
other thing because of which we will
further need to ally with the pro-
gressive and socialist forces in the
world,. We must ever be keen on
our relationship with our neighbours.
We must ever be vigilant about peo-
ple who want to disrupt the economy
and we must see to it that we produce
a policy which is consistent with the
aims of the people of this country;
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that is, we march towards the path of
socialism and not towards the path
of reaction and monopoly,

ot oz fepn @ mogedt (mnfaae):
qwrafa off, Tt & sy g
TF WX IEE GeE ¥ Wi A A
T 99 g faare w77 § At g gow
% oy Wi a7 A faelt A wra
I5f § 1 WA gafaw fe gad -
Zn ® gfer & wgraws ¥ woAT AR
7 WITE Y gfvesr ® wmdTET
ga ¥ FAT I3MAT | &2 gAfAw AW
gar & 5 gn 37 afger 1 saw
A EE

fRw warm f fode ®§ amr
mar ¢, % 3 T ARATE

‘wrE gg wAwa wTar 3 fE
o AT ITHEET ¥ eard
wife =Tt 3 @t afeeT @ T
feafa & gurdar #v wwT w0
A WX AT A AR
F HFGAT WA FIAT ATfET |
AT 79 § I ggafeai @ aEy
# NeA F1gA FI7 | qgraar (R
forgia wrea sfte Frndw #Y SqFT
FHIH & quy qade fwar ar "

eqez § fr o gz fonvé fardt ok
&Y wre aoe g wedt & e oagd
qifeears den 3w FY ATEaT @ WK
fre qaafaal %1 fogrd & at & w=f
& 1 Afe g fRw Wi ¥ omw
7 whfofea faar §—ag 5§ @
=@ 1 7 enfefer & -
HOG¥T §, qg 4T MG § 1 WA
Gy e FY & wF A7 W ) W

o affe & g3 & fedt § ofr
%% frm W am w af dr e
femer & fiae oodem ® @)
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¥q qrq 97 I« fzar mar 9r fF AR
W RN g EH A TRET A vy
N T FX A qfeerT f ww #
W T wam ) Ffew free o
&z%7 gax G gwwar fear, faR
§a&w € T8 Fgr 9T wHAT, AT AT
FARIAT 9T, gAH WAF qATAI 1 HiA-
ita &% faar stz s ggafaat & g
q’(immﬁmﬁﬁmlﬂgl

& A agar g e awardw A
Araar FT AT ? qg A% & fe AW
AT @ Afd g w@T K19 gAY
faq wraalg 3, arfeeara & g wradia
agt & ? famen § wifeeam wady wfa
¥ mar, g arfweT & T @ oafw
arfeq 78 & &% | gz 9% f& @A
BT F S B M gEw wwA A oAmw
a@ T ) ogw oArmy Ay ¥z aEA @
f& or7 ¥1 &#F W AT @A w4,
o 1 859 g A% WGk 99 @A
T 93 AT A" F qrE faHArs w1
ofear wigd ¥ fag fqe @t and
afer wifs it gowdfas & gaw
gHA qIfFeard & 99 F1 FHAET T
faar 1w wa afteam ggafzal
NIFFrvary | 7w = & e wfrears
qg W & = Al AR | T}
FAEFTN A/OT TET §, WEEr ATEE A
W g I FOF AT & 1 gd
Tq gae 9 fEea ¥ fg wefta amb
FIA ¥ ToFTL FC 3T Ffge ) arfreas
# =7 ¢ 5 I A gAT TWEH
AN aTT FL | qg FAR W FATRW
7 frar & ==l F1 AAET
FE ¥ wgmE T gm0
Y ot eqedgTor AT § 37 qEA-=IITT
gra W wr wea & A6 A7 dEw
g qeard w3t @ oA =fgo
W 9T QT S=T FEAT U
¥ @ T A AFGAr T FTARA
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¥ afafafy & amq ot a1 73 ¥ fau
darT gr

warf wifs ! FwAr ¥ oy
formsr @weYar frar o, wa ToErdy
waFT IATAAT 2 @ qifeere &
Yz 7Y &, feeTe o g W
T §, AT T AT 377 g1 @1 E,
arffeaTa & €% 798 T8 ¥ 1 vz A
T qRATH AT o ot Ay T w §
3% AR ] G 9 T0fgn, w2y
Aga AR AmE & faa @ awy @
wfea gzt arga qifeeaa & Trezefy
Wt & 1 wafsame fraar s wedm
fem, &7 2T #1 g7 fawr? &7 g7 74
A wifgy | FT@F W2 Argw AA
ﬂtm%gﬂwﬁwﬁmﬂﬁ
ﬁmﬁ%ﬁrﬁﬁnﬂ@mﬂ'ﬂcm
wave ¥ faww A wiral § geeg
1 AFA & frq wfeag af O aww
waré witfer # gard TAr FE qof g}
grt 3a% foo oifeeam & gfiesor &
frardy afcdaw sravas § | 9 afmardr
qf@dT & #1¢ a%7 & fawr g &
O AR T @ & fewa &
F1 57 W9 H 0 arafes ufer & 7
ger fFar o1 <gr & foad ag @ aa
¥ grafud §9F 9T WAT 9T 9wy
% ®WIT g awds F & 39 6
¥ a7 &% | wHO% ¥ @) qg wTETE
wrm o @ gt ghea fow
F T aiferaE a8 wEgn w99
&0 @, sl ¥ gF wrera faar
o 5 sad wer gt feex wqe
T A Iq wrwEreT w1 FE g g
| £ s E T Faw art ¥ wader
& wrEarT #t FE fwa Tg@ g o
ghadre I a1 & sed wwr oW @
IET A uEer AE &, W gfawi
a1 & JUAT AT F4T § TEHC X AW
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[t W= fagrdy anwdd]
@A e | qF W g ifes wfus
g wfsw o9 #1 of=mw  ofimar &
wfgrat & @mg wem "o T ®
g 39F 9fase gvaem a0 W1 fec
qE A1T {@IE FY AW F.3 & w7
w7 | qat feafa Fwid & 99 ama

FAT WA ®) SANAfA IF ATWLAE

fag gy as g

g gt fam w73 § afdena &
Sreaa |1 T &, gH Tifeeam § SEaa
w1 Tg A Aggar F AMEC ) FB
qrfsearl qawrT st w1y @, I faad
w1 qw At faen, 3z o @ www A
aa ®T 72 4 1 & 3R A qeT W
wqa 34 fiF1 & dY q@AT WmgaT g A1
AT F1 g 3@ &, a0 g arfee
¥ wiq WAl § g@w 3 =Ry ?
qffema ® dwda & a1 T@, 7w
qrfeera 1 939 ATHAT 1 W1 %
agi Awda & gafar qiferard ara
fareY TEwT AEY WOATANT, TH OWH H
et w1 g1 AT =A1fgT | WA ArfEREATT
e g At snemag & fs v &
| WA FATH @A F IART AW #
@ ag T FT W@ET TG AT g gATC
19 TUET GEG TAAT | AFAA FATH
qe/gw ye 7€ gfagd 3, yo T FAT
qfeem & W § AU AT &Y 7@
gmry @ fgga & 7di giar 1

rarifa o, 38 O § &g 741

3 e v dwr & arg gwrer $18 afard
god @ & 1 9 o qUd Far e & Am
fiedt frat 3w & ar § owdw W
arm  gra wgAmEr af sifa w17 w3
ﬁmglwhﬁﬂm#ﬁmﬁ:ﬂmas
wgra § | Afew TEEr oF oy Wi

Wt & 1w gfrar oY e iRt @A
7g vt ¥ fr wrea 0% @ wfe ¥
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®q ¥ IWL 7 gATT W@, EATT JAIEr
gAr wigfa® aveq, gq fava & wor &
g amfor feafa, g w@ am &0
waET W gAY 2 & R W oF aawa
wfﬁh%mﬁmifuuﬁ}ﬁrw
Faw 2 2§ q21 A9 &) Sifqa €4,
ww{#T, 17, ofedft g7 i e,
o wiew ¥z 3T @ § | 57 wfE )
# qreg F1 At qoET g arfgd ) g
wfe oifaat 1 wada s & &3
Tg grit, gar wfew, quifegt. &Y
FgTaar 33 & 97 griy 1 A #e &
HIAATEAT FT THA WX ATGHT FT {HTqA
ag gwra faww g & wiesy & oY
wira gt fawa. &1 fratg $ar smgar
grega s wfe ¥ & &9 & aw¥ ag
gurir fagw Aifa &1 g e AT
aifgd | wHOFT 39 19 1 99 AGY
a1 | qifeaa &1 A QI aE ¥ 96w
FIAT &, EHG AL H R T2 &

gamafa Y, gfaga &9 & ag
gary fagar & ara-g § | &fzAE &
Hifqga &1 7 gara A9 faar g gw
oF dfa & Tvav & 79 & | 59 g §
7z «Y g1 AT 91 fF Aifaga w0 g
grafw amaAt & @ a3k Fam ) wafe
Mfqaa &7 F 9T F qia(F ATHAT 7
quwgiwmg
19 &/ 22 fewvat a% wrewt ®§ aifaga
&4 #1 #5097 AgAis gE, g
UF T GWIAE 91, W SEH
fasifaa far mar 91 1| Wik #7 wfa-
fafaa gart agmwfen sw-uwgefa Wit
g faw war W 7 fwar o 9w
mwmu’l’(mﬁfﬁamﬂ
ﬁWﬁﬂﬁ';ﬂi’tﬁlﬂmfﬂﬁa
g @Y awar | AT I@ GFER 9T

arcfra e o ¥ ¥wodw, sf

T & aread & gu-usgafa & wwny
fazmr W I wrew W, A gy
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a1 ®9 ¥ 7g 71w o § i Stfaaa =g
#t gfee ¥ W ww W W@ N
Wfa?_zm"fqaﬁ@rﬁi’fgl

99 ¥wy T EgE A o Wiy
fear ag /T A wrofoems 91 1w
ATER A HTA AT HYR ORI W gATAT
fear W ®ifaga &7 & w1 f5 w19
w7 Y T wag wiey fowd fgrgeam
¥ TN, 3§ g 9T
I Al AT A fasdl & wraw &
A% | ¥T 9g §ifaqd &9 & 9@ &
wTAfE ATl § gEe §I & gar
faragm ad @ 7+ oYfamd w9 F
wreE & I9-uegafa s sgfaee ol
F ITHT FT OF & TF 9T W@ FT
qITA ATHIT FT AEZAAT TG B 7 AR
T &1 qoATT T A 7 ag sgfaee
qEt & AT HUA FEEY @ HI FH AR
qrEt & gare fam Aew) & fdw 02 =,
afe & qo wmgan g 6w sl
® wHr feafa @it fs wra & s9-uwgafa
w1 fggeam # fet oF ardt & F
F1 OF g 6 9 37 F G AT ¥ 4@
Fgaamar Jrar § 5§ wwdsr gH qEr
meg 2 fowm & f5 W@ § F=w=igs
wfal &1 oF &5 wrEa @I g
%, a1 WTLT  ®T TATWHIAT SFaT FY
gfafsar w7 grit 7 gw wudaT & 1w
T@ ¥ g7 1 FWI qqiva @ FQ@,
T qifaua &9 #1 9 gsq W Jziva
7@t foar s wrfegd | afe faw Ay
=g & fr gt wrofe Y &) ag @Y g
AFaafgar F1 TLUT § | 7 TrEIA-
fogar #1 wzviw g &, 7 wAdigw
e ¥ gATY gAwar #1 W qudty feafa
w1 famos § y
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¥R I W ¥ A9 8g< 97
2, o S AW weAr T R wEEET
wfgs w7 d o v, W wS
ot ¥ cqaw fadw Aifs w1 waerw
T wT EwAT | T OweRt
e oAt =rfgd Wi 3w @
% g fagw #Afa & fetor
T 9T #r W s @
wfdw 1 =R F7 SIS ST Afed |
arafis Ifee & Tawa i A
gfez & wrew-fade e @ 7= wdl A
oF Taa fa2w Afa &v gEerEw
FC OFFATE 0

arafa oY, wra it 7w fafew
T® wEA & 9760 § | UGHEA ¥
& Wt ufus gedifrr ad 4, 9 £
4y ag gAdT @ e & fir &
qHg g &) T ) W fafew e
¥ gW @ TH A &1 F1§ WrAvEEar
& &1 g fafew usgHeT Y saean
%! B AT =1fRY |

w1m 2wt F gfa o gd woAr Ay
9= gAfa=R FE AR | ww W
FY fiyzar F1 TF TR A FT TG T
g%0 & | g9 g WAT ord @ £ v
AL FTU AWuFa o AT q
g wifer | Afew feeft o 3w &
@ ®gr f& ofesw qro wfeea
FYAT &GN a1 o9 aTa wiewa
srwerE =17 1 fgear o g e =rfgw
gy Afd aw-ag@m ® W 9
fagife &Y | 79T o A g Wi
qrfeema &, e w9 & " fra
2 v § & g T G I &
% &9 frw & Tl Y wwx § 7
TS FY g X v & @ /few
o wrfas qvae g eqrfor o fed

wat o fedr g & wwed § wwwd g

-
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wedifos wwrw wnfrn & § o
faelY am & w70 wWawm A F T wifgw )
A wifal § aw gw Tl
wdy wrfog ®%, SO fagaaw &
W g= 7 f5a. afgw fagaam & am
Wt FX, TE & W9 W FT 0 H AW
faw & wrr-fog srawm & Wi w@i
I &1 faqfra $37 ae aaET THFIT
TG §, FEAfaw Al waT S0 &
#1 wfzr g2 A8 @ Tfgw

aafa ot zw faanz # fofass w1
w1 =1 Y T 7 | g Arfewe wwfAe
T Ffrg agi AR AR § @A
wfa & 72 7o § FfFw fafewn & a2
T #gd § fF wreg ¥ ¥ qw w7 qE®
Tereit #1 1| fafars & g7 g o wvaw
£ 3% el gw fafers & sag a7
AT WA & ol 99 gu 91 AT WA A
WA mey afae w1 o fear &
fafws & gurd famrar) s
&1, ToET I @) qa1 A A g Afw
gt gut aifee fag szq & f
faferm #1 wrard 3 wfgy ot g
¥ ag safa frwerat & w2 3 fafasn
FY TATH TV FT TGO E | IAHT WA
T faeg gt awYat A= grT g
faar a1 @ g | WA & A fafeen
% ¥ wvaw g1 ag fafew @@ #3)
it fafeew o w16 g G 78 § |
AfeT oF A o § 5 9@ awaa
#1 ¥ 35 @ §, @ fafesy g9
e T ® awar § | fafeww qw
wifrarfas Toaa & s ¥ 94, W
o afcfenfa agr 4= @ @, @ @
I 9T wEwar gov |

sar g4y ¥ v ofwm axdem
* oY wror fear, 99 w1 qE AW
fisar v § 1 oY wrew IR fear ar,
agdrwar Far g fe aab aa &
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TMAE AT WA A @ afer W
Y @ @ ¥ G HT qwa ¢ fo
WO ¥ g a7 w9 g @) fraar ?
wHOwT qO & fedt o R w9z
wz® aw fardy w1 g W w7 awar
qr | ¥=w ofwgr & & sa wwe &
farers Y & S Y ow s
qWET AT E | AT A WWR WA AW
ofwar o= § g% wed) A, Wi
w12 ¥ fear ar, @) fgvea & ama 3w 9%
% T@ar =1fge ar )

dfea fox & frder s7am e
ffrenrimdaae i gnea s
arE # § 7T W gw nz-farndw
Afa a7 a@ &1 2rar 97 § 1 gH g
fazw dfa wfaw Guwd1, wfos s,
wius aEgr7arY w7 a@w faat a1
AT W7 FIZT FI ATHAT FAH!
gt 1 s gardy faw Aifa & a0
Fofean #1 wwra g g, w9
FHATT FT wWTH g ST § W g
FOO T A AATT W gw A A1 Fify
FarE 4, gw IY AW AEY @ q7F |
afz fazw Afa & fauivr #, i so%
At ¥, gravas qfradw w1 ¥ gw
oy fegt &1 aw F7 8% Wi
favg-mfa & famfo & gvnem 2 &%,
awt gt fagw At fa gwe 7T e
wisr ¥ feafa & S qwa 7 wgr o
AT |

SHR] C. M. STEPHEN (Muvattupu-
zha): I rise to support the demands
for grants of this Ministry and in
supporting, to compliment the Mini-
stry of External Affairs for the way
in which the affairs of thig country in
the external fleld were being conduc-
ted in the course of the last year. In
retrospect 1 honestly feel that enough
has happened in the last year which
should give us, as a self-respecting
country, satisfaction. The policies we
have been adumberating have  been
accepted on a global basis and stand
vindicated. ’
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My friend Mr. Viswanathan said that
the prestige of the country had gone
down and that in the United Nations
we were not able tg pull sufficient
weight and also that our foreign policy
lacked the backbone, Whether we are
able tg pull sufficient weight in the
portals of the Uniteq Nations, is one
thing. But I would ask one question:
what is the yard stick by which you
judge whether the foreign policy is
correct or not? That we pull some
weight in the United Nations—is that
to be the sole yardstick? Should we
go about as a big power with all the
world following us, is that the yard-
stick? Or is it to be the yard-stick
that the stand you are taking in the
international affairs matter by matter
and country by country stands vindi-
cated? My submission is that when we
approach the quesiion of evaluation of
foreign policy, the yard-stick we have
to adopt is not the measure of the
so called influence that you are wield-
ing but the measure of acceptance of
the policy which we have been fol-
lowing up in the international affairs,
that is, in essence, what we mean by
the principle of non-alignment. Non-
alignment does not mean non-coop-
eration with any other country. It
does not mean that you are not going
to pull your weight with some other
country. Non-alignment simply meang
that you reserve your right of sover-
eignty in your own affairs and in tak-
ing your own stand with reference to
different matters that are coming up
on the international front and the
thrust that you are taking up. The
correct test is whether that stand has
been accepted or not by the interna-
tional community when time goes by.

Judging the whole scene from these
standards, I feel that India has got
sufficient scope and sufficient justifi-
cation to feel satisfled because, what:
ever stand India has been taking in
the international problems now stand
vindicated one by one—whether it be
on Vietnam or whether it be on
Korea or whether it be on German
Federation or whether it be in the
matter of lessening of temsion or ad-
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mission of China in the United Nations
or whether it be the principle of co-
existence or whether it be aggressive
aspects of the block politics. In all
these matters, when we look back, we
find that last year is a year in which
many of these stands Have been vin-
dicated. It is in that respect that 1
say that although at a time when we
were plouging hat lonely furrow, with
respect to certain areas, we find that
in the international policies the other
countries are compelled to take up
the stanq that we have been taking.
That bloe polities is now going out;
that confrontation is now lessening
and it iz certainly a matter of satis-
faction for us that Shri Nixon had to
go to Peking, he had to go to Moscow
and agreements had to be worked
out and the two Germanies had tn
come together. And a four-power
agreement had to be evolved and the
Viet Nam confrontation had to be
called off.

SHRI G. VISWANATHAN: Is that
all because of India?

SHRI C. M. STEPHEN:. I am not
saying that this is because of India
but I am saying that the stand we
took with respect of all these issues
to-day stands wvindicated. It is one
thing to say that it is because of
India and it is yet another thing to
say that the stand we took in the
international politics has been proved
to be correct. It may or may not be
because of India. But, certainly it is
a matter of satisfaction that the posi-
tion we took stands vindicated to-day
whether it be because of us or whe-
ther it be in spite of us. But, I do
submit that we also contributed in a
big measure. We had been asking
for the admission of China year after
vear to the United Nations. We con-
tributed to the building up of the in-
ternational opinion. We were cam-
paigning against the Viet Nam war.
I do submit that our country continu-
ed for the cessation of confreonta-
tion in Viet Nam. We did contribute
to the building up of the international
opinion on Korea. After all whatever
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contribution you can make in the in-
ternationald arena it is only upto the
extent upto which you can evolve the
international opinion. You cannot
do that either by your atom bombs
or by your arms. It is by the build-
ing up of the international opinion
that you can spare the international
policy and the fate of the inter-
national current. Therefore. I say
that in the course of these years, we
have been making our contribution
by building up international opinion.
It is this that ultimately necessitated
or compelled the powers to come to
the line which we have been_advo-
cating. It js there I submit that we
have proved to the world that our
foreign policy is proved to be a com-
plete success. There we have got a
sufficient satisfaction. It was said
here that in the portals of the United
Nations we do not count for anything.

But 1 humbly beg to differ from that
evaluation. Times have changed. There
was a time when India was free and
African countries were in bondage.
Then India by her very presence
could exhume dynamism in the in-
ternational flelds, in the portels of the
United Nations. Since then the Afri-
can countries have emerged as free
and sovereign. They are independent,
sovereign countries. A large number
of such independent sovereign coun-
tries, there are in the United Nations.
Therefore, the same demonstrative
sort of influence which you might per-
haps have been able to exert some-
time back, you may not be able to
do now. But fhe question is whe-
ther ip the portals of the UN you are
able to get the stand you are taking
accepted by the international com-
munity. I want to ask, When the
Bangladesh confrontation bégm?,
where were we? What was our posi-
tlon in the UN? We were struggling
to get our position_pc;ep\‘:ed. We
had -to go from coq,ntg-[;_r_‘to country to
get acceptance of our ‘positlon. “Today
may be Bapgladesh has not got _sd—
mission foto the UN. __Bu@bthelgeg;luﬂw
Council “has accepted ‘position.
and excepting for a veto%nhﬂi&uh
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would have “been admitted. When
the real tussle began in the General
Assembly, what happened? Is it not
a real diplomatic victory that we
could get the General Assembly accept
the resolution not by a division but
unanimously recommending to the
Security Council that Bangladesh be
admitted? Have we not covered a
long distance in the last 18 months?
From a point where Bangladesh was
a moot proposition and could not be
accepted as a sovereign country, we
have travelled so far that the General
Assembly recommended the admission
of Bangladesh to the Security Coun-
cil. Is it not a real victory? In my
view, the way we have managed
things in the UN is really admirable.

In the election to the International
Court, we put up our candidate. There
was a real tussle and our candidate
won with the largest number of votes,
excepting one. Could you say we are
not wielding any influence, that we
are without friends in the UN and
we have estranged and been put in
isolation in the international forum?
Let us not be unrealistic when we
make an evaluation. Let us be charit-
able to ourselves. Charitable you be
to others, but let us be charitable to
ourselves also. If you do so, you will
have to acknowledge that the foreign
policy of this country has proved it-
self to be a correct foreign policy,
which is being evolved by an indepen-
dent country. Mr. Vajpayee said, we
are not able to evolve an indepen-
dent foreign policy. May I ask him
in all humility, can you give an ins-
tance where you can say that this is
not an independent decision and an
alternative decision could have been
taken? To evaluate as to whether
the policy we are pursulng is in-
dependent or not. the method is to
point out one action and say, this is
not in the interests of our country
and this is not the stand we would
have taken if we are a real sovereign
country. I would cHallenge the op-
position to point out a' single step
where we hidve beén following the
dictates of "gomhe "ofher country. It
does not béAt éven “the leader of ' an
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cpposition party tp portray a picture
in which you announce to the world
that we are not a sovereign country
but an appendage of some other
couniry. If there is some justifica-
tion for it, all right. If not, it will
be the most ruinoug sort of stand to
take in its relationship to the welfare
of our country. So, taken altogether,
we have sufficient ground for satis-

faction about the foreign policy we
have been pursuing,
Mr. Vajpayee said that the new

initiative we have taken in the sub-
continent i against the interests of
the country. When the Simla Agree-
ment was signed, he said it. Now he
says it again. I can only sympaghise
with the deliberate attempt on his
part not to understand the implica-
tions of the initiative we have taken.
The cease-fire took place and the
prisoners-of-war are with wus. The
Geneva Convention says, prisoners-
of-war have got to be returned.
But our reply is that the Prisoners-of-
war surrendered to the united com-
mand and, therefore, except after
discussion with Bangladesh and India,
the prisoners-of-war could not be
returned. We are taking this stand.
Now he says that the prisoners-of-
war should not be returned before re-
cognition. I am looking at it from
ancther perspective. The General
Assembly of the United Nationsg have
taken a decision that Bangladesh must
be admitted to the United Nations. A
recommendation to the Security
Council to that effect has already
been made. Along with that there is
another resolution that the prisoners-
of-war must be returned. If Bangla-
desh insists that nothing should be
done except after discussion, of course
we have no alternative, But if
Bangladesh is prepared to de-link with
the issue why should we be stubborn
about it? The admission of Bangla-
desh is now in the hands of the United
Natlons itself. Therefore. we are at-
tempting to delink it from the pri-
soners-of-war issue.

'The humanitarian problem is not
only one. There is the humanitarian
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problem with regard to the prisoners-
of-war. There is "another humani-
tarian problem with regard to the
Bengalis in Pakistan. There is a
third humanitariap problem with re-
gard to the Pakistanis in Bangladesh,
Are we to allow these humanitarian
problems to remain there and are we
to use these human beings ag host-
ages for the purpose of recognition of
Bangladesh by Pakistan? Now that
a majority of members pf the United
Nations have accepted and recogniged
Bangladesh, recognition by Pakistan is
only a matter of time. It is in their
interest to de-link it, as has been done
Yy Bangladesh.

If anything, we have to congratu-
late the External Affairs Minister for
this initiative he has taken whereby
he has put Pakistan in the dock. We
have found how Pakistan has been
put in the dock. Pakistan Kas now
come oput with another argument that
the moment the hostilitieg are over
the prisoners-of-war must be return-
ed. What do they mean by hostility?
Are the hostilities over? I am afraid,
the hostilities are not over. The
cease-fire has taken place but the
hostilities are not over beacuse the
basic causes of the war are still there.
One basic cause was the demand of
Bangladesh for their own national
identity and, therefore, their soverei-
gnty and existence. That has got to
be satisfied. Until that is satisfied
the seeds of hostility will certainly
remain. Therefore, the argument of
Mr. Bhutto that because the hostilities
are over, the prisoners-of-war must
be returned under the Geneva Con-
vention unilaterally and without any
discussion is a position which cannot
pass muster. Now the Geneva Con-
vention will be observed. the prizoners-
of-war will be returned to Pakistan
and the Pakistani prigoners in Bangla-
desh will be returned to Pgkistan

.. when the Bengalis are returned to
Bangladesh. Unless Mr. Bhutto agrees

to this. he will find it difficult at the
bar” of international opinfon to justify
his s'?,Tnd. _For this supreme strategic
and diplomatic move I must congratu-
late the External Affairs Minister. As
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far as recognition is concerned, that
is a different matter. All the powers
of the sub-continent have recognised
Bangladesh; so also the largest num-
ber of members of the United Nations.
How long can Pakistan remain ‘with
eyes completely shut to the - hard
reality of the existence of Bangla-
desh? Time will compel Mr. Bhutto
to recognise Bangladesh. If Mr.
Bhutto will not recognise Bangladesh,
Bangladesh will not recognise Mr.
Bhutto. That is a problem between
them and we will leave it at that.
Therefore, this is a major stroke that
we have achieved,

There is one point which I would
like to emphasize and that is our re-
lationship with the countries of Africa
and South America. Qur relationship
with Africa has been consistently
good. Even when Africa was under im=-
perialist rule we had intimate rela-
tions with the African countries. No
country had identified itself with the
hopes and aspirations for indepen-
dence, sovereignty and liberation from
racial discrimination of the African
countries than India. In fact,
Mahatma Gandhi started his political
struggle from Africa. Even today
Africa is under the heels of neo-
colonialism. Racial suppression is
continuing there. When I went to the
United Nations is was a matter of
pride for me to find that India is still
completely leading that section of the
United Nationg which is fighting aga-
inst apartheid in Africa.

1 was really proud to note the con-
tribution that was made by a member
of our Embassy Mr Barkat Ahmed
as the Rapporteur of a Committee
which wag dealing with Apartheid.
Nevertheless, 1 have my doubts whe-
there we are sufficiently getting emo-
tionally integrated and moulded into
the problems of African nations.
‘There is neo-colonialism going on. We
have got to get completely emotional-
ly integrated with them and we will
have to give them a feeling that we
are completely with them. It is not
money that they need. It ig emo-
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tional sympathy and support that the
African countries need. Let us re-
meémber it is not only Soviet Union,
it is not only America, it is not only
China, that counts in the world. It
is the re-emerging continent into the
consciousness of their rights, it is the
re-emerging continent into a struggle
to re-establish themselves, that is
going to count. We have got to evolve
a policy whereby we will be part and
parcel of the great continent and will
be completely emotionally with tRem.

In conclusion, I do congratulate the
External Affairs Ministry for the way
they have been piloting tHe affairs of
this country, for the magnificent
stroke of diplomacy that has put
Pakistan on the wrong side and for
the way we have beep able to take
a stand that has been vindicated by
the international community from
time to time.

With these words, 1 support the
Demands for Grants relating to the
Ministry ot External Affairs

MR. CHAIRMAN: The Hon. Mem-
bers may now move their cut motions.

SHRI SAROJ MUKHERJEE: I heg
to move:

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to project India's image
abroad properly in all the matters
in international politics (2)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to evolve a bold,
healthy and popular policy which
reflects  internationally India’s
honour and dignity (3)]

“That the demand under the head
Ministry of External Aflairs be
reduced by Rs. 100.”

[Need for further initiative and
earnestness on the part of the
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Ministry to develop good neigh-
bourly relations with Pakistan.

1]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need for quick and impressive
steps to break the existing thaw
and bring about friendly relations
With People’s Republic of China
(10)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Failure of Indian Embassies
and Consulates’ activities in other
countries in respect of publicity
and other programmes (11)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need to immediately recognise
the Provisional Revolutionary
Government of South Vietnam
and cut all relation with Saigon
Regime. (12)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Failure to recognise the Gov-
ernment of National Union led by
Prince Sihanouk of Cambodia.
(13)1

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Failure to guide properly and
in {ime the offices, charge-
d'affairs and ambassadors of our
country in foreign lands by keep-
ing very regular contact with
them from India. (14)]
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SHRI H. N. MUKERJEE:

move:

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Continuing defaults in the
working of our Embassies and
High Commissions abroad. (15)]

“That the demand under the head

Ministry of External Affairs be
reduced by Rs. 100.”
[Desirability of closer links

with countries like Chile
Cuba. (16)]

and

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Role of foreign policy as an
instrument for countering deprz-
dations on Indian economy by
foreign oil companies. (17)].

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100."

[Ways and means.of consolidat-
ing India’s friendskip and frater-
nity with Bangladesh. (18)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Desirability of having full dip-
lomatic relations with the Demo-
cratic People’s Republic of Korea.
(191

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Problems arising out of recent
Anglo-U.S. build-up in the Indian
Ocean thus preventing its emer-
gence as a zone of peace. (2003
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“That the demand under the head

Ministry of External Affairs be
reduced by Rs. 100.”

[Problems arising out of the

situation in Indo-China and conti-

nuing neo-imperialist designs in
the region. (21)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[India’s role in the task of ac-
complishing security and peace in
Asia. (22)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Ways and means of overcom-
ing the intransigence of Pakistan
in regard to implementation of
the Simla Agreement. (23))

“That the 'emand undc- *be head
Ministry of External Affairs be
reduced by Rs, 100.”

[Role of the United States,
China and certain other Powers
in aggravating sub-continental
problems to the detriment parti-
cularly of India. (24)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs, 100."

[India's relationship with the
United States and dangers latent
in present policies. (25)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Situation lately arisen in Sik-
kim and Government's action in
relation thereto. (26)]

SHRI P. G MAVALANKAR
(Ahmedabad): I beg to move:
“That the demand under the head
Ministry of External Affairs be
redueed to Re. 1.”

[Failure to constantly evaluate
and implement an imaginative,
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realistic and fruitful foreign policy
of India. (27)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.

[Failure to keep India genuine-
ly non-aligned as between the
two super power blocks of East
and West. (28)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to follow an indepen-
dent foreign policy in tune with
the national interest and security.
(29)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to play a more effec-
tive role in the United Nations
and its specialised agencies for the
promotion of peace and dewvelop-
ment and al] round progress in the
present day world. (30)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to provide leadership
and fresh initiatives to the Com-
monwealth of Nations. (31)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to promote and cement
better relations with the develop-
ing and newly independent coun-
t -ies particularly in the continents
of Africa and Latin America.
(32)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to produce a meaning-
ful friendship and partnership
with a number of neighbouring
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and countries in Asia more es-
pecially in South East Asia, on the
basis of equality and mutual in-
terest, benefit and respect. (33)]

I"Jg'hat the demand under the head
Ministry of Exterpal Affairs be
reduced to Re. 1."

[Failure to drastically reduce
the number of both Indians and
non-Indians in employment in
various embassies, high commis-
sions and consulates of India
located all over the world. (34)]

“That the demand under the head
Ministry of External Affairs be
reduced to Re. 1.”

[Failure to build-up good, well-
knit, bold and efficient external
publicity units in India’s embas-
sies and missions with a view to
creating a correct and proper
image of India abroad. (33)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need for taking a firm, positive
ang definite stand in regard to the
implementation of the Simla
Agreement. (36)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need to provide immediate re-
lief and help to Indians who have
been thrown out of Uganda. (37)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need to take concrete measures
to start a diplomatic dialogue with
the People’s Republic of China.
(38)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need for resumption of a vigo-
rous, free and mutually respect-
ful diplomatic relationship bet-
ween India and the U.S.A. (39)]
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“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100,”

[Need for establishing a full
Indjan diplomatic mission in Israel
and a similar Israeli one in New
Delhi. (40)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need for looking after ' the
Indians who are being forced out
of Fiji and other areas and re-
gions of the World. (41)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need for severely cutting the

reckless expenses and luxurious

ways of living in our diplomatic
embassies abroad. (42)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need for cementing further
friendship with the Government
and people of the Republic of
Bangladesh, so that the ideals of
democracy, socialism, secularism
and freedom can be strengthened
on the sub-continent of India.
(43)]

“That the demand under the head
Ministry of External Affairs be
reduced by Rs. 100.”

[Need for taking all necessary
steps to keep the Indian Ocean as
a zone of undisturbed and positive
peace. (44)]

“That the demand under the head
Ministry of External Affairs be

reduced by Rs. 100.”

[Need to support al] peoples and
places fighting against colonialism,
neo-colonialism, fascism, totali-
tarianism and apartheid pursued
by various governments or estab-
lishments. (45)]
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“That the demand under the head
Ministry of External Affairs be
reduced by Rs, 100.”

[Need to sympathise with ap-
preciate and support the natural
and democratic urges and agita-
tions of freedom-loving and
peace-loving people of Sikkim.
(46).]

MR. CHAIRMAN: The cut motions
are also before the House.

SHRIMATI MAYA RAY (Raiganj):
Mr. Chairman, Sir, in consonance with
the basic tenets of peaceful co-exist-
ence which forms the matrix of our
Foreign Policy, India has throughout
accepted and followed the principles of
Panch Sheel.

Jawaharlal Nehru was passionately
devoted to intermaticnalism and we
remember him being associated with
International Assemblies fighting
against all forms of colonialism, ra-
cialism and imperialism.

For him, as, for us all India was
not to be rel=geted to the position of
being a mere hanger-on to any one
couniry or group of nistions but imabib-
ing the ideals of Gandhiji we were to
be a naticn destined to bring moral
and ethical values to bear in our re-
lations with the international world.

Our policy of non-alignment has
been or extreme importance to us and
beneficial, for we had seen the settle-
ment of differences amcngst nations
and the alleviation and easing of poli-
tically dangerous situations

In Panditji's own words:

“The policy India has sought to
pursue is not a negative or neutral
pclicy. It is a positive and vital po-
licy that flows from our struggle for
freedom When man's liberty or
peace is8 in danger, we cannot or
shall not be neutral. Neutrality then
would be a betrayal of what we
have fought for and stand for”

APRIL 28, 1973

External Affairs
Further, in 1847, he said:

320

“We have sought to avoid foreign
entanglement by not joining one
block for the other, We propose to
keep friendship with other countries
unless they themselves create diffi-
culties...."”

Non-alignment as a philosophy allows
judgment of individual events, each
on their merits while leaving com-
plete freedom of action to each coun-
try keeping in view its own national
self-interest.

But in the seventies, Sir, we face
new challenges and new obligations
We find that political independence is
incomplete without economic emanci-
pation. Further, militant economic al-
liances dominate global trade.

The detervnination dof ‘the [quality
and quantity of foreign aid from de-
veloped countries to the less develon-
ed nations has to be evalued, for
the majority of the weaker under-
developed countiries are at {he mercy
of forces often beyond their control
or liking. Therefore, countries which
have the same common problems of
abysmal poverty anl economic dispa-
rities must endeavour to cooperate
with each other as ‘far as possible
for their development and must re-
duce their dependence cn developed
countries.

In the words of Pdesident Nyerere
of Tanzania:—

“We shall never be really free
while our economic weakness and
our economic aspirations florce us
to our knees as supplicants or sca-
vengers of the world's wealth. Sep-
arately, that is, and will remain,
our position. We shall beg or
wheedle our way towards a little
development here and a little in-
yvestment there all on terms deter-
mined by others. But tcgether or
even in groups we are much less
weak.”



321 D.G. Min. of

These are the new challenges that
we are facing in the Seventies—for no
longer can one quarter of humanity
live in the flamboyance of opulence,
while millions starve for a grain of
food and a drop of water,

With our conduct being consistent
with our professions, we are still to-
day trying to continue retaining fri-
endly relations with powerful na-
tions. In spite of the arms aid to
Pakistan, we are endeavouring to sus-
tain our efforts in continuing our good
relations with the USA.

Curiously enough, the founding
fathers of the American Constitution
had in fact demonstrated their belief
in the concept that we to-day hold
dear, for, when they were confronted
with the spectacle of warring nations
in Europe trying to import their own
feuds and rivalries into the United
States of America in the late 18th
century and early 19th century,
Thomas Jefferson in 1793 announced
at the height of the Anglo-French con-
fiict:

“We were in a state of peace
with all belligerent powers in Eu-
rope."

Coming to the Far East, in accord-
ance with our principles, once again,
India had all along tenaciously, per-
sistently and consistently fought for
the admission of China to the United
Nations. Even now we have demons-
trated our desire, readiness and wil-
lingness to normalise our  relations
with China.

It is no use other nation casting
aspersions on India's philosophy of a
peace-loving way of life by trying to
coerce us and subjugate us into ac-
cepting the dictatés of major global
powers. It is soul-destroying to see
efforts to achieve precisely this by
dubious means—sometimes vicious—
at other times insidious—but at all
times obvious.

‘We see around us ‘policies of un-
"scrupuléus stalling to ‘achieve gran-
387 L:S.—11
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diose aims of territorial claims by
mighty nations, and shameful mano-
euvrings in the forum of the United
Nations against newly independent
countries by the so-called revolu-
tionary powers of this era.

Must foreign policy rest entirely on
expediency? There is of course one
school of thought which believes in
precisely that. Quick results might be
achieved ' at the expense of sweeping
away all ethical and moral considera-
tiong at great human cost and misery.

Coming to our own sub-continent,
our contribution to peace has been
consistent with our own sense of
values. It was India who took the
initiative in her attempt to brush
away all veils of suspicion and appre-
hension between Pakistan and our
country, after the cessation of the last
war—with the definite aim of bringing
to an end the politics of confrontation.

QOurs was a sincere effort to begin
afresh in creating an atmosphere of
peace and mutual co-operation. It
is only through sympathy, mutuality
and tranguality that we in this sub-
contient can deal with the common
problems of devastating proverty, and
gross under-development and massive
over-population. Without the solution
of these common problems. no country
in this sub-continent will reach the
point of take-off to assume its right-
ful place in the international world on
terms of sovereign equality and dig-
nity—and the world will be poorer for
that. It is India's sincere belief that
left to ourselves, it is possible for all
the three countries in this sub-conti-
nent to live in peace and harmony
with each other and strive towards
our goal of prosperity and develop-

ment in the shortest possible time,

Again India has taken the initiative
to resolve the humanitarian problems
of the Pakistani prisoners-of-war and
for the simultaneoug solution of the
‘allfed préblems such as the repatria-
tion of the Bengalis still in Pakistan
and the Pikistanis in Bangla Désh.
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Our actiong are overt evidence of
the fact that there is no desire to be
rigid or inflexible. Pakistan today is
no longer obliged to recognise Bangla
Desh as a precondition to securing the
release of the Prisoners of War.

At the same time, Sir, it has to be
noted that Bangla Desh has not moved
away from its previous stand that it
would negotiate only if Pakistan ac-
corded recognition, and. if I may say
s0, for the ultimate solution of all
problems, thig is something whicp is
inevitable.

After the ravages of a brutal war,
both India and Bangla Desh have by
this Joint Declaration shown their
complete sincerity and earnestnessg to
evolve a solution to the outstanding
human problems that come inevitably
in the wake of such events.

The deep desire and the unalloyed
anxiety for such solution has been
congistant with our past conduect,
namely, to offer every opportunity to
the Government of Pakistan to meet
us half-way in this process.

Also, this Joint Declaration has de-
monstrated that the two Governments
have shown dignity, maturity and
utmost sagacity in their extréeme con-
cern to iron out the humanitarian
problems involving the Health and
happiness of millions of people of this
sub-continent.

What, after all, is the position now?
There are, on the one hand, a large
number of non-Bengalis in Bangla
Desh who have declared their alle-
giance to Pakistan. Bangla Desh is
ready to repatriate them to Pakistan.
Is Pakistan unwilling to take them
back?

On the other hand there are an
equally large number of Bengalis In
detention in Pakistan. BSurely, their
return s equally imperative. Is there
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not a far stronger case for the imme-
diate return of all civiliang confined in
alien countries, as a result of war,
than for that of soldiers, who, after
all, have to anticipate the possibility
of such detention, because it is their
profession?

What possible human consideration
can there be to prevent a peaceful ex-
change of such groups of unfortunate
people? Both morally and legally, not
to allow such exchange, is reprehen-
sible.

I venture to say that only an utterly
immature Government would reject
this Indo-Bangla Desh Proposal for the
solution of this great problem, arislng
out of the 1971 conflict.

These proposals are eminently rea-
sonable, palpably just and remark-
ably generous as well as being gen-
uinely constructive in their approach.

India has to consider the views of
Bangla Desh in this whole issue, not
only because the prisoners surrender-
ed to the Joint Command of India and
Bangla Desh, but, mainly because
there are amongst the prisoners,
officers and men who had committed
heinous crimes against the peoble of
Bangla Desh.

Bangla Desh is entitled to require
such persons to be tried publicly, and,
if found guilty, to be punished,

These trials are justifiably to be
held to expose the brutality let loose
against Bangla Desh,

Do not those of us who have lived
through and survived the la# great
war in Europe, have memories of
similar atrocities perpetrated against
the Jewish race in the West? Do we
not remember the Nuremberg trials
held in the West after the last war?

Therefore, what is there for anyone

to object to, in respect of a similar
pattern of behaviour here in the East?
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It is in the light of this background

that there hag been an attempt by
India and Bangla Desh to separate
the purely humanitarian aspects of
the problem from the political and

other aspects. There is before us an
uncomplicated offer of a bilateral

deal.

Pakistan has been harping on the
humanitarian aspect of the Prisoners
of War problem. The Joint Declara-
tion is positive, undiluted, evidence of
our earnestness in throwing open the
portals for normal relations. The set-
tlement of any problem can only be
teached by negotiation on ap equal
footing and Pakistan’s response to this
gesture will be an acid test of the
sincereity of their frequent professions.
With these words I support the de-
mands and grants of the Ministry of
External Affairs,

SHRI SHYAMNANDAN MISHRA
(Begusarai);: Mr. Chairman, Sir, the
present position of India to my mind
on the international map is a tragedy
of 550 million people of India, Poli-
tical will and drive are lacking in the
conduct of international affairs and
everything seems to be going on with
bureaueratic steam. It lacks vision, it
lacks elements of growth and adapt-
ability and while every important
couniry seems to be in the midst of
fundamental transitions—Mr. Nixon
can bring America up-to-date; Mr.
Brezhnev can bring Russia up-to-date,
—Mrs. ‘Gandhi’'s India presents a
static and petrified picture. That is
ag a result of the conduct of the inter-
national affairs in this country, the
way in which it is being done,

Therefore, I am tempted to say that
Mrs, Gandhi seems tn be looking into
the last year's time-table in order to
catch the train to destination. There-
fore, India has become almost a non-
country in international affairs. Where
would we be reckoned with in the
world—I ask my hon. friends on the

other side—if we do not matter at all

in South East Asia. After nearly 17
years of peace-keeping role in Indo-
‘China, today we are wanted nelither
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by South Vietnam which we scorned,
nor by North Vietnam which we em-
braced. We were left out of the Paris
Conference on Vietnam. Certalnly,
India had much greater interests and
responsibilities than Britain, Poland
and Hungary in the region. Yet India
did not find a place in the Paris
Conference. Not only that, India was
also excluded from the new Inter-
national Commission for Control and
Supervision.

Where do we find ourselves in the
power balance of the world today?
What is India’'s position on the global
power map and is that position In
keeping with™ the size and population
of the country. It is clear that we
are not among the power centres that
have emerged or are emerging. The
new balance is constituted by five
power centres—United States, USSR,
Western Europe, China and Japan.
In other words. the emerging pattern
is a five-power balance.

1 agree with the view that India
cannot settle down to being a second-
rate country in international affairs.
India’s role is not that of a middle
or middling power. Either India be-
comes a major power in the next 10—
15 years or she will face a menacing
situation of tremendous external pres-
sures and internal turmoil and dis-
array. That is the position which we
must realise. But at the moment India
does not seem to be even on the pri-
phery of this power balance that has
emerged or is steadily emerging in the

world.

In the world today a country has to
be a nuclear power or an economic
giant in order to be a major power or
an independent decision-making ceotre.
But the sad position is that we have
neither great economid strength nor
we are a nuclear power. Our eco-
nomic position even amongst the de-
veloping countries is indeed very
pathetic. We ‘have got a population,
amongst devealoping countries, of the
order of one-third of the total popula-
tion of these countries, but our out-
put is only one-seventh of the develop-
ment countries. So, we can play
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neither the game of power-politics, nor
the game of power-economic. We can-
not play any one of these games.

Among the four Powers, three
Powers belong to Asia, and the fourth
Power is also directly involved in the
affairs of Asia. It is also to be noted—
and it is indeed g matter of greater
significance, which ought to be noted
with the greatest concern in this
country—that the Soviet Union is
being pushed into a situation of rela-
tive isolatton in the power balance
that is emerging in the world.
Similarly, except for the Soviet Union,
we have the power-centres, all of
them, agaihst us. Thus, both the
Soviet Union and India are facing a
situation of relative isolation in the
present power configuration of the
world.

The ties between the Soviet Union
and India have to be viewed in this
international setting. While India has
to steer clear of over-dependence upon
the Soviet Union, the realities or the
compulsions created by the present
international  situation ~ cannot be
ignored. Nevertheless, it must be said
that dependence on the Soviet Uninn
may now be crossing the permisgible
limit, and the test of our diplomacy
lies in surmounting the constraintson
our present situation which limit our
manoeuvrability and make our mnon-
alignment less credible. It is also re-
markable that the present power
balance is more favourable to China
and Pakistan than to us. It Takistan
and China can turn the present power
balance to their advantage, why ecan
India also not do so? This is the most
important question to which the
Ministry of External Affairs and the
Members of Parliament must address
themselves.

Coming to South-East Asia, the
crucial question is: What kind of
equilibrium is going to be brought
about amongst the four great Powers?
It is possible that in South-East Asia.
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we may have the same kind of divi-
sion as exists in Europe. Just as yvu
have got Russian Europe and Western
Europe, it may well be that in South-
East Asia also we may have what you
might call, though you may not call
it so at the moment, the Chinese part,
the non-Chinese part or you call it
in a general way, the communist part
and the non-communist part. That
might be in the crucible at the re-
sent moment. In the communist part,
the two communist powers might be
competing for supremacy, while in the
non-communist part the United States
and Japan would try to make a big
thrust. And this position might be
liked even by China that in the non-
communist part, Japan and the United
States might retain their hold aad
predominance.

Japan has already become an econo-

mic giant. It is already an economic
super-power and it can no longer
remain a political pygmy. This is

the position which comes out of all
our analysis of the present sitluation
in clear profile. Japan's chare 10
South-East Asia's import was of the
order of 25 per cent in 1970, and it 1s
expected to go up to 40 per cent 1Ip
1980, Recently, I got a figure that the
Japanese exports in South-East Asla
amounted to about 10,000 million
dollarss So, we can imagine the
tremendous surplus and consequently
the tremendous economic leverage
that Japan would have in South-East
Asia and the tremendous dependence
that this region would have on Japan.
Further, the new defence programine
of Japan is going to make it the fourth

military power in the world, if you
exclude the nuclear powers. If you
include the nuclear powers, Japan

would soon come to acquire the posi-
tion of the seventh military =ower In
the world. It is this tremendous
economic power and potentiality q.f
Japan that have made both China and
the USSR woo Japan so eagerly, to
get it cloger to them. Tt has also to
be realised that Japan's growing
interest lies in the Indian Ocean.
Much ot the raw materials for Japan
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pass through the Indian Ocean, and
Japan is going to make a big thrustin
this area. That was what was lhinted
at by the former Defence Secretary
of the US only recently.

This is the position, namely, that
Japan and China are going to play &«
big role in South East Asia, parti-
cularly in Vietnam. In Vietnam, the
reconstruction of that countiry woula
require much resources which may
not be internally available in that
area and they may have 1o come
either irom the US or the USSR or
from Japan. But it does appear tp me
that there is a great opportunity lor
the countries which can show s:me
eaterprise. which can bring themselves
to muster some rcsources for this
purpose. Japan is going 1o have a
tremendous opportunity for the recon-
“{ructio;r of Vietnam and so is tLe
opportunity  for India. There is a
great economic opportunity for India
for the reconstruction of this area.
China has indeed a direct stake in
this area: she is also going to make a
direct impact on the situation with all
the resources that she can command.
When China could have a trade of 500
=i1lion dollars with the East European
countries, it 1is certainly going to
have trade of a much bigger amount
with South East Asia. That is what
its interest in that area demands.

Now it appears to me that if you go
into> the present economic gituation in
India. you will come to the conclusion
that India is not equipped for the role
South East Asia demands at the pre-
seht moment. With the present dyna-
mic drive to zero rate of growth, this
country cannot expect to make any
impact on the South East Asian silua-
tion.

Coming to Indo-China, it is quite
clear that the situationp there is very
much disturbing; particularly tre
conditions in Cambodia are of grave
concern. It is feareq that there might
be a relapse into the sttustion that
existed before the settlement in Viet-
nam. The capitdl 1s surrounded; it is
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a most a beleagured city and it is diffi-
cult to see how Geg. Lon Nol can
withstand the pressure much longer.
Reports indicate that the fighting is
done by the Cambodian communists
and by the supporters of Prince
Sihanouk. The US must resist being
drawn into the Cambodian quagmire,
after gll the bitter experience it had
in Vietnam, [ thinx, therefore, that
a dialogue between the United Stat~”
and Prince Sihanouk is called for in
the present situation. But we have
also to consider ang generally we did
think in those terms in the past when
India did matter in international
affairs—whether we can along wilh
some other countries take the nit .
tive in holding a South East Asian
Security Conference. So, my concrete
suggestion would be that we should
take the initiative in the matter of
convenihg a south-east Asian security
conference.

In west Asia, or the middle east, we
should be watchful of the proclivities
of Iran more than those of Pakistan.
I, many ways, Pakistan might act as
a proxy for Iran. Iran is being help-
ed substantially both by the United
States and the USSR, and it might
soon blossom into a substantial middlr-
power. The desire for access to oil-
bearing areas as wel] as the strategic
areas in the Arabian Sea and the
Mediterranean can result in an orienta-
tion of policies towards Iran
Moreover, it is likely that Iran might
build its strength in the Indian Ocean
too. And with Pakistan’s close rela-
tions with Iranp we have to be indeed
very vigilant so far as the moves of
Iran are concerhed. .

Now, since my time is up, I would
like to say a few words about the way
in which our ambassadors are chosen,
because earlier I had made a reference
to the bureaucratic method by which
these things are done in the South
Block. I would like to say that in the
balance, the ratio between the officials
ang the non-officials among the amba-
ssadors in our country is extremely ad
verse to non-officials. Recently, one
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instance came to my notice which 1
would like to place before the House,
and that is indeed very disturbing.
One person who is going to be ap-
pointed as High Commissioner of our
country is currently facing an enquiry
commission. The charges that have
been made by an hon. Member of the
legislature belonging to the commu-
nist party—I would also like this mat-
ter to be checked—were brought to
my notice. That person is facing
charges and yet he had been appoint-
ed to an important post as that of the
High Commissioner.

Now, lastly—it may not be the last
point as I want to make one further
point also—the Prime Minister recent-
ly spoke of the political parties having
external alliance. I think it is not in
keeping with the dignity of the posi-
tion of the Prime Minister that such
remarks are made. May I say, with
all responsibility and without any
fear of contradiction, that there are
only two parties in the country which
have got external allies, and one of
them is the ruling party. (Interrup-
tions) No other party has got any
external alliance. May I say also,
with all the emphasis at my command.
that it is not this policy, approach or
the attitude of the Prime Minister
which can bring a measure of unity
behind the foreign policy. Therefore,
the Prime Minister presents an
extremely pathetic and miserable
figure on the international sceme. This
is not the kind of statement which
can rally the whole country behind
her policy.

Lastly, may I say that one depart-
ment of Ministry of External Affairs
which seems to be meagrely financed,
one section which seems to be putting
up a kind of window-dressing over
the whole thing in such a manner so
as to make the conduct of foreign
affairs look very attractive, is the
external publicity section.

Only one minute and I have

done. It is trying to put up a very
attractive veneer on the whole thing.

May 1 say that thereby also I imply
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a commendation of that gection in
the External Affairs Ministry but it
seems that that section is not so fully
equipped with adequate resources.

Finally, in the joint declaration
by India and Bangladesh seems to be-
encountering some difficulties. They
are bound to encounter some difficul-
ties. But may I say that the Simla
spirit hag to be infused there. And it
we want to make good in international
affairs, if we want to present g picture
of strength on the internatjonal scene,
then we have to be more active than
Pakistan in bringing about a settle-
ment in the Indian sub-continent.
Without a settlement in the Indian
sub-continent, the whole raison d’etre
of India as a country of importance

and strength would vanish.

SHRI ATAL BIHARI VAJPAYEE:
How do you do it?

“SHRI SHYAMNANDAN MISHRA:
How do you do it? That is the ques-

tion. May I say that this joint dec-
laration is indeed wvery fair and
reasonable. But I am really sorry

why sp much time should have been
taken by the Government of India in
taking an initiative in this matter.
Pakistan did have some interest in de-
laying this matter, because the release
of POWs might have a disruptive in-
fluence over Pakistan. But India should
not have taken so much time in coming
to a decision of the kind as it has final-
ly done, because there was a measure
of support to Pakistan on the basis
of the Geneva Convention and
there was the humanitarian pre-
blem, which was very much before
the Tnternational community. Even
so I should say that India has now
shown some kind of a statesmanshiyp,
though late. anq we hope that that
would be reciprocated by Pakistan.
But the main problem, which this
declaration has to encounter, is how
to save the lives of Bengalis in Pakis-
tan if Pakistan takes the retaliatory
measures as a result of action taken
against those P.O.Ws.,, who had taken
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part in the criminal acts. That is
Boing to be the rock on which it might
founder. There is the humanitarian
problem with which we must grapple
.. (Interruptions) Since this problem
has been sliced into small dimensions,
I hope, realisation would dawn on all
the parties concerneq to settle other
problems also in future, With these
words may I say that the External
Affairs Ministry must show a record
in the years to come, of which we
can fee]l proud asg Indians and hold
our heads high, not as a middle on
middling power but as a major power
emerging in the intprnational scene.

SHRI VASANT SATHE (Akola):
I rise to support the demands of the
Ministry of External Affairs and while
doing so, I wish to congratulate the
Captain and the Crew for having
piloted the External Affairs depart-
ment through difficult times very
successfully during the last year. I
congratulate the Minister for the good
report that the Ministry has submitted
although they have had to cover =
vast canvas,

16.30 hrs.
[DR. SarabisH Roy in the Chair]
The last Speaker Shri Shyama-
nanda Mishra was unhappy about

India’s foreign policy. He said that the
picture presented by Shrimati Indira
Gandhi's India was petrified. Probably
he wag thinking of his own petrified
party, that is, the Cong.(0). He was
thinking of his party but he described
the country in those terms. He tried
to find fault with the recent joint
declaration. This joint declaration has
taken the winds out the sails of the
Pakistan propaganda efforts to malign
India on the international forum. Both
Bangladesh and India jointly decided
to send back all the 93,000 POWs ex-
cept 185 who were charged with geno-
cide and other heinous crimes and
said that they were prepared to deal
with the humanitarian problems. They
also said: let us agree to have the
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Bengalis in Pakistan repatriated and
the Pakistani citizens in Bangladesh
sent back. Can you really find fault
with this package deal He says that
we have delayed this decision. He
knows fully well that it is only after
the elections in Bangladesh that Sheikh
Mujibur Rahman Government would
take a positive turn on this matter
and Mujibur’s Government has suc-
ceeded in dealing with this problem
which was a very ticklish and sensi-
tive one as far as Bangladesh is con-
cerned, Therefore, instead of com-
plimenting both Bangladesh and Gov-
ernment of India on having taken this
decision, Shri Mishraji wants to find
fault with them. Unfortunately, again,
there is another point which he was
obsessed with: India was not a
sixth power in this world. Five
powers are there and he said
that India was not emerging
as a power in this region. He says
that either we can be economically a
big power or a nuclear power. He
further says that India’s power has
been weakened altogether. He knows
that India's foreign policy right from
the beginning has been wagainst any
power-mongering in this world. We
never wanted to be a power to deal
with any of the countries either in
this continent or anywhere. We have
never talked of wanting to be a nu-
clear power or a big brother to these
smaller neighbours of ours. In fact
our role has been a role of friend-
ship, cooperation that we want o
generate in this world of peace. And
that is what we have been standing
by now, Sir, after the emergence of
Bangladesh in this sub-continent and
our victory as a supporter and cham-
pion of peace in this sub-continent,
we have our own role in thig entire
continent of Asia and in fact, I would
go to the extent of saying that India
has a positive role in Afro-Asia and

in regard to economic growth to cover
all those countries. We ourselves are
struggling as a developing country.
Therefore, let us not try to think
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in terms of this role, or go on talking SHRI VASANT SATHE: 1 said

about depending on the economic
power of others. But, we can have
mutual assistance among all these
countries. In the South-Asian coun-
tries we should try to develop to-
gether without having to depend on
any big power. That itself is a posi-
tive role that we may have to play.
In this, whatever role the countries
like Japan and others can play we
would welcome them as our close
friends. As fur as the attitude to-
wards our policy relating to Pakistan
is concerned, as 1 said, we have taken
a stand by this joint declaration. Now
the ball is in the other court—in
Pakistan’s court—if they cannot utilise
that, what cun India do? I would
submit that there is a snag when
they asked for a delegation to come
from India to clarify the package
deal. There is a snag in this because
this is the package deal given by
both Bangladesh and India and there-
fore, India alone cannot take any final
decision.

As regards this package deal, 1
submit that India must not lose an
opportunity of sending its envoy or
its representative. There is nothing
to be lost thereby. What is wanted
is to clarify the package deal. That
is all. Whatever decision has to be
taken regarding the exchange of
P.0.Ws, ultimately the whole question
has gof: to be solved. The release of
P.O.Ws from India’ and the Bengalis
from Pakistan, will have to be solved
by India and Pakistan by Bangladesh
joining hands in this whole deal

Therefore, we are not going to be
wanting diplomatically in this matter.
As far as my friend Shri Vajpayee
is concerned, I was surprised to hear
him in the same tune as Shri Mishra.
He said....

SHRI ATAL BIHARI VAJPAYEE:
I spoke before him,

‘tune’. I think that the tune can be
earlier also. I shall quote:

T oF wfe ¥ ¥ R
*q H W, ag T A faRw
Aifa &1 7ew g arfze 1

Again he also wants that India should

_concentrate on emerging as a power

centre. I know his attitude; he wants
India to go nuclear. The moment we
try to do it, our whole objective of
economic revival and taking all the
countries in Afro-Asia with us will
be defeated and we will also become
a party to the power game in this
world. That mistake India should
never make. If you emerge as a
power by your own growth, just as
the sun is rising, nobody can point
a finger at you. That is the attitude
we have tp take.

He says, India has not got an in-
dependent policy:

“rz faim Afa 7@ oz 0
FifE wrer a7 fadr o &1

Mr. Vajpayee saying this is really
sad for a person who is full of pride
for his mation. We have not got it
as a gift. We have paid for every
iota of grain we have obtained.

SHRI ATAL BIHARI VAJPAYEFR:
We have paid for dhatura also.

SHRI VASANT SATHE: Having
paid for it, what is the harm in ac-
cepting it? Which country in the
world faced with difficulties of drought
is not purchasing food? China, Russia
and even Japan are purchasing food
from other countries,; Do you mean
to say the moment you purchase
grain from somewhere you become
subservient? We had the guts to tell
the world that we are not going to
toe the line of any other country....
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SHRI PILOO MODY: Except

. the
- Soviet Union.

SHR] VASANT SATHE: Not even
the Soviet Union. With Soviet Union,
‘our policy is mutual friendship.
Throughout thig period, it has been
proved that this policy has paid us
dividends. They have never let us
down. I am surprised that Mr. Vaj-
payee should have tried to deride
our country for this policy of friend-
ship towards the Soviet Union.

Coming to Amecrica, our policy 1Is
frienashup towards all but friendshup
based on mutuality, without any
strings attached and without any
sense of subservience to any other
country. How did we prove this?
Recently when the United States gave
arms to Iran, we made np secret of
our indignation as far as dumping.
of arms in the sub-continent is con-
cerned. These are obsolete arms in
America—12 billion dollars worth of
arms. What can Iran do with it?
Even Pakistan could not use those
Sabre jets and Patton tanks. There-
fore, this policy of America of enslav-
ing the smaller countries by dumping
their obsolete arms there is most
detrimental. It is really a policy of
the famous Ugly American. I do not
understand why this Dulles’ philo-
sophy is still continuing in this regicn,
although they seem to have given up
this policy of containing communism
by force of arms as far as China is
concerned, after they have had a
licking in Vietnam. By dumping arms
on smaller countries, they are trying
to create other areas of conflict, Mr.
Vajpayee was right when he said that
this whole sub-continent is being
made a practising ground as it were
for this arms racket. This must be
condemned strongly. If America gives
up this policy and play a positive
role by helping the developing coun-
tries to stand on their own feet and
develop themselves economically, we
have nothing against America.
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We are right when we say that there
are certain basic common policies, so
far as democracy is concerned, even
with America. Therefore, as far as
the American people are concerned,
there is nothing against them. We
definitely like to have friendly rela-
tions. The same applies to China. It
has been categorically and positively
stated in this Report that India would
always be willing to normalise its
relations with China in spite of our
different attitudes on disputed issues.
Bearing that in mind, we are quite
willing to normalise our relations.
But we cannot be over-enthusiastic,
as scme people would like us. I am
really surprised that these very peo-
ple who up till now were saying “let
us not have any truck with China"
have suddenly started saying “well,
why do we not have a second look
and why do we not have better rela-
tions with China?". This sudden
change is because USA and China
have become friends. Therefore, 1
would submit that we are following
an independent policy.

Our foreign policy has always been
consistent. We want to be friendly
with all. The interest of our country
and peace in the world are always
kept supreme by us. As far as our
foreign policy is concerned, the Gov-
ernment under the leadership of the
Prime Minister and Sardar Swaran
Singh have really succeeded in pilot-
ing this foreign policy in a very suc-
cessful manner, in a very creditable
manner of which India ean be justly
proud.

SHRI FRANK ANTHONY (Nomi-
nated—Anglo-Indians): Mr. Chairman.
we are still preoccupied with our re-
lations with Pakistan. I was among
those who had welcomed the Simla
Agreement. Although I had a num-
ber of reservations, I expressed the
hope that that Agreement would be
a hostage to the bona fides of Mr.
Bhutto despite his long hostile record
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to India. Large sections of our peo-
Fle had hoped, and continued to hope,
for some kind of breakthrough in
these 27 years of confrontation with
Pakistan. But let us face the facts.
Since the Simla Agreement Mr.
Bhutto's actions and his statements
have moved away from at least the
spirit of the Simla Agreement. Some
people have sought to explain it away
on the ground of some kind of inner
compulsions or political pressures.
‘Whatever it may be, the stark and
unhappy fact today is that the spirit
of the Simla Agreement is largely
ﬁg"'iﬁed' if not completely extinguish-

May I say with respect to the Prime
Minister that it is unfortunate that
the practice initiated by Jawsharlal
Nehru, strengthened by Shastri, has
not been continued of consultation
with the Opposition Groups. I sup-
pose each Prime Minister has his or
her way of functioning according to
his or her particular style,

Immediately after the Simla Agree-
ment 1 had been asked by the press
what my very humble reaction was.
and while I welcomed it. I said that
if we had been consulted, I very res-
pectfully would have suggested a
different order of priorities. In my
respectful view. India’s supreme deci-
sive advantage was the territory that
we had occupied and, in my view, it
should have been the last condition
of the Simla Agreement. The return
of that territory should have been
made squarely based on the acceptance
by Mr. Bhutto of the realities in
Kashmir. Now in regard to the ac-
tual line of control it is only a provi-
sional acceptance. Neither side has
.given up its original position, and the
original position of Pakistan continues
to be a plebiscite in Kashmir,

So far as our retention of prisoners
of war is concerned, it has never
been any kind of an asset. On the
other hand, it has exposed us legally,
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psychologically, because of the Geneva
Convention, the obligation to return
the prisoners of war on the cessation
of hostilities. It has exposed us to
not a little criticism that we have
been trading in human misery.

Let ug realise that Mr, Bhutto is a
first-class political acrobat. He has
got counter-weights in this matter of
prisoners of war. He has got, at a
conservative estimate, 200,000 Bengali
civilians; he has got, at a conserva-
tive estimate, 30,000 fcrmer Bengali
members of the Pakistani armed

forces. He is going to use these
counter-weights, whatever we say.
Bangladesh has said that they are

going to have a trial of prisoners of
war, perfectly permissible under in-
ternational law and according to legal
precedents. But you can expect Mr.
Bhutto to do this. For one Pakistani
who is tried, Mr. Bhutto will try twe
Bengalis; for one Pakistani who i3
sentenced to life imprisonment, he
will send two Bengalis to life impri-
sonment for treason. So, we are
likely to see a kind of competition
in trials and a kind of competition
in giving savage sentences,

I am looking at the facts, Now,
India has offered Mr. Bhutto this
package deal. Western countries,
some of whom are not unduly friend-
ly to us, have taken it eminently
reasonable offer, indeed a generous
offer. Hcre again, 1 do not want to
misjudge Mr. Bhutto, I think, the
chances are that Mr. Bhutto's pen-
chant for political acrobats will get
the better of his tendencies to any
statesmanship,

Here, I have a very respectful sug-
gestion to make to the Government of
India. Don't get us to a position
where Mr., Bhutto gets the ball back
into our court, whatever acrobatics he
is likely to indulge in. My suggestion
ig that if Mr. Bhutto does not accept
this package deal, apart from handing
over the prisoners of war who will be
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tried for all kinds of heinous offences.
let us hand back to Bangladesh at
least half the number of prisoners of
war, Let them go to Bangladesh.
Some people have treated the joint
control as a fiction. Let us make it
a fact. Let us hand back half of them
to Bangladesh. They had surrendered
to the joint command. There are seve-
ral former Pakistani cantonments, Jes-
sore for instance, and we may help to
feed them. If Mr. Bhutto does not
accept this package deal, let us hand
back half the number of prisoners of
war to be kept in custody in Bangla-
desh. I know, sooner or later, Mr.
Bhutto has to come to terms with
realities and the prisoners of war will
be back. But my fear is—I hope, it
does not become a reality—that once
the prisoners of war go back, then
whole Kashmir issue will be resurrect-
ed. We will be back to square one
on Kashmir. That is a reality and a
fact that we are going to face.

Az I said, the supTeme advantage
that we had was the territory occupi-

ed by us. It never makes the same
impact psychologically. Israel has
held a lot of territory. Nobody has

made an undue amount of noise about
it. But we have abandoned that. Once
the prisoners of war go back, we will
he back to saquare one on Kashmir.

The Prime Minister's thesis appears
to be that this doctrine of balance of
power is outmoded. With great res-
pect, I musi say. the balance of power
doctrine is as old as history itself. The
major powers today subscribe to it and
they will continue to subscribe to it.
Whatever thesis we may propound In
thiz country, every move on the in-
ternationa] chess-board today is condi-
tioned by real politik—this global
power struggle. What did we see In
Indo-China? Russia and China look-
ing on silently while the USA was

savagely bombing North Vietnam. Cy- .

nically they even feted Mr, Nixon and
Mr. Kissinger while it was going on.
What was the reason? It was a game
where this whole doctrine was at
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play, Russia wanting to ensure that
China does mnot achieve any hege-
mony in Indo-China and China wanting
equally to ensure that Russia does not
achieve hegemony in that area, so both
playing into the hands of America and
allowing America a massive military
presence in that area—Thailand, Cam-
bodia and Laos. And, another probab-
ly lesser motive, because it is gll the
time part of this strategy between
these major powers, was that they pro-
bably did not want North Vietnam to
emerge with a certain amount of hege-
mony in this area because there is a
feeling that North Vietnam might de-
velop into another variant of Titoism.

So, whatever the Prime Minister
might think of this doctrine of balance
of power, it is going to be applied with
a vengeance to this sub-continent and
we are going to have to live with it,
and I hope our foreign policy is going
to be adapteq to it.

I know this word of India being a
dominant power has some kind of
odious connotation, but India has an
inherent right to primacy in this area.
It inheres in her size, in her potential,
in her crucial geo-strategic position the
position of primacy, and because of
that we are going to be in the vortex
of this game of balance of power,

There is no thaw in our relations
with China. Personally. I would like
to see some kind of thaw. But unlike
us, the Chinese are supreme pragma-
tists. So, before any thaw, the Chi-
nese will want some kind of a move
from India on Aksai Chin and the
McMahon Line ...

SHRI PILOO MODY: And the Indo-
Soviet Treaty.

SHRI FRANK ANTHONY: To a cer-
tain extent, yes. My own feeling is
that we are not emotionally condition-
ed to make any move with regard to
Aksai Chin and the McMahon line.
Another Chinese motive is that from
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[Shri Frank Anthony]
the old Chinese imperialist tradition n-
herited, they seem to think that this
area is a part of their sphere of In-
fluence and that is why, as my friend
referred to the Indo-Soviet Treaty,
they are using it as an additional argu-
ment. Because they are not going to
allow Russia to increase its sphere of
influence in this area. and that is why
we are going to see the Chinese give
increasing assistance and encourage-
ment to Pakistan. There was some
report—] do not know whether the
Mirisier will tell us whether it was
right or not—that there was some kind
of a secret military pact entered inin
Pakistan. Then Tikka Khan wus
there, there was an open declaration
of support by the Chinese leaders for
Pskistan’s stand on Kashmir, that is
for a plebiscite. Ang China misses n?
opportunity to embarrass India: everyv-
day. almost, we read reporls of mili-
tary assislance and hardware to Mixzo
rebels. Naga rebels, and I am aquite
certain—we do not know what posi-
tion they have adopted—that they
would fish in sensitive areas—Sikkim.
Bhutan and Nepal. And I am very
happy that the Prime Minister went
to Nepal, because I read reports which
were guite disquieting. and 7 do not
know to what extent they were true
that certain elements. extremist ele-
ments in Nepal were exporting not onlv
subversion but also arms not only to
India but to Bangla Desh. I was
therefore, very happy that the Prime
Minister went to Nepal.

In this global policy the Americans
are not going to be disinterested spec-
tators. Who are the two main conten-
ders in this game of global power
struggle? The Russians and the Ameri-
cans. Both are building bases, carry-
ing out spheres of influence, one
against the other, Russia also against
the Chinese. I read this. Mr. Nixon

not long ago has avoid this doctrine..

He has accepted it as part of his for-
eign policy thesis, the doctrine of
balance -of power because, according to
Mr. Nixon, the. alternative.to a balance
of power 18 an imbalance of power, and
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according to Mr. Nixon, an imbalance
of power can easily escalate into war.
That seems to be the main thesis of
Mr. Nixon. And, America has the re-
sources. We gee them. It j5 extira-
ordinary whom they are helping. Sri
Lanka; secretly, Burma: then Malaysia
and Singapore: they “ave g0t massive
bases; Thailand. Australia and the
Phillipines. It is a liitle amusing—
probably it amuses a cynic more than
anybody else--jusi look at the assis-
tance they are givirn: io tne Russians,
The Indian disciples of the Rus<ians
abuse Mr. Swaran £nsh even if he
talks politelv to the Americans, But
look at the Russians todav. They are
getting aid. They are gelting huge
amount of subridiseld grain from Ameo-
rica. They are having move anid more
projects in collalorulivn with Amari-
can business-men, rprojecls iike, o,
fertilizers, aulomobiles, efe. They are
doinz all these things and wvet there
are disciples in thic counirv who m-
mediately begin to abuse the Prime
Minister for trying to friendly with.
America. And, I was a little interest
ed to see this that Sheikh Muiibur
Rehman the other dav naid a tribute
to the two main benefactor< of Bang-
ladesh. He named America first. The
assistance of this kind can ke given
only by a country like America.—maus-
sive economic assistance, and there-
fore. he said. benefactor number one
is America. And, hemnefactor number
two is India.

What 1 am trying to show is this:
Amerlca is going to have its own poli-
cy towards Pakistan whatever we may
say because she is also engaged in
this game of balance of power with
Russia. Here I want 1o sound a note
of respectful warning. We dare not
become too dependent on any country.
whether it is Russia or America. Mv
own fear is this that more and more.
because of the communist comrades

‘controlling—I won't say manipulating—

the levers of economic power, they are
going to edge us into the Russian Orh.
The Prime Minister is not on the sce-
ne, she is not in charge of the economic
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ministries, because she knows where
she is. These communist comrades in
the Government will have edged this
country into positions where they will
have dovetailed not only our economy,
they will have dovetlailed our defence,
not only with Russia, but with the
Comecon countries. That is my real
fear and I do nut know what is the
cignificance of this Joint Commission
on Economiec, Scientific and Technical
Cooperation. I do not know whether
it savours of some kind of a Comecon
technology: but we take our cue so
easily from the Russians.

I remember reading an account of
the Press foundation asking the Gov-
ernment to join the one Asia Assemb-
ly. The communists on this side and
the communists on that side did not
want Government 1o join. So the
Government practically said. it would
not join. But, as soon as they heard
that the Russians and the East Euro-
pean satellites were going to partici-
patle. they joined with alacrity.

I want to end on this note: Let us
have no illusions about Russia or
America. None of them is going to
share the latest secrets with us. As
far as 1 am aware—] don't know
whethe: the Minister is going to admit
it or not,-—we wanted gquite rightly the
MiG 23 and they gave us a flat no.
They do not trust us one bit with their
latest techniques and items of techno-
logy.

About Indo-Soviet Treaty I read a
very knowledgeable article, a heavily-
documented one,—there is no reason
not to believe it,—showing how this
rupee-trade agreement with Russia is
weighted entirely in favour of Rus-
sians. B0 per cent of our traditional
items, foreign-exchange sarners, have
now been diverted to the rupee-trade
agreements and the trade is being
switched by the Russians to earn for-
eign exchange, As Mr. Mishra sald,
in the ultimate analysis, it will be our
economic strength that will decide
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what position we have in the interna-
tional sphere. Japan has shown that
she is being wooed by all the dominant
powers. But we have this lesson ic
learn from Japan: Japan is being res-
trained by America from going unclear
because they had liaison. My fear is
that the more we move into the Rus-
slan sphere of influence they will com-
pletely inhibit us from exercising our
nuclear options at any time. Many
years ago, long before Mr. Vajpayee
had come in this House, I had made a
request to the then Prime Minister
that India should exercise her nuclear
options, That was the time when we
were 10 years ahead of China so far
as nuclear know-how and capacity
was concerned. We were ten years
ahead and now we are ten years be-
hind.

17 hrs.

I want to end on this note that, I
am afraid, by putting increasingly all
our eggs into the Russian basket when
at some time sense dawns on this
country we may not be able to aban-
don this vegetarian ahimsa complex
that has made us abandon our most
powerful instrument. I want to say
finally that had we exercised our nu-
clear options when we asked Jawahar
Lal Nehru. there would have been no
war with Pakistan, and we would
never have been exposed. as Shri
Mishra pointed out, to this humiliating
spectacle. Thirteen countries were
invited to this peace conference on
Vietnam, and among them were eight
European countries without a glimmer
of any interest but we were not even
invited. North Viet Nam does not
bother; go-called Russian friends do
not bother, because when it comes to
brass tacks, each country is pursuing
its own interest; each one is going to
do what it feels to be in jts own in-
terest so far as the doctrine of balance
of power is concerned,

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
Mr. Chairman, Sir, already a very"
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[Shri Surendra Pal Singh]
wide spectrum of topics has been
covered by the hon. Members and
many points have been raised by them
both in appreciation of our foreign
policy and the working of the Ministry
as well as in criticism of our policy
and the working of the Ministry. Onm
behalf of the Ministry I wish to thank
all those Members who have said kind
things about us, kind things about our
policy, and also those hon. Members
who have made wvery wvaluable and
constructive suggestions for the better
working of the same. We are passing
through a period of time when very
significant changes are taking place on
the international scene. Hon. Members
have already referred to those changes.
The configuration of world forces is
changing; the bipolar world has al-
ready changed into a multipolar
world: the days of balance of power
and political domination, in spite of
what Mr. Anthony has said, said, are
also coming to an end, and the very
basis of relationship between countries
is changing from a basis of domi-
nation and leadership to a basis of
friendship and equality. These trends
and developments are not only very
welcome, but I would say they are a
clear vindication of the policy which
India has been pursuing since our In-
dependence. Our policy is based on
the fundamental principles of Panch
Sheel and it has been clearly vindi-
cated by the present developments.
India has never sought leadership or
domination of any country. In fact
‘the very word domination is repugnant
to us and we expect and hope that
no other country in the world behaves
in that approach. We want to have
friendly relations with all countries in
the world based on equality and
friendship. Our policy of non-align-
ment enables us to do this. It enables
us to follow a path, which enables us
to achleve stability and peace in the
world. Stability and peace in the
world are gomething for which non-
aligned countries and developing
-countries of the world are hungry and
‘they want it badly so that they can
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be left alone in order to develop their
own economic strength and to develop
industrially. A great deal of critlcism
of our policy of non-alignment has of
late died down. Many erstwhile
critiés of this policy have now veered
round to the view that despite the
changes in the world, despite changes
in circumstances, this policy has still
some relevance and validity. But
there are still some critics in our
country. In one group of such critics,
we have people. like Shri Atal Bihari
Vajpayee and Shri G. Viswanathan
who maintain that whereas the policy
of non-alignment is really valid and
is a good policy, however, India is
not adhering to it properly. They
accept this policy but their main criti-
cism is that we are deviating from it
and that we are not adhering to it
sincerely. To them, all that T can say
is that their entire contention is wrong.
and I would like {o ask them if they
can give one example anywhere or on
any occasion on which India has taken
a policy decision which is against aur
national interest or we have taken a
decision under the influence of a
foreign power. We are absolutely
independent ih taking decisions, in our
judgment we are adhering to the prin-
ciples of non-alignment ve‘ry strictly.

There is still another group of critics
who maintain and ask the question
as to why India is still stricking to the
policy of non-alignment when the very
circumstances under which this policy
wag enunciated have changed. when
the big powers are giving up the
policy of confrontation and tension
and are trying to come closer to each
other and are striving to reach detente
and understanding amongst them-
selves., In these circumstances they
maintain that thi.s policy of non-
alignment has no relevance. To these
crities, all that I can say is that they
base their arguments on this pre-
sumption that non-alongnment s
something which owes its origin or
raison d’eire to the division of the
world into two power blocs of the
fortles and fifties. They are basing
their contention entirely on wrong
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promises. It is true that the division
of the world into two power blocs was
responsible to a certain extent in
bringing about this policy of non-
alignment, because at that time, deve-
loping countries and the economically
backward countries were most Felue-
tant to be drawn into the vortex of big
pewer rivalry and they wanted to be
left alone and follow a policy of their
own. But the real essence of non-
alignment lies in the urge and aspira-
‘tions of the developing countries to
follow their own policies, their own
political and economic and social
policies according to their own genius
and according to their own require-
ments. That is the real essence. It
is not a question of the world being
divided into so many blocs and that
is why we have got to do it. In the
present context or nowadays, even
the smallest country in the world will
not tolerate any kind of domination
from a big power. We have the
glaring example before us of Viet Nam.
Nobody could keep Viet Nam down.
Even the biggest power in the world
tried its very best to subdue Vietnam,
but their will and their aspirations
and their strong desire to be inde-
pendent overcame all these difficulties,
and they refused to cow down before
this big power.

This feeling of nationalism in its
broader sense and not in its conno-
tation of chauvinism is something
which is gaining strength. It will be
very difficult for any big power
to suppress this urge and these as-
pirations of the smaller powers and
the backward powers. No power on
earth can suppress this national urge
or will of the Third World.

The House is aware snd hon. Mem-
bers know that the classical colonialism
and imperialism of the old days is now
giving place to a new-colonialism and
imperialism of economic domination.
It is not very obvlous but it Is a fact
“that it 1§ more dangerous than the
-classical type of colonialism and im-

perialism. ' It is also a fact that this
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understanding and detente between
the big powers can also lead to the
carving out of the world into spheres
of influence, which would not be n
the interests of smaller powers or non-
aligned countries. The non-aligned
group of countries is aware of these
trends and these developments, and
they will see to it, I am sure, that
they do not succumb to this kind of
pressure or this kind of strategy which
is now being evolved by the so-called
big powers.

We also fully realise that so long as
there are conflicting pulls and pres-
sures of bigger countries on smaller
eountries, the need for non-alignment
will remain, and it is in our interest
to strengthen this movement so that
the bigger powers are not able to
weaken it or to erode it by their subtle
machinations,

The Third Summit Conference of
non-aligned countries which took
place at Lusaka in 1970 was an event
of far-reaching significance. For the
first time in a conference of non-
aligned countries, the idea of econo-
mic and technical collaboration
amongst the developing countries
and the non-aligned countries was
mooted there. It was done in order
to safeguard and to see that the smal-
ler countries did not come under the
domination of big powers. It is true
that political domination is coming
to an end, but economic domination
can be equally bad. The whole idea
was mooted so that the smaller coun-
tries may not come under the influ-
ence and domination of bigger powers
and they may be encouraged to bring
about economic co-operation among
themnselves and to become selfreliant
through mutual co-operation.

We are looking forward to the next
meeting of mnon-aligned countries
which will take place in Algiers. I
am sure that attention will again be
focussed on the theme of economic
cb-operation among the non-aligned
countries and the deliberationg of this
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conference will throw some light on
some concrete and important steps
which might be taken by the deve-
loping countries in order to achieve
this very laudable objective.

SHRI PILOO MODY: What has
happened in three years?

SHRI SURENDRA PAL SINGH:
There is, if I may say so, need for
garibi hatao at the international level
also.

SHRI PILOO MODY: Having fail-
ed in India, they were exporting it.

SHRI SURENDRA PAL SINGH: It
You are to prevent any kind of con-
flict between the haves and have-nots.
if you want to avoid any tensicn and
confrontation between these rountries
which can be called ‘haves’ and these
countries which may be termed
‘have-nots’ we have to have this co-
operation, and dehelp each other to
achieve economic development. That
alone will achieve the objective and
nothing else.

SHRI SHYAMNANDAN MISHRA:
The world does not owe it to us: we
have to do it ourselves.

SHRI SURENDRA PAL SINGH:
Since the emphasis these days is on
economic co-operation, I should like
to say that we have attached great
importance to it and have taken cer-
tain steps in order to give more 2co-
nomic content to our policy, and we
are giving more importance to the
economic aspect of our foreign policy.
It is our firm belief that international
stability and well being of humanity
can best be achieved through an effec-
tive system of international economic
co-operation and by establishing
economic and commercial contacts and
by promoting collaboration in indus-
trial and technical ventures with our
immediate neighbours as well as with
all the developing countries in the
world. I am happy to say that
as a result of the various steps the
Ministry has talen in that direction.
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& number of initiatives we have taken
in that direction, there ig now visj-
ble a growing awareness among the
countries of Asia and Africa about
the competence and ability of this
country to be a provider of technical
knowhow and expertise, training
opportunities to people from these
countries, and consultancy service.
preparation of survey and feasibility
reports, ete. We have also taken
keen interest in fthe activities of such
multilateral organisations ag the
Colombo Plan, ECAFE and SCAAP
(Special Commonwealth  African
Assistance Plan). Through our par-
ticipation in the activities of these
organisations and through our bila-
teral contacts with a large number of
countries, we have given a real mean-
ing to our friendship with these
countries, specially through economic
collaboration with our neighbouring
countries like Shri Lanka, Mauritius.
Afghanistan and Bhutan, to name
just a few of them. Some idea of the
magnitude of our assistance to the
developing countries, friendly coun-
tries, can be had from the fact that
under our ITEC programme alone,
Rs. 80 lakhs to Rs. 1 crore are being
spent by us every year in order to
promote various schémes under this
programme. This, however, does not
include direct economic assistance to
a large number of friendly countriea
which is quite substantial. For in-
stance, under the Colombo Plan alone,
upto the end of 1871-72, we have
given assistance to the tume of
Rs. 85.83 crores; under the SCAAP.
this assistance is of the order of
Rs. 82 lakhs upto 19071-72, India has
also advanced loans to a large num-
ber of countries to enable them to
purchase Indian goods as well as
Indian services. The amount out-
standing as loans to various countries
at the end of 1971-72 is of the order
of Rs. 65,68 crores.

We have also sent a large number
of exports to developing countries in
order to assist them in their develop-
mental programmes. About 188°



353 D.G. Min. of

people are working abroad and they
have done an extremely good job.
Wherever they have gone, they have
earned a good reputation for them-
selves and laurels for our country
also.

From this, it will be seen that in
spite of our difficulties at home, des-
pite our own limitations, we have
done everything possible to share our
experience, our resources, with a
large number of countries, and we
have done everything possible to help
them in their very difficult task of
economic and industrial development.
I must say that this approach to our
foreign policy has already paid some
very handscme dividends inasmuch
as it has greatly increased the good-
will, friendship and trade between
ourselves and a large number of
countries in Africa and Asia.

Our greatest activity in the field of
economic co-operation is in the con-
tinent of Africa. We are more than
willing to share our experiznce with
them, and to render all possible assis-
tance to them in their own efforts to
develop their countries as fast as
possible,. The House knows fully
well that we have many common
things between ourselves and the
countries in Africa. They have
passed through an era of colonial do-
mination and exploitation and so have
we. So, we know what their difi-
culties are; and I think they can gain
a great deal from our experience
which we are very w'lling to share
with them. We have very patiently
and assiduously established contacts
with a large number of countrieg in
Africa at the industrial and com-
mercial level and we are ever anxious
to proceed further to generate grea-
ter mutual economiec activity with the
countries of Africa.

In this connection, I would like to
mention that a large number of joint
ventures have been settled by
Indian entrepreneurs in several coun-
tries of Africa in such wide-ranging
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industrial flelds as textiles, sugar,
chemicals, pharmaceuticals and forest.
based industries. We have also pro-
vided assistance through grant of
scholarships to African students by
providing training facilities in India
to their techncal hands and by mak-
ing available to them our techniclans
experts, teachers and doctors.

Now, a few words about the strug-
gle of our African brethren against
imperialism, racialism and colonialism,
to which a reference was made by
Mr. Stephen. So far, we have on
every conceivable occasion, always
spoken in support of their struggle in
Africa. We have supported lhem
morally as well as materiallv and I
will go so far as to say that it is
really a shame that. in the stage of
human understanding and human
advancement, when man has achieved
the feat of reaching the moon, there
should be some countries which are
still living as in the 16th and 17th
centuries and following the obnoxious
and outdated policies of that age also,
policies of brutal suppression and
racial discrimination and to
people in perpetual bondage against
their wishes. We have always con-
demned such policles and we will
continue to condemn them, we con-
demn the regimes which follow such
policies.

It is our resolve that we should
stand fast by our African brethren
and give them all possible help, mate-
rial support, in their own fight
against injustice, tyranny and brutal
suppression of human rights,

A word about the African Organi-
sation of Unity, the OAU. We are
very happy to note that the OAU,
despite the challenges it is faced
with, has been able to maintain its
integrity and unity and it iy playing
a very useful and effective role of
harmonising and reconciling the diffe-
rent viewpoints and aspirationa of a
large number of people in the con-
tinent of Africa.



355 D.G. Min. of

[Shri Surendra Pal Singh)

“In the political field, our relations
with the countries of Africa are also
very close.. There have been a number
or exchanges of visits of dignitaries
both from India to Africa and from
Africa to India. Our President last
year pald a visit to Fthiopia, Tanzania
and Zambia, and our Foreign Minister
went to the west African couniries.
From the African side, President
Mobutu paid a visit to our country
as well as the first Vice-President of
Tanzania who came here a short while
ago. AF a result of these exchanges,
a2 number of mutually advantageous
agreements and understanding have
been reached to give a new dimen-
sion to our traditional ties with the
countries of Africa.

Now, something happened last year
tbout which we are all very sorry,
and that is, the development 1In
Uganda. The House is fully aware
of the unhappy and unfortunate de-
velopment which took place last year
in Uganda. We are also sorry about
the shocking events. As hon. Mem-
bers know, thousands of people were
made to leave that country nnder
eonditions of humiliation, under ten-
sion, and for no fault of their own.
We took up their cause with the
local government, but unfortunately
we were unsuccessful in our efforts
to make things easy for them, but we
made all possible arrangements to
evacuate our own nationals from
Uganda, to provide them with all the
facilitles and concessions and to give
them all possible aseistance in settl-
ing down in this eountry. The
questlon of the assets left behind in
that country is still not being resolv-
ed. We have informed the House on
earlier occasions that we have taken
up this matter, on a number of occa-
gions. So far we have not succeed-
ed, and we have always been told
that if was not their intentlon to
confiscate property without compen-
sation. They have not yet been able
to evolve any formula or to carry out
the evaluation of this property. They
did not refuse to pay compensation
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but at the same time they have not
been able to spell out any concrete
policy in this regard. As late gs a
few days back, our High Commis-
sioner mef their head of State Pre-
sident Amin, and raised this question
with him. President Amiin gave &
sympathetic hearing and he Promised
that he would look into this matter
and expedite the question of evalua.
tion and payment of compensation.

The General question of the people
of Indian origin in Africa had been
agitating the minds of the hon. Mem-
bers in this House for quite some
time past. In this connection ] should
like to say that Ppractically all the
independent African countries have
now restorteq to a policy of africani-
sation or nationalisation of theijr
Commerce Industry and means of
production. This is a policy with
which we cannot have any quarrel
because we ourselves have gone
through that phase and we have tried
to take over control of our economy
and means of production. When Afri-
can countries adopt this pelicy, it is
true, that non-nationals in those coun-
tries do suffer. But it is inevitable,
Our only effort is to see that when
they carry out this policy it should
be done in a manner which would
not hurt the interests of these people
unduly and they should be given
time to wind up their business pro-
perly and leave the country in an
orderly phased manner. We have
been trying our best to bring about
this kind of understanding between
the countries concerned and the
people of Indian origin there. We
are happy to note that a large number
of African leaders have made public
statements that fhe policy of Afri-
canisation would be implemented
gradually and in an orderly manner.
The hon. Members know that recent-
ly there were some developments in
Zambia which caused a great deal of
hardship to that friendly country.
Their life line. their main outlet to
the outside world passes through
Rhodesia, and it was closed by the
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lan Smith regime, as a result of which
the people of that country suffered
a great deal economically and other-
wise. This matter was taken up by
the Security Council and a resolution
was passed to give all possible help
to Zambia to develop one or two
alternative routs. We fully suppori-
ed that resolution Zambia ig now
in the front line of the battle, fight-
ing for the cause of human dignity
and equality. Not only India but all
countries of the world should give
their moral and material support to
Zambia in this fight.

It will not be out of place here if
1 say something about the wvast ex-
panse of water which lies between
the continent of Africa and the
continent of Asia, that is the Indian
ocean, to which some reference was
made by hon. Members. A great
deal of anxiety had been shown by a
large number of countries particular-
ly littoral countries in this area, Our
policy has been enunicated on a num-
ber of occasions. We are for keeping
this area as an area of peace and free
from big power rivalries.... (Inter-
ruptions). There is no justification
for the presence of big powers in this
area. We feel that left to themselves
the countries of the region will be
able to find a modus vivendi for the
problem. This matter was taken up
in the Lusaka conference of non-
aligned countries and a resolution
wag passed in 1970 which was follow-
ed up by the General Assembly re-
solutions of 1971 which declare the
Indian ocean has an area of peace.

Now, Sir, we agree that each nation
has got a right to move in in inter-
national water. But there is a dis-
tinction between moving in and in
their declaring it as a swimming pool.
These waters should be free for mer-
cantile  navigation. But their per-
roanent pregence in it is mot called
for. We can only appeal to the big
powers that they can certainly use
these waters for their bonafide needs
or their legitimate needs.
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SHRI PILOO MODY:
about Soviet Russia?

But what

SHRI SURENDRA PAL SINGH:
We have not given them any facility.
Whatever facility is available to
others, we have given the same to
the Soviet Union. There is no other
facility given to anyone, I agree
that these are considered to be diffi-
cult questions. And they cannot be
satisfactorily solved unlesg there is a
serious dialogue and  discussion
among the big powers. Whatever you
may like to have, in this connection,
unless the big powers are seized of
the matter and they discuss it, it is
not possible to achieve anything. We
are in touch with likeminded coun-
tries and we are taking all poasible
steps to bring about a favourable
situation and to mobilize world
opinion in this field. The bigger
powers would also have to listen to
the viewpoints of smaller countries
also.

Now. the hon. Member, Shri
Mishraji mentioned about the Come
monwealth question. This has been
raised on a number of occasions
before. It is true that ever gince UK.
chose to join the E.C.M. our commer-
cial interests have suffered a great
deal. Despite all that I may say and
this is our considered view that great
advantages can even now be achieved
by our association with the Common-
wealth of Nations. I can assure tha
hon. Members that if we find that this
organisation is useless, then we will
have to think of leaving this organisa-
tion. Till such time, there is no
reason for us to leave this organisa-
tion. We feel that at present there is
need for a great deal of cooperation
between us and the other countries.
You know, we exchange our ideas in
the matter of education, in technical
and so many other flelds. -And we
feel that it is a useful organisation
and it is not the time for us to leave
this organisation. But, as soon as we
feel that it is time for us to leave, we
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shall leave that. So long as it serves
our national purpose we should mnot
leave it,

In the end, I would like to say a
few words about the people of Indian
origin in Fiji. I wish to say something
about this because this question was
raised in the House on a day on which
it could not be taken up and no reply
could be given on behalf of Govern-
ment. So, with your permission, I
would say a few words about Fiji also.
Some apprehension was shown by a
large number of Members of this
House and also by the people outside
the country that things are not well
in Fiji and that something has to be
done. They said that something kas
happened against the interests of those
Indians who are living in Fiji. Those
apprehensions were based on a re-
mark which was made by the organis-
ing secretary of the National Federa-
tion Party of Fiji. It is reported that
the Indians in Fiji have been receiving
veiled threats from the Indigenous
Fijians that they would get the same
treatment at their hands as the Indians
got at the hands of Ugandans. We
took up this matter with our High
Commission. We asked him to find
out if there was any change in the
policy of the Fiji Government towards
the Indian community. .,But, we have
been informed by our High Commis-
sion that there is no basis at all for
any such gpprehension in this regard.
There is no change in the policy of
the Government towards the Indians,
All Fijian leaders, particularly, the
Prime Minister, are dedicated to the
task of achieving complete racial
harmony and integration. All Fijians,
irrespective of race, colour and reli-
gion have equal rights under their
Constitution. So, it would be quite
irrational and illogical to compare the
Uganda development with the situa-
tion in Fiji. There is an obvious
difference. In Uganda, the people of
Indian origin or a majority of them
were foreign nationals, who had not
acquired the Ugandan nationality
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whereas the Indiap in Fiji have ac-
quired the Fijian nationality and so
they have got equal rights. There is
no tension there and everything is
going on very well

In this connection I may say that
the Fijian Prime Minister and other
leaders openly deplored these hap-
penings in Uganda, and offered to
take some of the expellees from
Uganda, into Fiji They would
never have made such an offer if
they harboured any anti-India feel-
ings.

17.29 hra

[Sert S. A. KabEr—in the Chair]

Whatever apprehension has been
there in this regard it i8 not based
on facts. We have never received any
complaints.

With these few words, I would like
to end my intervention.

SHRI FPILOO MODY (Godhra):
Sir. after having subjected myself to
the torture of having to listen to this
debate for so long, not only the
minister's intervention but also the
others who spoke before him, except
for a few leading lights from whom a
few accidental words did come out,
I am really at a loss to participate
in this debate at all. There was a
time when the debate on the De-
mands of the External Affairs Minis-
try used to coke a certain amount of
interest and enthusiasm not only in
the House but in the country as a
whole. I find that that position no
longer exist today. Nobody cares a
hoot as to what thiy ministry is do-
ing. Nobody either abroad or in this
country cares as to what our foreign
relations are. It has become a com-
pletely lack lustre affair. Let us
evaluate it by the two acid tests that
are well known: Who are your fri-
ends today? Nobody knows who
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#ill help you today? Nobody knows.
We live from moment to moment,
from crisig to crisis, from event to
event and in the sum total, we sup-
port the Minister for External Affairs,
the Minister of State and also a very
large department and many legations
abroad, all of whom, I am sure, are
having a very good time, which I
think they deserve by virtue of the
fact that they belong to this ministry.

What is the acid test? Can we say
that India hag a great many friends
abroad? Ultimately we will be judg-
ed only by our performance at home.
And, our performance at home is
wretched. We have demonstrated to
the whole world our total incapacity
to be able to handle our own affairs.
This is the exact impression they
carry abroad in every single country
of the world. I cannot think of a
single country including the Soviet
Union where they do not have con-
tempt for us and our Government.
1 wish, Sir, you understood a little
bit of Russian, I certainly wish that
Comrade Swaran Singh also knows a
little bit of Russian. If he did, he
would find that when these people
talk amongst themselves in what con-
temptuous terms they talk about wus.

SHRI G. VISWANATHAN: How do
you know?

SHRI PILOO MODY: He does not
realise that my CIA friends tell me
that, not to speak of the KGB friends
I have. The fact of the matter is, we
have become contemptible because we
cannot manage our own affairs. I know
Mr. Vajpayee is terribly hurt when
I say it because he wants to feel no-
thing but the best for our country,
which I also want, but I want it in
substance, not in feeling. This is our
only difference of opinion. He thinks
by merely asserting that a thing
should be so, it happens that way.
But it is not so. It is only after we
have learnt to behave responsibly
that it will be so.
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For instance, the Minister of State
saig that we have made a strong pro-
test to President Amin about valu-
ation and compensation of property
to these people. This coming from
a Government that does not believe
in property, a Government which does
not believe in valuation and in pay-
ing compensation? If [ were President
Amin, | would have said, “If you
have article 31C in your country, I
have many more such articles in my
own.” Tnus is the reply I would have
given to this Government. Yet, the
minister says it with a straight face.
This is what surprises me. And, he
expects that others will also believe
it! This is the credibility gap bet-
ween what they think of themselves
and what others think of them. If
you travel anywhere abroad or even
tulk to the foreigners who come to
ovur country, you find the same re-
frain: “India is a nice place. There
is Taj Mahal”. ...

AN HON. MEMBER: Motji Mahal
also.

SHRI PILOO MODY: The entire
country ig being supported by the Taj
Mahal on the one hand and Moti
Maha] on the other. This is the sum
and substance of what we can pro-
vide,

I think it is a terrible thing because
We are a very rich country, we are a
very great country, we have all the
assets and perquisites, all the know-
ledge, talent, expertise, everything
that you want to have in this country
except the capacity to put it together,
except the capacity to govern our-
selves intelligently. This is the only
thing that is lacking. ‘Then, what is

the point of talking of foreign policy?

We have signed the Indo-Soviet
Treaty. Every member of this House
has got up to chant like a parrot what
a great deal of good this treaty has
done to us. I have no doubt that in
our relationship with the Soviet
Union we have been fortunate enough
to be placed in a position by circum-
stances where we can demand certain
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things from the Soviet Union and get
them. This is a matter of circum-
.atance, not a matter of gignature. As
a matter of fact, after Mr. Kissinger's
visit to Peking, I told the Prime
Minister jn the presence of many of
my comrades over here “I hope you
realise that as a result of this visit,
what options have opened up for this
coun’ ”. I said that we are now in
a position to demand anything we
want from the Soviet Union. Because,
all these years we have suffered from
an unequal relationship and this visit
of Kissinger to Peking has given us
.an opportunity to rectify that im-
balance. We are row in o nosition
e¢ven to turn round to the Soviet
._Unio.n and tell them “you take care
of China when we are involved in
Bangladesh”. But they did not do
that, because there was no apprecia-
tion of the fact that Kissinger went
to Peking to scare the Russians, not
to scare the Indians and it was the
Soviet Union that was isolated as a
result of Kissinger's visit. Therefore,
it was the Soviet Union which started
wanting ug more than we had wanted
thema. Instead of this realisation, we
panicked and we sent Shri D. P. Dhar
to Mosgow. He came back with the
treaty, not only the treaty but with
a Hindi translation of the treaty that
was done by the Russians in Moscow
and not the Indians in Delhi, and it
was hastily signed by a Minister ap-
pointed Plenipotentiary who—well, I
let that pass. This it the real situ-
ation. Now we have parrot after
parrot getting up and saying what a

A!:i' -HON. MEMBER: Member after
Member,

SHR! PILOO MODY: I am sorry,
1. appreciate the ‘correction. Now
Member after Member get up and say
Wwhat a great thing we did.

* Huy anybpdy in this House apalys-
ed ‘what the Soviet Union gained as
d result ‘of the Indo-Soviet Treaty.
Has, amybody analysed it or said a
word gbout it? When they talk about
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other countries you find member
after member getting up and saying
“yes, we may have received this
benefit, but such and such country
has benefited more than us as a re-
sult of this"—except when it comes
to the Soviet Union. This is the dark
area about which nobody may speak.
What is it that the Soviets have got
out of this Indo-Soviet Treaty” For
one thing it has exclusively stopped
al] other countries from flirting with
us. There was a very pertinent letter
that our friend Col. Gaddaffi of Libya
wrote to the Prime Minister, a very
uncouth, a very rtude letter but in
substance what he had written is your
answer to the Indo-Soviet Treaty. 1
recommend to the hon. Minister that
he goes and re-reads it. He will
find the restrictive parameters of the
Indo-Soviet Treaty. It makes it diffi-
cult for other members of the inter-
national community to get in contact
with us.

Take the Chinese. Everybody
wants to be friendly with the Chinese
all on a sudden. Why? Because each
wants to be a little Kissinger in him-
self. So here you have little Kissin-
gers, all advocating “let us get to-
gether wmith China”. Everyone wants
to get together with China, like
Kissinger. But they do not realise
what China thinks of us. The Chinese
will have nothing to do with us what
time the Indo-Soviet Treaty is still
in existence. At the same time, do
you -realise what the Indo-Soviet
Treaty does to the Soviet Union? It
helps the Soviet Union in its doctrine
of the containment of China.

Today, it is the avowed policy of
Soviet Union to contain' China. It is
its principle enemy and the Indo-
Soviet Treaty helps in turthering that
policy. "That s why the Chinese will
not talk 'to you til] there is the Indo-
Soviet Treaty in existence. This is
the reality. Who will explain this
reality to people belleve only in fie-
tion. il :
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- Some- people say, we are interested
in America., Let me explain about
America, As far as India is concern-
ed, India's relationship with America
is worse than the Soviet Union's re-
lationship with America. Are these
gentlemen aware of it? Today, the
Soviet Union enjoys a better relation-
ship with United States than India
who has spoilt its relationship be-
cause of the Soviet Union,

So much has been said about Paki-
stan. We can only operate in areas
in which circumstances present them-
selves, With the liberation of Bangia-
desh, for which the Inidan Army has
to be congratulated for their victories
in Bangladesh nobody ever thinks
that the Indian Army liberated
Bangladesh; they only think that the
Indian Nationa] Congress did it—a
certain situation has emerged in our
sub-continent on which we shouild
capitalise. You talk about dividends.
But you must know how to capitalise
before you expect any dividends
How do we capitalise? The Simla
Summit was a step in the right
direction. But what happened there-
after? My hon. friend, Shri Atal
Bihari Vajpayee, has his own side of
the story. Somebody over here may
have a -different side of the story
But the fact of the matter is that
we are one of the parties involved
and one of the parties that could not
live up to or fructify an agreement
that we have made, an apgreemen!
that was patently unrealisable be-
cause, on the one hand, we agreed
to discuss everything bilaterally, and,
on the other hand, we had a trilateral
obligation which we had to [fulfil
This is a sort of squaring of the hole
which only our External Affairs Mini-
sry can do.

. I must say, for the first time in my
life. I compliment. Sardar Swarn
Singh for having done-a reasomably
good job of presenting .a package
deal which my hon friend, Shri Atal
Bihari Vajpayee, does not like. The
package deal has several advantages.
It- has been sugar-coatsd .sufficiently
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in a manner in which it might be ac-
ceptable to Mr, Bhutto. I is some-
thing that hes been arrived at in con.:
sultation with Mr. Mujib. Therefore,
I welcome this initiative that has been
taken. But, 1 hope ‘as soon - ss the
three parties agree ts doing this that
they will wastk no thme in mutual
recriminations and part-ft through.

I am glad that considering the reso.
lution that we passed at Madras, the
Externa] Affairs Ministry has acted
with a great deal of alacrity and sup-
plied the package deal soon there-
after.

We have always maintained that
relations of India should not only be
comented around the Indian sub-
continent, that is, South-East Asia, but
should expand to our neighbours.
Take, for instance, Nepal 1t is a
patent example of Indian inaptitude.
Here, we have a country with whom
we have enjoyed our relationship
which is more than "brotherly. But
by onr mora]l self-righteousness or
smug behaviour over a period of time
we have 50 disillusioned the Nepalese
againgt us that there came a point
when it was even a matter of break-
ing relations with them, )

I would suggest to the External
Affairs Minister to go and visit Nepal.
Nepal finally turned and asked the
Chinese to help them. The Chinese
built roads for Nepal. The Indians buflt
roads for Nepal and sooner or later
Indian roads and the Chinese roads
have to meet and that will be a meet-
ing of real tragédy, shoddily Suflt
roads on this side and beaufifully
built roads on t_he other side! It s
a permanent reminder to the Nepalese
that next time you want anything to
be dore, ask the Chinese and not the
l‘ndilm

They have asked fer éertain’ tmie
concesaions. - After all Nepal d8 a
land-locked © country,- = backkward
country, tucked away ° in the mouns
taing. We ghould trest them as such’
as- friends with 'gemercsity. They:wind
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certain trading concessions. They
want to be able to import a few
things and then quietly sell them in
India. What is wrong with it? When
you have acknowiedged that gome-
thing like Rs. 500 eores worth of
smuggling is tekimg place at our in-
ternational fronMiers, what is wrong
with a few rupees dribbling in through
Nepal? And, in any case they have
not succeeded in stopping it. Why is
thig attitude then? Accept it as part
of your trade deal. It will make the
Nepalese very happy and you would
have stopped this confrontation which
has been going on for the last 3 or 4
years. Now, Sardar Swaran Singh
thinks that our Prime Minister will
go to Nepa]l and everything will be
washed away, but, not in the manner
in which he thinks

Therefore, I talked at some length
about Nepal, because it was a very
typical case. Whether it is the case
of Ceylon or Burma or the countries
in West Asia—take Iran for instance.
Here is another example, Iran has
been Pakistan's closed friend all
these years. We had an admirable
opportunity of short-circuiting that
relationship if only the Government
of India had acceded to the Mithapur
project. The Shah of Iran was so in-
terested in the Mithapur project
because it dove-tailed his Shahpur
praject into the Mithapur project
in a manner where the whole
package was such a neat and was
beneficial to Iran and also to India
that it would have been something
that could have permanently cement-
ed relations between Iran and India,
by passing Pakistan whose relation-
ship with Iran is of such great conse-
quence and threat to us. But they
did nothing. We shied away from
the Mithapur project. Then the Shah
said, ‘You can go to hell. Whether
you make it or not, 1 will continue
with my project.’

This is the manner in which our
country operates, At that moment,
the External Aaiffrs Ministry ghould
bave come down like a tonne of
bBricks on the head of whichever
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Ministry it was, including the Prime
Minister's, for stopping this project,
because it was required in the vital
interests of the country. But who is
bothered about the vital interests of
the country? We are only bothered
in India, either about the vital inter-
ests of our own pocket or the vital
interests of the Soviet Union. 1 find
very little evidence of anybody who
is thinking on a national scale, on &
scale on matters which will benefit
this country. In fact, the whole basis
of foreign policy, that is, enlightened
national self-interest no longer exists
and that is why I started off by say-
ing that this debate is rather irrel
vant. i

MR. CHAIRMAN: Shri Bhatia—not
here.

Shri B. N. Shastri.

SHRI BISWANARAYAN SHASTRI
(Lakhimpur): I rise to support the
Demands of the Ministry of External
Affairs

The time at my disposal is very
short. Therefore, 1 ghall confine my-
self only to the mneighbouring coun-
tries. Our immediate neighbours are
Sri Lanka, Burma, Nepal, Pakigtan
and China. Except Pakistan and
China, our relations with the neigh-
bouring countries have been good and
cordial.

1 have heard the gpeech of the pre-
vious speaker, Mr. Plloo Mody, He
has criticised our foreign policy and
he has said this debate is irrelevant.
But I would like to say that our
foreign policy is based on our owm
national interest, not in the interest of
any other country. Along with our
national interest, we have to consider
about peace in this sub-coniinent
and the freedom of movement
of all nations in the Indian
Ocean and mutual cooperation on
economic matters. Non-alignment is
a policy which hag a posture in rel-
lation to the two big powers. It has
nothing to do with neutrality; it is
not a synonym of passivity; non-
alignment is a policy of selfconfidence
and independence formulated by
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Pandit Nehru and subsequently fol-
lowed. It is thig policy which guided
us to conclude the Indo Soviet Treaty.
It is not in the interest of the Soviet
Union that Indo Soviet Treaty has
been concluded. It is in the mutual
interest. It is equally beneficial to
the Soviet Union and to our country.
Therefore the criticism made against
Inde Soviet Treaty is wholly irrele-
vant totally unfounded,

It is known to every intelligent
person in this country that Russia
had been and is with wus through

thick and thin. From Goa to Bangla
Desh issue, it is the Government of
USSR which stood by India and Which

supported the views of India and
therefore it i& not for the sake of
Soviet Union that our relation with

USA is not cordial. In respect of
whatever India is soing to support,
USA ptands in the way and that is
something which is creating distur-
bances and difficultes in our relations
with our neighbouring countries, For
example, when India supported the
cause of the suffering humanity in the
erstwhile [East Pakistan, USSR sup-
ported that cause but USA sent their
Seventh Fleet to the Indian Ocean.
This indicates the attitude of the
USSR to India and the USA to India.
Therefore it is clear as to who is our
friend and who is not. We are friend-
ly and trying to be with all countries;
our poliry hag been emphatically de-
clared and emphasised by the Prime
Minister on various occasions, Qur
Prime Minister has made it clear in
the past. She asserted:

“Our doors are open dialogue
with any country in the world on
the basis of mutual respect for the

sovereignty and territorial integ-
rity of each other.,”
Mutual respect for sovereignty and

territorial integrity is the basis of our
policy. Our relation with China is
not good. Why? Chinese foreign po-
licy is the reflection of its ownm do-
mestic policy. Similarly, our foreign
policy reflects our own domestic po-
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licy. China believes in changes, chan-
ges by violence and wviolent methods
and she is committed to perpetual re-
valution and she wants to export
those violent methods to the neigh-
bouring countries; thoge viokent me-
thods have been imported into this
country whieh b!. been creating dis-
turbances here, It is known tp sll
while there was erstwhile East Pakis-
tan that region was made a fleld of
guirella activities by the Chinesge.

So far as Pakistan is concerned
since its inception there is anti-India
feeling and tirade against India. The
rulers there want to live upto the
imagination of the people on the anti-
India campaign. When Pakistan at-
tacked India in 1965 after tHat attack
there was Tashkent Treaty. It was
concluded at the initiative of Soviet
Rusgia. It was expected by all that
after that Treaty Pakistan would re-
alise the reality and had learnt a les-
son that she would learn the ¢olly of
armed hostility with India. But that
expectation has been belied. Pakis-
tan attacked India in 1871 and after
serious of hostility there is Simla pact.
Somebody criticised it that Simla
pact is a surrender. But I  would
like to say it is an improvement of the
Tashkent pact because Tashkent poct
was concluded at the initiative of a
third power but thig Simla pact was
a bilateral agreement. Therefore, it
is a deflnite improvement and it is
not a surrender. Again this package
deal was considered as a surrender
and it was criticised that we surren-
dered our land. It was in consistency
with our policy that India has ng ter-
ritorial ambition of any country far
less of Pakistan. Therefore, our Go-
vernment did not demand any portion
or did not want to retain any portion
occupied during the period of hosti-
lity.

The joint offer made by India with
Bangla Desh to Pakistan is also eri-
ticised as a surrender. May, I ask
had it been a surrender to Pakistan
why Pakistan took so much of time
to accept it or reject it. Has it been
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a surrender they would have been ple-
ased or glad to saccept it but why they
are hesitant? It simply proves it is
not a surrender but it is a rather sig-
nificant offer by the Government of
India and the Bangla Desh. Recent-
ly there is some happening, some re-
volt, in our neighbouring country
whose external defence is vested with
India, that is, the Himalayan State
of Sikkim. There the people revolt-
ed against the ruler and the ruler and
the people alike sought the help of
the Government of India for restora-
tion of law and order there. Sir, it
has been criticised and it has been
also pointed out that India has in-
terfered with the internal policy, in-
ternal problem, of that small state.
It is not interference. It is in the
interests of that country; it is in the
interests of the neighbouring countries
that India had to take that position
and restored law and order there.
It is significant that steps taken by
India are to the satisfaction, of course,
to the ruler and the people alike.

Since my time is up I would like
to conclude by saying a few words,
that js, regarding performance of our
diplomatic missiong abroad. I from
my own experience and from other
reports can say that the performance
of some of our diplomatic missions
abroad is not as satisfactory as it
should be. It 1is rather regrettable
that some of the personnel of diplo-
matic missions lack knowledge of
Indian culture and heritage, They do
not know what India is and who they
represent. I would like ‘to suggest
that instead of behaving like mini-
mughals of bygone days they should
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represent India as the Indian ciritizen
of modern age, the concept of the Go-
vernment and hope and aspiration of
the people.

18 hrs.

I hope the hon. Minister will take
note of this position and instruct the
personne] in the diplomatic mission
in a befitting manner so that they
can project the image of India pro-
perly. They should understand what
the policy the Government of India
are following and what the relation

of the Government of India is with
the countriegs abroad.
The hon. Minister Shri  Surendra

Pal Singh may term it as a subjective
analysis, as I heard him saying on a
previous occasion, but I would like to
assert that there is nothing in the
world purely and solely as objective
analysis Every analysis is bound to
be subjective to some extent. There-
fore, this criticism ghould not be ig-
nored simply as subjective.

With these words,
Demand.

SHRI HARI KISHORE SINGH (Pu-
pri): I rise to support the Demands
of the Ministry....

MR. CHAIRMAN: The hon, Mem-
ber may continue hig speech to-
morrow. Now, we are to take up the
half-an-hour discussion. But Shri
Laxminarain Pandeya is not here. So,
the House will now adjourn and meet
again tomorrow at 11 a.m,

18.01 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Tuesday, April,
24, 1973/Vaisakha 4, 1895 (Saka).

I support the



